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LOK SABHA DEBATES 

LOK SABHA 

W~dnesday. April :2.1987/Yaisakha 2. 
1909 (Saka) 

---
Th~ Lok Sablaa met at Eleven of the 

Clock. 

[Mit. SPEAKER in the Chair} 

OllAL ANSWERS TO QUESTIONS 

[Engl[,h] 

MR. SPEAKER: Mr. Jaipal Reddy. 

SHRI S. JAIPAL REDDY: Sir, I put 
tbe Question. 

AN HON. MENDEll: McnUo8 ,he 
Number. 

MR. SPEAKER: Non-plussed! Taken 
unawares I 

SHRI S. JAIPAL REDDY: QD. 740. 

lolian Director. of O.el'Hal C •• pain 

.740. SHRI S. JAIPAL REDDY : Will 
the Minister ot FINANCE be pleased to 
state : 

<a> tbe names of tbe Indiaos who were 
appointed as Directors of overseas companies 
between 1974 and 1985; 

(b) whether under the provisioDl 01 tbe 
Foreign Exchange Regulation Act. prior 
perlllission of Government is requiretl for 
Indians to act as directors of overseas 
companies; and 

(c) tbe names of Indians who did Dot 
secure pr!or permission for becoming direc. 
tors of overseas companies ? 

ThE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINJSJER OF 
STATE IN THE MINISTRY OF FINANCB 
(SHRI BRAHMA DUTT) : (a) Tbe wfor-
mation is contalDed in tbe statement-I liven 
below. 

(b) Yes, Sir. 
(c) A statement-II indicatina names of 

persons who bad not taken prior pel miuion 
but who appJied subsequently and were 
granted Government approval for their 
association/continued assoCIation as directoR 
of overseas companies durio8 the period 
1974-1985 is liven below. 

Statement-I 

List oj Indians Appolnt~d as Directors of Oversea, COmPanies from 1974-/985) 

S1. 
No. 

19J4 

Name 

I. Sbri alri La) Me .. 

2. Sbri A.C. WaRt } 

Overseas Company 

(i) Titaabur Jute Factory Co. Ltd. 
Scotlend. 

(ii) Samoullur Jute Factory, Scotland. 

(iii) Victoria Juto Company Ltd., ScotlaDd. 



SI. 
No. 

Name 

3. Shri O.K.. Devarajulu 

4. Sbri V. Jllaoatban 

1975 

1. Sbri L.N. Bbaawati 

2. Sbri R.D. Patel 

3. Sbri D.P. Mandelia 

4. Shri Sadiq Futebally 

5. Smt. T.R. Sbervani 

6. Sbri G.D. Kothari 

7. Sbri F .A. Mebta 

8. Shri D.P. OoeDta 

9. Sbri K.lt. Kanoria 

10. Sbri Manek D. Daver 

11. Sbri Pradip Harkrison Das 

12. Sbri M.L. Bbakta 

1976 

1. Shri GopaJtrisbna Siopania 

2. Sbri Vijaypat SiosbaDia 

3. Sbri ErIc: do So .. 

APRIL 22, 1987 

} 
} 

Owe .... Company 

Cbempaka Neari Laksbmi TeatilOi 
SdD. Bbd. Malaysia. 

P. T. Sri lUteD WiauDa, I MODesia. 

Thai Rayon Co. Ltd., Thailand. 

Futehall, Ltd. Osaka, Japan. 

Galleon Tradinl Co. (Import/Export) 
Ltd., Malcolm House, London. 

J .H. Slade Ltd., London. 

(i) Tata Precision Industries Pvt. Ltd., 
Sinaapore. 

(ii) Tab Boldin.. Senderian Berbad, 
Kuala Lumpur. 

(i) BauleDi Holdin .. Ltd., UK 

(ii) The B828lonl Tfa Co. Ltd., UK 

(Iii) Tbe Sonabbeel (Assam) Tea Co. 
Ltd., UK 

(iv) Tbe Ram.on Tea Co. Ltd., UK 

P.T. Horizon Syntex, Surabay., 
Indonesia. 

R.E. Daver and Co. Ltd., Tokyo. 

P.T. Horizon-Syncex. Indonesia. 

Fort Investments Ltd., Sri Lanka. 

(i) Tbe Raymond Woollen Milia (KeD),a) 
Ltd., Keoya. 

(ii) Rlmond (Mauritius) Ltd., Mauritius. 

(iU) P. T. Jlyb, PR., lodoaeaia. 

(0 Raymond Wollea Milia (KeD),I) 
Ltd., KeDya. 

(i) RaymoDCI (Mauritius) Ltd. 
"auridUl, 



Sl. 
No. 

Name 

4. Sbri l.K. Malboua 

5. Sbll I.K. Ghai 

6. Sbri P .L. Lamba 

7. Shri S.P. Godrej 

8. Sbli J.N. Godrej 

9. Sbrl B.P. Godrej 

10. Sbri IC.N. Naorojl 

11. Sbri N.P. 004roJ 

12. Sbri N.B. GocJrej 

13. Sbri Ramdaa ICilacband 

14. Sbri S.N. Siolb 

15. Sbri H.P. Sioabi 

16. Sbri R.R. Ruia 

17. Sbri D. Nath 

18. Sbri B.L. Neman) 

19. Shri G.D. Tbirani 

20. Shri G.P. Birla 

21. Smt. Rajathree Birla 

12. Shri B..N. llatnam 

23. Mn. Usba Ral 

24. Sbrl S.P. Ao""" 

VAISAitSA 2. 1- (SAU) Dml Answer, , 
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0 ....... Compaoy 

(ii) P.T. Jayka, Files, Indonesia. 

P. T. Jaykay FileI, Indonesia. 

(i) G .L. Resturaots Ltd •• Loodon. 

(ii) Godrej (Malaysia) Sdo. Bhd. Kuala 
Lumpur. 

(iii) Godrej (Sio8lPore) Pvt. Ltd., 
Sinsapore. 

Lloyds UndonrritiDl Syndicate. UIC. 

E.mos. Ltd .• London, UIC. 

(i) Paoafricon Paper Mills (SA) Ltd., 
Kenya. 

(ii) Niaerian Paper Min., Nileria. 

Rukbrai (overseas) Ltd., U.K. 

Niaeria EoaiDeerJna Works Ltd •• 
Nipria. 

(I) Panafrican Paper Min. (HA) Ltd. 
Kenya. 

(if) Panafrican Consultancy Services. 
Nipria. 

Indo Phil TutUe Mllis Inc.. Philip-
pines. 

Parry Murray Pooda (Malaysia) 
Sendirian Berbad (Malaysian Com .. 
paoy). Malaysia. 

Rukbrai (oveneu) Ltd •• O.It. 

(i) Shaw Wallace and Bedaol Ltd. Sri 
Luka. 

(H) Bba" WaDaoI 0Ytneu Ltd.. 1)&. 
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Sl. 
No. 

Name 

25. Sbri Dilip D. Khatau 

26. Smt. Sbanti Uai C. Khatau 

27. Smt. Vija}a Raje Scindia 

28. Shri V.D. Cbowgule 

29. Sbri H.R. Prasad 

30. Shri N.J. Ruparel 

31. Shri Shrikant G. Ruparel 

32. Sbri H.L. Mercbant 

33. Sbri S.N. Desai 

34. Sbri A.H. Tobaccowala 

35. Sbri G.A.R. Sbaikh 

36. Sbri N.J. Jeejoebboi 

37. Sbri S.N. Malhotra 

1977 
1. Shri S.N. Desai 

2. Sbri K.C. Mailra 

3. Sbri M.M. Tbapar 

4. Sbri L. M. Tbapar 

5. Smt. Nita Tbapar 

6. Sbri G .L. Lath 

7. Sbri T.N. Subba Reo 

8. Sbri Balbir SiDlb 

1 
J 

I 
I 
I 
I 
f 

j 

I 
I 
~ 
J 

1 
I 

J 

19m' AflSwers a 

Overseas Q)mpaoy 

Rukhrai (Overseas) Ltd., U.K. 

Fort Investments Ltd. Colombo, "Sri 
Lanka. 

Lloyds Underwriting, London. 

Scovill Scbrader Far Bast Ltd., HODS 
KODg. 

Orkay Synthetics Ltd., Mauritius. 

Melrovol Ltd •• Sharjab. UAS. 

Busiquip (S)Pte. Ltd., Singapore. 

(I) Radley Cotton Mills Ltd .• Canada. 

(ii) Biswa Byapar Pvt. Ltd., Nepal. 

(iii) Nepal Malting Co. Ltd .. , Nepal. 

(iv) Chancbal. Enterprises Ltd., Nepal. 

(v) Food and Beverages Pvt. Ltd., Nepal. 

Guest Keen and Nettle folds Ltd., 
(Overseas) Ltd., U.K. 

Tbenburl Textile Mills Ltd., ThaiJaod. 

P. T. Horolon Syntex, Surabay. 
(lodoDelia). 

KbaDsabeb Gammon Ltd., Sbarjab. 
UAB. 

l.M. Ahluwalia and Sou Ltd., 
LoDdoD. 
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SI. NalQO 
No. 

9. Sbri Arua Saol"i 

10. Sbri K.M. Patel 

11. Shri S.K. Patel 

12. Sbri P.S. Mistry 

13. Sbri P.N. Mistry 

14. Sbri Brij Mohan Kbaitan 

IS. Sbri Arviod N. KilachaDd 

16. Sbri Sanjey Sen 

17. Sbri K.P.l. Prabbu 

11. Shri K.P.J Prabhu 

19. Sbri H.T. Parekh 

20. Sbri Y.H. MWpm 

21. Sbri 1.S. Raj 

22. Sbri P.N. WaBle 

2~. Dr. N.M. PbuJcIboya 

24. Sbri Usbakant N. Kilachand 

25. SbriK.N. Hadker 

26. Sbri Asbok V. Bida 

27. Shri O.L. Latb 

28. Sbri Vijaypat Sinabania 

Overseas COUlpan), 

A uta Ancillary Manufacturers Sdn. 
Bbd. Kuala LUPlpur. 

Liberty Chemicals (Malaysia) Sdn. 
Berbad, Malaysia. 

(i) Oman Sbapoorji Construction Co. 
Ltd., Muscat. 

(ii) AI Alwar Construction Co. Ltd., 
Dubai, U .A.B. 

(i) Williamson Tea Holdings Ltd., 
London. 

(ii) Majuli Tea Co. Ltd., London. 

Famous Fabrics (Soterpriles) Ltd., 
London. 

Orbital Commerce and Aaencies Ltd., 
London. 

The Commonwealth Trust Ltd., 
London. 

The Commonwealth TrUit Ltd., 
London. 

PolyoJefins Pipe Industriel Malaysia 
Sdn. Bhd. (PPI) , Kuala Luqlur, 
Malaysia. 

Famous Fabrics (Enterprises). 
LondoD. 

Cone5ce International. LpndQa. 

P.T. Daralon Textile MI •• 
Corporation, Jakarta, Indonesia. 

llyka),or. AG G81tCDStrl4lO J; .... 
SwiterlaDd. 



Sl. 
No. 

Name 

29. Shri K.S. Hinle 

30. Shri D.S. Soth 

31. Sbri Victor Albuquarque 

. 32. Sbri Nanda Sadaaiva CODnte 

33. Sbri D.S. Seth 

34. Shri A.B. Billimoria 

una 
1. Sbri Lalit Bbasin 

2. Sbri L.Y. Rajwaf 

3. Sbri S.S. Shukla 

4. Sbri R.K.S. Gandhi 

5. Sbri R.. RamatrilbDln 

6. Sbri S.L. Mehta 

7. Sbri P. Bose 

8. Shri A.IC. Cbattopadbaya 

9. Sbri P.N. Ameraey 

10. Sbri M.A. DeaaI 
11. SbrI C.R. AmID 

Overseas CompaDY 

(i) Unitata Sdn. Bbd •• Malayaia. 

(Ii) B~rta Services, Sdn. Bbd. Malaysia. 

(i) Tata Sudamerica SACIP, Al'lentioa. 

(ii) Alcalies Ar,entinos SAIM, 
Aqontina. 

Hallo Constructions Co., Bahrain • 

(i) Tata loternational AO, Zua., 
Switzerland. 

(ii) Tata A.O. Zq., Switzerland. 

(iii) Tata Limited, London. 

(iw) Unitata SDN. Bbd. Malaysia. 

(v) Tata Incorporated. New York. 

(vi) Berta Services, Malaysia. 

(i) Unitata SDN, Bhd. Malaysia. 

(ii) Berta Services SDN, Bhd. Malaysia. 

Hind HoteJa IDternational Pvt. Ltd., 
~inppore. 

)rono-Hind SbippiDI Company, Iran. 

Tbe Darollore Jute facto.., Company 
Ltd., U.K. 

A.J. Milton (Sri • --ta) Ltd ..... ., 
Colombo. 

Arab Pbarmaceatical Co. Ltd., 
U.A.B. Itall 01 AmID. 
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Sl. 
No. 

Name 

12. Sbri K.K. Birla 

13. Sbri Pratap Sinsb M. Vissaoji 

14. Shri Hemont P. Vissanji 

15. Shri James B. Gibbonl 

16. Shri Sriram Kapur 

17. Sbri B.IC. Poddar 

18. Shri P.K. Poddar 

19. Sbri S.K. POOdar 

20. Shri M.M. Loyalka 

21. Sbri M.e. Bagrodia 

22. Sbri Aditya V. Birla 

23. Sbri Asbwin C. Cboksi 

24. Sbri Asbwin S. Dani 

25. Sbri Champaklal H. Cboks 

26. Sbri G. KbandwaJa 

27. Sbri K.P. Bbaraava 

28. Sbti A. SivasaUam 

29. Sbri A. Krisbnamoorthy 

30. Sbri V.P. Malbotra 

31. Sbri S.N. Malbotra 

32. Sbri R.It. Malbotta 

~3. Sbri B.K. Du~ 

Oveneaa Company 

Jyoti S.A. Switzerland. 

Flour Mills Fiji Ltd., Fiji. 

(i) Rex Hotel (Whitley Bay) Ltd., 
London. 

(ii) Veeraswamy's Restaurant. London. 

Hope Minerals Pvt. Ltd., Nepal. 

P . T. Birinde Fibre Industry Ltd., 
lakarta, Indonesia. 

Olasabar Oil Pbillippines loc. 
Phillippinea. 

Asian Paints (Soutb Pacific) Ltd •• 
Fiji. 

(i) Forbes Mercbants Siolapore Pvt. 
Ltd. Sinppore. 

(ii) Forbes Mercator Ltd., Honl Kona. 

Price Waterhouse Associates (Inter. 
national) Ltd., London. 

Wallace Cartwright and Co. Ltd., 
London. 

Niaerian Metalie Industries Ltd •• 
Lalos (Nipria). 

(i) The Jerebaut Tea Ltd., LondoD. 



Sl. 
No. 

N .... 

34. Sbri G.P. Birla 

3S. Shri L.M. Tbaper 

36. Smt. Nirmala Devi Birla 

37. Sbri V.N. Kobli 

38. Shri Aditya V. Bida 

39. Shri M.R. MenDon 

40. Dr. Cbarat Ram 

41. Sbri Y.D. Goodevia 

42. Sbri B. Sibai 

43. Sbri B.L. Nemani 

44. - Sbri C.K. Bida 

45. Sbri Asbok V. Birla 

19'79 
I. Sbri Ravi G hal 

2. Mrs. Sonubai Krisbnarao 
Kabbar 

3. Sbri Asbok V. Birla 

4. Sbri P. Marutha; Pillal 

S. Sbri M. 'ay.ram Pillai 

6. Sbri C.U. Shah 

7. Ibri G. VdItcIbwal'lb 

APJlIL 21. JJI7 

\ 

Overseas Company 

(i) Pan African Paper Mills (EA) Ltd. 
Nairobi. 

(ii) Nigeria Bnlineerinl Works Ltd. 
Nigeria. 

(iii) Pan African Consultancy Services 
Ltd., Nigeria. 

(iv) Gleoo Asbestos Ltd .• UK. 

(v) Nileria Paper Mills Ltd., Nileria. 

Ailee Development Corporation Ltd., 
Seychelles. 

Nigeria EnliaeeriDI Works Ltd., 
Nigeria. 

Thai Rayon Co. Ltd., Thanaod. 

Davy Asia Ltd., Brunie (South Ealt 
Asia). 

Usb a ladastries Ltd .• Sri Laoka. 

VIOIuar4 Industries Ltd. of Niaeria 
Construction and Furnituros Co. Ltd. 
Nigeria. 

Evertex Industries Inc., Philippines. 

Malvernigma Ltd., London. 

Kabbur and Co. Ltd.. Mancbester, 
UK. 

(i) P. T. Horizon Syntex, Indonesia. 

(ii) Pbillllro Edible Oils Inc. 
Philippines. 

Geeta Oil Industria, Kuala Lumpur. 
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---------------- --------- -----Sl. 
No. 

NalDO 

8. Sbri Suresh R. Nanavati 

9. Mrs. Rajashree Birla 

10. .. do-

11. Sbri B.L. Sbah 

12. Sbri A. SivasaiJam 

13. Shri A.K. Sivaramakrisbnan 

14. Sbri N. Venkataramani 

15. Shri A.K. Kaderkutty 

16. Shri J.M. Patel 

17. Shri S.A. lifri 

18. Sbri C.M. ladwet 

19. Sbri G.V. Kapadia 

20. Shri V.C. Vaidya 

21. Sbri M.M. Rao 

22. Sbri J. Mathan 

23. Sbri R.A. Malka'i 

24. Sbri Sadaa Cbandra Dult 

25. Shri Ashoka Komar Bhatta· 
cbaryy. 

26. Dr. Asim Kumar Mukberjrt 

27. Sbri S.C. Dutt 

28. Shri Vireo J. Shab 

2? Sbri Nir.njan l. Shab 

SO. Shri Jayant Natbherm ,,.,.,11 

Overseas Compaoy 

Ran a Incorporated, Tnc. USA. 

(i) Indo-Phil Textile Milia Inc. 
Pbi1Jippines. 

(ii) P.T. Elegant Textile Industry, 
Indonesia. 

(iii) Indo-Thai Synthetics Co. Ltd., 
BaDgkok. 

(i) CeDtary Textile Company Ltd. 
Thailand. 

(ii) Iodo-Thai Synthetics C.,. Ltd. 
Thailand. 

Malaysia Pi:.fons Sdn. 8bd. 
Ma'aysia. 

Thai Jodia Steel Company Ltd .• 
Thailand. 

Kenindia Assurance Company Ltd. 
Nairobi. 

Forbes Merchants Singapore Pvt. 
Ltd., Singapore. 

AMDC Incorporated, New York. 

Ku1jian Corporation, Philadelphia. 

IrOD and Sreel Ltd., Maurtius, 
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81. 
No. 

Name 

31. Sbri A.M.M. Arunachalam 

32. Sbrl M.V. Arunachalam 

33. Shri G.P. Oomman 

34. 8hri T.S. Venkatesen 

35. Sbri G. Kbandwala 

36. Sbri A.S. Wardakar 

37. Shri P.D. llaje 

38. Shri M.R. JOllekar 

39. 8hri M.K. Soman 

40. Shri V.V. Pai 

41. Sbri A.B. Oodrej 

42. Shri N.B. Godrej 

43. Shri S.D. Dandekar 

44. Sbri M.C. Dandekar 

45. Shri M.L. Apto 

46. Shri A.L. Apto 

47. Sbri Ashok V. Birla 

48. Shri J.B. Doshi 

49. Sbri H. J. Dosbl 

50. Sbri Nusli N. Wadia 

51. 'Shri lall E. Cowasji 

52. Sbri B.D. Garware 

53. Sbri Kamaljit Singh 

54. Sbri V.M. Sbah 

'5. Sbri HoL. Mebta 

~PRIL 12, 1m O,al A",w." 20 

I 
l 

\ 

Over ... Company 

Ambadl Enlineerlnl Berhad, 
Malayala. 

Shaw Wallace and Hedlel Ltd. Sri 
Laake. 

Forbes Merchant. AG, Zua. 
Switzerland. 

Arabian Erectors, Saudi Arabia. 

RaID a Oil Products Sdo. Bbd. 
Malaysia 

Camllo N.S. Sdn. Bhdo Malaysiao 

Syarikat Gula N.S. (Sdn) Bbd. 
Malaysia. 

P.T. Alliod Pacific Dye-Chem. 
Jakarta, lo(iooesia. 

P.T. Five Star Industries, Indonesia. 

Walliodusiriel, loc •• USA. 

Seance, Tredina Co. Ltd. Sri Lanka. 

Italab (Japan) Limited, Japan, 

(i) Til.pur Jute Factory Co. Ltd. 
(locorported in Scotland.) 

(ii) A lod S Heory aod Co. Ltd. Scotlaod 

(iii) Hardie aad Smith Ltd., Scotland. 

(iv) DODdee Brattice Cloth aDd Water-
~r~ COJPPUJ Ltd. SGotIaDd. 
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SI. 
No. 

Name 

56. Shri J.H. Doshi 

57. Shri Hal. Doshi 

58. Sbri R.A. Dosbi 

59. Sbri M .R. Sbervani 

60. Sbri V.I. Moizuddin 

61. Sbri Saad Ali 

62. Sbri C.K. Birla 

63. Sbri R.N. Jalu 

64. Sbri M. Siop 

65. Shri K.V. Ragbavan 

66. Dr. Baao Jobn 

67. Sbri A. Vellayan 

68. Sbri M.V. Subbiab 

69. Sbri K.P. Bharp". 

10. Dr. N.L. HinlOnnl 

71. Sbri C. Brahmi 

72. Sbri S. V. Mazumdar 

13. Sbri S.P. Oodrej 

14. Sbri N.P. Godnj 

95. Sbri Jamlb,d N. Godrej 

96. Sbri lCaitbulbru N. Naorojl 

77. Sbri Risbab Kumar 

18. Sbri Ajal Harl Dalmla 

". Sbrimatl Abba Dalm. 

10. Sbrimad Padma DaJmII 

I 

Overseas Compao, 

Amatu Ltd., London. 

(I) Facitcr.b Ltd., LondoD. 

(ii) Slopp Shirt (UK) Ltd., London, 

Orole Ultrasonic SeIn. Bbd. Kuala 
Lumpur. 

Niserian Asbestos ladustries Ltd. 
Niaena. 

Parry Morra, and Co. Ltd., LondoD. 

Price Waterhouse (International). 
New York and LondoD. 
ee,loq Metal Industries, Sri Lanka. 

Morao Tea Company Ltd., London. 

(i) Avit Oveneaa CorporatiOD, USA. 

(Ii) P.T. Blegaot Textile Industry. 
Indooesia. 

P. T. Godrej, Indonesia. 

Sawitoil and Chemicals SdJl. Bbd. 
Kuala Lumpur. 

Manx Marble and Graalto Co. Ltd. 
U.K. 
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Sl. 
No. 

81. Sbri A. B. Parekh 

82. Sbri K. Il. V. $ubrllPIPilQ 

83. Sbri K. V. Krishnan 

84. Sbri P. V. SQbre.Ql.oillD 

8S. Sbri Gbao$hy,~" Tiliraui 

86. Sbri R. M. Ooculdas 

87. Shri M.D. Goculdas 

88. Sbri L.N. Ooculdas 

89. Sbri 1\.1\. Goculdas 
90. Sbri R.M. Ooculdas 

91. Sbri M.D. Goculdas 

92. Sbri L.N. Ooculdas 

93. Sbri Api} ((llIDlf Sud 

94. Sbri D.l. Madan 

9S. Sbri Rpbit C. Nehta 

96. Slari R,vindra C. Mehta 

97. Sbri AfWia4 C. Yell'" 

98. Shri P.V.I..N. lyet 

99. S~ri V.K. Banree 

100. Sbri R S. Vaid 

101. 8brj 8.S. Baijel 

102. Sbri Surender LaU 

103. Sbri L.m. Tbapur 

.... Sbrl S.S. Lal 

lOS. Sbri S C. Makker 

106. saari a. DaUar 

107. Sbri Kartar ChaDd Nanda 

1 
I t 
I 
J 

I 
I 
I 

~ 
t 
J 

1 
~ 

1 
I 
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J 

1 
I 
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I 
J 

O",J .4nswers ~4 

Overseu c.pany 

H"ycolour Ltd., Sri Lanka. 

Nepal Metal Company Ltd. Nepal. 

Falcon Chemicals Ltd. UAS (Dubai) 

Cyliops Company Ltd., Dubai, 
V.A.E. 

S.M.I. (Pakistan) Ltd. of Karachi. 
Pakislan. 

P. T. Gotak, IndoDCsia. 

M. Gaw-Ravindra (Malaysia). 

leI Explosives International Pvt. 
Limited. Sinppore. 

lei Bxpl08iv. 1,*" .. liOAal Pvt. 
Limited, SiDaapore. 

Ailee Development Corp. Ltd., 
Seycb .... 

P.T. SatuWtM Bbakti Coato4 P.r, 
Indone.ia. 
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Sl. 
No. 

Name 

108. Sbri D.K. Prablada Rao 

109. Sbri D.L. Mirchandani 

110. Sbri P. D. Gune 

111. Shri C.S. Kirloskar 

112. Sbri C. T. Sbevde 

113. Sbri N.A. Palkhivala 

114. Sbri F. Robello 

1980 
1. Sbri G. Momen 

2. Sbri S. P. Sinba 

3. Sbri T.S. Veokateaan 

4. Sbri A.K. Parikh 

5. Shri Oian Cband Jaio 

6. Shri G .S. Agrawal 

7. Sbri Asbok V. Blrla 

8. Sbri P.lt. Cbolla{am 

9. Sbri D.P. Mandella 

10. Shri G.A.It. Shaikh 

11. Sbri O. Kbandwala 

12. Sbri Moiz Sbaikadam Vasi 

} 
I 

f 
J 

1 > I 
J 

1 
I t 
J 

1 
13. Sbri Mobsio Sbaikadam Vaal ~ 

J 
14. Sui Zqcr Moiz Vui 

15. Sbri I_r MobaiD Viii 

Overseas Company 

Iodo-Malaysia Bogineerio8 Co. 
Koala Lumpur. 

Hydro-Dyne Limited, Mauritius. 

(i) Tata Ltd., London, UK 

(il) Tata Inc. New York, USA 

(iii) Tata International AG, Switzerland 
ItaJab Japan Ltd., Tokyo. 

Italab Japan Ltd., Tokyo. 

Kerro Hope aod Sons Ltd., London. 

CSS of Oakville Ltd., Canada 

(0 Bonaventure Textiles (Lanka) Ltd., 
Sri Laota. 

(ii) Asbok Garment Industries Ltd •• Sri 
Lanka. 

Sbell Company of India Ltd., 
London~ 

Asia Limited, Sri Lanka. 

(f) Silver Oak Ltd .• HODg Kong. 

(ii) Saojoet Ltd., Hong !COOl. 

Thai Rayon Company Ltd., 
Hongkong. 
Saudi Bosas Company Ltd., Jeddab, 
Saudi Arabia. 
Seameo Forbes Ltd., Hoog ~na. 

A.K.H. Vasi aod Co. Ltd., Banatok. 
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Sl. 
No. 

Name 

18. Shri Zager Moiz Vasi 

19. Shri Juzer Mohsin Vasi 

20. Sbri Sbaikadam Moiz Vasi 

21. Shri K.K. Birla 

22. Shri J.C. Anand 

23. Shri N.M. Desai 

24. Shri U.V. Rao 

25. Shri M.H. PherwaDi 

26. Sbri D.J. Madan 

27. Shri Atber Hydari 

28. Sbri Keshub Mahindra 

29. Field Marsbal Sam H.P.J. 
Manekshah, MC 

30. Shri Ramesh S. Gandhi 

31. Sbri G .L. Lath 

32. Shri Krishan K. Aurora 

33. Sbri B.K. Prasad 

34. Sbri Vijaypati Singbania 

35. Sbri B.K. Kedia 

36. Sbri J.K.. Malboutra 

37. Sbri Bric De SOU2.1 

1 , , 
t 
I 
J 

} 
1 
I t 
I 
J 

} 
} 

O""I.Answets 2a 

Oveneas Complex 

A.K.B. Vasi and Company (yemen) 
Ltd., (Yemen Arab Republic). 

Higbsea Steamship Pvt. Ltd., 
Singapore. 

Larsen and Toubro (Singapore) Pvt. 
Ltd., Sinppore. 

Seamcotex Limited, Hong Konl. 

North Forneo Timber Berhad, Kuala 
Lumpur (Malaysia). 

Imperial Industrial Cbemical. 
(Tbailand) Company Ltd., Bangkok. 

Smitb KIiDe and French (India) 
Ltd., V.K. 

(i) J. K. (Balan d) Ltd., London 

(ii) Jaykayorg AG ZU8, Switzerland 

(iii) Roymond Woollen Mills (Kenya) 
Ltd •• Kenya. 

(iv) P.T. Ja,kay Files, lodoneaia. 

Raymond Woollen Milia (KeDya) 
Ltd., Kcoya. 

(I) Raymond (Mauritius) Ltd .• Mauritius 

(ii) Jayak Thailand Ltd., Baoakok. 
(I) JI,ta,or.AO Z ... Switzerland. 

(0) J.,kl' Tballaacl Ltcl •• Baoatok. 
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SI. 
No. 

Name 

38. Shri Prem Bebari Vaid 

39. Sbri J. T. Dolwani 
40. Sbri D.T. Dolw8ni 
41. Sbri V.T. Dolwani 

42. Sbri Vijaypati Siolhania 

43. Sbri J.H. Doshi 

44. Sbri R.L. Bathwal 
4S. Sbri Adit)a V. Birla 
46. Sbri Basant Kumar Birla 

47. Sbri D.S. Oeddy 

48. Sbri G.B. Bhat 

49. Sbri D.D. Chopra 

so. Sbri K. M. Chionappa 

51. Shri Asbok Kumar Bhatta-
cbaryy. 

52. Sbri Asim Kumar Mukherjee 

53. Shri I.K. Ghai 

54. Shri P .L. Lamba 

55. Sbri B.L. Sbah 
56. Sbri M .. C. Bagrodia 
57. Sbri Aditya V. Birla 
58. Shri L.M. Thapur 
59. Sbri S.S. Lal 

60. Sbri N.R. Gidwaoi 
61. Sbri R.S. Grover 
62. Sbri A.D. Parpia 
63. Shri M H. Parpia 
64. Sbri M.D. Podder 
65. Sbri Vijapat Singhania 
66. Sbri Prem Bebari Vaid 
67. Sbri B. R. Vadera 

68. Sbti D. Ratba 

69. Shri B.L. Sbah 
70.. Sbri Aditya V. Bitla 

I 
J 

} 
J 
I 
I 
~ 
I 
J 
I 
J 

J 

I 
J 

Overseas Compaoy 

Brook and Taylor Ltd., New York. 

Cooling Systems and Flexibles Pvt. 
Ltd •• Sin88Pore. 

Raymond 
Mauritius. 

(Ma uritius ) Ltd., 

M ultibis (Singapore) Pvt. Ltd., 
Singapore. 

Pan-Century Edible Oils Sdn. Bbd., 
Malaysia. 

Prabalaji Enterprises (Maldives) 
Ltd, Maldives. 

Tata Zambia Ltd., Lusaka, Zambia. 

Warner Hudnut (Lanka) Ltd •• 
Sri Lanka. 

(i) Gaylord Restaurants (Midlands) 
Ltd., Northampton, UK. 

(ii) Gaylord Caterers Ltd., NorthamptoD, 
UK. 

AMDC Incorporated New York, 
USA. 

(i) Gay]ord Restaul"ants (Midland) Ltd., 
Northampton, UK. 

(ii) Gaylord Caterers Ltd., Northamp-
ton, UK. 

Thai Carbon Black Co. Ltd., 
Bangkok, Thailand. 

Jg. Containers (M) Sdn. Bhd., 
Malasi),a. 

Dharmsee Parpia (Overseas) Ltd., 
England. 
Dbarat Overseas Corp. New York. 

Regency Tailoring (UK) Ltd., London. 
Eastern Operations of Inlerstate 
Equipments Corpn., USA. 
Joint Venture Marketing Co., UK. 

P.T. lodobbarat Rayon, Indonesia, 
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SI. 
No. 

Name 

71. Sbri V. G. Jbaveri 
72. Sbri P.N. Desai 
73. Sbri H.P. Desai 
74. Sbri O.S. Agrawal 
7S. Sbri A.V. Birla 

76. Sbri Bbarat B. Kbimji 

77. Sbri Jagjeet SiOlb 

78. Sbri KamaJjit Singb 
79. Shri Vinod K. Khanna 

80. Sbri K.K. Aurora 
81. Shri B.K. Prsad 
82. Sbri P.K. Mobta 
83. Sbri Aditya V. Birla 
84. Sbri A. C. Mutbia 

85. Sl)ri Soban R. Modi 
86. Sbri A.V. Birla 

87. Sbri Jayant Sbivla) Dalal 
88. Sbri Jagmobandas Bbagwtn-

das Boda 
89. Sbri Dbirajlal Bbagwandas 

Boda 
90. Sbri Dbarat Kumar lagmoba-

das Bod 
91. Shri .CbaDdraitant Vanabhdal 

Sbeth 
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Ov:rseaa Company 

Excel Alugrapbics Sdn. Bhd., 
Kuala Lumpur (Malaysia). 

Avit Overseas Corp •• USA. 
P. T • Blerant Textilo Industry 
Indonesia. 
Usaba Mabir Engineerinl Sdn. Bhd. 
Kualalumpur. Malaysia. 
Ceylon Malch Company Ltd •• 
Sri Lanka. 
Alby Kiorat AD. SwedeD. 
Sand R International (Mauritius) 
Ltd., Mauritius. 
Eskaylab Bangladesh Ltd., Dacca, 
Bangladesh. 
Thai Rayon Company Ltd .• Bangkok 
(Tbailand) . 
Enamelled Wire and Cable (Singa-
pore) Pvt., Ltd., Singapore. 
Brassey Holdings Ltd., Hoog KOllg. 

(I) Judo Thai Synthetics Company Ltd., 
Bangkok, Tbailand. 

(ii) Century Textile Co. Ltd.. Baolkoit, 
(Thailand). 

J. B. Boda and Co. (Far East) Ltd., 
Hongkoftl. 

92. Sbri lagmobandas Bhagwandas 
Boda 

93. Sbri Dhirajlal BbagwBndas 
Boda 

94. Sbri Bbaratkumar Jagmoban-
das Doda 

95. Shri Jayant A. Gandhi 
96. Sbri Ramesb C. Bansal 

97. Sbri O. D. Mathur 

98. Sbri B. Nehru 

99. Sbri S. Moolgaoitar 

100. Sbri N. A, Palkbivala j 

Muir Beddel Boda and Co. Ltd., 
London. 

Jerind Overseas Incorporated, 
Kauwait. 
Delton Property Co. Ltd., UK. 

(i) Towoap Textiles Zambja Ltd .• 
Zambia. 

(ii) Tata Over... Development Co. 
Ltd., Hong Kool. 
Tata Ovenea. Development Co. 
Ltd., HOD8 1'0111, 
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SI. Nt). Name 

101. Sbri M.H. Dalmia 
102. Sbri A.H. Dalmia 

103. Sbri Rajesh Jaykrisbna 

J04. Sbri c. R. Sbab 
lOS. Sbri K.R. Natu 
106. Sbri K.R. Nathu 
107. Sbri Jagdish Cbandra-

shekar Agasbe 
108. Sbri Ba nsidhar Sundarlal 

Mebta 
109. Sbri G.P. Bida 

110. Sbri H.K. Sbah 

111. Sbri Vikram Tannan 

112. Shri M.K. Kumar 

113. Sbri Lalit Bhasin 

114. Shri Raj Kumar Jain 
liS. Shri Ramesb Chand JaiD 
116. Sbri J.B. TalauUcur 
117. Sbri S. Y. Jakatdar 
118. Sbri A. N. Maira 
119. Shri Arjao Bulchaodlnf 
120. Sbri Bbagwan Bulcbaodaoj 
121. Shri R.S. Hingoraoj 

122. Smt. Sarla Devi Birla 
123. Shri M.C. Bagrodia 

124. Sbri R. V. Kark.re 

125. Shri Ravi Ghai 

126. Shri G.S. Agrawal 

127. Shri 0 L. Latb 

128. Sbri M. S. Malancy 

'29. Sbti Sbamdal VdbalaID 

Overseas CompaD,)' 

Global Daltoo Trading Co. Ltd .• UK. 
Dalton Property Company Co. 
Ltd, UK. 

Thai Ambica Chemicals Lrd., Tbai-
land 
Channel Offsbore Services Ltd., UK. 

Demetb Contractors Ltd., UK. 

(i) Nigeria Engineering Work. Ltd •• 
Nigeria 

(ii) Panafrieln Paper Mills (E.A.) Ltd., 
Nairobi 

(iii) Gleno Asbestos Ltd., UK 
(iv) Nigerian Paper Mill Ltd .• Nigeria. 
(v) Pan· african Consultancy Services 

Nigeria. 
(¥i) Gleno Industries Ltd., U.K. 
(i) C. Raman lac., New York, USA 
(ii) Elbee International Ioc., USA 

(iii) Elbee International (Jersey) Inc .• 
Pannama. 

Capsulation Singapore Pvt.. Ltd., 
Singapore. 

Shaw Wallace and Hedges Ltd., 
Colombo. 

Hind Hotels International Pvt. Ltd •• 
Singapore. 
P and J Prabhu Textiles Co. Ltd., 
Bangkok, Thailaod. 

Tatab Industries Sdn. Bbd. 
Malaysia. 

National 
Dubai 

Aluminium Campany, 

Thai Rayon Company Ltd .• Bangkok, 
Thailand. 
Indian Hume Pipe Co. (Colombo) 
Ltd. 
Malverniama Ltd , London. 
Michael and Ginon Co. Ltd., 
Hong Kong. 
P.T. Bitratex Indultria1 Corporation, 
Jakarta, (Indonesia). 
Vule)n International loc. North 
~,rolinat VSI\. 
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Sl. Name 
No. 

130. Sbri Badri Prasad Poddar 

131. Sbri Gokul Binani 

132. S.N. Desai 

133. Sbri N .R. Ruia 

134. Shri D .S. Seth 

135. Sbri S.L. Kirloskar 

136. Shd C.S. Kirloskar 

137. Sbri P.D. Gune 

138. Sbri C.S. Kirloskar 

139. Sbri P.D. Gune 

140. Shri Sanjay C. Kirloskar 

141. S,bri Ravi L. Kirloskar 

142. Sbri C.S. Kirloskar 

143. Sbri S.L. Kirloskar 

144. Sbri Vija, R. Kirloskar 

145. Shri Ravi L. Kirloskar 

146. Shri C~S. Kirloskar 

147. Sbri A.B. Pant 

148. Sbri P.D. Gune 

149. Shri K.M. Namjoshi 

150. Sbri Saoja) C. Kirloskar 

151. Sbri Vijay R. Kirloskar 

IS2. Sbri N.A. PalkhivaJa 

IS3. Sbri N.B. Daruwa]a 

154.. Sbri Shanker Menon 

ISS. Shri Moiz Fakbrud\iin 
P.lncba 
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Overseas Company 

Calcutta Transways Compay Ltd., 
London. (U.K.) 

Metal DistributoR (U. K.) Ltd •• 
London. 

Trade Wioas Corporation, USA. 

Rukbrai (Overseas) Ltd., U.K. 

Tritea Inc., N.J. USA. 

(i) SPP International, U.K. 

(ii) SPP Incorporated in USA. 

Seitbal Limited, U.K. 

Kirloskar (Malaysia) SendirioD, 
Berbad, Malaysia. 

Kirloskar (Malaysia) SdD., Kuala 
Lumpur. Malaysia. 

Kirlostlr Kenya Ltd., Kenya 

(i) Tata Limited, London. 

(Ii) Tata Incorporated, U.S.A. 

(iii) Tata International AG, Switzerland. 

Taj Lanka Hotels 
Lank •• 

Limited. Sri 
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SI. 
No. 

Name 

156. Sbri J.R. Gagrat 

157. Shri A.J. Kalgara 

158. Shri S.P. Engineer 

159. Sbri P.R. Mody 

160. Sbri K.M. Miatry 

161. Sbri R.Bol. Patel 

162. Sbri K.R.. Chbabria 

1981 

1. Shri P.C. Agarwal 

2. Smt. Sunanda Birla 

3. Shri Ashok V. Bida 

4. Shri M.H. Dalmia 

S. Sbri G.R. Hada 

6. Sbri Anil Hada 

7. Sbri M.L. Kbemka 

8. Sbri A.B. Shastri 

9. Sbri Vasant J. Sbetb 

10. Sbri Rajan Nanda 

11. Shri P .S. Millry 

12. Sbri Yoaindra N. Mar.tlal 

13. Shri Jayant O. Pat~ 

14. Sbri B. K Patel 

IS. Sbri Atu)ya Y. Mafltlal 

16. Sui R. B. DCIII 

Overseas Company 

Tel Hotels (Lanka) Limited, Sri 
Lanka. 

Nileria BOlineeriDS Works Ltd .. 
Niaeria. 

Imperial Industrial Cbemical. (Thai-
land) Co. Ltd., Thailand. 

0) Avit Overseas Corporation, USA. 

(Ii) P.T. Horizon Syntex, Indonesia. 

(iiI) Byert. Indstriea loc., Pbilippines. 

Oranite International Ltd., Dablia. 

Siam Indo Tools Ltd., Ban,kok. 
Thailand. 

Crawford EnerlY lac., U.S. A. 
Towll Parts Co. Ltd., Tehran 
(Iran). 
Tata Oversea. Dewlopmeot Co. Ltd •• 
HODa KODI. 

Matangi Dyestuff la~uatrie8 Ltd., 
Thailand. 
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51. Name 
No. 

17. Dr. Cbarat Ram 

18. Shri Y.O. Gundevia 

19. Sbri B. Sabai 

20. Sbri N.P.S. Sinh 

21. Shri L.M. Tbapar 

22. Sbri S.S. Lal 

23. Shri R.S. Grover 

24. Sbri M.K. Raina 

25. Sbri G.S. Grewal 

26. Shri R.S. Grovtf 

27. Sbri S.C. Makkar 

28. Sbri Surendra Lall 

29. Shri Asbok Krisbaodas 

30. 8mt. Hemanta A. Krishandas 

31. Sbri Vivek Sbab 

32. Sbri R.S. Goel 

33. Sbri M. Singh 

34. Sbri R.N. Jalao 

35. Sbri K.H. Gangwal 

36. Sbri C. K. Birla 

37. Shri R. Khemka 

'38. Sbri LoM. Tbapar 

39. Sbri H.G. Advaoi 

40. Shri Dioeatb S. Patel 

41. Sbrt Janak R. Sbab 

42. Sbri B.K. Birla 

U'lUL 22. 198' Orat Answers 40 

Oveneas Compaoy" 

U.ba Industries Ltd •• Sri Lanka. 

P.T. Saraswati Bhakti Coated Paper. 
I Ddoncsia. 

Mis. Flexican Malaysia Sdn. Bhd .• 
Malaysia. 

Nigerian Albostos Industries Ltd •• 
Nileria. 

PhoeDix Pulp aDd Paper Co. Ltd •• ~ 
Tbailand. 

K. ebeJJaram aDd SODS (Londoo) 
Ltd .. London. 

MwaoZ8 Pbarmaceutical Suppliea 
t.DZlnia. 

Biria A.G. SwUzeriand. 
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SI. 
No. 

43. 

44. 

4'. 

46. 

47. 

48. 

49, 

50. 

51. 

52. 

53. 

54. 

Namo 

Sbri Asbok V. Birla 

Sbri G.C. Aprwal 

Sbri S.N. Babeti 

Sbri Braj Binani 

Shri G.T. Dembla 

Sbri U.K. Bajaj 

Sbri I.D. Tbakkar 

Sbri Sbailesb Gordbandas 
Kapadia 

Sbri S.R. Nanavati 

Sbri Saleem Iqbal Sberwaoi 

Sbri Asber Nisar Sbervani 

Sbri R.N. Tata 

5S. Sbri D.N. Desai 

56. Sbri P.S. Mistry 

57. Sbri V.J.H. Crasto 

58. Sbri N.K. Wallo 

59. Sbri T.N. Subba Rao 

60. Sbri Dbaram Vir. 

61. Sbri S.N. Bbalotia 

62. Shrl C.C. Manlar 

63. Sbri Reaeab N. Mafatla\ 

64. Sbri Y. T. MaDeklal \ 

Overseas Company 

P. T. Soutb Pacific Viscos, Indonesia. 

Avit Asia Ltd., Hool KOOI. 

Metal Distributors (U.K.) Ltd., 
London. 

Precision Bevco Inc., U.S.A. 

Media International Ltd., London. 

Rana Incorporated Inc., U.S.A. 

Slopp Sbirts (U.K.) Ltd., 
London. 

Facitorest Ltd., Enlland. 

(i) Elxsi International, California 

(ii) Tata-Elxsi (Pte) Ltd •• Sinppore. 

(ij) Flanlek International (Pte) Ltd. 
Sinlapore. 

International BnginccriDI 
Texitile Services Pvt. 
Sinlapore. 

(i) Tata Blui (P) Ltd., Sinppore. 

and 
Ltd .. 

(if) Elxsi In ternlltional Suonywale. 
California. 

P. T. Merck, Indonesia. 

North Borneo Timbers, Berbad. 
Mal8Jsia. 

Gammon Midest Ltd •. Sbarjah. 

A and S Henry and CompaDY 
(Dondcc) Ltd., U.K. 

P.T. The Stanelatd M.i\\, l"el_ttM. 
lodonala. 
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Sl. Name 
No. 

65. Sbri Jagmobandas B. Boda 

66. Shri Dhirajlal B. Boda 

67. Sbri Bbarat Kumar J. Doda 

68. Sbri Cbandrakant V. Sheth 

69. Sbri A.N. Rura 

70. Shri J.E. TalauUcar 

71. Sbri S.Y. Jakatdar 

72. Sbri S.K. Poddar 

73. Sbri B.K. Poddar 

74 Sbri N.C. Srinivasan 

75. Shri S. Raba 

76. Sori J. Sengupta 

77. Sbri Anand Kumar Jain 

78. Sbri Promod Kumar Jain 

79. Sbri Viood Kumar Jaio 

80. Sbri Arun Kumar Jain 

81. Sbri Deepak Kumar Jain 

82. Sbri N.S.L. Narasimhan 

83. Shri 0.0. Tbiraoi 

84. Shri L.R. Samtaoi 
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Overseas Company 

l.B. Boda and Associates (Sinlapore) 
Private Limited. Singapore. 

Rukbrai Overseas Ltd., U.K. 

Tata Precision Industries Pvt. Ltd •• 
Singapore. 

Allied Resins (SiOlapore) Pvt., Ltd., 
Singapore. 

Barnagore Jute Factory Company 
Ltd., Loadon (U oK.) 

Chloride International Ud .• U.K. 

Exportos (Mauritius) Private Ltd., 
Mauritious. 

Olaxo Ceylon Limited, Colombo. 

Nepal Metal Company Ltd., Nepal. 

8S. Sbri Manilal Talaekchand Sbetb (i) Kay too Textile Ltd., London. 
(ii) Intextifil Ltd., London. 

(iii) AruQodaya Textiles Ltd., LoadoD. 

86. Sbri P. Marutbai Pillai Oeeta Oil Industries Sdn. Bbd. 
MaJaysia. 

87. Shri C.K. Bida Birl. A.sociate. Ptt. Ltd., 
Sinppore. 

88. Shri H.P. Singhi 

19. S-bri R.amesb CbaDd Jain 

90. Sbri P.l. Sheth Tranaworld Associatea Compao1 
Ltd., BaDPdIl ('I1tai1aacf). 'I. Sbri Subhash Cbaod laiD 
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SI. Name 
No. 

92. Sbri B.K. Goswani 

93. Sbri P.K. Das Gupta 

94. Sbri B.L. Shah 

9S. Sbri M .C. Bagrodia 

96. Sbri Aditya V. Birla 

97. Sbri C.S. Poona\\'alla 

98. Sbri Z.S. PoooawaUa 

99. Shri S. Mooigaokar 

100. Sbri N. K. Advani 

101. Sbri K.A. Vichare 

102. Sbri Arjun Bu1chandani 

103. Sbri S.3. Bajja1 

104. Dr. S. Verma 

lOS. Sbri S, Murugasu 

106. Sbri T.S Venkatesan 

107. Sbri T. Ranganatban 

108. Shri D.J. Madan 

109. Sbri N.A. Pa1kbivala 

110. Shri Basant Kumar Jbawar 

111. Sbri Brij Kishore Jbawar 

112. Shri Prakash Daryani 

113. Sbri O.P. Kapil. 
} 

Overseas Company 

20th Century Beverage Pvt. Lid., 
Singapore. 

Thai Poly Phosphate and Chemicals 
Company Ltd., Bangkok (Thailand). 

Dubai Blood Stock Company Ltd., 
Dublin. 

Tata Zambia Ltd., Zambia. 

AI-Wafe Engineers Ltd., Sbarjab. 
U.A.F. 

leI Explosives International Pvt. 
Ltd., Singapore. 

Base Link (Singapore) Pvt. Ltd., 
Singapore. 

Shaw Wallace and Hedges Ltd., 
Sri Lanka. 

(i) Forbes Merchants Sinsapore Pvt. 
Ltd., Singapore. 

(ii) Porbes Merchants AG, Zug, 
Switzerland. 

(i) P.T. Gokak, Indonesia. 

(ii) Forbes Merchants AG. Zug, Switzer-
land. 

Tata Zambia Ltd., Zambia. 

1. Usba Siam Steel Industries Ltd., 
Thailand. 

2. Unis Usha Steel Ropes Factory, 
Yugoslavia. 

Usha Siam Steel Industries, Thai-
land. 

Usha Siam Steel Industries. Thailand. 
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81. Name 
No. 

114. Sbri B P. Tekriwal 

liS. Sbri Rana Pratap 

116. Sbri Basant Kumar 

117. Sbri H.L. Somani 

1911. 

1. Sbri M.O. Jani 

2. Shri H.D. Wabi 

3. Sbri P.M. Visszoji 

4. Shri R.M. Ooculdas 

5. Sbri D.M. Kbatau 

6. Sbri M.D. Goculdas 

7. Sbri K.D. Kbataa 

8. Sbri D.D. Khatau 

9. Sbri A.N. Haksar 

10. Sbri J.N. Sapru 

11. Sbri R.K. Laksbman 

12. Shri S.B. Aibara 

13. Sbri K. Rajalopalachari 

14. Sbri KaiJash C. Gupta 

IS, Sbri Satyadev. r. Sinh. 

APRIL 22. 1987 0,,,1 A1Iswers 41 

Oye .... as Company 

1. Usba Siam Steel Industries Ltd., 
Thailand. 

2. Unis Usba Steel Ropes Factory. 
YUloslavia. 

Martin Black Limited, Scotland, 
U.K. 

Usba Siam Steel Industries Ltd., 
Banakot. 

(i) Cameroon Electric Cabl. S.A. 
Camercon. 

(ii) Beta Motora Ltd., LondoD. 

(iii) The Mehta Development Co. Ltd., 
London. 

(i) Assam Investments Ltd., U.K. 

(ii) Duncan Macneill and Company 
Ltd., U.K. 

Export Services (Sinlapore) Pvt. 
Ltd., Singapore. 

Kisumu Cotton Mills Ltd., Kisumu 
Kenya (Bast Arrica) 

Alfitcorp International Private 
Limited. Dubai. U.A.B. 

Asiao Paints, (Tooaa) Limited Nudu 
alofa, Tooga. 

Sumaol81am Impex Pte. Ltd., 
Siosapore. 

CSS of Oakville Limited, Cana"a, 



., a..z AAnttu. 

Sl. Naaao 
No. 

16. Sbri N.M. Desai 

17. Slui U.V. be 

18. Sbri M.H. Pberwani 

19. Sbri D. V. Taoeja 

20. Sbd Rametbwa, aao 
21. Sbri B. RapavaD 

22. Sbri Rahul Bajaj 

23. Sbri D.S. Mebta 

24. Sbri T.S. Venkatesan 

25. Sbri J. Bbargava 

26. Shri 0.1'. Oomman 

27. Sbri R.H. Dalmia 

28. Sbri PaHonjl S. MIstry 

29. Sbri Pbiroze N. Mistry 

30. Sbri S. Cbaranjit Siolb 
31. Sbri S. Daljit Sinlb 

32. S. Cbaranjit Singb 

33. Sbri Gobind HinloRnl 

34. Sbri P.N. Amersey 

35. Shri N.A. Desai 

36. Sbri K.K. Aurora 

37. Sbrl B.K. Pta." 

38. Sbri K.K. Aurora 

39. Sbri A.H. Tobaccowala 

40. Sbri Nanl JamabecJji 
""bhO)' 

41. Shri Sunder Kanlioa 
~amebaodael 

] 

1 
>-

J 

alGI.4n.nr,r, so. 

Over_IS Compaer 

Larsen and Toubro (SWppore) Pvt. 
Ltd., Sinaapore. 

Owena Bank (Naaeria) Ltd., Hileria. 

Sanpm Books Limited, U.K. 

Bajaj America Inc., U.S.A. 

Sbaw Wan.. Ov.r .. Ltcl., U.K. 

1. Global Dalton Twdiol Co. Ltd., 
U.K. 

2. Dondrum Granite International Ltd., 
Dublin (ltepubHcs cf IItELAND). 

Alma ColJItruetioD 
Qatar. 

Campa International Limited, Honl 
Konl. 

Hilltop Bottlill8 CompanJ Limited, 
Jos, Niaeria. 
Jet Impod .ad 8xPGIt P{i .... L_-
ted. SiDlapore. 

A.J. Milton (Lanka) Ltd., 

Colombo, Sri Lanka. 

M/ I S .... KIM aDd Frucil (India) 

Ltd., Wei"". o.u.n CitJ. U.K. 

Eskaylab Limi~d, London, U.K. 

Bnsal (Pte) Limited, Sinppore. 

Lalbutsb Irription and Well 
Prilliq Com pan, (LLC). Mu*t. 
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SI. 
No. 

Name 

42. Sbri A.H. Tobaccowala 

43. Sbri N.l. JeeJ.bboy 

44. Sbri G.A.R. Shaikh 

4S. Sbri O.A.R. Sheikh 

~ 
J 

46. Sbri Jamlhyed N. Ood,.j I 
47. Sbri ICaikbulbru N. N.orojl 

48. Sbri B.risb I. Bhuv. 1 
I 

50. Sbri PrafulII. Dboft t 
'1. Sbri Cbaudrakanl L Bba.. ) 

49. Sbri Kumud N. Bhuva 

52. Sbri D.S. Redd, 

53. Sbri Alhlab P. Kaman. 

54. Sbri Bbupeo C. D .... 

S5. Shri R.~. Tata 

56. Sbrl Adi J. Katpr. 

57. Sbri Nariman J. ICatpra 

51. Sbri ArviDd N. Parlkb 

59. Shri Bbapaa l. Kotak 

60. Shri Nareah J. lCotak 

61. Dr. Jaadiah N. Parikh 

62. Shri R.l. Shahaoey 

63. Sbri N.N. Atal 

1 
I 

1 

Oveneu Compaay 

W.lken Pilloa Limited, Colmbo. 
SrilaoD. 

Lalbuksb Irrlaation and Well Drlll-
101 Company (LLC). MUlcal. 

OodreJ (Sinppore) Pvt. Ltd .. 
Siapporo. 

Danhao Overseas Pvt. Ltd •• 
Sinllpore. 

Prebarajl Boterprl_ (Maldives) Ltd •• 
Maldi ••• 

BIDladen ICMA Industrial Co. 

Ltd., Jeddab. Saudi Arabia. 

I. Tat. Ioteraatlonal A.G. Switzerlaod. 

2. Tala Limited London. 

Tr:lvJodla Inc. Los Anllea. California. " 

Mil Leyland Groap Ltd •• V.IC. 

I. Mecleo RUllO) PLC Incorporated in 
U.K.. 

2. Aaam TradiDi (Boldinp) Ltd •• V.IG. 

3. Allam RID ... ,. and Tradiol Co. 
Ltd. U.K. 

4. ButerD BilbIaDdiT. Ellat" (hi) 
~~. 
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-----------------------------------------------------------Sl. 
No. 

Name 

64. Sbri l.A. Taktawala 
". Shrl C.A. Taktawala 

'6. Sbrl A.S. Wardetar 

67. Sbri P.O. Raje 

68. Shri M.ll. JUllekar 

6'. Sbrl 0.0. Ward.tar 

70. Sbri Prem Nath Nucla 

11. Shri R.K. Sethi 

'12. Sbrl IC.K. Biri. 

73. Sbr' Shailondra Mittal 

14. Shri Ranjan SaDabi 

9'. Sbri S.IC. Kbadluari 

1 
J 

'6. Sbri Kolady Gopal Balaram 1 
77. ShrI Shaobr RamtrIaImIII I 

Baltikar )-

71. Shri llamunni lCunblabanku J 
Monoo 

7gr Sbri N.K. Ooenta 

80. Sbr' R.A.Ooonta 

81. Bbri D.N. Sarkar 

82. Sbrl S.R. Nanavatl 

13. Sbrl Marl Shankar SIDlNala 

84. Sbrl YUaypat S ....... 

IS. Ibri Oa. BarI 8i .... 

Over ... Compao, 

I. Warran Plantation ht., Ltd, No. 
Ouioea. 

Vallabb Olul Sinpporo Pvt. 
Ltd., Sioppore. 

Arabian Brecton Rl,adb, Saudi 
Arabia. 

Nita Cycle Limited Colmbo, 

Sri Lanka 

India MaI.,.la Tatila 8crbact. 
Mala,.I •• 

Hind Hotels Internatiooal Ltd., 
SiDppore. 

Auto Ancilla.., U.Dufactunn Sdo. 
Bbd. Kuala Lumpur, Mal.,ua. 

I. Cox and lCinp Ltd., London. U.K. 

2. Cox aDd Kin .. Trav.l Ltd •• LondoD 
U.L 

Multiexim LlmfCecl, lene, IIIaDd. 
U.IC. 

MIl But Africa Rea., CbomicaJa 
Ltd., lCeD,a. 

Oestet ... BI"' ...... Ltd •• Dacca. 

I. Microft lao. Iacorporated ID Call. 
fornia, USA. 

2. TaPIDOD loc., USA. 

l.,t.,ora (HOIIIICOIII) Ltd., 
BODliCoq. 



Sl. NalDe 
No. 

86. Sbri G.L. Latb 

87. Shri Devarajulu layavartbao-
avel, 

88. Sbri C.U. Sbab 

8'. mtti NlItab Goyal 
~ 

90. Sbri Surinder Goyal J 
91. Sbri Prabhasb Cband JaiD 

92. Sbri Cbandrakant Valabhadas Sheth 

93. Sbri Jagmobandas Bba ....... 
Boda 

M. Sbri D.B. Boda 

9S. Slari aJ .. Boda 

96. Sbri BonDie Screwvald 

91. Sbri S. Mooigaokar 

98. Shri J.E. Talaulicar } 99. Sbri G.B. Bhatt 

100. Sllri M ......... r 

101. Shri V.K. Saowalka 

102. Shri D.S. Seth 

103. Sbri N. Sankar 1 1M. IIlriN. K-. 
I I. 'Ibri •• tllfllaebaaltaa J 

106. Shri B.C. Dalal } 107. Sbri K.R. Samp'tb 

108. 8hri Pallcnji S. Miltry 

J09. Sbrl A.IC. Hirjce 

Oveneaa CompaDY 

Comtrade (Alia) Pvt. Lid., 
SiD,."ore. 
Eo ... Pvt. Ltc1., SiDl8pore. 

Marican and SoDs (MadaysJa) Sdlt. 
Bbd., Sinppore. 

Bountiful S.A. ~.leI8. Belsium. 

PSJ Prabbu Textiles Co. Ltd,. 
Bankok Tbaftan(l. 

J.B. Boda Md Co. (Shwapore) P-vt.. 
Ltd •• Singapore. 

Global Cutlook, Ottawa, Caoada. 

Tata Overseas Development Co. 
(UK) Ltd., London. 

1'ata t!1st ~ Ltd .• SiDllpore. 

Cblmpata Naari Lablami l'extilel 

SM. BW. (CNLT) Mel., ... 
(i) Tritea loc. N.J. U.S.A. 

(ii) ADalia Oil, u.n., Lo ..... U.C. 

Durametallic A* PrI¥at. Ltd., 
SiDllpore. 

CIPCO (UK.) Limited. LoDdoD. U.K. 

Tala O,eneu Development Compaay 
Umited. !.eDdoG. U.It. 

(t 80_ ......... 1M ComIIIaJ 
Ltd., TIDIIDIL 



II. 
No. 

110. Shri B.K. KeeSia 

111. Shri Prem Behari Vaid 

112. Sbri R.P. Cbowdbary 

113. Sbri Ajaypat 8IBIt.aola 

114. Sbrl It. V. Iyer 

115. Shri H.K. Kedia 

116. Sbri Kamaljit Sinab 

117. IIIri B.C. Delat 

111. Sbri K.R. Sampatb 

1913 

1. Sm; IIIr Nalb Kapoor 

2. Dr. R.B. Sabeti 

3. Sbri K.N. Oara 

4. Sbri N .R. Sbroof 

S. IbrlO.dGNO o.e"' •• 
fi. Sbri bjen A. Kilscband 

7. Shrl T .S. KaDD8ft 

I. SlId •• ....,.. 

I 

(I) N.V. Tbe .... Jan .Db_ Pllat-
iq and TradiDi Company, Jakarta, 
Indooesia. 

(iii) Tbe North BDI'IIID rim_ Bedad. 
Malay.ia. 

(w) Leila Lands Sdo. Bbd., Malay.ia. 

(i) Jayltayora AG Zua, Switzerland. 

(ii) The RaymOild WeeJIeD Mils LId •• 
Kenya. 

(iii) P. T. Jaylta, Files, Indonesia. 

(i) Brook and Taylor Ltd., USA. 

(ii) J .K. Bngland Ltd. 

P. T. Jayltay Piles indonesia. 

P.T. Jayta, FUll, lodon .. ia. 

Mis R.aymond Woollen MUls Ltd., 
Kenya. 

Ceylon Matct. Co. lAd., Sri Lafta. 

Mercantile Pi""l Broten L1CI., 
Lanka. 

Mercantile Stock Brolen Ltd., Sri 
Lanka. 

Steel Tubes of SiDIIPGre PYI. Ltd., 
SiOlaporc. 

Dodsa. GmbH, Weat Germany. 

LaDk. Ashot LeJlaDd Lid.. Sri 
LaDb. 



51. 
No. 

Namo Overseas Company 

-------------------------------------------------------------
9. Sbri llauoaq Siogh 

10. Sbrl V.K. Hajol. 

11. Sbri A.P. Dballa 

12. Shrt M.S. Khaooa 

13. Sbri S.IC. Sioba 

14. Shri Vikram TaoD&o 

15. Shri J.M. Mody 

16. Sbri D.B. Mody 

J 7. Shri S.B. Mody 

18. Shri K.S. Ramamurtby 

19. Smt. Malathi Ramamurthy 

20. Shri J.R. OBarat 

21. Sbri Rauoaq Siogh 

22. Sbri V.K. Hajela 

23. Sbri V.A.. Kurian 

24. Sbri Sitaram Sinabania 

25. Sbri Soblnlal Sinabaoia 

26. Dr. Gaur Hari SiDahania 

27. Sbri Gopal Krishna SiDlbaoia 

28. Sbri A.K. Sinshania 

29. Shri B .K.. Sbriya 

30. Sbrl P .C. Rastogi 

31. Sbri C.R.. Ramakrisbnao 

32. Shri H.J. Amin 

33. Shri R K. Sachdeva 

34. Sbri B.S. SoDa .... 

\ 

I 

P. T. Nusaotara Supra Clatmloal 
Industry Jakerta, 10400 •• 1 •• 

Balmar Lawrie (UAB) Ltd., Dubal. 

Medicap Ltd., Banlkot TbailaDd. 

Unit.Vlchy Niaeria Ltd., Nileri •• 

General PackaaiDI Industries Pvt. 
Ltd •• Bollwao •• 

Deslan Analy.il aod Software 
BDlin.riol loc., U.S.A. 

Powerobm Pte. Ltd., SiDgaporo. 

Mooarach Tradioa Co. (Nepal) Ltd., 
JapaD. 

Africa Synthetic Fibrel Limited, 
Nairobi. Kenya. 

EnaioeeriDI CoDltrucdoD Md Servi-
ces InternatioDa., BahraiD. 

Data Manlaoment Services (Bahrain) 
Ltd., Babram. 

BlDdatroQ 111_ lao., USA. 
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SI. 
No. 

Name 

35. Shri O.S. Aaarwal 

36. Sbri D.O. Sathe 

37. Sbri Syamal Gupta 

31. Shrl S.IC. Basak 

39. Bbr. Amarjit Sinlb 

40. Shri S. Subbarwal 

41. Sbri P.S. Chawla 

42. Shri Sanjoy SeD 

43. Shri Indrani Bi • .,al 

44. Shrl MaDnu Patel 

45. Sbri F .A. Mehta 

46. Shri Charaojit Siolb 

47. Sbri M.te. Jbawar 

48. Shri Mahesh ICbemka 

49. Shri Om Prakasb Jalan 

50. Sbrl S.K. Ghosb 

51. Sbri B.O. Birla 

52. Sbri T. VijayarqbavaD 

53. Sbri N.A. Palkbivala 

54. Shri F .C. Kholi 

55. Sbri Yash P. Sebnl 

56. Sbri N.B. Daruwal. 

Overseas Company 

Imperial Industrial Chemical. 
(Thailand) Co. Ltd., Thailand. 

Avit (Euripe) Ltd., London. 

(i) Tata Zambia Ltd., Zambia. 

(ii) Mukumbi Agric:ultural and Tecbnl-
cal Services Co. Ltd., Zambia. 

Jonlon and Nicholson (Nepal) Pvt., 
Ltd. Nepal. 

General R.ubber Products (P) Limited, 
Colombo. 

P.T. Ookak, Indonesia. 

O.J. Soft Drinks Ltd .• U.K. 

Debenbolt Ltd., U.K. 

Amiantit Rubber Industries Ltd •• 
Saudi Arabia, 

(I) Dharat Overseas Corpn •• New York, 
U.S.A. 

(ii) Upnda Bals and Hessian Min. Ltd •• 
Toccoro, Upnda. 

Industrial Enterpri_ (U.K.) Limit-
ed •• U.K. 
Kupek Sdn. Bhd., Malay.i •• 

United Computer. and Manaaem.at 
Consultanc Limited, Dobai. 

(i) WbiteliDe Limited LondoD. 
(ii) Jana Corporation, New York, USA. 
(iii) Lex Ttl Corpof8Cioll ".V. New 

York. 



81. Name 
No. 

1914 

1. Sbri layaot V. Maodlit 

2. Sbri B.R. Sule 

3. Sbri B. De Soaze 

4. Shri P.N. Kacker 

S. Sbri K.K. Basrur 

6. Shri Vijay zyeDlar 

7. Shri Ashim De 

8. Sbri Pesi Kushru Cboksey 

9. Sbri Dilip D. Khatdu 

10. Dr. It.A. Maker 

11. Mrs. N.R.. Gupta 

12. Sbri A.N. Hatau 

13. Sbri S. Krisbnamurtb, 

14. Sbri S.P. Bboopal 

IS. Shri Nandkrishor Kagliwal 

.,. Shri B.S. Narayan 

17. Slid Brij ....... ¥.laaitta 

J 

Oversea. Compau)' 

Technocrats Inc. Chic_10, U.S.A. 

Magubdra HeUas S.A. Greece 

Price Waterhouse Lanka (Private) 
Limited, Sri Lanka. 

(i) Yuka Internatioaai A.a-
Liecbtenstein. 

(ii) Aseantech A.G., Switzerland 

(iii) Afrikosen LId., Qamaelllland. 

(iv) Auto Ancillary Mfan. Sdn., Londea. 

(v) Rukhrai (Ovoneu) Lt4., LODdon. 

(vi) Technoconsult Ltd., Cbanoel III.nd. 

(vii) Kisumu Cotton MiDs Ltd., Kenya. 

(viii) Rotary Screens of Asia Pvt. Ltd., 
Singapore. 

Makers International Limited, U.K. 

Surya Tabaceo Company (Pvt.) Ltd., 
Katbmandu. Nepal. 

(i) Tata Precision Industries Pvt. Ltd., 
Singapore. 

(ii) Tata Engineering Service (Pvt.) 
Limited, Si ........ 

Marangl Tea Company Limited, U.K. 

PrepcelJ International England (U .KJ 

International Trade and Technoloay 
Export Corpetatioa, Alber •• , 
Canada. 

Williamson Tea Boldin .. Ltd., 
~ndoD (U.K.) 
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SI. 
No. 

Name 

18. Shri P.R. DaSlupta 

19. Sbri Umesh Kumar Modi 

20. Sbri S.H. Syed Yusuft' 

21. Sbri R.H. Dalmia 

22. Shri Manlal Singh 

23. Sbrl V. Ramakrlshnan 

24. Sbri Rajpal Sinsb Chowdhury 

25. Sbrl A.S. Poplai 

26. Sbri Jandbyala Narayan 

27. Sbri Jagdisb Narain Sapru 

28. Sbri C.R. Jagannathan 

29. Shri N .K. Oboshal 

30. Shri Jaamoban Khanna 

31. Shri Jaadisb Narain Sapru 

32. Sbri Salisb Kumar Mehta 

33. Shri Samir Gbosh 

34. Shri Sbiv Kumar Ladha 

35. Shri R.N. Tata 

36. Shri G.R.D. Tata 

1985 

I. Shri R.P. Aiycr 

2. Sbri K. V. Cbaubal 

Oveneas Company 

(i) Bdacrobe Limited LondoD. 

(ii) Pocbboume Limited London. 

Metellgesellscbart Services IDe., 
U.S.A. 

Obydoo Limited London, (U.K.) 

Tbe Dalton Property Company 
Limited, U.K. 

(i) Bast African SUlar Industries Limited 
Kenya. 

(iI) South Nyanu Sugar Co. Limited. 

(iU) Alro Cbemical and Food Co Ltd. 
Kenya. 

Spencer Intemational, U.S.A. 

Asian Recoidod Ltd., London, 
(U.K.) 

Surya Tobacco Compan, Pvt. Ltd., 
Nepal. 

Advance: Bearinl Services Ioc., 
U.S.A. 

Tata Incorporated, New York, U.S.A. 

(i) Tata Ltd., London. 

(ii) Tata loc. New York. USA. 

(iii) Tata International AG. Zu .. 
Switzerland. 

Bombay Suburban Saudi Arabia 
Company Ltd •• Sa\ldi Arabia. 



SI. 
No. 

Name . .' 

3. Shri K. Ravindra 

4. Miss. C. Panjabi 

5. Sbri S.P. Chitnish 

6. Shri K. Padmanabha Rao 

7. Shri T. T. Jagannathan 

8. Shri T.T. Ragbunatban 

9. 8hri J. Srinivasan 

10. Shri M.C. Ramakrishna 

11. Sbri A.R. Krishoa 

12. Sbri Syed Meeran 

13. Shri S. Birender 

14. Sbri Azim Hasham Premji 

15. Shri Ashok Narasimhan 

16. Shri S.K. Bhasin 

17. Shri Ravi Davar 

18. Sbri S.S. Tosbniwal 

19. Shri R.B. Patel 

20. Shri S.K. Birla 

21. Shri A. Hafeezur Rahman 

22. Shri 8yamal Gupta 

23. Sbri A.B. Kerkar 

24. 8hri Aditya Kashyap 

25. Sbri J.E. Talsulicar 

26. Shri D. Kbaitan 

27. Sbri H.L. Kotbari 

28. Sbri K. Ra;IaopaJacbari 

Overseas (?OmpaDY 

Electronic aesearcb "-DalJ" Inc •• 
USA. 

Taj IDt~rnatioD.1 Hotel Ioc., New 
York, t..'SA. 

Tatiana Lines Private Ltd. Sinlapore. 

T.T. and D.O. Hosieries Ltd., 
Mauritius. 

Sbameerab Realty Pvt. Ltd., 
Singapore. 

Mehul Trading Ltd., U.K. 

EytOD Inc., California, U.S.A. 

Jetina Valle), Tea Company Ltd., UIC. 

Accordia Limited London, UK. 

UelL-Georgia Pbarmaceuticals 
Ltd., Lagos. Nigeria. 

Nalfico Premier Oils Sdn. Bbd. 
Mal.ysia .. 

AI-Hadeed International Trading 
Ltd., Singaporo. 

Tata Incorporated, Nuv York, USA. 

Tata Incorporated, New York, USA. 

MajuJi Tea Holdinls Ltd., UK. 

Textile Specialities (Nigeria) Ltd .. 
Lalos, Nigeria. 

Asian Paints (SI) Ltd., Solomon 
III,Dd, Sou1b Pacific. 
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Statement·11 

lVame, 0/ Per,ona Mho "ad not taken Prior Perm/"ion but who Applied Sub,equently and 
were ,'anted ",Government Approval/or their Alloclat/on/Conllnued A,soc/ation a, 

Director, o/Over,ea, Companies during the Period 1974.85. 

SI. Name 
No. 

I. Sbri J.H. Doshi 

2. Sbri M.D. Poddar 

3. Shri B.R. Vadera 

4. Shri D. Ratba 

S. Sbri Viood K. Khanna 

6. Sbri A.H. Dalmia 

7. Sbri N.R. Ruia 

8. Sbri J.E. TalauUeer 

9. Sbri S.Y. lakatdar 

10. Sbri R.. V. Karkaro 

II. Sbri Sadiq putahan, 

12. Shri Aoil Hada 

13. Sbri M.L. K.bemka 

14. Sbri A.B. Shastri 

IS. Shri V.l.H. Costo 

16. Sbri T.N. Subha Rao 

17. Sbri Dbarm Vin 

18. Sbri A.N. Ruia 

19. 8btl aaDJID S.n .... 

20. Stirl IC.K. Bitt. 

21. Sbtf S.It. Kaarclbarl 

I 

I 

Overseas Compaoy 

MuJtibis (Sidgapore) Pvt. Ltd., 
Sinppore. 

Bbarat Overseas Corpn. U.S.A. 

Eastern Operations of Interstate 
BquipmeDu Cor. USA. 

Joint Venture Marketiq Co., U.K. 

Sand IR. IntematioDal (Mauritius) 
LId. 

Global Dalton ,Trading Co. Ltd •• 
U.K. 

Rukbrai (Overseas) Ltd •• U.K. 

Tatab Industries Sdn. Bbd. 
MaJaysia. 

Indian Hume & Pipe Co. (Colombo) 
Ltd. 

N. Futebally Ltd. Osaka. Japan. 

Siam Iodo Tools Ltd •• BaDlkok. 
Tbailaad. 

P. T. Meret. Indoaesia. 

OammOD Midest Ltd •• Sbarjab. 

Kukhral Overseas Ltd., U.K. 

Auto Antill.., Maoutacturen &da. 
Bbd •• Kuala Lumpur, Mala,. •• 

lDdia M6Iysia Tad.. Berhac1. 
Mal.,.. 

(0 Cox aM KI .... Travel Ltd •• Landoa, 
UK. 
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SI. 
No. 

22. 

23. 

24. 

2S. 

26. 

27. 

28. 

29. 

30. 

31. 

Name 

Dr. R.B. Babeti 

Sbri K.N. Garl 

Sbri M.R. Sbroff 

Sbri T .5. Kannan 

Sbri Sita Ram Sinabania 

Sbri Sobanlal Sinpania 

Sbri A.IC. Singhania 

Dr. Gaur Hari Sinlbania 

Sbri B.K. Shriya 

Shri F.C. Rustogi 

SHRI S. JAIPAL REDDY: Sir. I must 
admit, tbe reply is voluminous but by no 
mans luminous. 

MR. SPEAKER: You hove become 
poetic today. 

SURI S. JAIPAL REDDY: In part 
(a), I bad asked for names of tbe Indians 
wbo were appointed as Directors of overseas 
companies between 1974 and 1985. In their 
answer in (c), tbey bave given tbe list of 
Dames of the Indians who were appointed 81 
Directors of overseas compaoies but who 
subsequently got approval of the RBI. Now. 
the list of IUcb people wbo were appointed 
as Directors of overseas companies bot who 
did Dot subsequeotly obtain the approval of 
the RBI bas Dot been enclosed. Tbis is 
number one. 

Number two: under the provilions of 
tbe FERA. nobody caD be appointed as 
Director of overseas company witbout tbe 
prior permission or tbe RBl. 10 tbat case, 
uoder what cObditions bundreda of illUitrious 
Indiaos wbo accordin, to you are tbe talleat 
mea in tbe COUDtry bad been appoi..-J 
oarUer .. Directon 0' Qvoncu . oompaniel 

Overseas Company 

(ii) Cox aDd Kings Limited, LondoD 
(U.IC.) 

Steel Tubes of Sinlapore Pvt. Ltd •• 
SiDgapore. 

LaDka Ashok Leyland Ltd., Sri 
Lanka. 

Africa Synthetic Fibres Limited 
Ken,a. 

and succeeded in obtaining the approval of 
tbe RBI? 

SURI BRAHMA DUTT: RelardiDI 
the first part of tbe question tbat the casel 
have Dot been given wbicb were rejected or 
were Dot approved, I may inform tbat there 
are three or four cases like tbat : one is of 
Mr. B.K. Bida, another is of Mr. Lalit 
Tbapar and two cases belong to, perbaps, 
Kirloskars. Permission of tbe Central 
Government is necessary and Dot of the RBI 
under section 27 of the FERA. There is a 
dispute about tbis Directorship. We bave 
been maintainiDg that Directorship is a type 
of association wbile tbe Director. wbo were 
appoiDted previously or now maintain tbat 
Directonhip is not aD association, and tbis 
case bas Dot yet' been decided by aDy court 
of law. 

So, we take a very liberal yiew. 
Unless a man is fOUDd to bave violated 
certain sections of FBRA or otber reguli. 
tions. we generally live permission. 

SHRI S. JAIPAL REDDY: Well, our 
socialist GovernlDCnt II very liberal about 
lacb matten. Now. I come to • moro 
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substantive point. He agreed that appoint-
ment of Indians a8 Directors of overseas 
companies is an offence under FERA 
witbout the prior approval of the RBI. 
But be contended tbat tbe Government has 
been taking a liberal view because of some 
controversy. Unle.s the controversy is 
settled by the court, the Government should 
stick to its own position. The position of 
tbe Government, as of now, is that no 
Indian can be appointed as Director of 
overseas company without tbe prior 
approval of the RBI or tbe Government. 
as the Cl!se may be. The question is : Why 
did the Government not maintain its 
position? Why did the Government not 
stick to its guns? It would have been another 
matter if the provision bad been succesdully 
challenged in a court of law. 

Sir, in regard to another question, he 
mentioned the names of only four Indians. 
Who, according to him, were appointed as 
Directors of overseas cJmpanies witbout 
the prior permission of RBI and who 
subsequently did Dot succeed in obtaining 
the approval of tbe GovernmenC of India 
But, Sir, he failed to mention one name. 
Tbat name doesn't figure in the list-the 
name of Shri Madhavrao Scindia. He was 
Director of Mis. F.H. Schute company of 
West Germany and MIs. Radley Cotton 
Mills, Canada. He did not obtain the 
approval of RBI, obviously because his 
name does not figure in tbe list. 

SURI BRAHMA DUTT : Sir. I 
would like to clear the position of Shri 
Madhavrao Scindia whicb the Hon. Member 
bas mentioned. We enquired from R 81 
and aho from our Enforcement Directorate. 
We have also informed or going to inform 
tbe Lok Sabha Secretariat tbat Shri 
Sc:india bad informed tbe Government in 
June 1975 of bis directorship 1n tbree 
companies which were existing prior to 
FERA. The first was MIs. F .H. Schule, 
GMBH" West Germany. second was MIs. 
Radley Conon Mills, Canada and the tbird 
was MIs. Port Investments Limited, Sri 
Lanka. In 1975, be sougbt tbe permission 
for continuing to hold these director9hip. 
Sbrl Scindia later on informed tbe RBI 
tba t be has ceased to be a Director of F.H. 
Schule, GMBH, West Germany in 1979 and 
he r.i,ned from tbe directorsbip of other 
oOIDpaDies in December 1984 on becomiDi 

a Minister. We enquired from RBI and 
they have verified this position. Therefore, DO 
violation of anything bas been seen because 
tbey were existing prior to enforcement 01 
FERA and also as a part of inheritance. 

(Interruptions) 

SURI S. JAIPAL REDDY : The answer 
is incorrect •.. (Interruptions) 

MR. SPEAKER: Only two supplemcn-
taries, Dot tbe tbird one. 

SHRI S. JAIPAL REDDY : Pleaso 
bear mc. FERA came into force in 
1953 .•• 

PROF. MADHU DANDAVATB ~ 
FERA came ioto force in which year; let 
bim tell us. 

SHRI S. JAIPAL REDDY : FERA 
came into force in 1953. It was amended 
in 1973. H~ became Director in 1975. 
How does he maintain that he becamo 
Director before FERA came into foree 'I 

(lnt~r,uption,) 

SHRI S. JAIPAL REDDY Tbe 
Minister is misleading the House, 

MR. SPEAKER: Now sit down, lot 
him answer. 

SHRI BRAHMA DUTT: Tbe Foreian 
Excbange Regulation Act is of 1973, bow caD 
it come into force in 1953 ? 

(Interrupt ions) 

SHRI S. JAIPAL REDDY: Mr. Murll 
Deora will be able to tell us Sir; be is an 
expert in the matter. 1 t has been tbere in 
the Statute Book since independence Sir. 
I seek tbe protection of tbe House, Sir. 

(InlerrllP,1on,) 

MR. SPEAKER : Let me handle it. 
You don't stop at aoythina. Mr. Minisler, 
will you clarify ? 

SHRI BRAHM A DUTT : Tbe questioD 
of direclorsbip is regulated by Section 27. 
This was not in tbe old Act. This was 
included in tbe Act of 1973 and w .. 
enforced from 1974. April I,,, 
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saRI s. JAIPAL RBDDY: According 

to his statement, be became a Director in 
1975. be remained tbe Dirretor of F.B. 
Scbule opto 1979, he remained in Fort 
Investments and Radley Cottoo Mills upto 
1984. He was a director of these tbree 
overseas companies io violation of tbe 
FBllA provisioos ••• (lnterruptions) 

PROF. MADHU DANDAVAfE: The 
reply should be from one person ooly Sir. 

SHRI BASUDEB ACBARIA : I would 
like to know whether it is also not 
necessary to obtain tbe approval wben this 
Section 26 was enforced. Is it not 
necessary to obtain the approval to remain 
u a director ? 

SHRI BRAHMA DUTT: Yes. Mr. 
Scindia applied in 1975. 

SURI BASUDEB ACUARIA: Did be 
set approval ? 

(/nt~rrllpllons ) 

MR. SPEAKER : Let bim answer. 

SHRI BRAHMA DUTT : When the 
application was in tbe process. be informed 
u that be bas ceased to be a director. I 
bays given you tbe details. 

SHRI BASUDEB ACUARIA : How 
lona was it in the process '1 

(Interruptions) 

SHRI BRAHMA DUTY: I will tell 
you full de taUs if you want. 

SHR) S. lAIPAL REDDY: But be did 
not live in tbe begioning. He misled tbe 
House. 

MR. SPEAKBR : Why don-t you let 
him speak now 7 Don-' interrupt. Let 
him answer now. 

(lnt£ r' uptlolll) 

MR. SPEAKER. : I will overrule if you 
do Dot allow him to speak : let bim speak. 

(illte,,"ptlon,) 

[l'tlIIs/allon] 

Mil. SPEAKER: Why do you 
Interrupt? Please sit dowo. Since wbdo 
"riC you IICfIUirecl tbi. habit '1 You wete 
a aood mao. f ......... 1Ia •• '_ ...... 

tbis Dew habit ? 
(Interr"ptlolJl) 

(£11,1"") 

SHRI BRAUMA DUTT: I have liven 
full facts. I will repeat again. Shri 
Madhavrao SciDdia had informed the 
Government in 1979. June. 

(Inte'r"plion~) 

(Tranl/allon] 

MR. SPEAKBR: Why Ire you 
interrupting_ Ls=t me hear wbat is beiDI 
said. Sir. at le&tt let bim complete. 

(lnlerruptlonl) 

(Engll.h] 

SHRI S. JAIPAL REDDY: He did 
Dot give it in the reply. 

SHRl BRAHMA DUTT : He informed 
the Government in lune 1975 of his 
directorship in tbree companies. In 1979 
be further informed RBI tbat he has ceased 
10 be a director of F.H. Schule. GMBH 
and resisned from 1984. 

In the begioniol I have said tbat in 
order to. promote joint ventures and 
subsidiaries aod the Indian business abroad, 
we are quite liberal about direclorsbip. It 
does Dot involve aD, violation. But we 
have been takiDI a very liberal view. 

SHRI S. JAIPAL REDDY: Why? 

(IIIle""pIiDft.) 

SHRI BRAHMA DUTr: In order to 
promote joint ventures abroad and Indian 
ventures abroad. we ha\lo been takina a 
liberal view about tbe directorsbip ••• 
(Interruption,) 

SHRI BASUDBB ACHARIA : Why? 

MR.. SPBAKER.: That iI tboir point 01 
view. 

SURI BltAHMA DUTT: We waDt to 
promote Indian business abroad. We have 
to be liberal in the ease of our people loioa 
abroad for tbis purpose. Tbil is very 
beneficial for our couotry aod we caDDot 
discriminate aa.iost any iodividua •• 

IHRIMATI GBBTA MUltHBRJBB: I 
w08ld like to bow, (a) It tbe GoYlra. ...... 
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MR. SPBAKER : O.nly ope que,lioo; 
DO (a) and (b). 

SURIMATI OBETA MUKHERJEE: 
Sit, you would bave noticed tbat tbese days 
I do not ask maoy questions. 

SHRI BASUDEB ACRARIA : You 
also kindly take a liberal view. 

MR. SPEAKER : I am too liberal; that 
is why, I have allowed 50 many questions. 

SURI S. JAIPAL REDDY: We want 
the Spraker to be liberal. 

MR. SPEAKER : I have been liberal 
always. Nothing could be more liberal. 

PROF. MADHU DANDAVATE: Do 
not say (a) and (b); put a compound 
question. 

SHRIMATI OBETA MUKHERJEE: 
I take the advice of my illustrious senior. 

Tbe Government ~ays tbat it is takioa a 
liberal view. At the sadle time. tbere are 
certain norms laid down. Firstly. I would 
like to know if you bave changed the 
Dorms already. If so. why is it not in 
writing? Secondly, bow much time does 
it normally take for sucb applications 
to be reviewed and tbe answers to be 
liven? How much time was taken in tbe 
case of Sbri Madhavrao Scindia ? 

SHRI BRAUMA DUTY: Norms have 
not been changed. but we are lakina a 
liberal view in order to protect our financial 
interest abroad ... (Interruptions) 

MR SPEAKER: Please do not 
interrupt. 

(1m f"rrupllons) 

SHRJ BRAHMA DUTY: I have given 
you volumes of names; do not sianle out a 
particular persoD. You caDDot down my 
voice. 

( Tran,/allon] 

MR. SPEAKER : Tbis is wronl. Let 
him say what he wants to. Why do you 
quarrel? Let bim complete wbat bo 
baa to Slf. 

SHRI BRAHMA DUTT : I am trying 
to live you all information. 

[ Translation] 

MR. SPEA RER: I don't kDOW from 
where they have acquired tbis habit of 
interrupting. 

(En,ll,h] 

Tbis is very bad. 

(Interrupti on') 

SHRI BRAHMA DUTT: When the 
applications are in process, generally these. 
are processed in time. He ceased to be a 
director there and, therefore, tbis be como 
irrelevant ••• (Interruptions). 

SHRI CHANDRA PRATAP NARAIN 
SINGH : I just want a clarification from 
tbe Minister. The Minister just now said 
tbat accordiog to rule& aod laws of tbo 
country, technically it is wrong. but to 
promote investments abroad, we want to be 
liberal. Is it within the rules of the 
Government of India or not ? 

SHal BRAHMA DUrT: Technically, 
a permission is required, but we have beeD 
taking a liberal view .•. (Interrupt/ow) 

MR. SPEAKER: He bas replied what-
ever be could. 

SHRI BRAHMA DUTT : The first is 
to protect our in \ estmenls abroad previous 
to tbis law and tbe second is to promote 
joint ventures and subsidiaries abroad. 
Lastely I submit that about tbe directorship 
there is a dlsDute. The directors say tbat 
it is associatioD. and tbey do not come 
within tbe purview of Sections 27. but we 
maintain tbat they come within tbe purview 
of tbat. No cilurt of law bas yet decided, 
but it bas bean our policy to allow director-
ship libelall,. 

Budget SYltem 

·741. SHRI HUSSAIN DALWAI : 
Will the Minister of FINANCE be pleased 
to state: 

(a) wbetber budsct s)'stem of UOiOD 
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Government is based on Macro· economic 
Policy Environment; and 

(b) if so, the salient features thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SURI BRAHMA DUTT) : (a) and (b). 
The Budget of the Union Government is 
formulated on the basis of the prevailing 
economic conditions, the objectives of 
economic policy and their priorities as 
decided upon for the ensuritlg year. The 
alient features of the economic situation 
which are normally taken into acc('unt in 
the formulation of tbe Budget, are contained 
In the pre-budget Economic Survey which 
i. presented to Parliament, and which 
depicts the macro-economic policy 
environment. 

SHRI HUSSAIN DALWAI: Sir, the 
lI'owth rate of tbe country in eigbt~1 was 
bardly S per cent. In 1985 it has gone to 
22 per cent. Is it because of the sound and 
responsive economic policy adopted by 
Government? If so, what are tbe reforms 
adoptead by Government for ensuring tbis 
lood achievement 1 

SHRI BRAHMA DUTT: Tbe Long 
Term Fiscal Policy and the formulation of 
this Budget have been in the direction to 
which the bon. member is pointing out. 
Through this Budget, we are trying to 
promote savinls; we are livil.g incentives 
for housing; we are giving inceptives for 
accelerating the growtb of capital good~ 

IndustrIes so tbat tbere can be more produc-
tion; and we are giving a thrust to tbe Ne\JI 
Belucation Policy in order to improve the 
quality of our manpower, which is tbe basic 
input. Also, protection to workers bas 
been provided. Tbese are the main social 
objectives which will lead to further growth 
as well as maintenance of growth rate. 

SHRI ANANDA GAJAPATHI RAJU: 
Mr. Speaker Sir, tbe answer aiven by tbe 
Minister carries only tbe macro-economic 
variables. but not tbe micro·economic 
variable,. In this connection, I would like 
to ask tbe Minister whether tbe interest 
rates on the banks ba ve been reduced and 
die term 01 tbe blot depolit. .ro beio, 

decreased io order to lOt ruod. to finaDco 
tbe Don-plan expenditure 01 the Government. 
Tbe biIJ market which has been created and 
other institutions and Instruments tbat are 
created are mainly to get funds for tbe 
Government, in addition to tbe revenue 
account. So, are they spending out of 
capital account what tbey ouabt to spend 
out of the revenue account ? 

SHRI BRAHMA DUrT: No Sir. 
While announcing tbe change in the rates of 
interest, I have g,ven our objectives on that. 
The main objective is tbat tbe funds should 
not be blocked for a Jonger period and 
tbose funds should be available to both 
industrial and agricultural sectors at a 
reduced rate. We are not usin. those capital 
funds for revenue expecditure. 

SHRI SRIBALLAV PANIGRAHI: Sir, 
I would like to know from the hon. Minister 
through you wbetber it is a fact that a lot 
of money or quite a sizable quantity of sums 
provided in the Budget rem a in unspent 
becau~e by the time the Budget is passed 
and different formalities are gone through 
and the funds reat.h tbe spot or the field for 
developmental work, monsoon arrives and 
tbe real working period gets reduced to 6 to 
7 montbs in a year. )n view of this. I would 
like to know whether there is any proposal 
for changing the Bndgd/Financial Year in 
the pattern of agricultural year or academic 
year i.e. from July to June. 

SHRI BRAHMA DUTT! There is no 
proposal to change the Budget year. But of 
course, the han. member bas rightly said 
tbat some funds remain unspent. Therefore, 
the hon. Prime Minister has crrated tbe 
Ministry of Programme Implementation 
and strict monitoring is being done so that 
the funds do not remain unspent or aet 
diverted. 

SURI SRIBALLAV PANIGRAHI: 
Sir. the L.R. Jha Committee al80 favoured 
a change in the financial year .•• 

MR. SPEAKER: No second question 
please. 

SHRI P. KOLANDAIVBLU : Sir. 
between policy pronOUDCe'llents and 
implementation of tbe proarammes, tbere is 
a wide aap. With relard to our Budget 
SYI,om. J want to rai,o a very peniooot 
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question. We are unable to .peod whatever 
money is allocated in one yeat Budaet 
because we are letting ooly four to five 
months to spend. The Central and State 
Governments are unable to spend the 
money wbolly. So, we are surrendering 
tb. money to the Government. Tbat is tbe 
system whicb is being followed now. Even 
tbe economists and jurists also bave recently 
suggested to the Government tbat instead of 
tbe one-year budget, we can have a two-year 
budget. Supposing a two-year Budget is 
anowed-or you are go ins to bave it-the 
term of tbe parliamentarians also can be 
raised from five to six years. Tbat is tbe 
suggestion made by the jurists and 
economists. (Interruptions) Is tbere any 
proposal to have a two-year budget system. 
and the extension of the term of 
parliamentarians from S to 6 years ? 

SHRI BRAHMA DUTT: The hon. 
Member has asked a very interesting 
question ... 

MR. SPEAKER: Do you approve of 
it ? 

SHRI S. JAIPAL REDDY: It is all the 
better. coming as it does, from the 
AIADMK. 

SHRI BRAHMA DUTT: It is a very 
interesting question. We already have a 
notional budget in the shape of tbe five-year 
Plan. 

As far as the spending capacity is con-
cerned. I bad the honour to be tbe Finance 
Minister of the biggest State of U.P. for five 
years, and I bad no difficulty in spending 
money ... (Interruptions) Just a minute ... 
I am not copying a particular Slate where 
deficit financing was resorted to, and 
tbe mODey was not spent on tbese 
programmes. We spent the full amount of 
mODey. rather more mODey for Plan expendi-
ture, and did not incur any deficit financing. 
It depends on what type of Finance Minister 
tbey have got in their States. 

. [TraM/otto"} 

SHRI G IRDHARI LAL VYAS: Mr. 
Speaker, Sir, the bOD. Minister has just 
stated tbat a new Ministry caned the 
MIDistry of Prolramme ImplementatioD has 
beon ostabUabcd b)' ,be HOD, Prime Mini"cr 

(or monitorio. purposes. 10 ,hi. connection, 
tbe bOD. Member and otbers have also 
submitted that tbe work on budgeted scbemes 
start after 3 or 4 months after the Budget is 
prescnted and the funds lapse. I want 10 
know whether the Programme ImpJemeota. 
tioD Ministry bas taken aDY steps to check 
this under-utilisation of funds? Have you 
been informed in tbis relard? Has the 
Ministry made any recommendations for 
living priority to certain [biogs so that 
programmes are implemented properly? 
Has it furnished any sucb report? 

SHRI BRAHMA DUTT : The hone 
Member may be aware tbat tbe aforesaid 
Ministry was set up only a year ago but it 
is working regularl), and has liven several 
valuable suggestions. However. wbenever a 
new economic policy or a new system is 
adopted, it takes time to be fuHy effective. 
But it has certainly made ao impact. 
Reports come in regularly. specially in 
regard to our major projects, and we enquire 
from the concerned Departments before 
sanctioning fresh funds whether tbe earlier 
allocations have been spent? 

(Interruption,) 

SHRI GIRDHARI LAL VYAS: Have 
they furnisbtd any report in this regard ? 

(Interruptions) 

(E"gllsh) 

Development of Process Technology for 
Extraction of Metal from 

Polymetallic Nodules 

*743. SHRI BRAJAMOHAN 
MOHANTY : WiJl tbe PRIME MINISTER 
be pleased to state : 

(a) whether process technology for the 
economic extraction of metal values from 
polymeta1lic nodules found in tbe sea~d 
bas beeD developed in the country; 

(b) if so, the details tbereof; 

(c) if not. whether any steps are pro-
posed to be taken in that direction; 

(d) whether personnel with requisite 
training for cover disigning. enlineeriDI and 
eOQS\lI,.nc)' sorvices io nodule mioin" 
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offshore platforms and sob-marino pip.elines 
are available io the couotry; 

(e) if oot. tbe steps takeo by Govern-
ment for training of personnel for tbe 
purpose; and 

(0 whether any foreign penonnel are 
worting in tbe aforesaid area and if 80, 
their number and the naoonatity ? 

THE MINISTBR OF STATE IN THB 
MINISTRY OF SCIENCE AND 'mCnNO .. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DBVELOPMENT. ATOMIC ENERGY. 
ELBCTRONICS AND SPACE (SHRI 
K.R. NARAYANAN) (a> and (b). Yes, 
Sir. The process technology for tbe 
extraction of metal values from polymetaHic 
nodules nas been developed. This work is 
belDg done in four laboratories io India. They 
have developed eleven proce!s routes, out 
of which four, after crit;cal evaluation. bave 
been found to be feasible. These are ~emg 
apsealed to semi-pilot project level. 

Cc) Does not arise. 

(d) Yes, Sir. 

(e) Does. not arile. 

(f) No, Sir. No foreign personnel are 
working in India in any area of polymetallic 
nodules programme. 

SHRI BRAJAMOHAN MOHANTY: 
Mav I know wbether the four process routes 
have been found feasible, and whether they 
are of international standards developed in 
advanced countries and are adequate to 
meet our requirements when we ouHclves 
start tbe operations? 

SHRI K.R. NARAYANAN: Out of 
four routes, I think they will Darrow down 
finally to one or two routes as the feasible 
way of extraction. But we bave enough it 
number of scientists wbo have aot experience 
In tbts to be a ble to accomplish this 
process of extraction ourselves in time. At 
this stale. it is only done on a laboratory 
scaJe. 

SHRJ BRAJAMOHAN MOHANTY : 
Will the tecbnoJo,icaJ procell tbat we bave 
• vcJo~d bo adoquat, to moot 0"," 0"\11 

-aad the inlel'8atiOlJ8I Itaodard -of f))e 
advanced tJOUDtries of tile Wortd. Will JOu 
kindly eli_teo about the Dumber or 
persooftel 'available In desilDiolt enlifteerinl 
and COIlsuttancy .rvicea in ftodule minilfl. 
off-sbore platforms 'Bod submarine pipetines-
in each oateaory separate1y? Wby I 
bave put tbis question is because your 
Ananal R.eport is completely slleot about 
it ? 

8HRl R.R.. NAR.A Y ANAN: As fer 
8S tlte tecboology is concerned, it bas DOt 
been developed fuJly 10 far anywhere io tbe 
world. It i, UDder ,be process of develop-
ment. We hope by 1990 we would be able 
to set up a pilet plant .. But the exploitation 
probably can take .place ooly by 2000 or 
2010 AD. As regards tbe Dumber of 
personael available in each category, I thiBk 
I will have to collect it and send it to you. 

SHRI A TISB CHANDRA SINHA: 
Has India Bot permission or a licence for 
exploration and axploitatioo of polymetallic 
nodules so far; if not, when do they expect 
to act that? 

SHRI K.R. NARAYANAN: We are 
to make our a"pliceti6n Ihis year for Bettini 
a liceace for explohation of the mineral 
nodules. This will be processed under tbe 
United Nations sYltem what is called tbe 
Preparatory Commission or tbe International 
Sea Bed Authority. I can Dot say exactly by 
what time tbe cleararce will come. 

TechDlcal Processes DeveJop.d by CSIR 

.746. DR. T. KALPANA DEVI: Will 
the PRIME MINISTBR be J)leased to 
state ~ 

(a) the major technical processes 
developed by the Council of ScieDtific and 
Industrial Research (CSIR) from 1984 to 
J986; aDd 

(b) the actaal application of tbese 
processes io difl'eteot industries and tbelr 
results , 

THE MINISTER OF ST A TB IN THB 
MINISTRY OF SCIENCB AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI 
K.R. NARAYANAN): (8) IPd (b). A 
S"Copaent i. ,ive~ bolow • 



VAtSAKHA,2, 1909 (SAKA) Oral Answers 86 

(a) The major technical processes 
devoloped by tb. Council of Scientific and 
la4uttrial aoaearch (CSlB.) from 1984 to 
1986,.re: 

CIIe.lca" 

Chrome lilOilo 

Butacblor 

Waler absorbing polymer 

- Monitoriog system for mine winder 
(MICROMON) 

(b) Of the above the following proce8Se8 
are in commercial production: 

(i) Zeolite catalyst (ii) Immuno-
diagnostic kits (iii) S-thread, 3 ... stitc:b 
safety industrial sewinl machine, (iv) Auto-
matic cloth cutting machine (v) Automatic 
brick mouldinl machine (vi) HydrauUc Coil 
expandinl and spread ina machine 
(vii) Microprocessor based pH control 
system for sugar industry. 

Zeolite catalyst for xylene The r~st of tbe processes licensed to 
isomerisation 

Drull 8 ad Pbarmaceutlcal. 

Gugulipid 

Contbucridioo 

Centbutindole 

Immunodjagnostic Kits 

Materials 

Insulating bricks from rice husk 
ash 

Olass reinforced .,psum composit. 
bOlrd. 

Graphit. aluminium composites 

Mloeral. aDd Metall 

B!eotrob'tio copper powder 

Hiab density dolomite sinten 

Mulaln0 r,. 

S-tbrel¥l. .3-sticil safUf ind.lllkial 
10.ma maMiee 

Automatic clotb cutting machine 

Automatic brick mouldloa machine 

Hydraulic coli expandiDI aod 
spreadinl machioe' 

Ele'troales 
_ Micro.Dr~r based pit control 

.,1t1lD (MAPCOM> 

industry are under various stages of 
implementation. 

DR. T. KALPANA DEVI: In addition 
to two major technical processes, I would 
like to know whether CSlR bas developed 
aoy processes for tbe development of rural 
aod backward area. regardiog tbe provision 
of drinkiog water io drouabt prone and 
drouabt bit areM and nQ water zones 10 
our country; if so, I would like to know 
whether tbere is any proposal for tbo 
provision of these developed process in 
backward and drought prone areal of 
Telengana and Rayalseoma Districtl of 
Aodbra Pradesh. 

SHRI K.R. NARAYANAN : I did not 
b .. r tbe processes to wbich tbe bOD. ladJ 
member was refcrrioJ. 

DR. T. KALPANA DEVI: Develop-
meat of rural arOllS, and baekward ..... 
provision. of drinkin, water lacUit.. ia 
drought-prone aDd drouabt.hit areas and 
no."ater zones in our country-these are 
tbe thin.. I menlioaed. I would lito to 
koow whetber there is aD), proposal for the 
provision of these processes, in backward 
areas and drousbt-prone areas of Telanpna 
and Rayalaseea. of Andbra Pradesh. 

SHal M. RAOHUMA REDDY: What 
are tbe Jatest procedures developed by csm 
sbe is 8.kiD,. 

SHRI K R.. NARAYANAN: There is 
a lecboical milsioo for t)le proviaiom of 
drloldOl water with wbicb CSIR. is aIIo 
involved.. Tbi. minioo is beiDa WOJbd 
out in detail and this would also applJ to 
backward a"as but tbia baa Dot boea r"lly 
workod out for implcmeotatioD JOt. 
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DR. T. KALPANA DEVI: Wbat are 
tbe processes developed. 1 would like to 
know. 

SHRI K R. NARAYANAN: There are 
several. One is de!lalination process by 
wbich sea water is purified to be made 
iDto drinkig water. Tbat is one of the 
processes. 

SURf M. RAGHUMA REDDY: Wbat 
are the explorat~ry processes? 

SHRI PRATAP BHANU SHARMA: 
I would lake to know from the bon. 
Minister what effective steps are being 
taken by the CSIR for establishing better 
linkage between the Rand D organisation 
and industries. 

SHRI K.R. NARAYANAN: CSIR has 
been already working for the establishment 
of tbe links. In fact. some of tbe processes 
developed by CSIR are being manufac(ured 
by some of our industries in the way of 
collaborative arrangements or as sponsored 
projects. Tbere are a number of areas in 
whicb such coJlabora tlons and sucb 
manufacturing of processes discovered by 
CSIR are taking place. I can give a 
number of examples of this, if you permit 
me. For example, one is, in tbe chemical 
field, a process developed by CSIR for 
chrome lignite drilling. and another is mud 
additive for oil wells. This bas been 
licensed to Balmer Lawrie and co.. Madras. 
aDd tbis is being developed by tbem. 
Another is, water absorbing polymer called 
Jalsbakti. Tbe Indian Organic Cbemicals 
company is in tbe process of produciol 
tbis. There is a large number of similiar 
examples which I would like to give or send 
to the Hon. Member for inf9rmation. 

SURl PRATAP BHANU SHARMA : 
I will be ,lad to bave them. 

SHRI C.P. THAKUR: I want to know 
Irom tbe hone Minister because, there was 
a news item tbat CSIR will be tbe Dodal 
aacney for any import of technology or 
indipnisation of teebno)ogy and Rand D 
ia the domestic sector, tbere was also a 
report tbat tbe Abid Hussain committee 
report 00 the working of tbe CSIR bal been 
lubmitted. Wbat is tbe Government's 
tbiDkiOI after tbat report of tbe worldoa of 
'be CSIR , 

SHRI K.R. NARAYANAN: The Abid 
Hussain report bas been submitted to tbe 
Government and it is under examination by 
the Government. I would like to make 
it clear tbat the report is not a totally 
adverse report at all. tbere have been some 
criticisms on the working of the CSIR but 
it has also some praise for tbe way CSIR 
bas been functioning. Tbe report is beiDg 
examined by an expert group and scientists 
and decisions will be taken by the Govern-
ment later on. 

CStR. is not a nodal agency for aU tbe 
scientific research tbat is going on but it is 
a prime agency wbich gets involved in the 
development of science in the development 
of scientific processes. In the importation of 
technology it bas some say but it is not a 
nodal agency for all kinds of scientific 
research. 

[Translation] 

SHRIMA TI USHA THAKKAR: Mr. 
Speaker, Sir, tbrough you I want to know 
from tbe hone Minister whether there is any 
proposal to de-saline tbe sea water along 
tbe long coastal line of Saurashtra and 
Kutch by new techniques? If any such 
proposal is under your consideration then 
by wben will it be implemented and in 
wbich areas will it be implemented ? 

[English] 

SHRI K.R. NARA YANAN : Tbere Is 
already a Pilot de-salination plant 
already established in Gujarat coast for this 
purpose. 

SHRI C. MADHA V REDDI: There is 
a general complaint tbat many of tbe 
processes developed by the constituent 
laboratories of the CSIR including NCLI 

NPL and otber institutes are only bench 
scale processes. They do not have tb. 
funds to set up pilot plants to test tbe 
processes and when these processes are 
released to tbe industrialists for commercial 
exploitation tber are not working. May I 
know wbether the Government bas 80t any 
proposal to lee tbat these proceSI. 
developed by tbe CSIR. are tirst tested on a 
pilot scale bofore tbey are released either 
directly or tbrouab tile NRDC ? 
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SHRI K.R. NARAYANAN: I think, 1 
need not explain the process by wbicb the 
CSIR processes are developed and tben 
transferred to the industry. 

As regards fur-ds many of tbe collabora-
tive projects which take place, actually tbe 
industry participates financially and 
sometimes to some extent even technologi. 
cally. They spoosor projects ••• 

SHRI C. MADHA V REDDI: I am 
not asking about tbe sponsored projects. 
I know about sponsored projects. I am 
askiog about tbe processes which are 
available for ever}lbody. 

SHRI K.R. NARAYANAN Tbe 
processes which are developed by CSIR on 
its own are beioa contracted to the industry 
throuth tbe National Research Development 
Corporation. 

We have funded our laboratories suffi-
ciently. And many of these proceS4Jes have 
been actually contracted to industry for 
development and some of them are already 
in the market. 

Setting up or Indian Investment Fund 
in U.K. 

.747. SHRI H.N. NANJE GOWDA: 
Will the Minister of FINANCB be pleased 
to state: 

(a) whetber any bank in India has set 
up an Indian investment fund in the United 
Kingdcm to tap funds of non-resident 
Indians and other investors abroad; 

(b) if so, whether this is the first such 
venture in the bank ina history of India; 
and 

(c) the objectives of this fund? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINAI\CE (SHRI 
JANARDHANA POOJARY) : <a) No, Sir. 
No, Indian bank bas set up an Indian 
Investment Fund in tho United Kinadom. 

(b) and (c). Do oot arise. 

SHR.I H.N. NANlE GOWDA: Is the 
Government awaro tbat a leadinl ioreian 
baok opera tina in lodia bas lOt up aD 

Indian investment fund in tbe United 
Kingdom; if so, what is the reaction of tbe 
Goveromen t to this foreign bank settinl up 
such an investment fund? 

SHRI JANARDHANA POOJARY: 
No Indian bank bas set up investment fund 
in tbe United Kingdom. So far as foreign 
banks are concerned, tbe Reserve Bank of 
India or tbe Government of Jndia has no 
control 00 a foreign bank setting up an 
investment fund in a foreign country? 

SHRI H.N. NANJE GOWDA: When 
a foreign bank could organise such an 
investment fund and attract non-resident 
Indians i.e. funds held by nOD-resident 
Indians, why not Government consider 
permitting one of our natiooalised banks 
to set up su:b ao investment fund and put 
some directors who are non-resident Indians 
and tap resources of non-resident Indians? 

SHRI JANARDHANA POOJARY: 
Even tbough the question does not relate 
particular)y to this questIOn, J may tell tho 
boo. Member tbat UTI bas set up a fond 
and it bas collected funds to the extent of 
75 million and it is investiDI in debentures 
and shares in India. 

PROF. MADHU DANDAVATB : I 
would like to know from the bOD. Minister 
whether he is aware of tbe fact tbat certain 
concessions and facilities are available to 
the non -residenl Indians to have invest-
ments in India. tbere bave been certain 
companies abroad which, in tbeir balance-
sheet, neither show profits nor any 
borrowings from any credit institutions and 
yet they have sought the ic.vestment in 
Indian companies and, if it is so, does it not 
lead us to tho conclusion that such invest-
ments must be ari~ing oul of black-money 
from this country going abroad and comia. 
back as wbite money for investment and 
if sucb aberrations are found out what 
steps are takeD to see tbat misuse of your 
concessions and facilities is not done by tbe 
anti-social elements 7 

MR. SPEAKER: Cao it be dODe 1 

SHRI JANARDHANA POOJARY: 
Whenever sucb instances are broupt to 0\11' 
notice and if tbero is any proof or bollG ft-
evidoace, we can look iato it. 



MR. SPBAI{ER Can. somebody do it 
lib that? 

PROF. MADHU DANDAVATB: Sir. 
there was a debate in tbis House wbeD 
tbose fictitious companies were mentioned 
and tbeir balance-sheets were produced. 
If tbey bave forgotten all .bat, wbat to do, 
Sir? Already it was tbere. Balance-sheets 
were read out bere and some fictitious 
companies were mentioned. 

SHRI JANARDHANA POOJARY: 
Whenever there is evidence and when it is 
brou.ht to our notice and if tbere is 
prima facie evidence to sbow that tbere is 
misuse of tbese benefils, definitely, we will 
look into tbat. 

MR. SPEAKER. : But bow caD tbey 
brioa tbe money into tbe country ? 

PROP. MAOHU DANDAVATB : Bven 
companies were mentioned and balance-
sbeets were read out here. Everything was 
done. Anywa" be can go throuah tbe pall. 
records and see wbat caD be dODe ? 

.749. SURI MULLAPPALLY 
RAMACHANDRAN: Will tbe MiDister of 
PLANNING be Pleased to state : 

(a) tbe taraets fi~ed and th~ alleeation 
made under Hill Development Prolr.ammo 
for tbe State of Keral. for tbe year 1987-88; 

(b) wbether aoy district-wise body bas 
been set up for the implementation of this 
proaramme in Kerala; and 

(c) if so, tbe details tbereof , 

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI SUKH 
RAM) : (a) Tbo total approved outlay 
for the Annual Plao 1987·88 for tbe Western 
Gbats Development PrOlramme for Kerala 
is Ra. 5.63 erora. The-sectoral break-up of 
tbis amount is liven is stateme.ot..J. The 
physical targets for 1987-88. as indicated in 
tho ActioD PJan received from lb. Stato 
GovoromCDt. are ~oDtaiood in statement 11. 

(b) No, Sir. 

(c) Do,s oot arise. 

StabaeDt-1 

I. 

Western O"al, Development Prolramme-Kerilla dl4tlU,,1 PIlln-19B7-88 ~pproved 01111.,. 
Seclorw/.e 

SI. Sector/Sub-Sector /Scheme 
No. 

I 2 

Agriculture a Allied Sen-ices 

(0 Aariculturl 

(ii) Soil.Dd W.ater Coo_ti08 

(iii) Animal Huab.aa4ry 

(iv) Dairy Development 

(v) FiaIIer* 

(vi) Po ... ,y .• a. WJld lifo 

(vii) Horticulture-includiD, 
rubber plaDtatiou. 

\ 
J 

} 

(Rs. in lakhs) 

Approved outta, 
for 1'&7·18 

3 

145.72 

43.65 

3.05 

15'.18 

6'.00 



'3 6ral if""""" VAIBKHA 2, 1_ (SAKA) 

2. IrrlaatioD 

(i) Minor lrriPtion 

3. Water SUJ)ply (R.ral Areas) 

4. Tran.port 

(i) Roads/Foot bridles 

s. General Ecoaomle Senlcel 

(i) Western Gbats Cell 

(ii) Surveys and Studies-Evaluation 
Mooitorinl 

(iii) Eeo-System Research Group 

3 

56.65 

4.50 

19.50 

5.00 

8.75 

3.00 

Total '12.00 
--- -- ----- -- ----- --------------------

Note : Proposals -are awaited from State Government for Rs.S I laths as the allocation 
of Special Central AssistaDee, for 1987-88 bas been finalised at Rs. 563 lakhs 
subsequent to the '8pproval of tbe Anoaa) Plan in November 1986. 

Statmeat·11 
Wnt~,n G"at, D~N/.Pm"" Pr.g,.amrne-~""1Ul1 Plan 1987-88 

Physical Tar,ft, /01' 1987.88 

81. Items 
No. 

1 

I. Agriculture 

(i) Soil Conservation 

2 

II. Animal Husbandry aod Dairy De,eloplDent 
(i) Pasture DeveJopmeot 

(ii) Fodder cultivation 

(iii) Construction of cattlesbeds 

III. Minor Irrl •• tl-
(i) Area likely to be broulbt under 

irrigation. 

(ij) Construction of check dams 
(iii) Construction or Farm Ponds 

(Iv) DUlwoll, 

Unit 

3 

Hectares 

Heetarea 

Hectares 

1'0. 

Hectares 

No. 

No. 

No. 

Taraet for 
1987-88 

4 

1060 

834 

500 

250 

820 

14 

3 

~O 
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1 2 

IV. Forest 

(i) Erection of Cairns 

(ii) Bamboo Plantation 

(iii) Sisal Plantation 

(iv) Afforestation 

V. Water Soppl, 

VI. Construction of Foot Bridles 

3 4 

No. 520 

Hectares 888 

Hectares SCO 
Hectares 275 

No. of 3 
Vii lases 

No. 100 

--------------------------_. --------
Source: Annual Action Plan 1987-88 to 1989-90, Planning and Economic Affairs 

Department, Government of Kerala. 

SHRl MULLAPPALLY RAMA-
CHANDRAN : Sir, the bi1J area develop-
ment programme is 00 doubt laudable. but 
from tbe point of view of ecology, environ-
ment, etc., the scheme is rather disastrous. 
It bas detrimental environmental effect 
causinl floods and drought. so also shortage 
of water and large-scale depletion of forest 
area, etc. etc. In tbis connection. may I 
know from the bon. Minister whether tbe 
planners have not envi~aged these contradic-
tions between tbe basic objectives and 
specific projects of tbe scbemes wbile 
formulating tbe plan ? 

SURI SUKH RAM: Sir, tbe hiJI area 
development programme was introduced in 
1974-75 and in the Fifth sod Sixth Five 
Year Plans, the objectives by and large were 
developmental ones and benefit-oriented 
But now in the Seventh Five Year Plan, 
there is more stress on the socio-eco develop-
ment. ceo-preservation and eco-restoration 
and (or all these aspects wbich are covered 
under these objectives, sums are being given. 
Now, for these programmes funds are 
anotted to a 11 tbe four States under the 
Western Ghats development programme 
under certain formula. that is. 7S% weigbtage 
il liven to tbe area and 25% is given to tbe 
population and Ibis proportion j<i maintained 
for Kerala State also. 

SHRI MULLAPPALLY RAMA-
CHANDRAN : The Western Ghat ruol 
through the State of Maharashtrs, 
Kara'taka, Kerala and Tamil Nadu as well 

as tbe U DioD Territory of Goa. The hill 
State of Kerala repreRents 42% of the 
Western Ghats. Tbe percentage of forest 
cover to the total geoarapbical area of 
Kerala was 44% in 1905. It is a startlios 
information tbat tbis forest area bas been 
drastically brought down to a mere 9% io 
tbe year 1984. Under tbese circumstances, 
may I know this from tbe bon. Minister? 
Wbile implementing thi9 plao (or the 
development of hill areas, large cbunks of 
forest areas are being denuded. Will tbe 
Ministry take this startling information into 
serious account and will tbe Ministry advise 
the Ministry of Environment and Porests 10 
take certain concrete steps so that tbere 
should be 3ame moratorium on the felling of 
trees 8t least in tbe State of Kerala where 
su,:h a large scale denudation of fore)ts bas 
been taking place for tbe last so many 
years? 

SHRI SUKH RAM : As I told earlier 
that allocation to eacb State is made 
according to certain formula which I have 
stated just now aDd wbatever is tbe share of 
a particular State tbat is liven. and whatever 
tbe components tbe State Government 
BUllest ror allocation of fundI, they are 
discussed io the Plannina Commission at the 
working Iroup leve1 and funds are allocated 
according to that. 

As far as Kerala is concerned, tbere w •• 
a Committee whicb weI constituted by tbe 
Planninl Commission to look ioto tbe 
question wbetber tb'll w ••• demand lb., 
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certain talukas wou1d be added ot certain 
talukas would be deleted. Ooe Committee 
recomm~oded certaio talukas to be added 
and certain number of talukas to be deleted. 
As far a4J Kerala is concerned then tbere was 
anotber Committee wbicb recommended that 
DO deletion sbould be made. As rar as 
Maharashtra and Karnataka are concerned, 
lome talukas have been added. but in tbe 
case of Kerala no taluka was added. That 
is the rea~on why tbe proportion remaios 
the same. 

SHRI MULLAPPALLY RAMA-
CHANDRA N : Sir, my question is totally 
different. He is telling about certain talukas 
which have been included in this programme. 
My question is whether the Planning 
Commission as well as the Ministry will 
take into account the serious nature of the 
destruction of forests, tbat is, tbe deforesta-
tion that has been going on in tbe State of 
Kerala while formulating programmes for 
tbe development of bill areas, especially the 
Western Ghats. 

SHRI SUKH RAM: I have already 
repJied tnat all these things are taken ioto 
consideration and main emphasis. 18 I told 
earlier, in the Seventh Five Year Plan is on 
the eco-development. ceo-preservation and 
for that purpose soil conservation and 
plantation have been liven more 
importance and funds are allocated more on 
these components. I have giveD you iu tbe 
Annexure also, whatever the State Govern-
ment sUFgested, we have allotted funds 
subject to the conditio" that what is the 
final limit Recording to that formula we 
cannot exceed that limi t. 

SHRI T. BASHEER : Sir, my Supple-
mentaty is this. To my information. tbe 
norms for the structural dc\elopment of bill 
areas ~re uniform all over the country from 
Himala)as to W;Ostern Ghats. But. Sir, the 
requirement varies from State to State, even 
from area to area. So, I would like to know 
from t'le hon. Minister whether Government 
propose to re-formulate tbe norftlS or 
propose to sanctiun exemptions in the 
existinlE norms to suit the con4itions or the 
Slates var) in; fr~m one to another. 

SHRI SUKH RAM: A norm can be 
re.consider~d in view cf tbe fact -as I told 
'o~ tbat more empbasis is QOW on tbe ~ 

development and eeo-preservation and for 
that purpose th~ problems of these Western 
Gbat hills is by and large tbe same. But 
wben you compare their problems with the 
Himalayan regione, tbeir problems are more 
acute. That is the reason why this is 
treated separately. But as far as these 
things are concerned, we will definitely take 
ioto consideration the request of tbe State 
if they want more allocation for abe 
plantation, for tbe soil conservation etc., 
subject to the ~ondition as to what is tbe 
final allocation. Within tbat we will aUot 
more funds ror tbose ohjects. 

SHRI SURESH KURUP Sir, the 
maio tbrust of tbe quefttion cf my colltque, 
Mr. Ramachaudran is tbis. 

Sir, in the name of Hill Area Develop-
ment, large scale deforestation takes place. 
I am not 81ainlt tbe H.U Area Development 
programme. But wbat I want 10 know is. 
whether tbe Minister would take into acccunt 
this factor as to any sort of relationship 
will be established \\ ilh the Ministry of 
Environment in regard to thi~. 

SHRI SUKH RAM: An Ibese decisions 
are taken in consultation with the Ministry 
of Environment also. 

Withdrawals from V.T.I. 

·752. SHRIMATI BASAVARAJES. 
WARI: Will the Minister cf FINANCE 
be pleased to state: 

(a) the effect on resources of the Unit 
Trust of India 8S a result cf large ~cale 
withdrawals by the privette corporate lector 
over the last few months; 

(b) the quantum of withdrawals and tbe 
main reasons (('f withdrawals; and 

(c) the remedial steps being taken by 
Government in this relard? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DU'CT): (8) to (c). A 
atatemep\ is liven ~low. 
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Statement 

(8) There have been no larae scale 
withdrawals of investments by the private 
corporate sector from the Unit Trust of 
India during the last few months. 

(b) Tbe out-flow of funds by way of 
repurchases by the private corporate sector 
during tbe first nine months of the current 
financial year of tbe Trust i.e. July, 1986 to 
March, 1987 was only to the extent of 
Rs. 3 6S crores in respect of Unit Scheme, 
1964 which is the main Schcme of tbe Trust. 
One of tb~ important features of tbis Scheme 
is the facility of encashability provided to 
tbe depositors through repurchases any time 
of tbe year except during the month of June 
when the books of the Trust are closed. 

(c) Does not arise in view of answer to 
(b) above. 

SHRIMATI BASAVARAJESWARI: 
Sir, the Minister has said tbat the out-Dow 
of funds by way of repurchases by tbe 
private corporate sector during tbe first nine 
months of the current financial year of the 
Trust, i.e. Ju1y, 1986 to March, 1987 was 
only to th'3 extent of Rs. 3.65 crores in 
respect of Unit Scheme, 1964 which is the 
main scheme of the Trust. 

I would Itke to know from tbe hone 
Minister wbat is the Unit Scbeme of 1964 ? 

SHRI BRAHMA DUTT: Sir, I have 
liven the figur~s about earlier scheme. But 
tbe figures about the Unit Scheme, 1964 are 
individuals inve§ted Rs. 84 98 crores and 
repurchased to the extent of Rs. 17.91 only. 
This Question relates to private corporate 
sector. They purchased to the extent of 
Rso 45.15 crores and repurchases were 
RI. 3 6S crores only. Others-trust and body 
eorporate§ purchased to the extent of 
Rs. 1.96 crores and repurcbases were only 
Rs. 0.35 crores. The total sales of these 
units were Rs. 132.09 crores and repurchases 
were Rs. 21.91 crores. 

SHRIMATI BASAVARAJES\li'ARI: 
Has it come to tbe notice of the Govern-
ment tbat a few private institutions in a 
limited area are taking adv8ntale of these 
units and if 50, what action the Government 
proposes to take to see that more and more 
private corporate bodies ma)' be be~fite4 
4>ut of til is Unit SehOlDO 1 

SURI BRAUM A DUTT: The Untt wu 
meant in tbis way, I.e. tbe facility of 
repurchase was aiven. But the adverse 
impact has nat been observed. If there is 
any adverse impact, we win think about it. 

NRI In,eltment under Portfolio 
In,eltmeat Scbeme 

·754. SHRI RAJ KUMAR RAJ: Win 
tbe Minister of FINANCE be pleased to 
state: 

<a) the details of Don-resident Indian 
investment under portfolio investment icheme 
and other than portfolio investment scheme 
since the scheme was introduced; 

(b) the number of companies in India 
tbat bave attracted NRI portfolio investment 
up to a ceiling of 5 per cent of total capital; 
and 

(c) their names, total paid up capital 
aod amount of NRI investments ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAH MA DUTT)! (a) to (c). A 
statement is given below. 

Slatement 

(a) The investments made by Non-
Resident Indians/persons of Indian origin 
under tbe various schemes since the introduc-
tiOD of the Scheme are as follows : 

(Rupees in crores) 

As on 
31.12.1986 

1. Direct lovestment 941.72 
(Proposals approved) 

2. Portfolio Investment 58 32 (P) 
(Actual purchase of 
ShareS/Debentures) 

3. Bank Deposits 7,466.43 
(outstanding balances in 
NRE/FCNR Accounts) 

(P) - Provisio.,a'. 
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(b) and (c). InformatioD is being 
collected and will be laid OD the Table of 
the Houso. 

( Tran"lat'on] 

SHRl RAJ KUMAR RAJ: Sir in 
regard to tbe parts (b) and (c) of tbe ques-
tion it bas been stated tbat information is 
beiDg collected. I want to know by when 
will it be collected? You have provided the 
information about investments upto 
!1.12.1986. 1 want to know as to wbat 
were tbe investments upto 31.3.1981? 

SHRI BRAHMA DUTY: As and 
wben those figures reach us we will inform 
tbe bon. Member about it. The informa-
tion about parts (b) and (c) comes from 
many sources. It is, therefore, difficult to 
say by when we will be able to get it but it 
will be dODe as early as possible. 

Wrltten.OB BaDk LOaD! 

*756. SHRI S.M. GURADDlt : 
SURI VilA Y KUMAR 
YADAV: 

Will tbo Minister of FINANCB be 
pleased to Itate : 

<a) whetber employees of tbe nationa-
lised banks have demanded an enquiry into 
tbe written-otT loans of rupees five lakhs aod 
above; and 

(b) if so, the reaction of Govornment 
thereto? 

THB MINISTER OF STATB IN THE 
MINISTRY OF FINANCB (SHR! 
JANARDHANA POOlAR Y) : <a> and (b). 
A StatemeDt is liveD below. 

StatemeDt 

Suggestions have beeo Olade by some 
r bank employees associatioos for ao eoquiry 
I ioeo tbe wrile off of loans of Rs. 5 lakbs 

aDd above. 

Baoks write oft' tbeir dues after followiDg 
• sot procedure and aftor oxbaustiDi all 
poaeiblo avonuee of roooYOI1. A IIIlOnl 

enquiry ioto write off of loans is thereforo 
not considered necessary. Specific allega-
tions whenever received are looked into by 
the Government/Reserve Bank of India. 

~fR. SPEAKER: Question Hour ia 
ovec. 

WRITTEN ANSWERS TO QUESTIONS 

Proposal to Fix Cash Limit in Safe 
Vault of BraDches of Nationalised 

Bauks 

·742. SHRI A. JAY AMOHAN : Will 
tbe Minister of FINANCE be pleased to 
state: 

(a) whetber Government propose to 
reduce the casb limit in the safe vaults of 
nationalised banks for day-to-day business 
to reduce IOSSC3 througb dacoities and 
robberies; 

(b) if 50, the delails thereof; and 

(c) wbether Government propose to 
maintain casb amount in tbe R B.J. stroDI 
room, so that each bank branch may draw 
tbe ca~h wbenever required? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHR! 
JANARDHANA POOJAR Y): (a) fo (c). 
Cash retention limits for bank branches are 
fixed by tbe concerned bank. In fixina 
cash holdiog limits several factors are takoD 
into account, such as, size and location of 
tbo branch, volume of business, accessibility 
to tbe currency cbests operated on behalf 
Df RBI. security environment. etc. The 
banks review tbe requiroments periodically 
and try to keep tbe limits to tbo minimum 
aeccssary. 

SaviDg! Rate 

·744. SHItI C. JANOA REDDY : 
DR. A.K. PATEL: 

Will the Minister of PLANNING be 
pleased to state : 

(a) the 'aross lavings rato· and 'margioal 
.. viOlS rato' iD eacb of tbe last tbrre ) oars 
aDel tbe .timated rate lor tb, curreot 1CUi 
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(b) the target fixed in this reaard in tbe 
Seventh Plan; and 

(c) tbe impact of the difference between 
tbe targets and actual performance on tbe 
Plan? 

THE MINISTER OF SCATE IN THB 
MINISTRY OF PLANNING (SHRI 
SUKH R-\M) : (el) According to the latest 
NatioDlll Accounts Statistirs released by tbe 
Central Statistical Organisation, the gross 
saving rate for the year 1984· 8S is 22.9 per 
cent and for 1985·86 22.8 per cent; the 
corresponding marginal rate beiDg 29.6 per 
cent and 21.7 per cent respectively. Similar 
estimate for the years 1986·87 and 1987-88 
would become available in January 1988 and 
January 1989 respectively. 

(b) According to tbe Seventh Five Year 
Plan, the gross savings rate in 1 ~89-90 is 
expected to be 2t.S per cent which implieJ 
a marginal saving rate of 28.4 per cent. 

(c) Since the saving rate is available for 
tbe first year of tbe Plan only, it is not 
possible to make any comments in this 
reprd. 

(T,an8ltllion] 

Scbeduled Tribes in U.P. 

·745. SHRI HARISH RAWAT : Will 
the Minister of WELFARE be plcl6Cd to 
atate: 

(8) the population of Scbeduled Tribes 
ia Uttar Pradesb; and 

(Il) tbe number out of them liviog below 
tbe poverty liM ? 

THE MINISTER OF STATE IN THB 
MINlSTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): (Ii) 
According to 1981 census, total population 
of Scheduled Tribes in UUar Pradesh is 
2,32,70S. 

(b) No specific rUf"YeY to identify tribal 
people living below poverty line has bocn 
undertaken in Uuar Pradesh. 

(English] 

Alrlcultaral FlOaDeiDa for Sheep aDd Goals 
·7'9. SHaI SHIVSNDllA BAHADUa 

SINGH: Will tbe Minister of FINANCS 
be pleased to state : 

(a) wbether banks have stopped agri-
cultural findiog for rearing sheep and loats; 
and 

(b) if so, tbe reaSODS tberefor? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) No, 
Sjr. 

(b) Does not arise. 

lateraatloRal Credit Card Scbeme 

·751. SHKI YASHWANTRAO 
OADAKH PATIL: Will tbe Minister of 
FINANCE be pleased to state: 

(a) whetber Andhra Bank bas launcbed 
a scheme of international credit card; 

(b) if so, tbe details and tbe objective 
thereof; and 

(c) wbether otber nationalised bank.s 
also propose to adopt sucb a scheme 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRf 
JANARDHANA POOJAR Y) : (a) to (c). 
Andbra Bank bave reported tbat they h~YO 
introduced an International Credit Card OD 
Marcb 25. 1987. Tbese cards can be issued to 
those bJanket exchange permit holders as aro 
approved by tbe Reserve Bank of India. 
Tbh scbelm: is eXl'ected to provide a new 
facility to the Bank's customers and help 
improve Bank's operations. 

AmoDS the nationaljsed baoks. CeDlral 
Bank of India bave reported tbat they would 
shortly be introducing an International 
Credit Card. 

P8~k81e fer IDdud". BJat'k MODe), 
lave.'meat 

·753. SHRI O.S. BASAVARAJU : 
DR. KRUPASINDHU BHOI : 

WUI tbe Minl,ter of FINANCE be 
pie ..... to .Ia&l c 



105 Wrlltlll Answers VAISAKHA 2. 1909 (SAKA) Written Aruwers 1~ 

(a) whether OoverDmeot propose to 
formulate a package scbeme to induce tbe 
investmJnt of black money io the national 
development scbeme; 

(b) if SOli tbe details tbereof; aod 

(c) if Dot, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : <a> No, 
Sir. 

(b) Does not arise. 

(c) Tbe Government do not propose to 
formulate any scheme of investment wbich 
will put tbe dishonest tax payer in an 
advantageous position as compared to an 
honest one. 

LoaDS Ad,anced ID Rajalthao, U.P. aod 
Gujarat 

.75S. SHRI ViRDHI CHANDRA 
JAIN : Will tbe Minister of FINANCE be 
pleased to state: 

<_> tbe amount deposited in tbe 
branches of nationalised banks located in 
Rajasthan, Uttar Pradesh and Gujarat 
during 1986 and 1987 so rar as also the 
percentage of the amount advanced to tbo 
people of tbose respective States as loaoa; 
aod 

(b) the details in this regard 'l 

THE MINISTER OF STATE IN rHB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and (b). 
The present data reporting system of public 
sector banks gives figures of aggregate 
deposits at a particular point of time and.1 
such Reserve Bank of India has reported 
that the infcrmatioD relating to amount 
deposited during a particuJar year or period 
are not availabJe. Further tbe latest 
available figures ",ith R~serve Bank of 
Iodia of Stale-wjse deposits are upto 
September 1986. The aggregate deposits of 
all public sector banks in Uttar Pradeah. 
Rajasthan and Gujarat and also the credit: 
deposit ratio in tbese States as at the eod 
of December 1985 and September 1986 are 
set out below : 

(AmouDt in Rs. crores) 

State December 1985 September 1986 

Uttar Pradesb 

Rajasthan 

Gujarat 

-
Deposits 

7831 

1878 

5280 

Note : Data are provisional. 

Liquidity Position aod Prufitabllity of 
Banks 

.757. SHRIMATI KISHORI SINHA! 
Will tbe Minister of FINANCE be pleased 
to atate ,he corrent state of liquidity position 
aod profitability of public sector banks in 
tbe lilbt of tbeir expanding loans? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): Reserve 
Bank of India bas reported tbat according 
to tbe provisional data readily available, 

C: D Ratio Deposits C : D Ratio 
(%) {%> 

450 8772 41.5 

66.1 2100 62.3 

54.3 5793 55.1 

the agiregate deposits of scbeduled commer-
cial banks increased by Rs. 16,723 crol'Cl 
(19 6%) in 1986- 87 (upto the last Friday of 
Marcb) 8S comrared with an increasc of 
Rs. 13,160 crores (18.2%) in 1985-86 (upto 
tbe last Friday of March). Reserve Baok 
of India is of the view tbat the 0 .. .0 
liqui :Uty position of sc:beduled commercial 
banks is comfortable. 

Twenh'-seven of the tweoly.eiabt Public 
Sector Banks have finalised tbeir final 
accounts for the ycar 1986. The pub1i~bed 

profits 0.' &bese 27 Public Sector Banks, bl" 
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incrtased by 63% over the figures for tbe 
year 1985. 

National Centre for Computer Software 
aod Hardware 

.758. DR. V. VENKATESH: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether there is aoy proposal to 
set up a national centre in Karnataka for 
preparation of computer software and hard-
ware for application in educational pro-
IramaDes on television; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN) : <a) No, 
Sir. 

(b) Does not arise. 

[Translation] 

Fuads for Tribal Sub-Plan SpeciaJ Component 
Plan by Central Ministriel 

*759. SHRI MANKURAM SOD}: 

SCP 
Allocation 

VI PlaD 4214.66 

1985·86 1175.27 

1986·87 1365.67 

I I 
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Will the Minister of WELFARE be pleased 
to state : 

<a> the runds allocated by various 
Ministries under the Tribal Sub-Plan and 
Special Component Plan to various Stateal 
Union Territories during the Sixth Five 
year Plan and first two years of tbe Seventb 
Plan, year-wise and the amount spent by 
various States; 

(b) the allocation made during 1987-88 
to various States/Union Territories under 
Tribal Sub·plan and Special Component 
Plan; and 

(c) tbe share of Madbya Pradesh in the 
earli*!r allocations as well as in tbe allocations 
for 1987 ·88 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI) : (a) All 
fuods quantified by States/Union Territories 
for Scheduled Tribe/Scheduled Casle welfar. 
are reflected in the Tribal Sub-Plan/Special 
Component Plan respectively. The amounl 
tbus allocated including allocation by 
various Ministries for Tribal Sub·Plan 
and Special Component Plan in Sixth Plan 
and first two years of Seventh Plan and 
expenditure was as follows : 

(Rs. in Crores) 

TSP 
Expenditure Allocation Expenditure 

3560.28 3968.46 3968.46 

1071.75 1081.58 1096.01 

1365.67 1344.71 1344.71 
. (anticipated) <an ticipated) 

(b) Tbe total Special Central Assistance 
allocated during 1987-88 is Rs. 168.50 crores 
for Tribal-Sub·Plao aad Rs. 175.00 erores 
for Special Component Plan. 

<c) Tbe share of Madbya Pradesh in 
Special C~otral Assistance duriog the years 
1980-81 to 1986-87 was Rs. 221.42 erOR. 

for Tribal Sub· Plan and Rs. 378.83 crores 
for Special Component Plan. Tenrative 
allocation of Special Central Assistance for 
Madb}a Pradesh durins 1981-88 is Rs. 
44.00 crorcs for Tribal Sub· Plao and 
Rs. 81.03 .nores for Special CompODoDt 
Plan. 
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[English] 

Private Agencies engaged for Detecting 
Economic Offences 

7400. SHRI AliT SINGH DABHI : 
SHRIMATI PATEL RAMADEN 
RAMJIBHAI MAVANI : 
SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of FINANCE be 
pleased to stale : 

(a) whether tbe Government's investi-
lating and intell'gence agencies have 
engaged privatI! limited consultants and 
detective agencies for their work in the 
field of economic offences; 

(b) if so, the details in this regard and 
the expenditure incurred in foreign exchange 
during tbe past three years; 

Cc) whether the results achieved have 
been commensurate with the expenditure; 
and 

(d) whether the employment of such 
agencies offended provisions of the fiscal 
and economic laws of the country? 

THE MINISTER OF STATE OF THE 
MINISTR Y Of PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OP FINANCE 
(SHRI BRAHMA DUTf) : <a> to (d). The 
question of utilising Fairfax Group Inc. of 
the United States of America bas been the 
subject matter of de batt:. Keeping in view 
the public importance of the matter; 
Government have appolDted on April 6, 
1987, a Commission of Inquiry under the 
Commis~ions of Inquiry Act, 1952, to probe 
into the matter. 

New Scheme by Non-Resldeat Indiaas 

7401. SURI JAGANNATH PATT-
NAIK: Will the Minister of FINANCE be 
pleased to state: 

(a) whether non-resident Indians living 
in U.S.A. have evolved a new schcme 
encompa,sing talent, }outh and biBh techno-
logy tbat can hI ing about a sea cban,e in 
tbe Ind,an economy; aDd 

(b) if so, tbe details regarding this new 
scheme and reaction of Government of India 
thereon? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM ANn 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) and (b). 
Government do not have any information 
about any such scheme. 

Suspension of Employees or Allahabad 
Bank for Fraudulant Activities 

7402. SHRI RAHIM KHAN: Wlil the 
MiDlster of FINANCE be pleased to 
state : 

(a) wbether his attention has, been 
drawn to tbe news ,item captioned 
"Allahabad Bank suspends two officials for 
fraud" appearing in Economic Times of j6tb 
June, 1986; 

(b) whether tbe report against the 
officials involved in the fraud cases of 
Allahabad Bank regarding maintenance of 
Bank's Illas(jive buiJdil'g in Parliament 
Street, New Delhi has been reported to the 
police under the relevant provisions of 
IPC; 

(c) if so, tbe delails thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : <a> Yes, 
Sir. 

(b) No, Sir. 

(c) Does nol arise. 

(d) Allahabad Bank has been reported 
that it had, on its own, reported the matter 
to the Chief Technical Examiner, Central 
Vigi1an~e Commission who carried out a 
thorough probe into the irregularities of 
awarding the contract for maintenance. 
ovcrhauling etc. of the air-conditioniDI 
plant at the Bank's Parliament Street, New 
Delhi building. Tbe bank has further 
reported that on receipt of eve's reco'1l" 
IPcndations, disciplin~ry proceedings were 
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laidated agalolt fwo erring offi.;ials, who 
were al80 placed under su§pension. 

40 Point and 100 Point Rosters In Heavy 
Water Plant Tuticorlo 

7403. SARI M. M~HALINGAM : 
Will tbe PRIME MINISTER be pleased to 
Btate : 

(a) whether 40 point and 100 point 
rosters from Class 1 to Class IV are being 
followed in tbe Heavy Water Plaot 
Tuticorin. TamH Nadu from the date of 
Issue of the orders; 

(b) if so, year-wise and category-wise 
details thereof for the last three years; 

(c) .if not tbe reason'} thereof; and 

(d) when tbe backlog is likely to be 
deared 'I 

THB MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND MINlSTER OF StATB 
IN THE DBPARTMENTS OF OCEAN 
DEVELOPMENT. ATO\ofIC ENERGY, 
BLECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN): <a) Yes, Sir. 

(b) to (d). Details are being collected. 

Visit. or Bank Executives to Foreign 
BrlDches 

7404. SHRI C.K. KUPPUSWAMY: 
WiD tbe Minister of FIN~NCE be pleased 
to state: 

(a) tbe total number of brancbes of the 
Nationalised Banks oUbide tbe country; 

(b) the number of times the top execu-
tives of tbe concerned Banks visits their 
foreisn brancbes; 

(c) if so, wbeth~r tbese execctives are 
required to obtain any permission for tbe 
Yisit.; 

(d) if so. tbe details tbereof; and 

{e) the amount of foreign excbange 
.nctioned by tbe Reserve Bank of India 
and bow much of mODe)' bas beeD spent b)' 

tbe concerned brancbes in eotertainiDR tbe 
hospitality of these top executive. durin. 
last three years ? 

THB MINISTeR OF STATB IN THB 
MINISTRY OF FINANCB (SHR) 
JANARDHANA POOJARY) : fa) As on 
31.12 1986, or tbe 20 nationalised banks bad 
110 overseas brancbes. 

(c) and (d). Chief Bxecutives and top 
executives of nationalised hanks visit their 
overseas braoches for tbe purpose of 
familiarisation with operations of these 
branches and also for the purpose of review 
of their operations and inspection of their 
branches. Any such visits by the Chief 
Executive namely Chairman and Managing 
Director or by the Executive Director or any 
nationalised banks are approved by Govern-
ment. The visits of the other top executives 
namely, Deputy General Manager and 
General ManaRer are approved by the Chid 
Executive or the Executive Director. 

(b) and (e). Information regardfnl 
details of visits and the expenditure involved, 
etc. in respect of visits made hy Chairman 
and Maoa~iDg Director, Executive Director. 
General Maoager anj the Deputy General 
Manager is being conected and will b~ laid 
on the Table of the House. 

Appointment or General Manager iD 
Pratbma Bank 

740S. SHRI SAIFUDDIN CHOW-
DHARY: Will tbe Minister of FINANCE 
be pleased to state : 

(a) whether there i! one post of Gcoeral 
Manager in Regional Rural Bank approved 
by Government: 

(b) whether Prathma Bank created two 
posts of General Managers; 

(c) if so, the reasons therefor; 

(d) the action taken agaiost tbe persons 
responsible for creating two posts of General 
Managers; 

(e) the security cost. advertisement cost 
and publicity cost of tbis bank upto 1986, 
year-wise; and 

(f) tbe amount or loan advanced by tbe 
baok to borrowers ,,110 pa1 income-tax? 
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THI! MINISTER. 01' STATE IN THB 
MINISTRY OF FINANCB (SHR. 
JANARDHANA POOJARY) : <a) A post 
of General Manager can be created in a 
regional rural bank baving more than SO 
brancbes and loan business of over Rs. 3 
crores wiih the prior approval of 
NABARD. 

(b) to Cd). It bas been reported by 
Syndicate Bank, tbe sponsor bank of 
Pratbma Bank tbat tbe second post of 
General Manager was needed due to 
administratjve expediency as an inquiry had 
to b, carried out expeditiously alalnst a 
Manaler who had also made allegations 
against the existing General Manager and 
filed an appeal in the Supreme Court. 
Though tbe case is still pending in the 
Court, tha sc;cond post bas since been 
ab.)lished. 

(e) and (f). It bas also been reported 
tbat Pratbma Bank bas not Iranted loaDS to 
penons wbo pay income-tax. The informa-
tion regnding the advertisement/ pob1 city 
COlt and security cost illcurred by the 
Prathma Bank is set out in tbe fonowing 
Table: 

Year 

1980 

19f1 

1982 

1983 

1984 

1985 

(Rs in tboos.oj) 

Advertise-
ment/ 

publicity 
cost 

2.33 

13.92 

13.73 

S5.15 

53.00 

J5.2S 

Security 
cost 

26.62 

3589 

"Environmental Clear.Dce of Go,erameaat 
Flatsn 

7406. SHRI SURENDRA PAL 
SING H : Will the Minister of ENVIRON-
MEN r AND fORESTS be pjcased to .,.tc ; 

(a) whether the designs and plans of the 
flats for Government empJoyees need 
clearance from tbe point of view of 
environment; 

(b) if not, tbe reasons for not makinl it 
obligatory for securring such c1earance from 
his Ministry: 

(c) whether a study bas been conducted 
OD the environmental suitability of Govern-
ment flats in different localities of Delhi 
and tbe problems of residents; 

(d) if so, the outcome of sucb study: 
and 

(e) if no such study has been carried 
out so far t whether Government propose to 
undertake such a study and as a result of 
sucb stud, any ~uidetines are proposed to 
be issued to the Ministry of Urban Develop-
ment for making necessary provisions in the 
flats already constructed a~ well a9 in the 
future constructions? 

THE MINISTER OP STATE IN THE 
MINISTRY OF ENVIRO~MENT AND 
FORESTS (SHRI Z.R. ANS4RI) : (a) and 
(b). D:signs and plans of the flats for 
Government employees are not asses~ed 
from the eDvironmtntal angle by tbis 
Ministry. E'lvironment related aspects. to 
some extent. of such projects are examined 
by the agencies under the aegis of tbe 
Ministry of Urban Devel('pmeDt. 

(c) to (e). No such study has been 
carried out. The Ministry of Urban 
Development have formulated norms, 
guidelines and standards for the design and 
construction of public bu!ldings in the 
country whicb cover tbe landscape aDd 
environmental aspects as well. 

[Translation] 

Plots to Scheduled Caste Families in 
Tlb8t Village, Deihl 

7407. SHRI BHARA T SINGH: Will 
tbe Minister of WELFARE be pleased to 
state: 

(a) whetber in 1971 the Welfare 
Department of the Delbi Admiolstration bad 
aUlae.o aonOQIl~men' to aUol plots to 
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8.5 Scheduled Caste famiJies of Tihar Village 
in West Delhi for construction of bouses 
and tbe aIJotment letters in tbis regard were 
also given to them; 

(b) wbether tbe possession of plots has 
been given to tbose Scheduled Caste families 
80 far; and 

(c) if not, tbe reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) : (a) to (c). 
According to the information made available 
by the Union Territory Administration of 
Delhi, forty Scheduled Ca~te families were 
given aUotment letters for bouse-sites. 
Subsequently, however, tbe land was 
included in tbe c'Greeo-belt" by the Delhi 
Development Authority and bence posses-
sion could not be given. Moreover, on 
further enquiry it was revealed that these 
people were Dot eligible for allotmcnt of 
house-sites. 

[English) 

Railing Financlag IrolD Money Leaden 
by Private Sedor for tbelr Capital 

ISlue 

7408. DR B L SHAILESH : Wi11 the 
Minister of FINANCB be pleased to 
state : 

(a) whether Government are aware that 
witb the capital muket turning distinctly 
bearish for tbe private corporate sector. 
several companies. are now turniol to the 
money lenders to buy up their public 
issues; 

(b) wbether this financing is normaly 
arranled by certain powerful brokers of the 
Stock Exchaoges for a commission; 

(c) whether tbe ciovestment' is essentially 
·'beoami" aod made on exprel! UDdentaod-
iOB from the promoter that he will buy 
back the shares later witb tbo resuh that at 
the end, a RI. 10 sbare is bought back at 
Rs. 13 giving the "investor" a clear 30 per 
cent return; aDd 

(d) if 10. stept proposed to Itop 8ucb 
malpractices wbicb are iDgeOeouaJy aimed 
at WDvertina black moDe)' bato whitt 1 

THB MINISTER OF STATE OF THB 
MINISTRY OF PBTROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATB IN THB MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : <a> to (c). 
Government have Dot come across aoy 
iDvOItment of this nature. 

(d) Does Dot arise in view of anlwer 
above. 

Loans to Weaker Sections tD TowDs 
and ClUe. 

7409. SHRI P. PENCHALLIAH 
Will the Minister of FINANCE be pleased 
to state : 

<a> whether tbere is any proposal to 
issue loans to the weaker sections under 
Special Component Plan in towns and 
cities; 

(b) ir '0. the details thereof; and 

(c) if Dot. tbe realons therefor ? 

THB MINISTE.R OF STATB IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (c). 
Tbe bankl bave been advised tbat tbe 
outstanding advances to weaker sections 
under various scbemes and programmes 
including loanl given under Special Compo-
nent Plan shall be at least 10 per cent of the 
total outstanding advances. As at tbe end 
of September 1986 outstanding advances to 
weaker sections by public sector banks stood 
at Rs. 5470 crores representing )0.8 per 
cent of tbeir tolol advances. 

IdeDtification 01 Wastelandl 

7410. SURf KRISHNA SINGH: Will 
the Minister of BNVIRONMBNT AND 
FORESTS be pleased to state : 

<a> tbe area of wastelands found (i) 
cultivablo by modern metbods of agricul. 
turt', (ii) fit for arasslands, (iii) fit for 
afforestation and (iv) useful for other 
purposes. State-wise; 

(b) tbe prOlfes. made 80 far in eacb 
respect, State-wise; aDd 

(c) tbe taraets fixed for eacb for tbo 
CDrrtDt Jc.r 1 
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THB MINISTER OF STATB IN THB 
MINISTRY OF ENVIRONMBNT AND 
FORBSTS (SHRI Z. R. ANSARI): (a) 
The National Commis,ion of Agriculture 
(1976) estimated an area of about 175 
million ba. as being degraded of wbicb 1 SO 
million ha. are subject to water and wind 
erosion and about 25 million ha. are 
degraded througb special problems. 
Statement-I indicatel tbe estimates of 

SI. States/UTI 
No. 

1 2 

1. Andhra Pradesh 

2. A9sam 

3. Bibar 

4. GuJarat 

S. HaryaDa 

6. Himachal Pradesh 

'I. J aDd K. 

8. Kamataka 

9. Kerala 

10. Madhya Pradesh 

11. Mabrasbtra 

12. Manipur 

13. Yeabala,a 

14. Napland 

15. Orissa 

16. Punjab 

17. Rajastban 

II. SIWm 

wastelands States and Union Territory-
wise in hectares given below. Some of 
tbese would be suitable for afl'orestation. 

(b) and (c). The progress of 
afforestation during 1985-86 is shown in 
Statement II and tbat for 1986 .. 87 with tbo 
targets for 1987 .. 88 is shown in Statement 
III given below. 

(Area in Lakb ha.) 

Total Problem Area 
Due to Soil Land Degra-

erosion dation 

3 

J 15.02 

22.11 

42.60 

99.46 

15.91 

1'.14 

8.83 

109.89 

17.57 

196.10 

191.81 

3.74 

8.37 

4.05 

45.78 

10.07 

119.02 

3.03 

4 

7.29 

1.82 

22.92 

26.40 

26.71 

0.10 

4.14 

1.78 

14.07 

6.65 

3.60 

2.6S 

0.77 

32.25 

-

Total 

5 

122.31 

29.99 

65.52 

125.86 

41.62 

19.14 

8.23 

114.03 

19.3.5 

201.17 

198.46 

7.34 

11.02 

4.82 

78.03 

32.30 . 

373.94 

3.03 
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1 2 3 4 S 

19. Tamil Nadu ·36.40 1.82 38.22 

20. Tripura 1.67 1.12 2.79 

21. Uttar Pradesh 71.10 60.05 131.15 

22. West Bengal 10.33 32.70 43.03 

23. A and N Islands 2.59 2.59 

24. Arunachal Pradesh 24.44 2.10 26.54 

25. Cbandigarb 0.01 0.01 

26. Dadra and Nagar Haveti 10.12 0.12 

27. Delhi 0.74 0.01 0.75 

28. Goa, Daman aDd Diu 2.00 2.00 

29. Laksbadweep -
30. Mizoram 4.21 1.89 6.10 

31. PODdicbery 0.03 0.03 

1,266.20 449.99 1,716.19 
14.65 14.65 

1,266.20 464.lCi 1.730.84 

So.ree: Developing India's Wasted Laods, A Briefiog Paper, Centre For Science ADd 
Environment, 1986. 

Statemeat-II 

Target, and Achievement. under Affore,'allon fo, 1985-86 

State/UT Targets Achievements 
(Seedlings iD Lakhs) SeedliDls iD Lakbs Area in Ha. 

I 2 3 4 

1. Andbra Pradesh 2600 3156 157800 

2. Assam 400 396 19800 

3. Bihar 1500 1523 76150 

4. Gujarat 2550 2497 124850 

5. Haryaoa 950 937 46850 

6. IlUnacbalPradeab ~SO 672 33600 
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1 2 3 4 

7. Jammu and Kashmir 350 467 23350 
8. Karnataka 2500 2546 127300 
9. Kerala 600 1166 58300 

10. Madbya Pradesh 3500 350) 175050 
11. Mabarasbtra 2000 2165 108250 

12. Manipur 120 125 6250" 
13. Magha)aya 130 111 6550 

14. Nag.land 180 269 13450 
15. Orissa 2142 1930 96500 
16. Punjab 527 590 29500 
17. Rajasthan 820 958 47900 

18. Sikkim 82 82 4100 

19. Tamiloadu 1100 1215 60750 
20. Tripura 150 200 10000 
21. Uttar Pradesb 3250 3548 177400 

22. West Bengal 1100 1115 55750 
23. A and N Islands 95 95 47500 
24. Arunachal Pradesh 100 103 51500 
25. Cbandiprb 2.9 1.52 76 
26. Dadra and Nasar Haveli 30 31 1550 
27. Delhi 25 25 1250 
28. Goa, Daman, Diu 32 45 2250 
29. Laksbadweop 0.04 0.25 12.5 
30. Mizoram 700 700 3S000 
31. Pondicherry 10 Jl SSO 

Total 28095.94 30200.77 IS14538.5 
-LSI Million -1.51 MilJion 

Hectares H~tares 

Note: Achievements have been reported by the Ministry of Proaramm. ImplemeDtatioD. 
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State •• 8t-1I1 

TargetfJ and Achievement, 1986-87-Pro pOJed targd, lor Affore'tation 1987-88 

Seedlings In Lakh Tarlets for Aft'orestation 87-88 

s. State Target Acbieve- Farm Block Total 

No. mentl Fores- Plan- Aff'ore-
apto Jao. try (Seed- tatioDI station 

lings (ba) (Seedlings 
In lakhs) iD lakhs) 

1 2 3 4 5 6 7 

1. ADdbra Pradesh 3000 2747 2520 54000 3600 

2. Assam 400 625 490 10500 700 

3. Bibar 2600 2711. 2450 52500 3500 

4. Oujarat 1631 2171 17S0 37500 2500 

5. Haryaoa 725 644 507 10900 725 

6. HimacbaJ Pradesb 625 567 630 13500 900 

7. Jammu and Kashmir 522 244 490 10500 700 

8. ICarnataka 2500 2279 2240 48000 3200 

9. KeraJa 1200 1519 1260 27000 1800 

10. Madbya Pradesb 3700 3920 3500 75000 5000 

11. Mabaraabtra 2400 2352 2240 48000 3200 

12. Manipur 160 144 140 3000 200 

13. Megbala,a 150 lSI 140 3000 200 

14. Nagalaod 350 403 420 9000 600 

15. Orissa 2400 2161 2240 48000 3200 

16. Punjab SSO 502 525 11250 750 

17. R.ajasthan 1100 1315 1120 24000 1600 

18. Sikkim 110 114 105 2250 ISO 

19. Tamil Nadu 2400 1711 2240 48000 3200 

20. Tripura 320 268 280 6000 400 

21. Uttar Prradesh 4500 4865 4200 9000 6000 

22. Wett BeDIII 1400 1365 1260 27000 1800 
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2 3 

23. A and N. Islands 120 

24. Arunacbal Pradesh 125 

25. Cbandigarb 3.40 

26. Delhi 50 

27. Dadra and Nagar 30 
Havell 

28. Goa, Daman, Diu 75 

29. Laksbadweep 0.12 

30 Mlzoram 1128 

31. Pondlcberry 10 

Total 34284.52 

4 

116 

26 

3.6 

44 

31 

68 

0.27 

1284 

8.93 

34460.80 

567 

91 1950 1-0 

87.5 1875 125 

3.5 75 5 

44.8 960 64 

28 600 4Q 

70 1500 100 

0.21 4.5 0.30 

1120 24000 1600 

7.49 160.5 10.70 

32199.5 690025 46000 

--------------------------------------------------------------
FuJI Pa, as Pension to Retiring Employees 

7411. SHRI JITENDRA PRASADA: 
Will tbe PRIME MINISTER be pleased to 
state : 

(a) whether Government purpose to 
formulate a scheme to enable tbe retiring 
employees to draw full pay as pension; 

(b) if 80. the details thereof; and 

(c) the time by which tho ptoposal 
is likely to be implemented '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. CHIDAMBARAM): <a> to 
(c) No Sir The feaslblhty of a 
Contributory IJenslon Fund Plan whicb 
allow tbe payment of pay lasl drawn as, 
pension IS however being explored. Hence, 
its IS premature to furnish any dttails at 
thiS stage. 

Reservation for SC/ST In Punjab 
National Bank 

7412. SURf ANADI CHARAN DAS : 
WIU the MlOiDst~r of FINANCE be pleased 
to state : 

(a) tbe Dumber of appointments/ 
Promotions made in tbe posts of MMG 
Scale II ID each Region/Zone/State of 
Punjab National Bank since 1984 till date 
and how many of tbem belong to SC and 
ST» year-wise; 

(b) tbe number of posts wbicb were 
earmarked as reserved quota posts for 
persons belonging to SC and ST according 
to roster in eacb Regional/Zon:/State of 
Punjab National Bank, year-wise, since 
1984 till 'date; 

(c) tbe efforts made by the bank to 
wipe out tbe backlog in promotion for 
SC/ST officen since 1979 till date; and 

(d) wbether tbe strengtb of officers of 
SC/ST Officers is maintained to tbe extel't 
of IS per cent to Scheduled Caste and 71 
per cent to Scheduled Tribe on All India 
basis? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHill 
JANARDHANA POOJARY): (a) to (c). 
Punjab National Bank bas reported that 
it recruits officers in Middle Management 
Orade Scale-II. only for Specialist Cadre 
posts, on All India basis. During the j 
period 1984-1986 tbe bank recruited SIX 
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such offioen. all in the len ~ral catesory. 
although one post each had been reserved 
for Scheduled Caste and Scheduled Tribe 
categories. The bank bas further reported 
tbat promotions in tbe bank to Middle 
'Management Grade Scale-II are made by 
selection method on All India basis and 
as such there is no reservation in promo-
tions for Scheduled Caste/Scheduled Tribes. 
Tbe details of tbe total promotions made 
from Junior Management Grade Scale-I to 
Middle Management Scale-II and tbe 
Dumber of Scheduled Caste/Scheduled 
Tribes among them for the years 1984 
1985 and 1986, as reported by the bank, 
are as under : 

Year Total No. of Scheduled 
promoted Caste/Scheduled 

Tribe out of 
column No.2 

Scbeduled Scheduled 
Caste Tribe 

1 2 3 4 

1984 650 12 1 

1985 712 36 2 

1986 403 35 9 

Since there is no reservations for Scbeduled 
Casle/Scheduled Tribes in promotions from 
Junior Management Grade Scale-J to Middle 
Management Grade Scale-II, there is no 
backlog. The bank has, however, drawn 
up a programme for imparting a pre-promo-
tional trainiog to eligible Scheduled Castel 
Scheduled Tribe candidates to improve their 
cbances of promotion. 

(d) The bank bas furtber reported 
that it has provided reservations; in direct 
recruitment, to the extent of 15% and 
'1-" for Scheduled Caste and Scheduled 
Tribe. r.pectiv:ly with effect from the 
date of its nationalisation i ••• 19th July. 
1969. Altbouah it could recruit sufficient 
aumber of candidates beloDliDa to 
Scheduled Caste category, tbere is a backlol 
in tbe Scheduled Tribe catclory as sufficient 
number of luch ~aDdidatee al~ pot 
available. 

Filt8tlefaJ As.lsfaaee lor FI_ldD, 
Activity 

7413. SHRf PRAKASH V. PATIL: 
Will the Minister of FINANCE be pJeased 
to state: 

(a) whether fishing activity is termed 
as an agricultural activity with respect to 
financial aassistance available from nationa-
lised banks and financial institutions; 

(b) the concessiona1 rate of interest 
tbat can be charged for fishing activity by 
nationalised banks; 

<c) whether RBI guideJines exist for 
such interest fixation for fi~hiog activity; 
and 

(d) the steps taken to increase such 
assistance so as to increase employment 
potential ~ 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): <a> to (c). 
Reserve Bank of India (RBI) bas reported 
tbat fisbing activity is considered as an 
activity allied to agriculture and financial 
a~sistance for this activity is available from 
commercial banks aDd Regiona' Rural 
Banks. Tbe financial assistance by way of 
investment credit is avallable from commer-
cial b:loks for the development of fisheries 
a~ per RBI's directives at the concessional 
interest rate as under : 

% per ADnam 

(i) Small farmers 10.0 

(ii) Othen farmers 12.S 

(d) RBI bas issued genetal guidelines 
to all scheduled commercial banks regardiDI 
advances 10 priority sector inc)udiDI 
fisheries. According to these guidelines 
advances to fishery activities sucb as 
fish catcbiol. export of fish. finance 
required fOI equipment for deep 
sea fishins. rehabilitation of banks (fresh 
water fisbery), fi.h breeding etc. are all 
included under priority sector as activities 
allied to I.riculture. The concessions in 
rate of interest, margin, &Ccurit, Dorms etc. 
applicable to activitics allied to a,rieult,ro 
are ."ailable to bo"o"en uoder ti1bor7 



129 Written Answers VAISAKHA 2, 1909 (SAKA) Written Answers 130 

ICbemes aJso. Commercial banks and 
Regional Rural Banks are entitled to 
refinance from the National Bank for 
Agriculture and Rural Development 
(NABARD) under schematic lending for 
loans gtven for fisblnl. Bncouralement 
is given by NABARD for formulation 
of schemes designed for traditional fisher .. 
men who are economically backward and 
who need financia1 assistance. 

Concessions to Industrial Units in 
Karnataka 

7414. SHRI H.B. PATIL: Will the 
Minister of FINANCE be pleased to state : 

(a) whether the Reserve Bank of 
India bas directed the banks in Karnataka 
to provide loans at concessiona) rates to 
the industrial units in view of the prevailmg 
drought conditions in tbat State; and 

(b) if so, the details of tbe direct\ons 
issued in tbis regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) :lnd (b). 
Reserve Bank of Iodia (RBI) has reported 
tbat it bad already issued guidelines to tbe 
banks to provide relief and rehabilitation 
assistance to persons affected by natural 
calamities such a! droughts, Doods, cyclones 
on the 2nd August, 1984. These guide-
Jines envisage conversion and rescheduling 
of existing loans. provision of additional 
working capital facilities, condonation or 
waiver of shortfalls of margins and giving 
time to borrowers to provide margins from 
the future casb generation, relaxation of 
security criteria etc. 

Reserve Bank of India has reported that 
it bas not issued any other instructions to 
Banks in Karnataka State to provide COD-

cessional finance to tbe industrial units 
affected by drought. 

Parrs of India Exempted 'rom Payment 
of Excise Duty 

7415. SURI ANANTA PRASAD 
SETHI: Wi1I the Minister of FINANCE 
be pleased to state! 

(a) whether tbere was/is any part of 
Jpdia wbicb waS/iS e,em$)t r,olll tbo t-'-

ment of excise dury or other taxes; 
and 

(b) if so, details thereof a(jd for what 
period this exeroption was given and also 
the justification therefor '1 

THE M1NISTER OF STATE IN THB 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) aod (b). 
Information to the extent possible is being 
collected and will be laid on the Table of 
tbe Hou~e. 

[Trans/ation] 

Excise Duty Outstanding 08 Tobacco 
io ~adhya Pradesb 

7416. SHRI NANDLAL CHOUDHARY : 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) the amount collected as excise duty 
on tobacco used in beedis in Madh~a Pradesh 
during 1986-87 and in the current year 
1981·88 so far; and 

(b) the amount of excise duty on 
tobacco used in bred is oUtstanding jn 
Madhya Pradesh duripg ahe aforesaid 
period? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHAJ'l.A POOJARYJ: (a) Excise 
duty on uramanufactured tobacco was 
withdrawn with effect from ht March, 1979. 
Hence the question of collection of excise 
duty on tobacco used in beedis during 
1986-87 or 19E-7-88 dves not arise. 

(b) Amount of arrears of central excise 
duty outstanding on unmanufactured tobacco 
in Madhya Pradesh relating to the period 
prior to 1 3.1979 is Rs. 24 lakbs as OD 

31.3.1987. 

{Eng/islt] 

Negotiations wltb Pakistan (or Checking 
Drug Smuggling 

7417. SHRI AMARSINH RATHAWA : 
Will tbe Minister of fiNANCE be please4 
\0 Itat~ : 
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<.> whether any neaotiation is going on 
witb Pakistan Government to bave joint 
check on druB ImuIIUoa; 

(b) ir 10. the details of agreements 
arrived at tbereof; and 

(c) to what extent drug Imu.linl 
across tbe borders bas been cbecked and 
brougbt under control? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SaRI 
JANARDHANA POOJARY): <a) and 
(b). At the Secretary level discussions held 
between India and Pakistan in December, 
1986 it was decided to constitute 8 joint 
Com:nittee to combat drull traffickinll and 
smuggling. The first meeting of tbe Com-
mittee, constituted in accordance witb tbis 
decision. was held in New Delhi on 26-17 
Marcb, 1987. The discussions covered a 
wide range of subjects including identifica-
tion of nodal ag~ncies. in both tbe countries. 
through whom information would be 
exchanged; steps to be taken to neutralise 
tbe activities of drug traffickers and 
smugglers; new means or methods used for 
smuggling and drog traffickiog and exchange 
of information in a variety of areas related 
to such activities. Both ,'des also reiterated 
their firm resolve to intensify efforts to check 
tbe drug menace. 

(c) Consequent on the enforcement of 
the Narcotic Drugs and Psychotropic 
Substances Act. 1985 and, as a result of the 
vigorous drive launched by various enforce-
ment agencies in tbe country, spec:ial1Y'in 
tbe border areal, buge quantities of drugs 
have been seized. 

LoaD. to Farmer. for Porchase of 
Tractor, Pamp Sets etc. 

7418. SHRI MOHANBHAI PATEL: 

Will the Minister of FINANCE be pleued 
to state: 

(8) whetber there il lOY scheme to grant 
loaDs by the nationalised banks to farmers 
for tbe purchase of tractor and pump sets, 
etc.; 

(b> if so, the amount of money liven by 
the banks to tbe farmers in Gujarat State 
during the last three years under tbe 
scbeme; 

(c) the number of farmers who have 
beeb benefited during the Jast three years by 
tbe banks; 

(d) whether any provision has been 
made to arant loans to medium and poor 
farmers a Iso; and 

(e) If so, the number of such farmers 
benefited during tbe Jast tbree years ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): <a) Reserve 
Bank of India (RBI) has reported tbat the 
public sector banks provide loans to farmers 
for purcbase of tractors and pumpsets under 
the schemes for f'lrm mecbanisation and 
minor irrigation respective)y. 

(b) and (c). RBI has reported that tbe 
present data collection system does not 
yield separate information relating to tbe 
amount of bank advances for purchase of 
tractors or pumpsets. However, detai1s of 
the Dumber of accounts and amounts 
disbursed in Gujarat by the banks under the 
farm mechanisation scheme and tbe minor 
irrigation scheme during 1983, 1984 aDd 
1985 are indicate below: 

(R.s. in lakb.) 

Year ended Farm mechanisation Minor irrigation scheme 
<JuDe) scheme 

No. of Amouot No •. of Amount 
Accounts disbursed Accouots disbursed 

1983 5199 1697 9916 674 
1984 7018 2838 17733 1099 
1985 7316 3680 17187 1451 
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(d) and (e). In order to ensure tbat tbe 
loan proposals unJer tbe farm mechanisa-
tioo scheme and the minor irrilatioD scheme 
are viable, tbe financing banks stipulates 
certain minimum land holdinl norms. 
However, small farmers and otber farmers 
having medium size land holdings who may 
Dot individua1ly possess the stipulated 
minimum land holdings can however avail 
of assistance under the farm mechanisation/ 
minor irrigation schemes provided a group 
of such farmers togetber, fulfil tbe stipulated 
norms. Tbe present data collection system 
does not, however, yield information relating 
to tbe number of persons assisted under the 
farm mechanisation/minor irrigation scbemes 
on the basis of individual land boldinas. 

Guidellaes II.ued to Itop Felliog 
of Treel 

7419. PROF. MADHU DANDAVATE: 
Will tbe Minister of ENVIRONMENT AND 
FORESTS be pleased to state : 

<a> whetber tbe guidelines issued for 
ecological balance in tbe backward Konkan 
region of Maharashtra envisaged stopage of 
cutting of trees for production of charcoal, 

(b) whether the production of charcoal 
was accordingly stopped; 

(c) whetber tbe activity has been 
restarted; and 

(d) if so, steps taken to protect the 
environment of tbis region ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a> to 
(d). Guidelines issued to States to identify 
critical areas whicb require protection from 
felliog of forests and to protect tbem 
totaIly. cover tbe KODkaD Relion of 
Maharasbtra. 

Tbe guidelines cover feUiog of trees aDd 
not any particular use sucb as tbe manu-
facture of cbarcoal. 

The Western Ghat Development Pro-
aramme bas been formulated, in addition to 
other pnera. mea.ures to protect tbe 
eDYiroDIDIDt of tbia reaiOD. 

Excise Duty 00 Fruit Juice Beverages 

7420. SHRI CHINTAMANI lENA: 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) the excise duty rato on 'Ready to 
Serve' fruit juice beverages like Rasits, 
Froot, iFunday J Mazza etc.; 

(b) tax incentives prnposed to encourage 
production of fruit juice beverages; and 

(c) whether Government propose to 
exempt the value of tbe packaging from 
excise in the case of fruit juice beverages 7 

TUE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SURI 
JANAR DHANA POOl AR. Y): (a> Pruit 
juices put up in unit containers and 
ordinarily intended for sale are chargeable 
to excise duty at tbe rate of 10% ad 
valorem. 

(b) In the 1987 Budget MODVAT was 
extended to fruit juices witbout increasiol 
the rate of duty on tbe final product. Besides, 
import duty on specified items of food 
packagiol machinery aod aseptic packasins 
was reduced to 50%. 

(c) No such proposal is under considera-
tion at preseDt. 

Openlnl of Bank AceoDDtl 

7421. SURI R.M. BHOYE: Will the 
Minister of FINANCE be pleased to state : 

<a> whether several branches of 
nationalised banks in various parts of the 
country permit opening of accounts without 
proper verification of tbe persoDS openiDI 
ac:counts; 

(b) whether most of these account. are 
benami accounts which are used by black 
money operatoR; 

(c) whether aD, enquiry hIS beeD 
conducted in tbis reaard; and 

(d) if so, tbe detail. so far .1 tbe 
question of frauds, if lOY, detected in this 
repld is concerned , 

THB MINISTER OP STATIr'IN THB 
MINISTRY OP PINANCB (SBlU 
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}ANARDHANA POOlAR Y): <a) to (d). 
Tbe banks bave been advised by Reserve 
Bant of India to lay down procedures in 
tbe matter of openinl of new accounts to 
ensure genuineness of the account holders 
so tbat opening of benami accounts is not 
facilitated. Whenever instances of non-
observance of prescribed procedures for 
obtaining proper introduction at the time of 
opening of new accounts come to the notice 
of tbe banks, the matter is 1 loked ioto and 
appropriate punitive action is taken against 
tbe concerned banks' officials for tbeir 
lapses. However, no general enquiry as such 
bas been conducted by Reserve Bank of 
Jndia in tbe matter. 

Reco,ery of LOBns by Baaks 

7422. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
FINANCE be pleased to state : 

(a) \\betb:r attention of Government 
bas been drawn to the news item captioned 
'Bank managers in dilemma ~ appearing in 
uTribune" of 30 Marcb. 1987; 

(b) if so. the facts tbereof; and 

(c) the steps proposed to be taken to 
beJp tbe bank managers in tiding over tbe 
difficulties vi~ -a -vis I be recovery of loans ? 

THB MINISTER OF STATE IN THE 
MINJSTRY OF F1NANCE (SURf 
JANARDHANA POOJAR Y): <a> and (b). 
Yes, Sir. Credit camps are organised as 
part of overall measures taken by banks to 
bring about accelerated credit assistance to 
weaker section under various schemes. 

(c) An loans including those disbursed 
in credit camps are to be recovered as 
per norms set down by Reserve Bank of 
lodia. However, witb a view to improving 
recovery performanccs, tbe Reserve Bank of 
India has issu~d various guidelines to the 
banks for taking effective measures like 
strengthening of tbe organisational structure 
at tbe controlling offices and at field leval, 
adopting schematic appraisal syslems and 
post lending supervision and la&lDCbio& of 
recovery drives with the help of State 
Cioveromeat. 

Demand from Triball for EducaUoa 
tbroDlb Motber TODgue 

1423. SHill HARIHAR SOON : WiD 

the Minister of WELFARE be pleased to 
state: 

(a) whether perSODS belonging to Santhal 
tribal and living in Orissa. Bihar and West 
Bengal bave been demanding to give 
education to them through their mothel 
tongue; 

(b) if so, the steps taKen 10 provide 
education to them through their motber 
tongue; and 

(c) tbe details of tbe Central guidelines 
sent to State Governments in this direction ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) to (c). The 
need to provide facilities for instruction in 
tribal dialects at tbe primary stage of 
education bas been reco~nised. West Bengal 
Government is understood to have recognis-
ed ·'OL CHIKl" script for Santhali language 
and issued 8uidelines to teachers to teach 
tbe Santbali pupils through that script. The 
prcgramme of action on National Pohcy on 
Education, 1986 envisages preparation of 
primers in tribal diaJects for Class I and II 
baving more tban one lakb speakers by tbe 
end of Seventh Plan. Tbe National Council 
of Educational Research and Training, New 
Delhi has addressed to the State Govern-
ments in this regard. 

Separate Cells to Monitor Flow of Credit 
to SC/ST BeD~ficiaries 

7424. SHRI BANWARI LAL 
BAIR W A: win tbe Minister of FINANCB 
be pleased to state : 

(a) whetber any separate cen~ have been 
created at tbe bead offices and regional/ 
Z.JOaJ/divisional offices of nationalised banks 
to monitor tbe Bow of credit to ScbedulOCS 
Caste/Scheduled Tribe beneficiaries; and 

(b) if so, tbe functions of sucb cells ? 

THE MINJSTER OF STATE IN THB 
MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY): (a) Reservo 
Bank of India has reported that publk sector 
banks bave made necessary arraolementl 
by settinl up special cells at their Head 
Offices for monitoring the flow of credit to 
SclJedulee Caste/S~heduled Tribe beneficia-
ries. 
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(b) Tbo functions of sucb cells besides 
monitoriol the ft.ow of crodit to Scbeduled 
Caste/Scheduled Tribe beDeficiatics also 
ioclude collection and compilation of statis-
tical returns from branches and submission 
of returns to Reserve Bank of India and also 
to ensure implementation of Reserve Bank 
of India guidelines relatins on this subject. 

Debt Equity Ratio for New Fertilizer 
Plaotl 

7425. SHRIMATI PATEL 
RAMABBN RAMJIBHAI MAVANI: 
Will tbe Minister of FINANCE be 
pleased to state: 

(a> whether Government are consi-
derlDg bigber debt-equity ratio for new 
fertilizer plaots, if so. tbe details tbefeof; 

(b) wbether allowing higber debt-equity 
ratio for fertilizer plants will help io reduc-
tion of subsidies in fertilizers; 

(c) whetber Government are considering 
bigber debt-equity ratio in otber industries 
also with a view to brinl down tbe debt-
servicing cost of tbe industry. if so. details 
thereof; and 

(d) whether Goveroment are proposinl 
to give income-tax and other incentive to 
the industries with hilher debt-equity ratio, 
if so? 

THB MINISTER OF STATE OF THE 
MINISTRY OF PETROLBUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THB MINISTRY OF 
FINANCE (SHRl BRAHMA DUTT) : (a) 
The existing policy already permits a bigber 
debt·equity ratio tban tbe norm of 2 : 1 for 
certain .ypes of capital intonsive projects, 
including fertilizers. 

(b) No. Sir. 

(c) No, Sir. 

(d) No. Sir. 

While Tiler Population 10 lodla 

7426. SHRIMATI MADHUREE 
SINGH : Will the Minister of ENVIRON. 
MENT AND FORESTS be pleased to 
Ilaco : 

(a) the number of white tilers in tho 
country both in zoos and also iD forests; 

(b) wbether tbe white tiaer papulatioa 
in India is facing extiDct~on; and 

(c) if so, the steps proposed to save this 
race species? 

THE MINISTER OF STATB IN THB 
MINISTRY OF ENVIRONMENT AND 
FORES TS (SHRI Z R. ANSARI) : <a> Thero 
are 34 white tigers reported io various ZOOI 
in the country. At present no white tilen 
are reported in tbe forests. 

(b) No, Sir. 

(c) Does not arise. 

Kolagbat Thermal Power Projeet 

7427. SHRI SAN AT KUMAR 
MANDAL : Will tbe Minister of FINANCB 
be pleased to sta te : 

(a) wbether the Reserve Bank of India 
ba refused permission to a consortium of 
banks led by tbe State Bank of India to 
lend RI. 70 crores to the Kolagbat Thermal 
Power Project for its secoDd stale construc~ 
tion; 

(b) if so, the K. B.I. IS objection to tb. 
idea of SBI led consortium lending Rs. 70 
crores for Kolagbat's second stage construe., 
tion; and 

(c) the steps Government propose to 
take to provid e funds for second st.p 
construction of Kolagbat Thermal Power 
Project? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRf 
lANARDHANA POOJARY): (a) to (c). 
The Reserve Bank of India bas reported 
tbat normally, banks are Dot expected to 
finance creation of infrastructure facilities 
including power. However. as a special 
case, Reserve Bank of India an owed a term 
loan of Rs. 25 crores to be shared by a 
consortium of banks led by tbe Sta'e Bant 
of India to meet a part of tbe project cost 
of Ko)agbat Thermal Power Project Phase 
II. While autborisio8 tbis amoulll, Reserve 
Bank of India. 'nter-alia, stipula ted Ibil 
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tbe gap of Rs. 45 crores should be faken 
up by term lending institutions or Govern-
ment of West Bengal. The Industrial 
Development Bank of India bas reported tbat 
tbe financial institutions bave since sanctio-
ned assistance to cover the sap of Rs. 4S 
«ores. 

AssistaDt General Managers iD Punjab 
NlttioDal Bank 

7428. SHRI SIMON TIOGA: Will 
tbe Minister of FINANCE be pleased to 
state: 

81. Period Name 
No. 

I. 7.12.1981 Shri S.A. Puri 
to 

31 08.1984 

2. 9.8.1984 Sbri H.C. Jain 
to 

1.1.1985 

3. 2.1.1985 Shri H C. Jain 
till date 

(b) None. 

Loss of Revenue due to Budgetary 
Modifications in Customs Duties 

08 Cbemleal. 

7429. SHRI JANAK RAJ GUPTA: 
Will tbe Minister of FINANCE be pleased 
to state the estimated net loss of revenue 
due to ,'arious modifications made in tho 
tariff rates of customs duties on organic and 
inorganic cbemicals announced in the bujget 
for 1987-88 ? 

THE MINISTER OF STATE IN 'fHE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : The f'slima-
ted DCt effect on revenue due to various 
modificatio&1s made in the rates of customs 
duties on organic and inorganic cbemicals 
taken togeUler as announced in tbe budget 
for 1957-88 bas resulted in a net gain in 
revenue. 

CI •• slfinttiOD of Pattukotta' To". I. 
Tamil Nadu 

7430. SHaI S. SINGARA VADIVEL : 

(a> year-wise details from 1984 to 1986 
of Assistant General Manslers posted in 
Delhi Zone of Punjab National Bank; and 

(b) the number of Scbeduled Casteal 
Scheduled Tribes among them ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Tbe 
information furnished by Punjab National 
Bank is as under : 

Desianation 

Assistant 
General 
Manager 

Assistaat 
General 
Manager 

Assistant 
Genera) 
Manager 

Postinl 

Zoaal MaoBler 

Senior Regional 
Manager 
New Delhi 

Zonal Manaler 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact tbat the request 
of tbe Central Government employees of 
Pattukottai Town, Tamil Nadu, to classiry 
that town as Ie' class city on tbe ground 
that the population has exceeded 50,OOu, bas 
been turned down laying that the population 
was only 49~484 al per 1981 Census and 
that the mid-term Census cancot be taken 
as tbe basis; 

(b) whether the population of PaUuk-
kottai town exceeded 50,000 and was 51,000 
al per 1982 Census; 

(c) wbether Cb,damparam, Kovilpattl, 
MettupaJayam, Paramakudi; Sbivakasi and 
Thindiv8aam towns in Tamil Nadu were 
clazlsified as 'C' class Town in tbe year 1979 
only on the basis of mid-term census; aDd 

Cd) whether Government are coasider. 
iDa to classify Pattukkottai town 8S a 'C' 
cl_ city 00 the same principle 1 
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THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY) : <a) and (b). 
The classification of various cities/towns for 
tbe purpo'le of grant of House Rent Allowance 
to the Central Govtromeot employees is 
done 00 tbe basis of decenoial population 
ceosus. Mid-term increase is not consi-
dered for tbis purpose. According to the Jast 
census in 1981 the population of Pattuk-
kottai was 49.484. On tbis basis Pattuk-
kottai did n:>t qualify for classification as a 
'C' class city for which a mnnmum 
population of over 50,000 is required. 

(c) and (d). Cases of certain cities/ 
towns were considered in the past for their 
classification on the basis of mid-Census 
population estimates in consultation with 
the staff side of the National Council (JeM). 
Classification on this basis was accordingly 
made in some cases. 

Government have, however, not taken 
any decic;ion on the question of upward 
classification of cities/towns whose popula-
tion fall short by a short margin on tbe 
basis of the last decennial Census. 

Allocation for Scheduled Castes/Scheduled 
Tribes in Kerala 

7431. SHRI T. BASHEER: Will tbe 

Minister of WELFARE be pleased to 
state: 

(a) wbether the anDual plan outlay for 
1987·88 for welfare of Scheduled States 
Scbedule Tribes and oth~r backward classes 
for tbe State of Kerala bas been finalised; 
and 

(b) if so. details thereor ? 

THE DEPUTY MINISTER IN TilB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) and (b). 
Yes Sir. An outlay of Rs. 475.00 lakhs for 
the welfare of Scheduled Castes/Scheduled 
Tribes and other of Backward Classes for tbe 
annual plan J987-88 under welfare of 
Backward CJa'is sector for the State of 
Kerala bas been approved by the Planning 
Gommission as per details given in the 
statement given below. 

The Government of Kerala has also 
quantified a sum of Rs. 4054.00 lakhs and 
Rs. 80685 lakh9 as flows to Special 
Component Plan (SCP) and Tribal Sub-
Plan (T~P) respectively from State Plan 
for 1987·88. 

In addition. a tentative provision of 
Rs. 400 04 lakbs and Rs. 80 00 lakhs bas 
been made as SeA to SCP and SeA to 
TSP respectively during 1987·88. 

Statement 

DetaIls 0/ vutla) , approv~d by the Planning CommilSlon for Annual Plan 1987·88 
under Wel/ar~ 0/ Backwo"d Cla,s~s Sector lor Slate 0/ Kerala 

Programme/Sub. Head 

1 

I. Direction aod Administration 

II. Scbeduled Caste. : 

(a) Education 

(b) Economic Develoment 

(c) Health, Housing etc. and otbers 

(Rs. in Laths) 

1987-88 Outlays 

2 

65.00 

35.00 

)03.00 

Total 203.00 --
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1 2 

UI. S~bedaled Tribes: 

(a, Education 32.50 

(b) Economic Development 35.25 
(c) Health, Housing etc. 52.25 

Total 120.00 --
IV. Other Backward Classes: 

(a> Education 6.00 

(b) Economic Devtlopment 1400 

(c) Health, Housing etc. and Otbers 
---

Total 20.00 -_.-
V. Centrally Sponsored Scheme (State Share) : 

1. Book-banks for Medical and Engg. S.OO 

2. Girls' Hotels 35.00 

3. Coaching and Allied Scheme 4.00 

4. Rese .. rch and Training 10.00 

S. Implementation of PCR Act 3.00 

6. SCs Dev. Corporation 75.00 

---
Total-V 132.00·· 

Grand Total: 475 00*. 

··The corresponding share of the Central Government will also be provided. 

Establisbment of National Park in Andbra 
Pradesh 

7432. SURI C. SAMBU: Will the 
Minister of ENVIRONMENT AND 
FOR.BSTS be pleased to state : 

(a) the Dumber of national parks, wild 
lif" sanctuaries and bird sanctuaries in Andbra 
Pradesh; 

(b) .bether Apdbr, Pradesb Govern-

ment have sougbt assistance for any sucb 
park to be set up in the State during Seventb 
Plan; and 

(c) if so, tbe details thereor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI): (a> 
There are 15 \\ ildlife sancluariea notified 
under tbe Wild Life (Protection) Act, 1972 
in Aodbra Pradesb. Tbcrc aro at $traep~ 
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DO natioDal parks iD ADdbra Pradesh and 
DO sanctuaries specifically notified as Bird 
Sanctuaries. 

(b) 8Dd le). Tbe establishment of natio-
nal parks 8Dd sanctuaries is tbe responsibi-
lity of State Government. Tbe Central 
Government gives finaDcial assistance for 
better conservation in national parks and 
sanctuaries after they bave been established. 

[Tranllallon) 

Plcta to Scheduled Castel 

7433. SHRI SHANT) DHARIWAL: 
Will tbe Minister of WELFARE be pleased 
to state: 

(a> whether Delhi Administration has 
recently allowed plots to Scheduled Castes 
for tbe construction of bouses; 

(b) if so, wbether it is the policy of 
Government to allot small plots witb a view 
to give benefit to maximum number of 
persons belonging to weaker sections of tbe 
lociety; 

(c) whetber Government propose to 
allot more such plots to Scbeduled Castes 
and laDdless persons; and 

<d) if so, by wbat time and if not, tbe 
reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a> Yes, Sir. 

(b) to (d). There is sucb a decision of 
the Union Territorry Administration of 
Delbi; and it proposes to allot more sucb 
plots to tbe Scheduled Castes in the Seventh 
Five Year Plan period (1985-90). 

(English] 

Re·Employment of Retired GoverDlDeDI 
Sensatl 

7434. DR. G.S. RAJHANS: Will 
tbe PRIME MINISTER be pleased to 
state : 

<8> tbe guidelines OD re-employment of 
"tired GovernflleDt aerv"Dt, apd OP 8f8D'. 

ina extension to Government servant. after 
the ale of superaoouationi 

(b) wbetber Government propose to 
ban the re-employment of retired Govern-
ment servants in Government service or in 
public undertakioJSi and 

(c) if not, tbe reasons thereror ? 

THE MINISmR OF STATE IN THB 
MINISTR Y OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
THB MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM): <a) Extension in 
service/re-employment after superannuation 
to a Government servaot is to be granted in 
very rare and exceptional circumstances, 
purely in public interest when either another 
officer is not ripe enough to take over tbe 
job or the retiJiog officer is of outstandins 
merit. 

(b) No, Sir. 

(c) There may be situations when, due 
to eXIgency of work. it may become necessary 
for the Government to retain in the public 
interest the services of retired Government 
servants of exceptional merits. A ban BS 
envisaged in part (b) would cause adminis-
trative difficulty and inconvenience in meet-
ing such sHuations. 

Opening of Bank Branrbel 

7435. SHRl SVED SHAHABUDDIN: 
Will tbe Minister of FINANCE be pleased 
to refer to reply given to Un starred 
Question No. 5097 on 1 April, 1987 
regarding opening of bank branches and 
state: 

(a> the break up of 128 new brancbes 
by baok and location in lead district or 
otherwise; 

(b) tbe names of banks and their 
locations in case of 14 branches opened in 
Bibar; and 

(c) tbe total number of officers, clerical 
personnel and sub-staff recruitt'd by tbe 
public sector banks duri.,~ 1985 and tbe 
percentage of Scbeduled Ca~(e1 and 
ScboduJed Tri~s aPlQn8 tbem separatd~ 1 
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THE MINISTER OF STATB IN THE 

MINISTRY OF FINANCE (SURI 
JANARDHANA POOJAR Y): (a) Reserve 
Banks of India (RBI) bas reported tbat out 
01128 branches opened by tbe 28 Public 
Sector Banks during 1986. the banks bad 
opened 26 brancbes at centres located witbin 
their lead districts and 102 brancbes at 
centres located outside their lead district. 

opened iD Bihar dur.ie. 1986 and tbe 
_IDeS of tile aoacerae4 baaks are indicated 
in tbe statement liven below. 

(c) Details of total Bamber of officers, 
clerical staff aDd sub-atlfl' rerruited by the 
Public Sector Bank-s duriol 1985 and tho 
percentaae or Scheduled Cutes (S.CS) aad 
Scheduled Tribes (S.Ts) amoal them .r. 
indicated below. 

(b) Details of location of tbe 14 branches 

Cateaory Total recruitment " of SCs recruited " of STs recruited 
to total recruit- to total recruit-

meat meot 

Officers 423S 14.82 5.24 

Clerical Staft' 29228 17.10 5.93 

Suh-Staff 11499 24.89 4.73 

Statement 

Location of BrQlfche. opened In Bihar during 1986 and name, ollhe Concer,,,d Bank, 
------------------ - -- -- ---

SI. Name of Centre Name of District Name of Bank 
No. 

1. Banmankbi Purnea Central Bank of India 

2. Patepur Vaishali Centra) Baok of lodia 

3. Korkagbat Godda State Bank of lodia 

4. Bbelatand Dhanbad State Bank of Jndia 

s. Basantimata Colliery Dbanbad State Bank of India 

6. Ninba Dhanhad State Bank of India 

7. lladbia Putabi Champaran Central Bank of India 

8. Krishnanall' Purabi Cbamparln Ceotral Bank of India 

9. Andauli Sabana Central Bank of India 

10. Oisar. Sitamarbi Central Bank of India 

11. Kawacbakjadaw Ba Adurpur VaisbaJi CeDtral Bank of India 
Cbiknauta 

12. Ambatari Oa,a Punjab National Bank 

13. Bbandar Purabi Cbamparan Punjab National Bank 

14. Pandaul Sitamarhi Punjab National Bank 
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7436. PROF. RAMKRISHNA MORE: 
Will tbe Minister of FINANCE be pteased 
to state: 

(a) whttber some important files and 
documents pertainio8 to over three crore 
vital fraud case in a brancb of the State 
Bank of India in Gujarat involving some 
senior officials detected during tbe country-
wide raids in January, 1986, are missing and 
that attempts are beinl made to hush up tbe 
case; and 

(b) if so, the steps taken to trace the 
missing files and to fix responsibility" 

THE MINISTER OF STATB IN THB 
MINISTRY OP FINANC! (SHRI 
JANARDHANA POOJARY): <a> and (b). 
State Bank of India has reported tbat some 
files cootaining copies of documents. which 
are relevant to tbe ~case, are reported to 
bave been misplaced and are DOt traceable 
in its Lagbu Udyog Brancb. The Bank 
has further reported tbat it bas tlaken 
steps to trace tbe files. Furtber action, as 
appropriate. will be taken by tbe Bank 
after investigations by the C.B.t. have been 
completed in a case under sections 12O{b). 
420, 467, 471, 477 A of the IPC read with 
section 5(2) and S(1) (d) of tbe Prevention 
of Corruption Act, 1947. against tbe 
Managing Director and other Directors of 
MIs Megbdoot Dyeing aDd Printiog Mills 
Ltd. Navsari and MIs Gita Frabrics (P) 
Ltd. aloogwitb two officials of tbe State 
Baok of India. 

WorkiDI of Nee, 

7437. SURI K S. RAO : 
SHRI MORn. MARPOOZ ALI 
KHAN: 

Will the Minister of FINANCE ,be 
pleased to refer to reply liven to UbItarr .. 
Question No. 4934 on 5 December, 1986 
regardinl tOIles in National COlIIumers 
Co.operative Federation and IItate : 

(8) whetber invostiaadod iato tile matter 
has been completed; 

(b) if ... tilt GUIOo.. tllllwot IDd if 

not. tbe re8l0ns lor the dela, in completion 
of investiption: 

Cc) wbetber a change in tbe management/ 
board of NCCP is required to be made as 
per tbe instruction of tbe Reserve Bank 01 
India; 

(d) if so, the chanles made and if not 
th'" reasons for not making tbe required 
changes; and 

(e) the amount of loan/advances made 
by the lead bank concerned during the last 
three years, year-wise stating tbe amount of 
interest aecrued thereon and tbe recover, 
made so far? 

THE MINISTER OF STATE IN THB 
MINiStRy OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a> to (d). 
Government of India have from time to 
time reviewed the working of tbe National 
Consumers Co-operative Federation (NCCF) 
and impressed upon its management to 
expand and diversify its business activities, 
reduce the overhead expenditure, improve 
the financla' liquidity by speedy recovery of 
outstandins dues etc. 

10 view or tbe unsatisfactory perfor-
mance and tbe economic problems 'aced by 
tbe NCCF. tbe Central Registrar of co-
operative societies issued a show-cause 
notice to the NCCP for the supersession 
of its Board of Directors. Two members 
of tbe Board of Directors of the NCCF 
filed a Write Petition against this show-
cause notice in the Delhi Higb Court 
which bas since been dismissed. Tbe 
Central Registrar of Cooperative SOCieties 
bas DOW initiated further action in the 
matter. 

As reprds the compiaiats of irreaulari-
ties and malpractices apinst some of tbe 
employees of tbo NCCR, iepartmental 
enquiries bave been instituted alainst the 
persons alleled to have been involved in 
tbese irrelularities. Certain cases 01 
irregularities, alleged to have been committed 
by some officers or tho NCCF including 
diversion of controlled cloth to unautborised 
channels have been referred to the em for 
Investilationl. 

(e) In accordaace with tbe statutes 
..,.....taa the public; IOOtor blab aDd • 
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per the Customs and Usages prevalent 
amongst the bankers the information relat-
ing to an individual constituent of a bank 
cannot be divulged. 

( TrDlulatlon] 

Assistan("e to Priority Sector ia U.P. 

7438. SHRI AKHTAR HASAN: Will 
tbe Minister of FINANCE be pleased to 
.tate : 

la) whether the branches of State Bank 
of India are providing need baled assistancc 
to priority areas of Uttar Pradesh; 

(b) if so, amount of loan aiven a8 
need-based assistance to priority areas of 
Uttar Pradesh by tbe State Bank of India 
during tbe last year and tbe number of 
persons to whom loans were given; and 

(c) the number of perSODS engaged in 
agricultural and small industries and the 
number of small entrepreneurs in Muzaffar 
Nagar and Bjjnor given loans by the Bank 
and the amount of loans so given? -

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY): (a) Yes. 
Sir. 

(b) As on 30th June. 1986 the loans to 
priority sector in Uttar Pradesh by State 
Bank of India stood at Rs. 1004 crores in 
11.91 lakh borrowa) accounts. 

(c) As at the end of December 1986 the 
outstanding advances of State Bank of India 
to agricultural and small industries including 
tbe services were Rs. 5.01 crores and Rs. 
4.71 crores respectively in Muzaffar Nagar 
aod Bijoor districts. 

Ceatral Graat to lCaraataka State 
MiDorltiel CorporatloD 

7439. SURI V.S. KRISHNA IYER: 
Will the Minister of WELFARE be pleKsed 
to state : 

<a> the amount of central araot asked 
b, tbe Kamataka State Miooridcl 

Corporation duriD. 1985-86 and 1986-87; 
and 

(b) tbe amount of grant sanctioned 
during 1985-86 and 1986-87? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) At present 
no Central Grant is being given to any of 
the State Minorities Financial Corpora-
tions. 

(b) Does not arise. 

[TrallSl", I 011] 

Iasuraace of Jooraalists 

7440. SHRI TFJA SINGH DARDI : 
SHRI BALWANT SINGH 
RAMOOWALIA: 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether Government are aware of 
the demand made by the Journalists Fede-
ration of Punjab tbat every journalist sbould 
be insured for an amount 'If Rs. one lakh 
under the insurance scheme; 

(b) if so. action taken in this regardi 
and 

(c) if no action has been taken. the 
reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY): (a) The 
LIC and OIC ha-ve reported tbat they bave 
not received any demand from the Journa-
lists' Federation of Punjab for introductioD 
of an IDluraDcc Scheme for journalists. 

(b) and (c). Do not arise. 

BaDk ACCOUDU of C.U FUDd. 

7441. SHRI CHIRANJI LAL 
SHARMA: Will tbe Minister of FINANCE· 
be pleased to atate : 

(a) wbetber thore it • baa OD opeaiDl 
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of bank accounts ot chit fuods or private 
chit companies; 

(b) wbetber a large number of chit 
companies have accounts in commercial 
NationaUsed Banks and transaction worth 
lakb of rupees take place daily all over tbe 
country; aod 

(c) if so, tbe steps taken to stop tbese 
transactions ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a) to (c). 
Reserve Bank of India (RBI) have reported 
tbat Chit Punds Companies/firms can open 
and operate bank accounts other tban 
lavings bank accounts. 

The data reporting system does not 
yield information aeperately about tbe 
number of accounts held by Chit Fund 
Companies witb nationalised banks and 
quantum of transactions in tbese accounts. 

Unless the accounts or transactions 
therein are specifically sbown to be illegal, 
question of stopping of operations of such 
accounts does not arise. 

DeputatioD of lAS Officers to Nati90al 
Textile CorporatioD 

7442. SURI ATISH CHANDRA 
SINHA: Will the PRIME MINISTER be 
pleased to state : 

(a) whether Government bad agreed to 
make exception to the rules r:tarding 
appointment of lAS cfficers as chief execu-
tives in tbe National Textile Corpora bon 
Limited and its subsidiaries on the 
representations from the Department of 
Textiles; 

(b) if so, tbe reason s therer or and facts 
thereof; and 

(c) efforts beiDa made to reverse sucb 
exception to the rules pertaining to deputa-
tion of officers belonging to lAS? 

THE MINISTER OF STATE IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
GRIBVANCES AND PENSIONS AND 
MINISTER OF STATB IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARAM): <a) and (b). There 
bas been considerable difficulty in 6Jliog 
tbe posts of Chief Executive~ in the National 
Textile Corporation under the existing 
procedure. It bas., therefore, been decided 
to exempt tbe Chief Executives in the 
National Textile Corporation from the 
condition of 'immediate absorption' • 
Accordingly, officers from the Organised 
Services may be deputed to National Textile 
Corporation for a period of three to five 
years. 

(c) No such proposal is under consi-
deration. 

Radioadive ContaiDmeDt Facilities in 
Nuclear Powerd Shlps/Submarioe. 

7443. SURI H.M. PATEL: Wi)) tbe 
PRIME MINISTER be pleased to state: 

(a) whether nuclear powered ships and 
submatinel visiting Indian Oceao and Indian 
ports are well equipped to prevent the 
escape of radio-active materials in the 
event of power malfunction; and 

(b) if so, tbe details tbereof ? 

• THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTBR OF STATB IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : (a) and (b). No foreign 
Duclear-poVrered ships or submaricns havo 
visited Indian porls. Government are noC 
in a position to say whether foreign Duclear-
powered vessels passing through interna-
tional waten of the Indian ocean are weJl-
equipped to prevent escape of radioactive 
materials in the event of malfunction. 

Hum.a Excreta a Health Hazard ia 
Metros 

7444. SHRI KADAMBUR M.R. 
JANAR THANAN : Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) whether Government are aware 01 
the dangers of pollution ca used by human 
excreta in the open especially in met ropoh. 
tan cities: and 
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(b) tbe steps takeD to stop this poU.-
tion in tbe metropolitan cities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI) : <a) Yes, 
Sir. 

(b) The steps taken include tbe 
followiDI : 

(i) Provision of low cost sanitation 
facilities like pour flush latrines 
and community latrines; 

(ii) Augmentation and improvement of 
sewerage facilities in tbe urban 
areas; aDd 

(iii) Campaigns for public awareness. 

Fourth PMY Commission Recommendatioos 
for AU India Services 

744S. SHRI DHARAM PAL SINGH 
MALIK: 
SURI SUBHASH YADAV : 
SHRI PRAKASH CHANDRA: 

Will the PRIME MINISTER be pleased • to state: 

(a) whether Union Government have 
sent tbe proposed pay scales recommended 
by the Fourtb P41Y Commission to the State 
Governments io respect of All India 
Services; and 

(b) whether Union Government have 
lince got the comments of tbe Stato 
Go~rDments regarding the proposed pay 
scales of All Iodia Services, if so, tbe details 
tbereof ., 

THE MINISTER OF STATE IN THB 
MINISTRY OF PE:.RSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTRY OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM} : (a) and (b). Yes. Sir. 
Tbe State Governmen t8 aareed to tbe 
wroductioD of tbe Jllnior AdmiDis~rative 
Grade in the ,bree All India Services. 
SUIBCStiOOi were aho made for reducing the 
disparity between the Indian Police Service 
and the Indian Forest Service and modifica-
tions in tbe proposed pay scalos for the 
tblec All India Scniccs. 

7446. SHRI LAKSHMAN MALLICK: 
Will the Mioister of FINANCE be pleased 
to stato : 

<a> tbe names of tbe institutions which 
gi ve loans to farmers and the details of the 
loaDS received by each institution from tbo 
World Bank duriDllast tbroe years; 

(b) the amount of loans tbese institu-
tioDs have taken from the Indian and other 
foreign sources during last tbree years: 
aod 

Cc) tbe amount of loao given by these 
institutions to farmers duriog the last three 
years and at what rate of interest? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRt 
JANARDHANA POOJARY): (a) and (b). 
Commercia) Banks, Regional Rural Banks 
(RRBs) and Primary Land Devel~pment 
Banks/Cooperative Societies provide 
agricultural credit to farmers. These 
institutions which provide loan directly to 
farmers do Dot receive any loans directly 
from World Bank or other bilateral donor 
countries. 

Cc) The information is being coUected 
aod would be laid on tbe Table of the 
House to the extent possible. 

Dead Sa,ings Bank Account. 

7447. SIIRI KAMAL CHAUDHRY: 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) tbe details of the amount lying in 
dead accounts in tbe country during tbe last 
three years giving yearly figures for each 
circle; 

(b) the average yearly income (rom 
thele accounts to tbe Government and bow 
tbis amount is being utilised or accounted 
for; 

(c) the Dumber of cases of fraudulent 
withdrawal from sucb aCCouDts during last 
three ycars; aDd 

(4) the Bt6PI belna taken to check 
fraudulent withdrawal from dead accoUDtI , 



VAISAKHA 2. 1909 (SAKA) Wrltts" Answer, IS8 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR.Y) : <a) and (b). 
The amouot of unclaimed deposits aa defined 
in section 26 of the Banking Regulation Act, 
1949, layinl with banks (other thaD Regional 
Rural Banks) as on 31st December, 1983, 
31st Drcember, 1984 and 31st December, 
1985 were Rs. 2305.66 lakhs, 2623.61 lakhs 
and 3157.39 lakhs respectively. The data 
reporting systnn does not yield information 
circle-wise or zonal-wipe of banks. Reserve 
Bank of India has reported that these 
amouots form part of banks' overal1 funds 
and are not invested separate)y. 

(c) and (d). Tbe present data reporting 
.ystem does not yield information in the 
manner asked for. There are certain 
guidelines regarding operations of dormant 
accounts so as to prevent fraudulent with-
drawals. 

Nomination to Parliament of Anglo 
Indian from South 

7448. SHRI NARSING SURYA-
VANSI: Will the Minister of WELFARE 
be pleased to state : 

(a) whether the nominated Anglo Indian 
MLAs from Andhra Pradesh, Kerala, 
Karnataka and Tamil Nadu have urged 
Union Government to extend tbe period of 
nomination (or Anglo-Iodians in Parliament 
and State Assemblies beyond 1990 for a 
further period of 2S years and also to ensure 
tbat nomination to Parliament sbould be 
from Anglo Indians in the South; and 

(b) if so, Government's reaction in this 
reBard? 

THE DEPUTY MINISTER. IN THB 

MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) : (a) No Sir. 

(b) Does Dot arise. 

Licences to Large Houses to Manoradare 
Tape Recorder 

7449. SHkl RAM BBAGAT PASWAN: 
win the PRIME MINISTER be 
pleased to sta te : 

(a) tbe names of large houses which 
have been given licence to manufacture tape 
recorder; 

(b) whether the licences have also ~n 
issued to the medium and small scale units; 
and 

(c) if so, tbe details thereof State-
wise? 

THE \4INISTER OF STATE IN THE 
MINISTRY OF SCIFNCE AND TECHNO. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAY ANAN) : (a) The names of the 
units in the organised sector which have 
been given licences of manufacture Tape 
Recorders and its components are given in 
the statement given below. 

(b) and (c). Approvals for manufacture 
of Tape Recorders in the smaU scale sector 
upto an anDual capacity of 25,000 nos. per 
annum are given by tbe State level Techni-
cal Committee/Director of Industries. The 
total number of aoproved uoits in small 
scale sector is expected to be very large. 
Specific information for a particular State, 
can. however, be coJlected and provided, if 
so desired. 

Statement 
Names 01 Units in the Orgwsetl.ector wileh "ave bee" given Licf!nce, to rnanu/aclllre 

Tope Recorder. and Combinations Iher~of 
-- ----------------------------------------------------

SI.No. Party 

------ -- ---
1 2 

1. Dcllmia E.lectronics Cor po .• 
8allabh8arb 

Item 

3 

Tape Recorders 

Letter of Intent 
(L I) / Industrial 

Licence (IL)/OGTD 
Registration 

4 

I .... 
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1 2 

2. Jupiter Radios (Regd.) New 
Delbi 

3. Peico Electronics and 
Electricals Ltd., Bombay at 
Pune 

4. Peico Electronics and 
Electricals Ltd., Bombay at 
Salt Lake and Pune 

S. Btnatone Electronics Pvt. 
Ltd., Sabibabad 

6. Ele~trovision 

Gorakbpur 
(India) 

7. O.S. Trakral, Bombay 

8. Kalyani Telecommunication 
Electronics Pvt. Ltd., 
Pune 

9. BPL Systems and Projects 
Ltd .• Palghat 

10. Bush India Ltd t Bombay 

11. Murpby India Ltd., Thane 

12. Nationaliladio and Elec-
tronics Co. Ltd., Bombay 

13. EaReld ladia Ltd., Madras 

14. United Diamond Ltd, 
Gbaziabad 

IS. Western Electronics Ltd., 
New Delhi 

16. Continental Device India Ltd. 
New Delhi 

17. Olympia Electronics Pvt. Ltd., 
Gurgaon 

18. Television and Components 
Pvt. Ltd., Naroda 

19. Dynavision Ltd., Madras 

20. Electronics Ltd., Faridabad 

21. Indo-National Ltd., Nellore 
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3 

Audio Cassette Tape 
Recorders 

Tape Recorders 

Rodio/Tape Recorder. 
combination sets 

(i) Tape Recorder 
(ii) Two-in one (Radio and 

Cassette or clock) 

Tape Recorders, Stereo/Mono 

(i) Tape Recorden 
(ii) Two-in-ones 

Radio-cum-cassette Recorden 

Tape Recorders 

Tape Recorders 

Tape Recorders 

Tape Recorder Assembly 

Mono /Stereo/Radio 
Cassette Players 

cum 

Radio Cassette Recorders/ 
Car Stereo 

(i) Two-in-one 
(ii) Tape Recorder/Car 

Stereos 

Car Stereo and Radio 
Cassette Players 

Radio Double Cassette 
Recorders 

Tape Recorders. Two.in-
one 

Radio Cassette Recorders 

Tap Recorder 

Tape Recorder 
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4 

IL 

IL 

IL 

LI 

LI 

LI 

LI 

DGTD ReId. 

DGTD Read. 

DGTD Read. 

DGTD Reid. 

IL 

IL 

IL 

IL 

IL 

IL 

IL 

IL 

IL 
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'iaaace COB.traut. of Coauaerclal Ba.1 

7450. SHRI V. KRISHNA RAO: Will 
tbe Minister of FINANCE be pleased to 
state : 

(a) whether some commercial bankl are 
facing constraints of 6nance: 

(b) if so, the reasool thereof; and 

(c) tbe steps taken to overcome tbe 
casb constraints? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCB (SHR) 
JANARDHANA POOJARY) : (a) to (c). 
Individual banks at certaio 8taael may 
find some resource constraint. However •• ucb 
instances are not represeatati'¥es of tbe 
overall banking system and the liquidity 
position of the banking system as a whole 
is quite comfortable. The growth of non-
food credit excluding petroleum credit in 
the current financial year upto March 13. 
1987 was Rs. 6762 crores (13.5 per cent) 
as against Rs. 5733 crCX'es (13.3 per cent) 
in tbe corresponding period of tbe previoDS 
,ear. 

[ Tranllat/Oll) 

Foreign Exchange Tn8l8etl8 .. 

7452. SHRI KAMLA PRASAD 
RA W AT: Will tbe Minister 01 FINANCB 
be pleased to state : 

(a) whether some anti-social elements 
in the country are active in illegal foreigo 
exchange transactioLjs; 

(b) if so, the action taken by the 
Government alainst the persons involved 
tbere in Delhi, Bombay, Madras and 
Calcutta, and the number persons 
apprehended during the last tbree years; 
aDd 

(c) if no action bas been taken in tbis 
regard. tbe reaSODS therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTBR. OF 
STATE IN THE MINISTRY OF FINANCE 
(SMR.I BRAHMI\ DUTT) (a) Yel. 
Ilr. 

(b) an. (c). Tbe Directorate of Enforce-
meat (FER A) conducted 11266 searches 
duriq 1984 to 1986 lor detect ina tbe 
-.pected violatioDs of tbe F.B.R. Act. 
1973. As a result of the searches, besidea 
incriminatiDl documents, Indian currency 
of B.s. 987.70 laths and foreign exchange 
wortb Rs. 563.98 lakbs were seiled. 
In tbis connection. 741 persons were 
arrested. 

[English) 

Licence. for SettlDI .p EleetroDla 
Factorle." A.P. 

7453. SHRI V. TULSIRAM: Will 
the PRIMB MINISTER be ple8lld to 
state: 

(a) the eltimated amount of alliltaDce 
that Union Government propose to provide 
to ADdbta Pradesh for letting up tbe 
newly cleare~ electronic projects iD the State: 
aud 

(b) the time by wbich necessary fund. 
will be made avaitable and when the 
factories will start function iDa ? 

THB MINISTBR OF STATE IN THE 
MINISTRY OF SCIBNCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCBAN DEVELOPMENT. ATOMIC 
ENERGY. ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN): <8> It is tbe 
policy of the Government of India to assist 
aU states to increar.e electronics productioo 
in the country. la the matter of scuiD. up 
of electronic units and providing facilities. 
Government Policy is ODifonn for all states 
including Andbr. Pradesb. As • aeoeral 
policy, State Governments endeavour to 
create climate conducive to settiral up 
industries. Department of ElectJlODics 
gives necessary guidance wbenever 
required. 

However. Depare.eat of Blecfreaics is 
setting up a Mainframe Computer manu-
facturing facility in Electronics Corporation 
of India Limtted (BelL) with a total 
project CJlt of RI. 35.68 crores. II bas 
also set up an Blectronics Test aDd Develop-
ment Centre (BTDC) in Hyderabad for Iho 
"'~ ~dastrr1 . . 
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(b) The fint instalment of funds bf 
Rs. 5 crores bas already been released in 
Marcb. 1987 for the Mainframe Computer 
project at BCIL. An amount of Rs. 10.00 
crores has been projected for 1987-88. This 
will be released in a pbased mannar 
depending 00 the progress of tbe projcet. 

Growth of NatioD.IIDcome 

7454. SHRI SARFARAZ AHMED: 
CHAUDHARY RAM 
PRAKASH: 

Will the Minister of PLANNING be 
pleased to state : 

(a) tbe growth rate of national income 
in 1986-87 aod target for 1987-88; and 

(b) the steps proposed to increase the 
1I'0wtb rate '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
SUKH RAM): (8) According to the latest 
Economic Survey, tbe economy is expected 
to grow between 4.5 and 5.0 per cent duriog 
the year 1986-87. No year-wise targets of 
growth rate in national income have been 
fixed. 

(b) With tbe launching of the Seventh 
Five Year Plan in 1985-86, certain major 
policy initiatives were taken to promote 
growth, Implement development prolrammes. 
reinforce anti-poverty programmes and 
live a new direction to fiscal policy. These 
policy initiatives and viaorous implementa-
tioo of development programmes in different 
sectors are expected to help in achieving 
the taqetted arowth rate of 5 per ceot per 
annum envisaged in the Seventh Five Year 
PlaD. 

(English] 

Decrease 18 ColledloD of Tax •• froID 011 
Sedor 

74S5. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of FINANCE 
be pleased to state : 

(a) wbothor tbore .. a bit Jump ip 

collection of botb direct and iadirect taxes 
from April to December. 1986 wbile thore 
is decrease In taxos from the oil se.::tor; 

(b) if so, tbe reasons therefor; 

(c) tbe steps initiated to improve the 
tax concetion from tbo oil sector; and 

(d) bow far tbey have been effective ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): <a) Yes. 
Sir. There is a hil jump in collection of 
both direct and indirect taxes from April to 
December, 1986. Tbere was no decrease in 
gross taxes from oil sector. 

(b) to (d). In view of (a) above does Dot 
arise. 

DepreciatloD Allo"aDce In Tase. for 
ule of IDdlaD Tecbnology 

7456. SHRI V. SOBHANADRBB-
SW ARA RAO: Will the Minister of 
FINANCE be pleased to state: 

(a> whetber there Is difference in depre-
ciation allowed for companies which use 
foreigD technology and those which use 
Indian technology; 

(b) if so, tbe reasons therefor; and 

(c) steps proposed to provide tax 
incentive to encourage use of Indian tecbno-
logy? 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : {a> No, 
Sir. 

(b) and (c). Do Dot arise. 

[ '1"anJi all Dill 

Faeilities to DOladh (Pa.waD) In Delli. 

7457. SHal KUNWAR RAM: Will 
the Minister of WBLFARB be pleased to 
state: 

. <8> whether certaio facmtle. are pro-
VIded to persOD. beJonlins to various 
Scheduled Caltes In tho "'u981iOD.l ia.U. 
tutiops 'n PtJbi, 
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(b) whether persoDs belonaiDI to Dusadb 
(paswan) community are provided witb 
similar benefits in educational institutions 
io Delbi on tbe basis of Scheduled Caste 
certificates issued to them by the concerned 
district-autborities of Bibar; 

(c) if not. the reaSODS thereof; and 

(d) whetber Union Government bave 
Issued instructions to the Delhi Administra-
tion to provide an tbe benefits available to 
Scheduled Castes under tbe rules to 
certified persons belonlinl to Scheduled 
Castes wbo have milrated to Delhi from 
other States '1 

THB DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAIl OOMANOO) : (a> Yes, Sir. 

(b) and (c). The Community ·Dusadh' 
is in the list of Scbeduled Castes in relation 
to the State of Bihar. A penon belonginl 
to Dusadb community in Bibar is not 
entitled to get benefits as admissible to the 
Scbaduled Castes specified in relation to the 
Union Territory of Delhi in educational 
Institutions maintained by the U.T. Ad-
ministration of Delhi. Such a person. 
however, is entitled to the benefits of Post-
matrie Scholarships and reservation of seats 
in educational institutions maintained by the 
Contral Government. 

(d) No. Sir. 

NOD-PlaD Expenditure 

7458. SHRIMATI N.P. JHANSI 
LAKSHMI : Will tbe Minister of FINANCB 
be pleased to state : 

(a) tbe Don-plan expenditure of the 
Ceutral Government durina 1983-84. 1984-
85 and 1985-86; and 

(b) steps Government propose to take 
to curtail the iD~rease On non-plan expendi-
tun 7 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): (a) and (b). 
'lbe IaforJDaltloD II oontaincd io ADD ... 

3 to the docoment "Expenditure Budget 
1987 88, Vol. I" of tbe Central Government 
1987-88 which was circulated to members 
of Parliament OD 28th February, 1987. 
The nature and the main components of 
non-pJan expenditure are explained on 
pages 7 to 15 of tho same document. The 
measures for curbing unproductive expendi-
ture have been outlined in the Budget 
Speach of the Prime Minister. 

MemoraDdum by Bhabha Atomif: Research 
Centre Officers Association 

7459. SHRI SATYENDRA NARAYAN 
SINHA: Will the PRIME MINISTER be 
pieased to state: 

( a) whether tbe Bbabba Atomic Re-
soarch Centre Officers association has 
presented any memorandum to the Govern-
ment regarding the Jack of adequate scientific 
work and tbe difficulties of attaining 
the 10.000 MW nuclear power generation 
target; and 

(b) if so, Governments reaction there-
on? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCB AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRl K.R. NARAYANAN) : (a> No, Sir. 

(b) Does not ariso. 

CorruptloD Charges Agalast laeome 
Tax Employee. 

7460. SHRI SHANTARAM NAlK: 
Will tbe Minister of FINANCB be pleased 
to state: 

(a) the number of employees of the 
Department of locome Tax 818inst whom 
c;hal'8es under prevention of Corruption Act. 
1947. were invostiaated during tbe last three 
years; 

(b) the Dumber of employees cbarae. 
sheeted under the Act; and 

(c) tbe number of _plo,.. CODvicted 7 
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THB MINISTER OF STATB IN THB 
YlNJSTRY OF FINANCE (SHRI 
JANAIlDHANA POOJARY): (I) TbirlJ 
Snell. 

(b) whca deeision on each of tbe items 
i. likely to be laken ., 

(.,) Tea. 

(c) Three. 

Ite •• Pendlnl with National CouD(:1I of 
JoiDt Con •• Uatl.e Madainery 

7461. SHRI SOMJlBHAI DAMOR : 
WiD tbe PRIME MINISTER. be pleased to 
state : 

THE YINISTER OF STATE IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
GRIBVANCES AND PENSIONS AND 
MINISTER. OF STATE IN THE MINISTRY 
OF HOMB AFFAIRS (SHRI P. 
CHIDAMBARAM) : <a> A list of items 
peodina wi.&b tbe National Council of Joint 
CoDlUltativl Macbiaery and Compulsory 
Arbitration for Contral Government Emplo-
yees, indicatina &be dates since wben these 
items are pendinl is aiven in the Itatement 
liVID below. 

(a) tbe details of items relatinl to 
Central Government employees pend iDa with 
the National CouDcil of Joint Consultative 
Machinery and since wbcn tbey ate peDdiol; 
and 

(b) These items are at various stagel of 
ncaotiatioD aDd coDlid.ratioD, and tboulb 
cHorts are beiDa made to let them finalized 
ear]y. no firm date for final decisioD it 
pOllible to be indicated. 

StateDleltt 
LNt of lte'" pend;", "'8Ing out 0/ the Lalt National Council Mettlng HelJ on 1.2.1981 

SI. No. Item in Brief, PoDdinl in Natiooal Couacils 

1. Payment of BRA and CCA besed on 1981 
CeosuI. 

2. Deamcl8 Allowance and Additional Dearness 
Allowance are not to be treated as pay for 'be 
purpose of calculation of Income Tax-Judaement 
deli"". by Appellate Assistant Commiuionor 
or Jacome tu. Madras. 

I. a., of Ceatral Civtl Services (lteviaed Pay) 
au_ 191~ir deal to those in receipt of 
perIOnal pay in tbe old scala of pay. Notifi-
cation No. 15(1)-IC/86. dated 13.9.86. 

4. Promotioo of .... ,... DAR cases. Dis-
clpliD8Q' CIIHI .... 01 ia tbe way of promo&ioa 
of the 1tafI'. 

s. CountiD. oI ... ico r..... .. Canal Labour 
paid frOID Muster roD/conti.'" for _ire-
ment beocfitl. 

,. Macbiacey to ...... periodically die pay and 
allow ... of CoDU.l OONl'lElDt .. pl~ 

f. D.A. Foumula. 

8. lUst AIlowaDel to various catqorlea of emp10-
JeeI exposed 10 baudI. 

Since wben pend ina 

National Council of 
FebnarJ. 1987. 
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Sl. 
No. 

Item in Brief PeadiDS in National 
CoUDCill 

10. Date of effect of implementation of Award of I 
tbe Board of ArbitratiOD. 

11. Maternity Leave. 

12. Liberalisation in tbe Scheme of steppinl up. 

13. HOUle Building Advanco. 

14. Leave entitlement for industrial staff.Hberali18-
tion therein. 

IS. Dispensinl with security from Cashiers and 
insurinl them apinst losees in traDlit. 

16. Grants-in-aid for recreation clubs. 

17. Ap relaxation for nunin, ad fo r direct 
recruitment apinst hiper poIts. 

18. Administrative Tribuaal Ameodmcnt. 

19. Improper implementation of Award of Board 
of Arbitration in C.A. Reference No.2 of 1983. 
Parity in the matter of half-pay-leave between 
industrial and non-industrial employees in 
Ceotral Government otber than R.ailways. 

20. Non-implementation of flve Awards in tbe Minis· 
tr, of Defence. 

21. Promotional prospectS of Senior Invest.toa. 

22. Melhodolol), of placin, the matter before 
Partiamention respect of two Award. wbere 
modi6catiOD/njectioD was 10uSht bl Goyer. 
meot. 

23. Allotmeat of land for Tnde Unions of Govern-
ment employees. 

24. Workioa hours for l8Dot~oD of ltd. 

25. Compe ... tOQ/Tribal Alta ADo_ncc to Centlal 
Go .......... ploy ... polled ill Tribal Area 
(M.P.) 

2S. LoDlleave after cbild-birth. 

a9. (I) Modical AliowaDQlO Co _I' ia &be interior. 

(10 BstabliabmlDt of 
.... p ... .... 
a.1~'ftn .. . 

".""." ,A"",." 170 

Ii.,. ..... PeadiDI 

National Couucll of 
July, 1986. 

Natio_l CoullliJ 01 
January. INti. 



SI. 
No. 

I~ in Briof. Pending in National 
Councils 

28. Payment of HRA to Central Government 
employees workiog in Sultaopur (U.P.) 

19. Bonus formula in respect of Departments in 
whicb formulae have not been finalised. 

11.1 P.nding ia tlte Committee ola National CouDcll. 

30. Supply of liveries to various catesories of 
employees. 

31. Grant of family pension to the families of 
C.G.E. absorbed permanently in the autonomous 
bodies and Public Sector Undertakings. 

32. (i) 40 hours-S days weak. 

(ii) 40 bours a week for industrial and opera-
tive staff of Central Government. 

33. Workinl hours, OTA. Weekly off, holidays for 
excluded/ common categories. 

34. O.T.A. llates. 

35. Welfare measure. 

36. Housins for Central Government Employees. 

37. Construction of houses for tbe retired and 
retirinl Centra) Government servantl wbo do 
not OWD aD, bouse in Delhi/New Delhi. 

as. Labour Laws. 

39. Allowances. etc. for North Eastern Reions. 

40. Recoanition Rules. 
41. Self-Financinl Scbemo to increase pension to 

the level of tho last pay drawn for Central 
Government employees. 

Wrltt,n Alaswe" 1 ~2 

Sioce when PeDdiol 

July. 1986. 

July. 1986. 

National Council of 
Janua..,. 1986. 

May. 1982. 

April. 1979. 
January, 1977. 

YODllorlDa of LoaDI b, Hatlo_liled 
BaDu 

7462. SHR.I DAULATSINHlI 

(b) whether banb are Dot very respon-
li'lO to requests from companies for Ooxible 
fixation of interest rates and re-schodulcmeDt 
of loaDI; 

JADWA: Will the Minister of FINANCB 
be pleased to state : 

(a) wbether Government .re monitorial 
the facilities beiDI arantod by nadoaaliled 
banks to Ind.tri. -tiDJ to meet tbeIr 
1010 obliladODlj 

(c) whether any special facilities exist 
for tbe sbippilll Industry by nationaliled 
banb; aDd 

(&I) "betber aD, lpecial pideliDel alit 
for tho tbippq .1D48ItrJ II .110 lor abo 
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.IIIDI vessels optratitJl oft" the Oujarat 
Coast? 

THB MINISTER OF STATB IN THE 
MINISTRY OF FINANCE (SHR1 
JANARDHANA POOJARY): (8) It is for 
the commercial banks to monitor the credit 
facilities granted by tbem to the industrial 
units in their portfolio. 

(b) Banks are bound by the directive 
issued by RBI from time to time as rogards 
interest rates on various advancel. In case 
of stck units, however, banks may charge 
Jesser rate of interest On existing credit 
facilities in accordance with the parameters 
Jaid down by the RBI. The past dues may 
also be rescbeduled by banks in sucb cases 
depending on merits of each case. 

(c) and (d). The RBI bas reported that 
there are no special facilities or lpecial 
luidelines for sanction of financial assistance 
by banks to tbe shipping industry or for 
the sailing vessels operating off Gujarat 
Coast. 

SettlDI up of MIDt at SalboDI. West 
BeDgal 

7463. SHal SATYAGOPAL MISRA: 
Will the Minister of FINANCE be pleased 
to state: 

<a) whetber Government have takon 
a decision to set up a Mint at Salboni, 
Midnapore, West Ben,a}; 

(b) if so, wbetber his Ministry has 
received clearance from tbe Planning 
Commission to set up the proposed Mint 
there; and 

(c) the details thereof? 

THE MINISTER. OF STATE IN THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT) : (a> 
No, Sir. 

(b) and (c). Do Dot arise. 

Seizure of Gold from Gularat Coast 

V464. llANIITSINOH 

OABK. W AD: Will the Minister of 
FINANCE be pleased to state: 

(a) tbe number of cases of gold lO1alll-
ina decteted in the West Coast of Gujarat 
durinl 1986; 

(b) tbe quantity and tbe value of lold 
seized in eacb case; 

(c) wbetber tbe cases of gold smUaaliDI 
are increasing on tbe Gujarat cout in 
comparison to tbose in the past three yean; 

(d) if 80, reaSODS thereof; and 

(e) tbe steps proposed to be faken to 
strengtben the smuggling preventive agency 
on the West Coast of Gujarat ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRJ 
lANARDHANA POOJARY): (a) and (b). 
During tbe year 1986, 19 cases of lold 
Imuaaling were detected wit bin the jurisdic-
tion of Customs (Preventive) Collectorate. 
Ahmedabad. As a result, 28.1 Kp. of 
gold valued at Rs. 58.34 lakhs was seized 
under tbe customs Act. 

(c) aDd Cd). Smuggling beinl a clandes-
tine activity, no reasonable estimate reaard-
iog tho quantum of gold smuggled into tho 
country is feasible and hence no comparison 
of the extent of smuggling durinl tho last 3 
years is possible. 

(e) Anti-smuggling drive in tbe entire 
West Coast region, including the Gujarat 
sector, has been intensifed. Close co-
ordinatioll is maintained with tbe concerned 
Central and State Government enforcement 
agencies deployed in tbe region for takiDS 
appropriate measures in this regard. 

(Translalion] 

Funds under Special CompoDeDt PlaD 
to States 

7465. SHRI R.P. SUMAN: WiD th" 
Minister of WELFARE be pleased to 
Itate : 

Ca) the amount asked for by eacb 
state in tbe country under the Special 
Component Plan durin. the last three 
yean and tho amount aJloc:ated to '.~b 
scate; 
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(b) tlae "fa ...... umber ., ... Iiie 
belooaina to 8cbeduled Castea beDela.d 
uDder tbe said plaD durioS each of tbo 
lforeIaicl "an; 

Cc) wbether the amoUDt aJlecMed 10 
811 tbe States bu been utilised by them 
'C1ariDi each fiDancil1 yean; aa4 

(d) if DOt. tbe R8IODS tberefor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GllllDHAIl OOMANGO) : (a) aDd (c). 
The Special Component Plan of tbe State/ 
UDiOll Terratories comprises of the funds 
earmarked out of tbe total States plaD 
for tbe schemes formulated for development 
01 Scbeduled Casles exclusi~eJy. The 

WrJt_.4uwr, ,,, 

alDCMall aIIoaIaed WIder abe Special Com. 
ponent Plan of varioul Statea/UDioa 
Tenitorlea for tbe lalt tbree years and tbe 
apeDdJt.. tlaereoa Ire .. ..vea in tbe 
Statement·) belo •• 

(b) A Statement-II il liveD below. 

(d) Some State Governments/UnloD 
Territory AdmiDistrations could not utilise 
tbe Special Component Plan fuodl fully due 
to certain problems and difficulties beiDi 
faced by them sucb as delay in tbe 
mobilisation of aaencies in tbe field. 
improper allocation of beneficiaries aDd 
dra,,:iol of unsuitable schemes. weak 
monitoring and tbe uosatisfactory function-
iDa of the Scheduled Caste Development 
Corporations. 

StatMaeDt-1 

(Ill in crores) 

- - ----- - -------------
SI.Mo. State/UT 1984-85 1985-86 1986-87 

SCP Expdr. SCP Expdr. SCP ExPdr. 
outlay on SCP outlay 00 SCP outlay on SCP 

I 2 3 4 5 6 7 8 

I. Aodbra Pradesh 127.51 102.47 120.64 105.65 142.04 154.39 

2. Assam 7.72 7.75 10.44 3.86 13.95 14.95 

S. Bihar 96."" .'.94 67.27 56.21 84.25 96.05 

4. Gujarat 26.90 26.90 25.81 24.92 29.82 23.19 

5. IIerr- 31.07 22.18 311.1' 29.11· 32.33 32.33@ 

,. Himachal Pra4elb 15.75 IS.75 19.49 19.49* 22.55 22.56@ 

9. J and Ie 9.50 '.25 9.56 9.56- 10.90 10.90 

I. Kam.t.~. 70.20 "10.07 67." 61.17 104.14 103.24 

t. Kerala 21.74 20.74 29 •• ..85 '5.81 ".01 
10, .. db,.,. ..... '9.tG 60.04 (;2.32 63.40· 76.66 75.59 

11. Mabatalhtra 43.91 43.91 42.87 62.32 .57.38 57.92 

12. Mlaipar 8.12 1.00 1.42 1.41 1.89 1.09( 

13. 0fMt ,1.8. '1.s1 36,51 38.8,- 47.09 44,'2. 
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1 2 3 4 5 6 7 8 

14. Punjab 23.33 23.33 21.87 17.76 24.79 24.79 

15. Rajasthan 53.62 48.54 66.47 66.47· 69.29 69.29 

16. 5ikkim 0.74 O.OS 0.46 0.46- 0.42 O.42@ 

17. Tripura 8.04 8.11 7.55 6.86 10.71 10.84 

18. Tamil Nadu 123.01 N.A. 126.16 126.16 128.05 128.04@ 

19. Uttar Pradesh 13S.90 162.99 172.67 17S.82- 199.44 2OS.41@ 

20. West Bengal 57.00 57.06 65.42 65.41- 71.92 71.15 

21. Delhi 21.35 21.35 16.43 15.83 18.50 21.16 

22. Chandigarb Admn. 1.54 1.55 1.98 1.9S* 1.83 1.86 

23. Pond iche rry 4.82 4.04 5.20 4.78 6.09 6.25 

24. Goa, Daman and Diu 7.67 0.43 0.83 0.63 0.82 0.61 

*Figures are Proyisional. 
@Planninl Commission. 

Statemella-II 

51. State/UT Number of SC families benefited 
No. 1984-85 1985·86 1986-87 (opto. 

Feb. 87) 

1 2 3 .. 5 

1. Andbra Pradesb 259631 288242 234745 (P) 

2. Assam 32437 13604 8893 

3. Bibar 320463 258S49 203937 (P) 

4. Haryana 52824 46OS4 38239 (P) 

S. Oujarat 70328 515S0 37535 

6. Himacbal Pradesb 34606 27042 28703 (P) 

v. Jammu and Kashmir 3814 4297 1687 

8. Karoataka 157817 102960 83619 (Jao.) 

9. Kerala 63836 37141 57063 

10. Madbya Pradesh 193392 187203 141071 (P) 

l t. Mabarubt.._ J~ ~llO~ H4~' 
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1 2 3 4 5 

12. Manlpur 1409 300 233 (Sept.) 

13. Orissa 102624 78658 62533 

14. Punjab 85083 61044 45107 

IS. Rajasthan 122802 120607 82601 (JaD.) 

16. Sikkim 1131 1168 719 

17. Tamil Nadu 219913 208206 193186 

18. Tripara 7538 4367 4489 

19. Uttar Pndesb 479635 379639 314770 

20. West Benpl 290017 278054 199485 

21. Cbandiprh 617 488 SIS 

22. Delhi 9192 8346 5900 

23. Goa, Daman and Diu 2123 1409 966 (Jan.) 

24. Pondicberry 4661 2344 1985 

Total 2622383 2272930 1832416 

(P) - ProvilioDal figure .. 

(Eng/l,h1 

Early Disposal or Public Letters 

7466. SHRI R.S. MANE: Will tbe 
PRIME MINISTER be pleased to state: 

(a) whether Government have issued 
guidelines to all the departments to reply 
to letters from public within 15 days of 
receipt of such letters; and 

(b) if so, details tbereof and al80 
details of evailuaHon, if atIY, done in tbi_ 
regard ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
B,S. ENGTI): <a> and (b). Ministries/ 
Departmeotl have been urpd to deal 
with references from public promptly and 
to respond to tbose as far as poasible 
within a period of J 5 days.' While no 
comprebenlive evaluation a. sucb bas been 
IP'~" io tbi, reprd, -upervilio, o~,. 

bave been enjoined to regularly monitor 
the arrears statements and to ensure speedy 
disposal of sucb re(ereoces. 

Caodldateslo I.A.S. with Tech.lcal 
Qualification. 

7467. DR. P. VALLAL PERUMAN: 
Will the PRIME MINISTER be pleased to 
stale: 

<a> whether a lood number of success-
ful candidates in the Civil Services exami-
nations are enaineerinl, medical and Pb.D 
dearee- holders and other professionals; 

(b) if 10, tbe percentaae of succeuful 
candidales with tbe above qualification_ 
durinl tbo last three yean, discipline-
wise; 

(c) wbetber Government bave aay 
proposal to discourale tbe practice of 
Iwjtcbin. over by candidates bavinl 
tecbnical aDd professional quali8catioDS to 
Doo-technical lide, particularly Civil 
Serv~i 
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(d) if 10, tbe detaU. thereof; aDd 

(e) if not. reaSODS tberefor 'I 
THB MINISTBR OF STATE IN THE 

MINISTRY OF' PERSONNBL, PUBLIC 
GR.IEVANCBS AND PBNSIONS AND 
MINISTER OP STATB IN THB 

MINISTRY OF HOMB AFFAIRS (SHRI 
P. CHIDAMBARAM) : (a> and (b). 
The number of successful candidates who 
took the Civil Services (Main) Examinations 
with technical qualifications during tbe last 
three years i.e. 1983, 1984 and 1985 is as 
undcr : 

Civil Scrvices (Main> Examination 

1983 1984 1985 
No. of " No. of % No. of % 
candidates candidates candidates 

B.E./B.Sco (Bnll.)/ 
B.B. (Hans. )/M.B.I 
M. Tech. 

MBBS/BDS/BVsl AHI 
MD/MDS/MVSC. 

Ph.D. 

B. Se. (A.a1.)/M.Sc. 
(AgI.) 

113 

21 

5 

19 

(c) to (e). The Government do Dot 
bavc any sucb proposal uDd. COIIIidera-
tiona 

Old Ale Ho ... s 
7468. SHRIMATI PRABHAWATI 

OUPTA: Will tbe Minister of WELFARE 
be pleased to state : 

<a> the Dumboo 01 'old qe bomes' 
in tbe country. State-wile; 

(b) Dumber of sucb homes proposed 
to be set ... up durio, tbo Soventb Five Year 
Plan period; 

(0) thc funds allocated for tbe purpose 
io the Seventh Plan; and 

(d) tbe steps tat. for welfare 01 the 
lied porlODI , 

THB DBPUTY MINISTER IN THB 
MINISTRY OP WBLFARB (SHill 
OIR.IDHAB. GOMANGO): <a) A 
statement sbowin,. State-wi. number 
of old .. homes as per avanable lofor. 
matioe is liven below. 

(b) There Is DO proposal to -' up 
old ap homes in the Seventb Plan. UDder 
tho CeDtral Sector. 

13.37 

2.48 

0.S9 

2.24 

134 16.46 

28 3.43 

10 1.22 

19 2.33 

(c) Does oot arise. 

128 16.20 

44 5.56 

1 0.88 

12 1.51 

Cd) While aled in tbe orpnised ICCi0r 
are protectcd through administrative and 
Jeaillative measurcs, eliaiblo destilute old 
and infirm io tbe unoraaoised soctor are 
given Doo-contibutory cub ass.iatance by 
tbe Statc Governments. 

Statement 
Number 0/ Old Age Home. in ,Itt Cou,,'ry 

State-wise 

S. Namo of State/U.T. 
No. 

1 2 

I. Andbra Pradesh 
2. Assam 

3. Bibar 

4. Qujarat 

5. Har,.. 
6. Bimac;bal Pradelb 

No. of 
old age 

homes 

, 
9 

1 

2 

12 

I 

I 
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v. Jammu and ICubmlr 

8. Kamataka 

9. Kerala 

10. Madhya Pradesh 

11. Mabanabtra 

12. Manipur 

13. Meabala,. 

14. Naplaod 

15. Orissa 

16. Punjab 

11. Rajastbao 

18. Sikkim 

19. Tamil Nadn 

20. Tripura 

21. Uttar Pradesb 

22. West Beqal 

23. Aadamao and Nicobar 
Islaods 

24. Aruaacbal Ptadeah 

25. Cbandiprh 

26. Dadra aDd Nallr 
HaveU 

27. Delhi 

28. Goa, Daman and Dia 

29. l.akshadwcep 

30. Mizoram 

, 1. PODCIicherry 

3 

1 

19 

53 

21 

25 

I 

3 

6 

2 

40 

I 

8 

-
1 

-
6 

11 

:4 

Wrllle" ,AlLSwer,s i84 
Proftt Earned by Nationalised Banke 

7469. SHRIMATI JAYANTI PAT-
NAIK: Will tbe Minister of FINANCB 
be pleased to state: 

(a) wbetber some nationalised banks 
have earDed profit during 1986-87; 

(b) if so, the details of tbose banks; 

(c) tbe profit carned by New Bank 
of India during tbe abobe year; and 

(4) tbe details thereof? 

THB MINISTBR OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
27 of tbe 28 Public Sector Banks (otber 
tban United Bank of India). have finalised 
tbeir accounts for tbe year 1986. The 
Balance Sheets and Profit and LOIS 
Accounts of these 27 banks indicate tbat 
all of tbem bave earned profits. The total 
publisbed profits of these 27 banks were 
-RI. 192 crores. 

(c) and (d). The Published profit 
of New Bank of lodia for the year 1986 
was Rs. 1,41.45.896.60. 

Allotatlon for Tribal Sub-PlaDjSpeclal 
CompODeDt PIaD 

1470. SHRI SRIKANTHA DATTA 
NARASIMHARAJA WADIYAR: Will 
tbe Minister of WELFARE be pleased to 
atate the amount earmarked to each Statel 
Uoion Territory for implementing Tribal 
Sub-Plan and Special Component Plao 
prOiramm. for 1987·88 ? 

THB DBPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHB) 
GIRJDHAR OOMANGO): Tbe lentative 
amounts earmarked to eacb State/U.T. 
as Special Central Assistance for Tribal 
Sub-Plan/Special Component Plao for 
1987·88 are liven in tbe Statemeot liven 
below. 
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Statement 

State/UT Special Central Assistance (1987-88) 
T.S.P. S.C.P. 

Provisional 

(Rs. in lakba) 

1. Andbra Prade8b 821.11 J 250. 60 

2. Assam 712.08 201.60 

3. Bibar 2085.92 1752.80 

4. Gujarat 1250.00 365.74 

5. Haryana 358.76 

6. Himacbal Pradesh 230.00 164.84 

7. J and K 78.06 
8. Karnataka 122.06 882.00 

9. Kerala 84.36 400.04 

10. Madbya Pradesh 4400.00 1220.10 

11. Mabarasbtra 1155.68 12SS.80 

12. Manipur 282.00 3.S0 

13. Orissa 212S.00 633.14 

14. Punjab 637.70 

IS. RajastbaD 1054.12 952.34 

16. Sikkim 39.92 3.16 

17. Tamil Nadu 179.86 1407.00 

18. Tripura 260.00 49.00 

19. Uttar Pradesh 3S.08 3860.84 

20. West Bengal 755.81 1837.46 

21. Andaman and Nicobar SO.OO 

22. Delbl 158.90 

23. Cbandigarh 9.10 

24 .. Pondicberry 14.00 

25. Goa, Daman and Diu 7.00 3.16 --- -Reserved for Special Schemo 1200.00 Nll 

'total 168S0.OO 17500,00 



Irregularities by Bombay Electric 
Sappl, Ltd. 

7471. SHRI M.V. CHANDRA-
SEKHARA MURTHY: Will tbe Minister 
of FINANCE be pleased to state : 

(a> whether a large Dumber of 
irregularities involviog huge amounts have 
been detected in Bombay Suburban 
Electric Supply Limited, Bombay; 

(b) whether the financial institutions 
such as OIC, LIC. UTI and lOBI are tbe 
major shareholden of MIs. Bombay 
Suburban Electric Supply Limited, Bombay; 
and 

(c) steps Government propose to take 
alaiDSt the officials of tbe Irm responsible 
for violating tbe norms ? 

THB MINISTER OF STATE IN THB. 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): <a> It 
bas been reported by UTI tbat no such 
irreaularities have come to tbe notice of 
public financial institutions. 

(b) LIC. Gle, UTI and nationalised 
banks bold 66% of tbe sbare capital of tbo 
Bombay Sub-Urban Electric Supply Ltd. 

(c) UTI bas reported tbat tbe 
Institutions are not aware of any officials 
tbe company having violated tbe norms. 

OpeDIDI of Braachel of Baak of Baroda 

7472. SHRI RADHAKANTA DIGAL : 
WUI the Minister of FINANCB be pleased 
to state: 

(a> the number of branches of the 
Baat of Baroda in tbe country state-wise; 

(b) whether there is proposal to open 
more brancbes of Bank of Baroda in 1987. 88_ 

(c) if 80, the number of new branches 
of Bank of Baroda proposed to be opened 
in 1987·88 ? 

THB MINJSTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Bank of 
Baroda has reported tbat as at the end or 
March, 1981. It had 1911 branches rUDction-
in, io "lJ'eot StatOl/UniOD Tom... u 
per dotaiIa atvaD bIIn ; 

Name of Statel 
Union Torritory 

Andhra Pradesh 

Assam 

Bihar 

Gujarat 

Baryan. 

Himachal Pradesh 

Jammu aDd Kasbmir 

Kamataka 

Kerala 

Madbya Pradesh 

Mabarashlra 

Manipur 

Megba)aya 

Nasaland 

Orissa 

Punjab 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Benll' 

Cbandiaarh 

DeIhl 

Goa. Daman and Diu 

Pondicherry 

Total : 

No. of 
branches 

46 

8 

61 

600 

12 

5 

4 

30 

28 

58 

237 

1 

2 

4 

8 

32 

238 

74 

1 

326 

72 

3 

34 

26 

1 

Itll 
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(b) and (c). On tbe basis of lis.. 01 
Identifted centres for opeoiog branches 
received 10 far from State Governments 
under the current Branch Licencin. Policy 
for 1985-90, Reserve Bank of India baa 
allotted 111 elilibJe centres to Bank of 
Baroda for opening branche. tn rural and 
semi-urban areal in a pbased manner 
during the remaloiol part of the Policy 
P.t'riod in different States/Union Territo-
ries. 

Wa.tel •• d DevelopmeDt 

7473. SHRI PRATAPRAO B. 
BHOSALB : Will the Minister of 
ENVIRONMBNT AND FORBSTS be 
pleased to state : 

<a) total area of wasteland identified in 
Maharasbtra, district-wise; 

(b) wbether any programme bas been 
drawn up for development of wasteland in 
Maharashtra; 

(c) the details tbereof;.aad 

(d) tbe amouot earmarked for the 
purpose? 

THB MINISTER OP STATE IN THE 
MINISTRY OP ENVIRONMENT AND 
FORBSTS (SHRI Z.R. ANSARI): (a) The 
estimated area of wasteland in Maharashtra 
is 198.46 lakh ha. Under the National 
Wasteland Identjfication Project, identifica-
tion of wasteland is beinl carried out iD 
respect of Ahmednagar, Nasik, Ratnaairi. 
Satara, Pune. Sangli, Thana, Kolhapur. 
Jalagadh and Dhule and is expected to be 
completed by 31st December, 1987. 

(b) and (c). Tho total afforestation is 
done under 20 Point Prolramme wherein in 
addition to State Plan Scheme. afforestation 
is also done under Centrally Sponsored 
Schemes of rorestry and Rural Dtvelopment 
sectors. The achievements made under 20 
Point Programme in Mabarasbtra arc as 
under: 

1985-86 

1986-87 

2165 Jatb seedlings 
equivalent to 1.08 lath 
bectares 

2353 lakh seedliols 
(upto Peb., 1987) 
equivalent to 1.18 l'tIt 
llC9tarol, 

(d) 1be amobot earmarked in Maba-
rashtra for 1986-87 under forestry and rural 
development afforestation schemes was 
Rs. 3698 lakhs. 

District ReJaabilltatloD Ceatrel iD Rural 
Area. 

7474. DR. T. KALPANA DEV): Will 
the Minister of WELFARE be pleased to 
state: 

Ca) the number of district rehabilitation 
centres launched in rural areas in the 
counfry and in Andhra Pradesh in 1986-87. 
and the amount sanctioned to each centres; 

(b) tbe performance of tbese centres; 
and 

(c) the number of disabled persons 
benefited under this scbeme in rural areas in 
1986-87 'I 

THB DEPUTY MINISTER. IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) 10 Districts 
Rebabilitation Centres have been set UP. OD 
a pilot basis, to provide comprehensive 
rehabilitation to the handicapped in rural 
areas. The location of tbese centres are as 
follows: 

(1) Virar Distt. Tbana (Mabarasbtra) 

(2) Bhubaneswar. Distt. Puri (Orissa) 

(3) Kbaragpur. Distt. Midnaporo 
(West Bengal) 

(4) Sitapur, Distt. Sitapur (U P.) 

(5) Cbenplpattu. Distt. Cbengalpattu. 
(Tamil Nadu) 

(6) MYSOR, Distt. Mysore (K.arnataka) 

(7) Kota, Distt. Kola (Rajasthan) 

(8) Bbiwani. Distt. Bbiwani (HaryanB) 

(9) Bilaspur, Distt. Bilaspur (Madbya 
Pradesh) 

(10) Vijaywada, Distt. Krishna (A.P.) 

AI abe Kbcme ia OD a pilot balis, D9 
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now conti'll have booD Dnctioned duriq 
1986-87. 

(b) and (c). A statement il liveD 
below: 

8tatemeDt 

10 district rebabilitation centres bave 
been set up on a pilot basis to provide 
comprebensive services from prevention and 
early detection of disabilities to provide 
economic rebabilitation to tbe disabled 
perIODS. These centres have been establisbed 
in two pbases. In tbe first phase six centres 
were set up at tbe following places whicb 
have started providing services to tbe 
disabled population in the area in their 
location. 

Tbese centres are: 

(1) ORC Virar, .Thana Distt., Maba-
rashtra 

(2) DRC Sitapur. Sitapur Distt •• Uttar 
Pradesh. 

(3) DR.C BhubaDeSwar, Puri Distt .• 
Orissa 

(4) ORC Kharogpur. Midnapore 
Distt., West Bengal 

(5) ORC Cbengalpattu, ChengalpattD 
Distt., Tamil Nadu 

(6) DRC Mysore, Mysoro Distt., 
Karoataka 

In the second phase four district centres 
"bicb bave been lanctioaed are at : 

(I) DllC Bitaspur. Bitaspur Diatt., 
Madbya Pradesh 

dar .... 1985·86. A sam 01 RI. 10.00 latbs 
, i. meant ror construction of buildinl. In 

each 01 tbe. Di.triel Rehabilitation Centres 
wbicb are altecbed to tbe Disrtict Hospitala. 
free services are provided to the disabled 
from 2 Primary Healtb Centrel. In tbe 
District R.ehabilltation Centres set up In tbe 
Int phu,,- bouse to bouse IUrveys of the 
disabled have been completed. On tbe 
buil of reaular assessment clinics compre-
hensive services to the disabled are provided 
In tbe areas of physical restorative services 
viz. surgical correctioD. fitments of aids and 
appliances pbyslo-therapy and occupational 
tberapy. Services are also provided for the 
educatioD. vocational training and lelf-
employment. The project envisages tbe 
involvement of the community by arralllini 
communit, awareness programmes and 
counselling of parents and family memben 
throuah the field ltafr. Tbe functionaries 
attached to the District R.ehabilitation 
Centres are trained at t he Regional Reha-
bilitation Training Centres which have been 
located at Madras, Bomba" Cuttack and 
Lucknow respectwely. 

The Diltrict Rehabilitation Centres set 
up in the second phase have iniliated tbe 
process of recruitment of tbe staff at tbe 
District level, Primary Health Centre and 
village level. Tbe recruitment of the staff 
of the Centre at Andhra Pradesh has nearly 
completed and the training of the staft' i. 
expected to commence from the last week 
of April. 1987. The deliverY of services by 
these District Rehabilitation Centres will 
co~mence as soon as the training is over. 

Accordin. to available information, 
4720 bandicapped persons have benefited 
under tbe scbeme till 31.12.1986. 

CeDtrall), Aided Sch_el ID Orll .. 

(2) DRC Kota, 
Rajasthan 

Kota Distt., 7475. SHRr JAGANNATH PATNAIK : 

(3) DR.C Bbi"ani, Bhiwani Diltt., 
Har)'an& 

(4) DRC Vija,awada Itrisbaa DisH., 
Andbra Pradesh 

Eacb 0' tbese four centres have been 
sancdoned a lum of Ra. 15.60 laths wblcb "II .,I~ ~t ~ cJ"'_' ~ .~ ..... 

Will the Minister of PLANNING be pleased 
to Itate : 

<a> the Dames 01 the Centrally aided 
'lCbemes intrndocec1 In Orils. duriDg tbe laat 
tbree Jean; and 

(b) the proareu made in tbe implemen-
tation 01 tbOle ICbem. In Orl.. durio, tb, 
~~ perIo4l . 
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THE MINISTER OF STATB IN THB 
MINISTRY OF PLANNING (SHRI SUKH 
RAM): (a) and (b). A list of centrally 
sponsored schemes introduced in Orissa 

during tbe last three yean from 1984-85 10 
1986 .. 87 together witb expenditure/allocation 
tbereon I, liveD in tbe statement below. 

Statemeat 

Centrally Aided (Sponlored) Schemel Introduced I" Ofl"a durl", the Last J yea" 
1984.85 

(Expenditure/allocations in Rupees lakhs) 

Sl.No. Name of the Scheme Pattern of Central share of expenditure/allocation 
----------------------~~------fundina ("aac 1984·85 1985-86 1986-87 

1 2 

1. Decentralised Nursaries 

2. Silvi-Patural Farms 

. 3. Integrated Rural 
Energy Planning 
Programme 

4. Thrift Fund Scheme 
(Hand looms) 

5. Workshed-cum-bous-
iDg (Handlooms) 

6. National Oilseeds 
Development Project 

share of 
Centre State 

3 4 

100 

so so 
100 

so so 

so so 

(a) 1984-85 and 1985-86 100 

(b) 1986-87 SO So 

SO 7. Special Rice Produc-
tion Programme 

8. National Watershed 
Development Pro-
gramme for rainfed 
agriculture 

9. Renovation and 
modernisation of 
Tbermal Power 
Stations (Talcber) 

JO. Rural low-cost sapi,:" 
~'QD 

SO 

50 so 

67.8 32.2 

100 
I . 

Expenditure EXl)enditnre 

5 

1 
)- 25.76 
J 

28.90 

-""'" 

6 

1.00 

o.SO 

142.54 

90.59 

238.77 

Alloca-
tion 

7 

60.00 

7.88 

1.26 

8.00 

7.50 

44.00 

140.00 

3.17 

650.00 
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1 2 3 4 5 (; '1 

11. Strengthening of SO SO 24.25 
around wa tor and 
surface water (MI) 
Organisations in 
States/UTI 

12. Construction of a 100 108.00 , 
bridle over river I 
Vansadbara near GunupW'- I 
Parlekbsmundi-Rayaloda I 
Road in Kotaput District I in Orissa 

I 
13. Construction of a High SO SO IS0.00 I 

Level Bridle over river I 
Brahmaoi including 

~ approaches an either 130.00 100.00 
side on Dbenkanal- I 
Yamakhyanagar Road I 

I 
14. Improvement of Bala- 100 199.97 I 

sore-lelesbwar Road J (Part length in Orissa) 

IS. Wbeat-based Supple- • • 49.94 471.50 
mental')' Dutrition 

I'. Urban Basic Services 20 40 2.00 
(40% by UNICEP) 

17. Upgradation of IT Is SO SO 2.00 
for improving quaHty 
of training (Replace-
ment of machinery) 

18. Scheme to strengthen 0.60 0.60 0.60 
employment exchangesl 
UEIGB for promotion 
of self-employment (Ex-
penditure on salaries of 
additional slaff upto Rs. 
60.800 per District per 
aonum to be met by 
Centre) 

19. Strengtheninl of the 100 '.67 
enforcement machinery 
in the States for 
implementation of 
Minimum Wal~s in 
respect of alricultura1 
,roner. 
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1 2 3 

20. Streoatheninl of faei- 100 
lities and services for 
monitorial work en-
vironment in bazardous 
cbemical industries in 
Stal_/UTs (Introduced 
in 1986-87 for which year 
Rs. 11.90 laths were to 
be speot 00 11 States I 
UTs includin. Orissa. 
Statewiso break up not 
available) 

21. OraaniaiQl rural workers 100 

22. Rehabilitation of bond- SO 
ed laboureD (Statewise 
distribution not available) 

23. Computerised rural 
information system (lOO96 
Central funding in fint 
two years, thereafter 
SO:50 basis) 

4 

50 

s 6 

302.44 70.03 

Nil 

7 

N.A. 

2.67 

66.98 

1.50 

• SO paise per beneficiary per day to be met by Centre and rest by State. 

Machine Pr .. aeIB. Eleetrlcia, from 
Ablol.te V.e .... 

7476. SaRI IAOANNATH 'ATTNAIK : 
Will tho PRIMS MINISTBR.. pleased to 
stale: 

(a) wheaber a IUcb.. Ib,. produces 
eloctrioity 'rQQl ,blGlutel QQUUIDe built br 
an engineer of the Department of Atomic 
BIleru baa bola scat to Weat Gorman, for 
lbowi aod 

(b) if 10, t\tO d.oUila thereof 1 

THE MINISTER OF STATB IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MINISTBa OF STATE 
IN THB DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC BNS&GY. 
BL~TRONICS AND SPACH (SHRI 
LR. NARAYANAN): (a) and(b). We 
"vo aeon ropol'te tbat" a seminar i .. 
Welt GOllnaa,. Sbd Paramabamsa Tewari. 
ag eaainecr of the IkpartQJCDt of Atomic 
Eoel'8Y, deCQODslrated a machine that ct~ima 
to produce power from empt, apaco. 
AltbOlJlb. tlao tMoO GWlIicli with carreaQ7 

established Jaws of physics. certain experi-
ments using unconventional ideas are beiog 
carried out around Ibe world. 

FiDaDelal Aid by NABARD for Flsberles 
Deye)opmeDt 

7477. SHRf MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of 
FINANCE be pleased to state: 

(a) tbe details of the total amount of 
financial aid extended by NABARD for 
fisheries development in Kerala duriog 1986; 
aDd 

(b) wbetber NABARD has fixed targets 
for advance, for fisheries development in 
Kerala for 1987 and if so. the details 
tbereof 1 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): (a) and 
(b). NABAllD bas reported tbat it bas 
released refinanc:e of tbe ordor of Rs. 66.792 
latbs for 8sberiel developmeDt in tbe State 
of ~ dDflDl 1_.. NA8Al1D 11 .. 
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lortber reported tbat tbe tarlet fixed for 
advances for fisheries developmcnt in Kerala 
for 1986-87 (Jul,.June) is lb. 40.00 laths. 

CollectloD of CastolD' Daty froID Keral. 

7478. SHR! MULLAPPALLY RAMA-
CHANDRAN : Will tbe Minister of 
FINANCB be pleased to state : 

(a) tbe total amount of customs duty 
collected in Kerala durinl 1986.87; 

(b) tbe proportion this bears to tho 
correspondio8 National fiaures; aDd 

(c) tbe State/Union Territory from 
where tbe higbClt amount of customs duty 
was collected durins 1986-87 ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANAIlDHANA POOlAR. Yl: <a) The 
total amount of customs duty collected in 
tbe State of Kerala during 1986·87 is 
provisionally placed at Rs. 206 37 crores. 

(b) The customs duty collected from 
Kerala during 1986-87 is 1.8% of the All 
India collections. 

Cc) Mabarashtra. 

Re •• rc. VeI.el for OceaDolraph, 

7479. SHRI H.B. PATIL : Will tbe 
PRIME MINISTER be pleased to slate: 

(a> wbether Government propose to set 
up a Tecbnological Institute or Oceanolrapby 
for Rcsearc:b and Development; 

(b) if 10, its locations; 

(c) whetber researcb veasel for this 
prolramme is proposed to be manufactured 
indipnoualy or it is to be prowred from 
an1 otber country; and 

(d) if so, the details thereof with COlt 
involved? 

THE MINISTER Of STATE IN THE 
MINISTIlY OF SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATB 
IN THB DEPARTMENTS OP OCEAN 
DBVELOPMENT, ATOMIC BNBRGY, 
ELBCTllONJCS AND SPACE <SBI.I K,a. 

NARAYANAN): (8) 1'bere is no proposal 
to 8tt up a Technological Institute of 
Oceanograpby for Researcb and Develop-
ment duriol tbe ,Seventh Five Year PlaD. 

(b) to (d). Tberefore, those questions 
do DOl arise. 

Addid. to Hard Drinks 

7480. SHR1 KRISHNA SINGH: Will 
tbe Minister of WBLFARE be pleased to 
state : 

(a) whether any assessment bas been 
made in respect of the number of addicts in 
Delbi takeD to bard drinks, the number of 
deatbs attributable to such addiction and 
the number of families rendered destituto 
and disrupted; and 

(b) if so. when such an assessment was 
made last, the period of survey and the 
result tbereof? 

THB DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) and (b). 
Information is beinl coneeted and will bo 
laid on the Table of tbe House as and when 
available. 

Import of Compater Aided DesigD aDd 
Computer Aided Manufartaring 

EQuipmeots 

7481. DR. B.L. SHAILESH: Will tbo 
PRIME MINISTER be pleased to state : 

<a> tbe particular of tbe applications 
currently pendiogluuder consideration for 
tbe import of computer aidcd design and 
computer aided manufacturing equipments 
and systems (otber tban those from tho 
Defence ,ide); and 

(b) the amount involved in each case 'I 

THB MINISTER. OF STATE IN THB 
MINISTRY OF SCIENCE AND TECH·. 
NOLOOY AND MINISTER OF STATE 
IN THB DEPARTMBNTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
K.R. NARAYANAN): <a> Tbere i, no 
applicatioD currently pending/under coo-
alder.doD of tbe Department of BlectrODlce 
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for import of Computer Aided Desiln and 
Computer Aided Manufacturing Equipments 
and systems. However" the Department of 
Electronics bas given clearance to float global 
tender for import of computer-aided design 
equipment for two companies. It is under-
stood that the tenders are uDder evaluation 
by those companies. 

(b) The approximate amount involved 
in the above two cases is Rs. 3000 lakbs and 
Rs. 590 18 kbs respectively. 

International Monetary Fund Interim 
Committee Meeting 

7482. DR. B.L. SHAILESH : Will tbe 
Minister of FINANCE be pleased to state: 

(a) whetber India participated in tbe 
International Monetary Fund's Interim 
Committee melting held in Wasbington 
recently in focus attention on the outlook 
for tbe world economy; 

(b) if so, wbether some of tbe important 
issues like the question of SDR allocation, 
debt strategy and growth in developinl 
countlies were discussed at the meeting; and 

(c) if so. the outlook of tbe two main 
Advisory Groups of tbe International 
Monetary Fund towards the economy of the 
developing countries like Jndia ? 

THE MINISTER OF STATE OF THB 
MINISTR Y OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THB MINISTRY OF FINANCE 
(SURI BRAHMA DUTT): (a) Yes Sir. 

(b) and Ccl. Tbe Interim Committee 
of the Board of Governors of the Interna-
tional Monetary Fund at its meetinl held in 
Washington. D.C. on April 9-10, 19&7 
deliberated on the World Economic Outlook, 
question of allocation of SDRs. Fund 
Surveillance and Debt Stratesy. 

The gist of discussions and cooclusioDs 
reacbed at the meeting are set out in tbe 
form of Press Communique, whicb is liven 
In the statement given below. 

SlatemeDt 

International Monetary Fund 

Press Release No. 87/5 April ! 0, 1987 

Communique 01 the Interim Committee 
0/ ,he Board 0/ Governors of the 

International Mo"etary Fund 
1. Tho Interim Committee of tho 

Board of Governor of the 
Internationa) Monetary Fund beJd its 
twenty-eightb meeting in Wasbington, D.C. 
on April 9-10, 1987. under the chairmanship 
of Mr. H. Onno Rudin&, Minister of Finance 
of the Netberlands. Mr. Michel Camdessus, 
Managing Djrector of tbe International 
Monetary Fund. participalcd in tbe meeting, 
which was also attended by observers from 
a number of international and regional 
organizations and frem Switzerland. The 
members of the Committee took tbe 
occasion warmly to welcome Mr. Camdessus 
to his initial meeting as Man8ainl Director 
and wished him well in fuifilJinl hi. 
important duties in tbe coming years. 

2. Committee members Doted that the 
recent performance of the world economy 
bas been mixed. Economic activity in the 
industrial countries expanded moderately for 
the fourth consecutive year and inilation 
continued to recede. but many developinl 
countries, particularly, exporters of oil and 
other primary products, experienced Bgain a 
sharp weakening of their terms of trade. 
Moreover, exchtlDge markets have been 
subject to considerable uncertainty. payments 
imbalances have remained large. and only 
limited progress has been made in reducinl 
unemployment in the industrial countries. 
It was generally agreed that output is IikeJ, 
to continue to expand in 1987 at approxima-
tely the same pace as in 1986. Domestic 
demand would probably IIOW faster in 
Europe and Japan than in the United States. 
thus contributing to an improvement in the 
pattern of payments balances. However. 
the current account deficit of the United 
States, and the surpluses of Japan and to a 
lesser extent Germany and some other 
countries, are at thc present time unsustaina-
bly large. 

In view of recent developments, members 
stressed the need for policies conducive to 
noninflationary growth in tbe world 
econoll'Y, stable exchange markets. and a 
gradual reduction in payments imbalances 
among tbe largest industrial countries. In 
this context. they welcomed the receDt 
Louvre accord BmoDg major indu~trial 
countri-:s and tbe confirmation this week by 
the Group of Seven of their commitment to 
cooperate in fosteriq tbe stability of 
exchange rates. They underlined tbe need 
for firm action to deal with tbe U.S. fheal 
deficit, and for other industrial couDtriOi 
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with larsc surplusel to eoaure an adequate 
rate of srowth of domestic demalld.In 
tbis context, tbey noted that certain other 
industrial countries and lome Dewty 
industrializeJ. countries might bave room for 
maneuver in tbeir economic policies witb a 
view to encouraging a more rapid growth of 
imports. The Committee also stressed tbo 
need for all members to pursue structural 
measures aimed at removing market rigidities 
aDd. in tbis way. improving economic 
efficiency and encouraging rcsis~ance to 
protectionism. 

The Committee examined the situatioD 
resulting from tbe sharp decline in tbe terms 
of trade of tbe developiog countries entailing 
a transfer of resources of about 1100 billion 
to developed countries and noted that maoy 
of tbe bad responded by adjustina their 
policies. especially to streogthen tbe volume 
of exports. As a result, output growtb in 
the developinl countries as a group had 
accelerated moderately, to some 3! per cent; 
while fuel exporting countries generally 
experienced stagnant or falliol GNP. output 
IFOWlb in otber developing countries streng-
thened to about 51 per ceot. Committee 
members Doted tbat tbe situation of many 
heavily indebted developing countries 
remained extremely difficult. Flows of 
finance from private sources declined further 
in the past year, and tbe ratios of debt 
service to exports generally deteriorated 
despite a lowering of interest rates, because 
of lower export earnings. In 1987, tbe 
arowtb of output in developing countries as 
• lI'oop is expected to decline somewhat. 

3. Tbe Committee stronaly welcomed 
recent improvements in the international 
coordination of economic policie.. especially 
amonl major countries. They discussed 
ways in which the process of policy 
coordination aDd multilateral surveillance 
could be Itrengtbened through furtber 
development of the use of economic 
indicatOR. The application of indicatOR in 
the Pund's review of the world economic 
outlook was viewed as extr~me]y useful in 
clarifyinl the interactions between national 
ecouomies and ;0 identifyin, potential 
lources of tensioD. Committee members 
considersd tbat actual policies should be 
looJced at against an evalurion of economic 
variables that could be considered desirablo 
and 'UI~Dable. The, CDCouraaec1 tbe 

Bxecutive Board to examine the ways in 
which tbe existing printiples and procedures 
for Fund surveillance could be updated to 
incorporate the use of indicators; to explore 
a strengthencd use of indicators; and to 
submit a progreu report to tbe Committee 
at its next meeting. In pursuing this work. 
the Executive Board was edcouraaed to 
focus on a limited sct of key indicators and 
to appraise the international interactions of 
domeltic policies and performance in tbo 
light of alternative medium-term scenarios, 
Indicators would also be designed for use 
in the assessment of World economic 
developments; including tbe impact of 
industrial countries' policies on developing 
economies, and in tbe Fund's continuing 
analysis and policy advice in tbe context of 
regular Article IV consultations. 

4. The Committee expressed its 
concern about tbe increase in protectionist 
actions and stressed tbe need to resist tbese 
aod to maintain an open tradina system as 
an essential condition for safeguardinl 
wcrld economic growth and for tbe manage-
ment of the debt situation. Tbe Committee 
believed tbat there was need for early and 
specific action to reduce restrictions aDd 
tbereby support the adjustment process. It 
stressed tbe need for industrial countries to 
provide better access for exports from 
developina countries. In addition, tb' 
Committee considered tbat in the current 
economic cJimate. all couDtries must at a 
minimum refrain from actions tbat would 
increase trade tensions and make it difficult 
to achieve progress toward trade liberaliza-
tion. In this context, the Committee 
welcomed tbe recent establiibment in the 
GATT of tbe oelotiatiDg structure for tbe 
tJruauay Round of trade negotiations, wbich 
should belp to open the way for substantive 
intergovernmental discussions to 6treDItbeo 
aDd liberalize the tradina system. 

S. The Committee noted that the debt 
strategy bas been laraely eB'octive in meetiDI 
ils objectives. tbapks to International 
cooperation between debtors, creditors, and 
tbe multilateral institutioos. However, 
CommiUee members Doled tbat many deep 
problem. remain. Weak commodity prices 
and slower world economic arowlb have 
exacerbated the financial diffi,:ulties of lDany 
debtor countries. The time needed (or 
countries that bayO .perieAccd debt &ervic-
iI~. 4ifficulUee tQ "MiD I\o~l markot 
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access bas oroved to be longer than earlier 
expected and private lenders bave often been 
reluctant to provide funds, even where 
ap~ropriate policies are in place. In tbis 
context, Committee members reiterated tbat 
tbe Fund bas a central role in assisting 
countries to degign adequate arowth-oriented 
adjustment programmes, in the provision of 
financial1 support on a case-by. case basis, 
and in helping to mobilize external financinl. 
Tbey also noted the continuing need for the 
Fund's involvement to be supported fuUy by 
otber partners in tbe debt strategy. 

The Committee stressed three elements 
needed to lay tbe basis for the resolution of 
debt servicing difficulties and for a gradual 
return to normal debtor-creditor relations. 
These were: a favourable world economic 
environment, with stable financial conditions 
and a access for debtor countries to ex-
panding export markets; tbe tenacious pur-
suit of needed economic reforms in debtor 
countries to mobilize and retain domestic 
savings; and tbe timely provisioD of ade-
quate financiog on appropriate terms to 
support tbese reforms. In tbis connection, 
tbe Committee expressed concern over 
delays in the assembling and impJemeDtalion 
by commercial banks of concerted financial 
packages. Tbe Committee welcomed tbe 
exploration of a wider raoge of procedures 
and financing techniques by commercial 
bank creditors as appropriate, such as debt-
equity swaps, exit bonds. and Ireater 
securitization with a view to expediting 
tbe mobilization of financial support for 
indebted countries. 

Committee members expressed special 
concern about tbe pbgbt of low-income 
coun'ries The Committee emphasized 
that it is crucial for tbese countries to 
implement major reforms wbich to be 
fully effective. will need to be accompanic;d 
by additional financing on concessional 
terms. In this connection, tbe progress 
with operations under the Fund's Srructural 
Adjustment Facility was welcomed. Com-
mittee members noted the forthcoming 
review by the Executive Board 01 tbe 
Structural Adjustment Facility and they 
expressed their hope that arrangements 
under tbe Facility would serve to elicit 
from bilateral and muitiJateral donors tbe 
necessary additioDal financial support. In 
'llis leneral contelt, tbe Committee also 

uraed creditor lovernments. as sa matter of 
priority, to conSider means for grantinl 
exceptional financial relief with respect to 
official credits in cases, including parti-
cularly in Sub-Sabaran Africa. where such 
relief is necessary to support and encourage 
far reaching economic reforms in bilhly 
indebted low.income couQtries. 

Close cooperation between the Food 
and the World Bank was welcomed. 
Committee members noted tbat increased 
lending from multilateral development banks 
abad contributed importantly to debtor 
country financing. They noted witb 
appreciation tbe continuing efforts and new 
initiatives of the Paris Club to tailor 
rescheduling agreements to the circums-
tances of individual countries and stressed 
the importance of necessary flexibility on 
the part of export credit agencies in resum-
ing or increasing cover for countries tbat 
are implementing comprebensive adjust-
meDt progrtmmes. 

6. The Committee considered tbe 
question of an allocation of SDRs in tbe 
current, i.e., the fifth, basic period. MOBt 
Committee members reiterated the view 
tbat there is a 10Dg-term global Deed to 
supplement existing reserve assets and that 
many countries have a need for raene 
supplementation. Tbey stressed the costs 
to members and tbe risks to the efficient 
functioning of tbe international monetary 
system of building reserve bolding throulh 
borrowing on international credit markets 
or through currenl account surpluses. Somo 
otber members of the Committee, however, 
continued to believe tbat the condition for 
an SDR allocation, '.e. the existence of 
a long-term global need, had Dot been 
demonstrated. The Committee asked tbe 
Executive Board to continue its examination 
of the question of allocation of SnRs and 
welcomed tbe Board's intention to continue 
its examination of the functioning of tbe 
SDR \litb a view to enhancing its attracti-
veness as a reserve asset. 

7. Tbe Committee noted that its last com-
munique urged tbe Bxecutive Board exa-
mine to expeditiously tbe role of tbe Fund 
as referred to in tbe reports of the Group of 
Ten and the Group of twenty-Four. It 
welcomed tbe recent ex teosive discussions by 
tbe Executive Board of a Dumber of tbM 
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Issues, including tbe continuanl review of 
the compensatory financlDl facility. Tbe 
Committee requested tbat dellborations in 
the coming months cover any additional 
SUlSestions on the role of tbe Fund included 
In tbe fortbcominl report of the Group of 
Twenty-Four. as well as any outstandinl 
issues from tbese raised in earlier reports 01 
botb tbe G roup of Ten and tbe Group of 
Twenty-Four. 

Tbe Committee welcomed the increased 
emphasis beiDg placed in adjustment pro-
Irammes on estabhsbing conditions for 
luatainable growth and stressed that it is 
critical for adjustment to be implemented 
implemented in such a manner as to pro-
mote savings, investment, and effiCiency 
in resource use. The Committee added 
that a strong political commitment to 
comprchesive growth-oriented adjustment 
programmes is essential to their success and 
noted tbat increased financing on appro-
priate terms by private as well as official 
creditors. donors, and multilateral institu-
tions would facilitate sucb adjustment. 
Tbe Committee stressed tbat all thele 
factors were essential to ensure that membrs' 
access to Fund resources is consistent with 
tbeir revolviog character and with tbe 
ability of the institutioo to continue assistinl 
members by its adVice and finance. The 
Committee encouraged the Executtve Board, 
in its forthcoming discussions, to conduct a 
through review of adjustment programmes 
and tbeir supporting Fund arrangemements 
in order to ensure tbat they are appropriate 
to conditions now fa~iDg member countries. 

8. The Committee noted the estab-
lishment by the Executive Board of a 
Committee of the Whole to conduct tbe 
work on tbe Ninth General Review of 
Quotas. 

9. The Committee agreed to bold its 
next meeting in Wasbington, D.C. on 
September 27, 1987. 

Writing oft'Loans by Nationalised Bank. 

7483. DR. B.L. SHAILBSH: Will 
the Mini~ter of FINANCE be pleased to 
state: 

Ca) wbether Government propose to exer-C;- ao), ~ll~~ over writio, oft' of loap. fJ, 

public sector banks beyood a particular 
amountj 

(b) if so, tbo details thereof; and 

(c) if not, tbe reuons tbereror ? 

THE MINISTBR OF STATB IN THE 
MINISTRY OF FINANCB (SORI 
JANARDHANA POOJARY): <a> to (c). 
All Public Sector Bankl], over a period of 
time, bave laid down detailed procedures f'>f 
writing off of advances which are considered 
bad. 

Recently Reserve Bank of India bad 
advised all Public Sector Banks tbat pro-
posals for write off' of bad debts/losses 01 
amounts upto RI. 50.000 may be disposed 
of by the Cbairman/Managing Director with 
suitable lower limits for other top execu-
tiveS/Committee of Executives. Proposals 
involving more than Rs. 50,000 are to be 
put up to the Board of Directors for 
approval. Reserve Bank of India have 
also advised the banks tbat write off's are to 
be considered after proper evabJation of 
circumstances of each case and ooly after 
all avenues of recovery bave been exhausted. 
Banks bave also been asked to evolve a 
strict time discipline so that irregular and 
sick accounts are discovered earlier and tbe 
need for write offs are avoided as far as 
possible. 

Capitalisation of \ccumulated Losses by 
Public Sector UodertaklDls 

7484. DR. B.L. SHAILBSH: Wi)) 
tbe Minister of FINANCE be pleased to 
state: 

(a) whether any norms or luidelines 
bave been laid down for tbe capitalisation 
by a public sector undertaking its accumu-
lated loss; if 80, what; , 

Cb) the names of Undertakings whicb 
bave been allowed to capitalise more 
than SO per cent of their accumulated losses; 
aDd 

(c) the maDner In which this mechanism 
will ultimately bely lucb undertakings to 
improve tbeir efficiency and become viabJe 
in due coone of time ? 

THB MINISTER OF STATE IN THE 
M~.STay Or J'INANCp ($~~' 
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JANARDHANA POOJARY) : (8) Capitali-
lation of accumulated losses of a public 
sector undertaking is considered on tbe 
basis of its past performance, projections 
for tbe future, its capacity to service 
liabilities in respect of intrests and loans, 
Us equity base and fixed assets etc. 

(b) The information is being collected 
and will be laid on the Table of tbe House 
as early as possible. 

(c) Capitalisation of accumulated losses 
belps tbe undertaking to improve its 
liquidity position and provide relief in 
payment of inteJest charges and servicing of 
loans. 

Contraband Confi-;cated rrom Foreign 
Travellers 

7485. SHRI MOHANBHAI PATEL: 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) the value of contraband goods 
confiscated from the foreign travellers at 

Delhi. Bombay. Calcutta and Madras air-
ports during 1986; 

(b) the value of contraband goods 
confiscated from Indian travellers at Delhi, 
Bombay, Calcutta and Madras airport durlD. 
the said period; 

(c) details of arrests made; 

(d) tbe act~on taken aaainst the olfen-
ders; and 

(e) tbe steps taken to have strict check 
without barressing tbe passengers ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF FINANCE (SHR) 
JANARDHANA POOJARY) : (a) to (C). 
The statistics pertaiomg to value of contra-
band goods confiscated at the airports from 
Indian and foreign nationals are not main-
tained separately. However. the tOlal value 
of contraband goods seized at tbe following 
airports from tbe passengers, includiD, 
foreign nationals and the number of persons 
arrested in connection with 8muglinl 
activities duriog the year 1986 are given 
below: 

Name of the airport Value of goods seized 
(Rs. iD crores) 

Number of persons arrested at 
the airports 

Bombay 

Calcutta 

Delhi 

Madras 

20.21 

1.72 

S.7S 

4.72 

(d) Stringent a('tioD is taken depart-
meDtal1y as well as througb prosecutions in 
a Court of Law against those involved in 
smuggling activities at tbe airports. Apart 
from confiscation or contraband gcods and 
imposition of penalties, preventive detention 
under COFEPOSA is also resorted in 
Buitable ca~es. Durinl the year 1986. the 
Dumber of perSODS detained under 
COFEPOSA Act in connection whh smulII-
Ina activities at tbe following airport, is 
,iveD below : 

Indians Foreign 

281 

53 

82 

249 

128 

21 

35 

52 

Name of airports Number of 
persons detain-
ed under 
COFEPOSA 

Bombay 122 

Calcutta 11 
Delhi 30 
~adras SO 

(Fisures are provisional). 
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(c) The drive alainst smugglinl activities 
at international airports bas been intensified. 
A s~parate set of Air Intelligence Officers 
are posted in the airports 10 discreetly watch 
tbe movements of passengers and their 
luggage. Further. anti-smuggling eqaipments 
such as metal detectors and X-ray baggBle 
scanners are also u~ed to detect concealment 
of contrabands on persons/lDs;de baggage/ 
.fIO· 

Loans to Tribal. 

7486. SHRI CHINTAMANI lENA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the Government's policy to get tbe 
tribals free from the clutches of money-
len4ers by giving them loans from banks; 

(b) whether any ioatructions have 
been issued to the banks in this respect; 

(c) whetber Government propose to 
open branches of nationalised banks in rural 
and adivasi areas; and 

(d) if so, the details tbereof? 

THE MINISTER OF ST A TB IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (8) and (b). 
Reserve Bank of India bas issued instructions 
to aU commercial banks that 10 per cent 
of their total advances should go to the 
weaker sections, which among others includes 
Scbeduled Tribes also. 

(c) and (d). The aim of tbe currunt 
brancb )icen"ing policY for 1985·90 is to 
have one bank office for every 17,000 
population in the rura1 and semi-urban 
areas of ea"'h de-vf"nomeont block and aho 
at least one bank f1ffice witbm a di~taDce of 
10 kms. from each villaae. 

Malpractices in Adoption of Orphaos 

7487. SHRI R.M. BHOYE: Will 
the Minister of WELFARE be pleased to 
ltate : 

(a) when",er I he atteulHHI 01 Government 
.... been dr"wn 10 the varl11U'l m<llpra~uces 

J9IOI104 to by ahe ,OC.,' wQrkc(S IQvolv~4 In 

cas. of adoption of orpbans by well to do 
families; 

(b) if so, tbe facts of sucb cases; 

(c) whether it has come to notice tbat 
grants have been given by GovernmeDt to 
sucb social workers or organisations on the 
basis of false information submitted to 
Government; and 

Cd) if so, the corrective steps taken or 
proposed by Government ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SURI 
GIRJOHAR GOMANGO): (a) and (b). 
The Government have not received any such 
report. 

(c) No grant is sanctioned by Govern-
ment of India to any social worker or 
organisations for adoption work. 

(d) Does not arise. 

'Dbarna- by Award Staff Employees of 
Nationalised Banks 

7488. DR. V. VENKATESH: Will 
the Mmister of FINANCE be pleased to 
state : 

(a) whether award staff employees of 
Indian Overseas Bank did not attend to 
their normal duties on 11 December, 1986 
in Delhi, Madras and other m !jor centres; 

(b) whetber officers and award staff 
employee~ of Indian Overseas Bank staged a 
day long 'dharna' outside the office of 
Banking Division; and 

(c) if so, the reasons therefor and tbe 
actiotl taken by Government in tbe matter ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (8) and (b). 
Yes, Sir. 

(c) The agitation was to protest against 
the killiog of the Brancb Manaser and a 
clerical staff of tbe Ulkoltai Brancb by 
some miscreants. Families of the deceased 
employees have been given Rs. 1 lakb each 
io accordance with GavcrqmcDt luidelipc, 
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Tbe but bas advised that the police is 
reported to have arrested 3 of tbo suspected 
assailan IS. 

AgreelDeatl betwe"D Indian and US 
Companiel for Upgrading the 

Quality of Indian Rock 
Phosphate 

7489. SHRI G.S. BASA V ARAJU : 
SHR} H.N. NANJE GOWDA: 

Will the PRIME MINISTER be p1eased 
to state: 

<a) whether any agreements were signed 
recently between Indian and U.S. Companies 
for upgrading the quality of Indian rock 
phosphate, manufacture of compressed air 
dryers and purchase of tecbDololY by an 
Indian Company; 

(b> if so, tbo main features of the 
agreement reacbed; 

(c) to wbat extent the production of 
computer tapes, floppy discs and video-
audio tapes were undertaken under tbese 
agreements; and 

(d) whether tbe agreements rea~bed in 
February have been implemented ? 

TBB MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE <SHRI 
K.R. NARAYANAN): <a) to (d). The 
information relating to the above is being 
collected aDd will be placed on tbe Table of 
tbe House. 

Backwardaesl of Bibar 

1490. DR. G.S. RA1HANS: Will 
the Minister of PLANNING be pleased to 
stat. : 

<a) whether Plannin. Commission pro-
poses to allocate more funds as a special 
assiataace to Bibar in view or its backward-
ness; and 

(b) if 80, the detaUs tbereof? 

THE MINISTER OF STATS IN THB 

MINISTRY OF PLANNING (SHRI 
SUKH RAM): <a> No. Sir. 

(b> Does not arise. 

Leakage of Newl Re : Ban on CODversioD 
of NOD-Convertible Bonds 

74S11. SHRI RAJ KUMAR RAI : Will 
tbe Minister of FINANCE be pleased to 
state : 

(a) wbether Government have been able 
to trace tbe source of leakage of tbe news 
of a ban on conversion of non-coDvertible 
bonds into equity; 

(b) action Government proposed againit 
persons responsible for the leakage; aod 

(c) the steps taken to safeguard against 
recurrence of sucb a situation in future? 

T8B MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCe 
(SHRI BRAHMA DUTT): (a) Govern-
ment is not aware of any leakage of tbe 
news of a ban on conversion of Non-COD-
vertible Debentures into equity. 

(b) and (c). Do not arise. 

CeDtral ASliltaace for Development of 
'J ransport Facilitiel 

7492. SHRI HUSSAIN DALWAI 
Will tbe Minister of PLANNING be pleucd 
to state: 

(a) whether Union Government sanction 
every year Irants to various States for 
specific purpose of development of transport 
facilities in hill and inaccessibl~ areas; 

(b) wbether tbere is any monitoring 
agency to cbeck if the grants so sanctioned 
are spent for a specific purpose; and 

(c) wbetber it lies witbin tho discretion 
of tbe State Oovernment to ulillzo the said 
grants for any areas which aro Dot hilly and 
inaccessible , 

THB MINISTBR OF STATE IN THB 
MINISTRY OF PLANNING (SHRI SUKH 
RAM): <a> and (b). No Ceotra) aaailtlDct 
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is bcinalranted to States for the specific 
development of traosport facalities in hills 
and inaccessible areas. However. with a 
view to' accelerating tho development of 
designated hili areas in tbe country. Special 
Caural Assistanco (SCAI is beiDl provided 
to tbe concerned Stales. The allocation of 
this SeA among various Stctors, wbich also 
includes Transport and Communication 
acetor. is approved by the PlaDniDI 
Commission. Any adjustment in tbese 
soctoral allocations requires specific approval 
of tbe PlanniDg Commission. 

(c) No. Sir. 

T.V. Sets in IDdi. 

7493. SHRI LAKSHMAN MALLICK : 
Will the PRIME MINISTER be pleased to 
state: 

<a) the total Gumber of TV sets in use 
in India; 

(b) bow many of them are black and 
wbite and bow roany ate in colour; and 

(c) tbe percentale of population 
estimated to be covered by these TV 
sets? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO. 
LOGY AND MINISTER OF STATE IN 
THB DBPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
BLECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : (a) Tbe total number of 
TV sets in use in lodia is estimated to be 
10 million. 

(b) 80!4 of these setl are Black and 
Wbite and remaioiDl2O% Colour TV seta. 

(c) The total population covered by 
tbese TV sets is estimated to be 6.6 per 
cont. 

Prodaetle. of E1edroDle Tele"oD. 
loll .... eatl I. Private Seetor 

'7494. SHR) V S. KRISHNA IYER: 
Will the PlUMB MINISTER be pleased to 
ltate : 

(a) &be total demand 01 .lectrGDio 

telepbone instruments and electronic private 
Automatic Drancb Exchanle; and 

(b) tbe total Dumber of EPABX instru-
ments manufactured in private sector? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECHNO. 
LOGY AND MINISTER OF STATB IN 
THE DEPARTMENTS OF OCBAN 
DBVELOPMENT, ATOMIC ENERGY. 
BLECTRONICS Al'.D SPACE (SHRI K.R. 
NARAYANAN) : (a) Tbe current annual 
demand of Electronic Telepbone Instruments 
is of the order of 10 Jakhs and the demand 
durinl 1989-90 is expected to be of tbo 
order of 30 lakes. Tbe current annual 
demand of Electronic Private Automatic 
Branch Exchanges is of tbe order of 50,000 
Jines and duriDg 1989-90 it is expected to be 
of the order of 100,000 lines. 

(b) A bout 2000 lioes of EP ABXs have 
been manufactured upto December, 1986 in 
tbe private sector. 

Of6een Booked ander Prevention of 
Corruption Act 

7495. SHR I V.S. KRISHNA lYER: 
Will the PRIME MINISTER be pleased to 
state: 

(a) tbe total number of offenders 
booked under tbe Prevention of CorruptiOD 
Act 1947 during tbe year 1986; 

(b) bow many out 01 these belonged to 
Income Tax Department; and 

(c) tbe number of lAS Officers against 
wbom cases were filed under the PreventiOD 
of Corruption Act during 1986 ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
GRIBVANCES AND PENSIONS AND 
MINISTER OF ST A TE IN THB 
MINISTRY Of HOME AFFAIRS (SHRI 
P. CHIDAMBARAM) : <a> During tho 
year 1986, J 140 perSODS were involved iD 
cuea feliltered by tbe CD) under tbe 
Prevention of Corruption Act. 1947. 

(b) Out of tbese. 39 beloDa to lacome 
Til DepartmeDt. 
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<c) During 1986, tbe CDI reaistered 
cases a&ain.t 4 lAS Officers under tbe 
Prevention of Corruption Act, 1947. 

Illue of Bondi by IndIan TelephoDe 
Indoltl')' 

7496. SHRI Y ASHWANTRAO GADAKH 
PATIL: 
SHRI G .S. BASAVARAJU : 
SHRI H.N. NANJB GOWDA: 

Will tbe Minister of FINANCE be 
plcased to state: 

<a> whether bonds floated recently by the 
Indian Telephone Industr, Ltd. have been 
cver-subcribed; 

(b) if so, tbe details tbereof; and 

(c) whether tbe company has been 
aBowed to retain the excess amount ? 

THB MINISTER OF STATE OF THE 
,,fINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE 
IN THB MINISTRY OF FINANCE (SHRI 
BRAHMA DUTT) : Ca) and (b). Indian 
Telepbone Industries Limited were permitted 
to issue Non-convertible Bonds of Rs. ISO 
crores under tbe 14%/10% interest schemes. 
Tbis issue was oversubscribed to the extent 
of Rs. 305.08 crores of which the subscrip-
tion of 10% Bonds was 165.34 crore. and 
for 14% bonds Ra. 139.74 crores. 

(c) Yes, Sir. 

[Trandatlon] 

POUotiOD caused by Small Seale 
Indultrles 

7497. SHRI VIRDHI CHANDBR 
JAIN: Will tbe Minister of ENVIRON-
MBNT AND FORESTS be pleased to 
state : 

<a) whether Government bave formulat-
ed any scheme to check the pollution 
caused by Small Scale Industries in the 
country; 

(b) if 80, wbether a copy of tbis scbemo 
will be laid on the Tablo of tbe House 
aloDlwith the &llieDt features of the scheme; 
aDd 

(c) the amount earmarked by Union 
Govtrnment to tbe States for the purpose' 

THE MINISTER OF STATE IN TBB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : <a) to 
(c). No specific scheme has been formulated 
to cbeck pollutioD caused by small scale 
industries. The industries are required to 
take necessary pollution control measures 
iD tbeir installations. However. fiscal 
incentives in terms of tax concessions and 
soft loans are provided for installations of 
pollutioD control devices. Financial 
assistance is al4Jo given for installation of 
common emuent treatment plants in areas 
with clusters of small scale industries. The 
Union Government bas not earmarked 
acy aUoeatioD for the States in tbiI 
reprd. 

Environmental Clearanee for Bandarlee .... 
Swakot Motor Road 

7498. SHRI HARISH RAWAT: WiD 
the Minister of ENVIRONMBNT AND 
FORESTS be pleased to state: 

Ca> whetber a proposal ror construction 
of Bandarleema-Swakot motor road bu 
been received by his Ministry for approval 
under the Forest (Conservation) Act, 1980. 
and 

(b) if so, when was tbis proposal 
received and the action taken thereon ., 

THE MINISTER OF STATE IN TBB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : <a) No. 
Sir. 

(b) Question does not arise. 

Environment Clearaace to Potato 
Development Centre at 
Pithoragarh Di.trid 

7499. SHRl BARISH RA WAT: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state : 

(a> whetber Government have receotlJ 
received a proposal to accord Deceu8rJ 
approval under tbe Forests (Consenadon) 
Act, 1980 to Gambbiraaon-Champa ... 
Potato DevelopmeDt Centre in Pitborqarla 
district of Uttar PracleIh; and 
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(b) if so, the time by which the approval 
is ~ikely to be accorded ? 

THE MINISTER OF ST A TB IN THB 
MINISTR.Y OF ENVIRONMENT AND 
FORESTS (SURI Z.R. ANSARI): <a) No. 
Sir. 

(b) Question does not arise. 

IDcrease in ReDt of Ballaagar BraDch 
of State Baak of P.tiala 

7500. SURI HARISH RAWAT: Will 
tbe Minister of FINANCE be pleased to 
state: 

(a) wbether tbe reot of Balioapr 
Branch (Delhi) premises of the State Bank 
of Patiala bas beed increased; 

(b) if so. tbe detail. thereof; 

(c) whether this increase conforms to 
the Reterve Bank of India auidelines; 
aDd 

(d) if not, tbe reasons thereof? 

THB MINISTER OF ST A TB IN THB 
MINIS fRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a> Yes. 
Sir. 

(b) Tbe State Bank of Patiala bas 
reported that subsequent to tbe expiry of 
earlier lease deed GO 30 6.85 in terms of 
-With tbo bank was payiDI a rent of 
B.s. 2S00 p.m .• a fresh lea.. was entered 
into witb etreet from 1.7 8S at tbe rent of 
B.s. 24,500 per montb. 

(c) and (d). Tbe baDk bas reported 
tbat th, decision to eoter into De. loase at 
the aforesaid rent was taken by it after 
coDiiderinl tbe matter from all aoales 
includiol tbe prevailinl rates in the )ocality 
and observioa tbe luideliDe8 of Reserve 
Bank of India 00 such Blatters. 

Boar. of Director. of AllDora·Nalaltai 
and Pitlaoralarll R.R.B. 

7SQ1. SHR.I BARISH RAWAT: W&11 
tbo Yiqiator of FINANCB be pleued 10 
.tato dlo toaurt of Boar' 01 D_.". of 

Almora-Nainital and Pithoragarh Resional 
Rural Bank and when it will expire? 

THE MINISTER OF STATE IN TIlB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): 10 terms of 
section 10 of the Regional Rural Banks Act 
1976, a Director other thaD .he Chairman 
is appointed OD the Board of Directors of a 
Regional Rural Bank for a p~riod not 
eloccedlDg two years from the date be 
assumes office. On tbe expirY of the 
said period be continues to hold office until 
bis successor is appointed. He is also 
engible for renomination. The tenure of a 
given period is eovisaled for individual 
Directors and not for tbe Board of Directors 
as one unit. 

[English] 

IDteaslve Tribal Development Programme 
in Kerala 

7S02. SHRI MULLAPPALLY 
RAMACHANDRAN: WIll the Minister of 
WELFARE be pleased to state: 

(a> tbe targets fixed aDd the aJlocation 
made UDder Tribal DevelopmeDt Programme 
for the State of Kerala for tbe year 
1987-88; 

(b) whetber any district-wise body bas 
boon set up for the Implementation of this 
prOlramme in Keral.; and 

(c) if so, the details thereof? 

TUB DEPUTY MINISTER IN THE 
MINISTRY OF . WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) A target 
of economically assistinl 4380 tribal families 
bas been fixed for 1987-88. The tentative 
flow to tribal sub-plan from State PlaD and 
Special Central Assistance for the year is 
R.I. 806.15 lakhs and Rs. 84.00 lakba 
respectively. 

(b) and (c). Tribal Development Pro-
grammes are being implemented tbrougb 
five IDtearated Tribal Development Projects. 
namely. Pdoalur, Idukky, Nilambur, Manan-
tbody and AUapady. 

Baok Fra ad. 

7503. SHRI MULLAPPALLY 
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RAMACHANDRAN: Will the Minister 
of FINANCE be pleased to state: 

(a) whether cases or bank frauds have 
been OD the increase during the last three 
years; and 

(b) the number of cases of frauds by 
bank officers brought to th~ notice of the 
Central VigHaoc, Commission during 1985 
and 1986, separately '1 

THE 1\1 INISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA' POOJ"RY): (a) Infor .. 
mation reparding the total number of 
cases of frauds, nerpetrated in 28 Public 
Sector Barlks in Ind.a and the amounts 
involved tl1ereio, a" reported by them to the 
Reserve Baok of India for the years J984, 
1985 and 1986 Irre~necfive ()f the dates of 
occurrence 140; given below : 

Year No. of frauds Amount 
involved 
(Rs. in 

1984 

1985 

1986 

2410 

2157 

1822 

(Data provlsion"l) 

creres) 

45.18 

53.48 

44.42 

(b) The Central VIgilance Commission 
bas intimated that it does not maintain 
information regardin~ cases of frauds by 
bank officers brought to its notice as sucb. 
However, durmg the years 1985 and 1986 
the Commh;sion had advised prosecution/ 
major penalty proceedings in 140 and 156 
cases respectively pertan'ng to the Banking 
Sector. The Commission bas further stated 
that since tbere is no separate category of 
fraud cases, it could be said tbat the figures 
of 140 and 156 cases included cases of 
frauds brought to its notice because in fraud 
cases generally major penalty proceedings! 
prosecution would follow. 

Shortage of Indira Vikalb Patras at 
POlt Offices 

V504, saRI YASHWA~TJtAO 

.. 
GADAKH PATIL: Will tbe Minister 01 
FINANCE be pleased to state : 

(a) wbether Government's attention bas 
been drawn to the shortage of Indira Vikal 
Patras at post offices in Delhi; and 

(b) if 80, the mt'asures taken to improve 
tbeir availability ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a> and (b). 
There was some shortage of Indira Vitas 
Patras in Delhi in the initial stages. Adequate 
stocks are new available. 

Automatic Stand.by Credit Scheme lor 
CUlt oms Duty on Project Import. 

7505. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister of 
FINANCE be pleased to state : 

(a) whether Government propose to 
introduce an Automatic Stand-by Credit 
Scbeme for payment of enbanced customs 
duty on project imports; 

(b) if so, tbe details tbereof; and 

(c) tbe objective of the scheme? 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SURI 
JANARDHANA (POOJARY): (a) to (c). 
The AU-Jndla term Jendmg institutions. viz. 
IDBI. IFCI and Je}e} have formulated a 
scheme for providing credit for enbanced 
customs duty on project imports as pro-
posed In tbe Central Government Budaet 
for 1987-88. The scbeme would be avail-
able for projects wbich bave been sanctioned 
assistance by the above mentioned term 
lending institutions prior to Ist March. 
1987 and where the capital goods/equip-
ments have not been cleared through customs 
prior to tbat date. Assistance would Dor-
many be available to tbe extent of 90% of 
the additioal duty payable on account of 
increase made in the Budlet for 1987-88. 
Assistance would be on an automatic basis 
with Ii ceiling of Rs. 5 crores and for laraer 
project imports, tbe lead institution would 
take a decision. on a case to case basis. 
The ra te of interest and otber terms and 
~oDditioDS of tile staod-b, crodic would '" 
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tJle~aame -as applicable to the rupee JoaD 
.... taDce IraDted for tbe project. No 
commitment charge win be levied OD tbis 
.. illance, and the period of repayment of 
ItaDd-by credit will normally be synchro-
nised with tbe period of repayment specified 
for the rupee loan sanctioned for the 
project. 

Ezeeative Committee MeetiDls of CSIR 
Laboratories 

7506. SHRf YASHWANTRAO 
GADAKH PATIL: Will the PRIME 
MINISTER be pleased to state : 

(a) the number of meetings of the 
executive committee of the various labora-
tories of the Council of Scientific and 
Industrial Research held dorio& tbe ycar 
1986; 

(b) the number of research projects 
approved and of those dropped at these 
meetinp; 

(c) the names of the laboratories where 
meetioas of tbe executive committees were 
Dot held at regular intervals as 'atd down in 
the rules; and 

(d) the realJons therefor 7 

THE MINISTER OF STATE IN THB 
MINISTRY OP SClENCB AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THB DEPARTMBNTS OF OCEAN 
DBVBLOPMBNT, ATOMIC ENERGY. 
BLBCTRON1CS AND SPACE (SHR) 
IC.". MARA Y ANAN) : Ca) The number of 
meetinls of Executive Committee/Manage-
ment Committee of various Laboratoriesl 
IDItItutes is liven in the statement I given 
below. 

(b) The total Dumber of Researcb 
Projects approved at tbeae me.tinlS durin • 
tbe year 1986 was 870 and the Dumber of 
thOle dropped was 108 • 

(c) Tbe bye-laws of CSIR provide for 
Dot less than 4 meetiDgs in a calendar year. 
The list of Laboratories/Institutes where less 
than 4 meeting were held in 1986 is liven in 
tbe statement liven II below. 

(d) The reasoo stated is that prescribed 
number of meetings could not be held in 
these Laboratories/Institutes due to DOO-
availability of adequate agenda items. 
Instructions have be~n issued to Labora-
tories to ensure that provisions of bye-laws 
are strictly followed. 

Statement-I 

D~talll 0/ meeting, ~J the Execut/,1e 
COl1lmitlf#e 0/ various Laboratorlel/ 

In,litutel 0/ CSI R 

There are 40 Laboratories/Institutes 
working under the aegis of CSIR. Out of 
these 37 Laboratories/Institutes have Execu-
tive Committe~s and tbe remaining 3 bave 
Manalement Committees. Durinl tbe year 
1986 : 

(i) 14 Laboratories/Institutes held 4 
Bxecutive Committee meetiols; 

(ii) 2 Laboratories/Institutes held more 
than 4 Executive Committee 
meetings; 

(iii) 9 Laboratories/Institutes held 3 
Executive Committee meetings; 

(iv) 15 laboratorieS/Institutes held 2 
Executive Committee meetiol8. 

Stateme_t·11 

Detail. of the Laboratoru!,/lnstltutes where the meetlngl of the Executl,e Com",lttee. 
H ere not held Qt regular Interval, during '86 a, laid down In the CSIR ,ule •• 

Sl. 
No. 

1 

Name of tbe Labs./Jnstts. 

2 

I. Ceotf, for Cellu.r and Molecular Bioi.,. H1d.rab.~, 

Number of Be meotiqs 
beld durio. 1986 

3 
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1 2 3 

2. ROlional Resoarcb Laboratory, Hyderatad. 3 
3. National Bnvironmental Enlineering Researcb Institute, Naapur. 3 
4. National Aeronautical Laboratory. Banlalore. 3 

5. Regional Researcb Laboratory, Trivandrum. 3 
6. Central Buildinl Researcb Institute, Roorkee. 3 

7. National Botanical Reaearcb Institute, Lucknow. 3 

8. Industrial Toxicology Research Centre, Mabatma Gandhi Marl. 3 
Lucknow. 

9. Central Blectro-Cbemical Research Institute. Karaikudi. 3 

10. CSIR. Centre for Biochemicals. Deihi. 2 (M.C) 

11. Institute of Microbial Techoology, Chandigarh. 2 (M.C) 

12. Regional Relearch Laboratory, Jammu. l 

13. National Cbemical Laboratory, Pune. 2 

14. Indian Institute of Petroleum, Dehra DUD. 2 

IS. Relional Researcb Laboratory, Jorbat 2 

16. Central Leather Research Institute, Madras. 2 

17. National Institute of Science Technology and Development Studies. 2 
New Delhi. 

18. Indian National Scientific Documentation Centre, New Delhi. 2 

19. Publications and Information Directorate, New Delhi. 2 

20. National Institute o~ Oceanography, Goa. 2 

21. Indian Institute of Chemical Biology, Calcutta. 2 

22. Regional Researeb Laboratory. BbubDes~ar. 2 

23. B..onal B._reb Laboratory, Bhopal. 2 

24. CSIR. Complex, Palampur (HP). 2 (M.C) 

ReductloD la Son"are Export. (b) the likely position in 1987 , 

7507. SHRIMATI BASAVARAJBS-
WARI: Will the PRIMB MINISTER be 
pleased to Itate : 

<a) to wbat extent softwaro export. were 
redued duriq 1986; aod 

THB MINISTER OF STATB IN THB 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER. OF STAtB IN 
THB DBPARTMBNTS OF OCEAN 
DBVELOPMENT, ATOMIC sNt!RGY. 
BLEClR.ONICS AND SMal (lIIRJ 
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K.R. NARAYANAN) : (a) Software export 
increased during tbe year 1986 as compared 
to 1985. 

(b) The computer loftware exports are 
expected to grow at tbe rate of 60" durioa 
1987 as compared to tbat in 1986. 

Discussions wltla Freadl Forelga 
l\fiaister 

7508. SHRIMATI BAS AVARAIBS-
WARI: Will the Minister of FINANCE be 
pleased to state : 

<a) whether French Foreign Minister 
visited India during March, 1987 and bad 
discussions on economic relations between 
the two countries; 

(b) wbether the projects on which France 
bas agreed to help aDd assist were discussed; 
and 

(c) if so, tbe details of the projects that 
will be assisted by Fraoce and to what exteot 
France has agreed to finance the projects ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) France 
Foreign Miniiter Mr. Jean Bernard Raimond 
visited India in March, 1987 and bad discus-
sions with tbe Minister for External Afiairs. 

(b) Discussions with Minister Raimond 
were of a general character and DO specific 
proj~ct or tile financiDI thereof came up for 
discussion. 

(c) Does not arise. 

Openiaa of Represeatatlve Office of 
Sanwa Baak ia Iadla 

7509. SHRl G .S. BASAV ARAlU : 
SARI S.M. GURADDI : 

Will . tbe Minister of FINANCE be 
pleased to state : 

<a) wbetber, woJld's fifth laraest bank 
Saowa bas decided to open a representative 
001ce in India;.. 

(IQ if 10, ta. maiD objecti¥e of the 
Saow. Bank; 

(c) whether this is tbe tbird Japanese 
bank which will operate in India; 

(d) wbether this bank will also extend 
loans to Indian Government; and 

(e) the other orpnisations to wbich tbi. 
bank proposes to provide loans and tbe 
conditions tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF FINANCE (SHR) 
JANARDHANA POOJARY): (a> to (e). 
Saowa Bank Ltd., a Japanese Bank, has 
opened its Representative Office at New 
Delhi on 27.3.1987. Sanwa Bank Ltd. is 
tbe fourth Japanese Bank having presence 
in India. 

The Representative Offices of foreign 
banks in India are not permitted to carry 
out any banking business in India. Their 
function is msinly to promote the services 
of their parent offices in India and work as 
Liaison Offices. The Representative Office 
of Sanwa Bank Ltd. at New Delhi is not 
permitted to extend any loans or advances 
to the Government of India or to any other 
organisations in India. 

Fraud in Lashker-Gwalior Branch or 
State Bank (If Indore 

7510. SHRI RAJ KUMAR RAJ: Will 
the Minister of FINANCE be pleased to 
state : 

(a) whetber a fraud throuah an 
alleged wrong advance by the State Bank 
of Indore Lasllker-Gwalior Branch bas 
been detccted recently; 

(b) if so, the details of the amount 
and bank officials involved; and 

(c) tbe action taken in tbis regard? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY) : (a> State 
Bank of Indore bas reported tbat a fraud of 
Rs. o.sa lakhs approximately took place 
at its Lasbkar (Owalior) Branch in tbe year 
1981. However, the fraud had taken place not 
througb wrong advance but withdrawal 
by collectinl a fraudulcntly altered draft. 

(b) Tbe Bank bu reported that a 
draft for al. 57,525.05 reported to ba,e 
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been issued by Canara Bank OD its Rajkot 
Brancb was takon into possession by 
some impostor who managed to got an 
aggregate payment of Rs. 57.500 by 0POD-
inB a fictitious account at the Lashkar 
Branch of State Bank of Indore. 

(c) State Bank of Indore has raported 
that departmental action has boen taken 
against the Accountant, who was found 
negligent in this case. The Bank has 
further reported that the paying bank had 
todged an FIR with the Central Kotwali. 
Lashkar. However, the Police had closed ~ 
tho case on 24.4 as, since the culprit could] 
not be apprehended. 

[ Tralls/alion} 

Expenditure on De-Addiction Mealores 

7511. SHRI VIRDHI CHANDER 
JAIN: Will tbe Minister of WELFARE 
be pleased to state: 

(a) the amount allocated to each 
State and registered voluntary organisations 
in the country for de-addiction measures 
during 1984-85, 1985-86 and 1986·87; 

(b) the amonnt spent by each State 
and registered voluntary orBanisations: and 

Cc) tbe Dumbor of persons benefited. 
State-wise? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) to (c). 
During 1984-85 DO grant-in-aid was liven 
to any organisation for de-addiction 
measures. During 1985-86 and 1986.87 
Irant-in-aid was given under the Central 
Scheme of 'Cassista 3ee to voluntary oraani-
sat ions for education work for prohibition, 
counselling and rebabilitation work for 
alcoholics, dtUB addicts and other victims 
of social crime. Under this scheme grants 
were given for setting op or runnin. 
counselling and guidance centres, for 
organising de-addiction camps, and de-
addiction centre.. Since the problem is 
largely mainfested in metropolitan cities 
and larlo towns, assistance is given under 
the Scheme to voluntary organisations on 
the basis or the proposals submitted by 
tbem. Delails of the assistance given by 
Government of India. expenditure incurred 
and persons benefited is given in the state-
ment given below. 
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[Engll,,,) 

Se.emes SublDltted by Karn.taka 
Go,ernmeDt 

7512. DR. V. VENKATESH: Will 
the Minister of PLANNING be pleased to 
state: 

(8) whether Karnataka Government have 
submitted any schemes including industrial 
ones to the Planning Commission for im-
plementation during the Seventh Plan; 

(b) if so, the details tbereof; and 

SJ. Name of tbe Project 
No. 

1. Cauvery Water Supply Scheme 
(Stalo III) 

2. Diesel Generating sets at Kolar, 
Bidar. lamkandi and Indi. 

3. Sbaravati Tail Race HEP 

Mlero Prolet. for Denotl8ed Tribe. 

7513. SHRI V. KRISHNA RAO 
Will the Minister of WELFARE be pleased 
to stater: 

(a) whether State Governments have 
lougbt additional assistance to implement 
more micro projects to uplift the denotlfied 
primitive tribes; 

(b) if so, tbe details tbereof; and 

(c) Government's 
matter? 

reaction in the 

THB DEPUTY MINISTER IN 
THE MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) : <a) No pro-
posal for Denotified primitive Tribe Project 
(Micro Project) from tbe State Governments 
is pending with tbe Ministry. 

(b) and (c). Do Dot arise. 

(c) the action taken or proposed to f 

be tak~D thereon 'I 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 
RAM): <a> to <c). Subsequent to the 
finalisation of the Seventh PJan of the State. 
the Planning Commission bave approved 
2 schemes suggested by the State of 
Karnataka for implementation during the 
Seventh Plan. Another proposal from the 
State Government, is presently pending for 
clearance. Requisite details of tbese scheme 
are liven below: 

Estimated Status of the 
Cost (Rs. crores) Project 

240.00 Cleared in Septem-
ber, 1986 posed 
for World Bankl 
IDA Assistance. 

50.81 Cleared in 
February 1987. 

182.55 Approval pendinB 
for want of envi-
ronmental cloar-
anco. 

CoaehlDI Centres for SCISTI in 
Sikkim 

7514. SHRIMATI D K. BHANDARI: 
Will the Minister of WBLFARE be pleased 
to state: 

<a> whether students belonging to 
Scheduled Castes/Scheduled Tribes category 
are given free/stipendary special coaching 
at different places in different States for 
banking services examinations; 

(b) if so, whether this facility bas 
been extended to Sikkim; 

(c) if since when; and 

(d) if Dot, the reasons tbereof? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SURI 
GIRIDHAll GOMANGO): (a) Yea Sir. 



(b) to (d). Any candidate beloDgiDg 
to Scheduled Castes/Scheduled Tribes from 
anywbere in India. 8ikkim included. can 
avail of tbe facilities of sucb special 
coacbina in any of tbo existinl Centrea. 
There is. bowever. DO Centre set up iii 
Sikkim as there is no proposal in tbe 
matter from tbo State Government of 
Sikkim. 

FiDaDeial AulstaDee to WOlDeu 
EDterpreneu rl 

7515. SHRIMATI D.K. BHANDARI: 
Will tbe Minister of FINANCB be pleased 
to state: 

(a) whetber the Industrial Develop-
ment Bank of Jndia bas formulated certain 
scheme to provide tra!ning and financial 
assistance to women ontrepreneurs; 

(b) if so, details of the scheme and 
objcctJVes thereof; and 

(c) tbe terms and conditions of 
financial assistance? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINAl'CE (SHRI 
JANARDHANA POOJAR Y) : <a> to (c). 
The Industrial Development Bank of India 
(IDBI) has a scheme for women entrepre-
neurs with the twin objectives of providing 
training aDd exrension services support and 
for extending financial assistance on con-
cessional terms to them for setting up of 
industrial units in the small scale sector. 
The programmes for training and extension 
services are to be organised by lOBI through 
identified agencies aod a subsidy upto Rs. 
10,000 per beneficiary is available to such 
til f'ning agencies to cover their training 
exptoses. 

All projects in SSI sector (includiing 
cottage. village and tiny industries) promoted 
and managed by women entrepreneuR 
are eliaible for assistance under tbe scheme. 
The minimum promoters contribution would 
be 12.5% of tbe project cost for units'SCt up 
in 'A' category.backward districts and 15% 
of tbo project cost in other areas. The 
debt-equity r&tio for sucb units would 3 : 1 
Tbe rate t)f interest would be 9% p.a. on 
lOBI refinancc whb correspondina rate on 
the loaDS of tbe primary lender. Dot to 
QCOOCII2.SS. aad- dlo repa,IDtDlof tho 

loan is to be over a period not exceediDI 
10 years including a moratorium of 2 
yeara. 

Bauk LoaDlla Slkkl. 

7516. SHRIMATJ O.K. BHANDARI: 
Will the Minister of FINANCE be pleased 
to state: 

(a> tbe lead bank fUDctioniDg in 
Sikkim; 

(b) siDce when it i. fuoc:tioniDI and 
what are its functions; 

(c) wbether the bank has sponsored 
certain beneficiaries for financial assistanco 
duriog 1985 and 1986; 

(d) if so. number of beneficiaries 
sponsored in each year; and 

(e) if oot, reasons therefor and by 
which time tbe bank is likely to start 
sponsoring beneficiaries ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
(JANARDHANA POOJARY): <a) aod 
(b). Reserve Bank of India (RBI) bas 
reported that the State Bank of India has 
Ute lead responsibility for the entire State 
of Sikkim since April. 1985. The Lead 
Bank bas to act as a leader for coordinat-
ing the efforts of all credit institutions ror 
expansion of the brancb banking facilities 
and for meeting the credit needs of tho 
rural economy. 

(c) to (e). The Lead Banks are Dot 
required to, and do not therefote, spODsor 
individual beneficiaries for bank assistance. 
As p~r the latest data available outstanding 
priori1y sector advances of Public Sector 
Banks in tbe State of Sikkim as on 
31.12.1985 was Rs. 473.76 latbs in 7542 
borrowal accounts. 

(Translallon) 
Sell ElDploymea t Sdaeme 

7517. SURI KAMLA PRASAD 
RAW AT: wm die MiDister of FINANCE 
be pleased to state: 

<a> tbe number of the urban poor in Delhi 
aDd iq __ b_i District of Ct.., Prad", 



who M.e beea .dvaD~4 loans UDder tbe 
Self t!mploymedt Scbeme for Urban Poor; 

(b) wbetber the sebeme is likely to 
continue d.ia. til. ourreat fiDaneisl year 
al80; 

(0) if so. tbe provision made/ proposed 
to be made for tbis Scbeme dutiDl tbe 
cunent finaocial year; 

(d) if not, tbe reasons tberefor; 

(0) wbether complaints have been 
received regardin, irregularities 10 makin, 
tbe loans available; and 

(f) if so. tbe action taken b, tbe 
Government in tbis reaard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCe (SHIU 
JANARDHANA POOJARY) (a) 
Presumably tbe Hon'ble Member is 
referriDl to the Self .. BmplOJment Pro-
gramme for Urban Poor (SBPUP) wbic1l 
was launcbed on 1st kptember, 1986. 
a_rYe Balik of India ·bas reported that 
the complete Scate-wise data under Sell-
Bmployment Programme for ·t1tbaa Poor 
bave not yet become available. Ho"eyer, 
as per tbe information .vailable with 
Roserve Bank of India, 16.812 cues bave 
been sanctioned 10aOl under SBPUP in tbe 
Union Trrritory of Delhi. 

As per 'the data reponing system ftom 
bankl under SBPUP,' baob are required to 
furnish StAte/Union Territory-wile perfor-
.-ace clata. HeDQe tep .... te data in 
_pcct of Bar.baoki Diltri". Uttar Pradesh 
are DOt available with RBI. Hewever, as 
per abo ioformatioo awUlabJo with them, 
MI2,4·ca. .. ve beea saaationed in Uttar 
!lad_II upto December, 31, -1986. 

(b) Yes, Sir. 

(c) and (d). An increased provilion 
bat been made In current 8naDC1al ,... 
for meetinl towardl 1_ capital lubeidy 
compoocot under the pro .... mme. 

(e) ad (f). In a Scb .... /Pro ........ 
wbicb is beiDg implemeatld "',olJlheu. 
the country there may be a lew complaintl 
reaardiDJ implemeDtat'loD dI At MMe. 
lIowetet, Whldefer·., 451.: ......... 
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is ftCeived by the Government. the same 
is referred to Reserve Baok of India/con-
cerned cOmmercial banks for takinl 
remedial action. 

[Bn,H",] 

BaDldDg Senlce Commission 

7518. DR. O.S. RAJHANS: Win 
the MiDis.r of FINANCB be pleased to 
state: 

<a) whether there is any proposal to 
wind up tbe Banking Service Commission; 

(b) if 10, tbe other systems for recruit-
ment considered by Government; and 

(c) by when tbese Dew systems are 
likely to be introduced? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRt 
JANARDHANA POOJAR Y) : (a) Banking 
Service Commission has Dot been set up 
aDd therefore, the question of winding it up 
dOOI not ariae. 

(b) Recruitment of officers cadre aDd 
clerical _dre personnel in the public sector 
baoks is beiog done by various Bankinl 
Service Recruitment Boards and tbe Central 
Recruitment Board. Recruitment in Sub-
ordinate Cadre 'is done through local Em .. 
ployment Exehaopa. 

(c) Does not arile. 

Salar, Sa,I",1 Scheme 

7519. SHRI V.S. KRISHNA IYEa· 
Will the Minister of FINANCE be pJea'"d 
to state: 

.(8) wIIotlwr· it baa come to the notice of 
Ge¥tm •• Dt,daat .,remium receiptl are DOt 
aoHott1tdMd 1101' per~ical slatementa of 
.-ou .. · ... t to the LIC policy-holders 
uader Sail" SaYiDII S;beme; aDd 

fb) if 10, abe steps taken/proposed to 
lcod pNtDium receipts to alae policyholders 
uader Salary SaviDls Scheme relularly ? 

TBiI MINISTBll OF STATE IN THE 
MIIi.ay rOP .JfINAJiCB '{SII&I 
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JANARDHANA POOJAB.V): (8) and (b) 
Under the Salary Savinss Scheme policies, 
by It. very nature, the premiums are paid 
through salary disbursement made by the 
employer to the employees, wbo are tbe 
LIC poiie), bolders. The premiums are 
received by tbe LIC by one remittance and 
only one consolidated rec:eipt is issued to 
tbe paying authority. There is. tbus, 
ecor.omy in tbe administration of sucb 
policies, savina the extra charge of 5" of 
tbe premium levied for monthly payments, 
where individual receipts are required to be 
issued to the policyholders. It has, there-
fore, been laid down in tbe Sebeme tbat no 
individual premium due notice or receipt 
will be i4Jsued by tbe LIC. If, however, a 
policyholder desires a statement of premiums 
paid by him during tbe coune of a ycar, 
tbe- statement is being sent to him on 
request. 

Cheque Books 

7S20. SURI V.S. KRISHNA IYER: 
Will the Mmister of FINANCE be pleued 
to state: 

(a) whether it is a fact that the present 
cbeque book.s issued by nationalised bants 
d, not have counterfoits; 

(b) if 50, whether it is causing much 
inconvenience to the customers in making 
necessary entries regardinl money drawn 
from their accounts: 

(c) the total amount saved by the 
nationalised l-anks on account of introduc-
ing the new cheque books without counter-
fods; and 

(d) whether Govtrnment propose to 
re-introduce the old type of cbeque books 
witb couoterfOiIs 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (d). 
Banks have been advised by Reserve Bank 
of India to contain the cost of issuing new 
cbeque books by eliminating counterfoils 
and providing instead record slips for keep-
Ina record of the deposits and withdrawals. 
This measure bas already been implemonted 
in respect or MiCa cheques in whoso caao 
~8t of paper and priodo, is mu~ blab" 

than in tbe case of ordinary cheques. Banks 
issue cheque books to their account holder. 
(ree of any cbarle and it is easentiaJ tbat 
tbey contain tbe cost involved within reason-
able limits. The precise savin •• on account 
of dispensing with the counterfoils have not 
been estimated. 

There is no proposal to reintroduce 
counterfoils in MICR che1ues. 

loYestment In Electronic Indu.try in 
India by Multi-National Forelga 

Compaoles 

7521. SHRI AMARSINH 
RATHAWA: Will the PRIME MIN1STER. 
be pleased to state : 

(a) whether multinational campan_ 
have shown their interest to enter tbe 
electronic industry in India: 

(b) if so, the names of tbose companies; 

(c) the Government's reaction thereon; 
and 

(d) Government's policy in reprd to 
allow foreign companies into electronic 
industry in India 7 

THE MINISTER OF STATE IN rna 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : (a) Yes, Sir. 

(b) The names of tho companies are 
given in statement-) given below. 

(c) and (d). The cases are examined on 
tbeir merits within the overall framework of 
policy on foreign technology /investments 
(statement-II below) and decisions taken 
from time to time. 

Statement-I 

J. MIs. Pbillips, Holland. 

2. MIs. Marconi lDstru.ents LtfI •• 
U.K. 

,. N/'. T~tJ~i'f !ttd •• V·S..\. 
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4. MIs. Gould Inc., U.S.A. 

5. MIs. NBC, Japaa. 

6. MIs. ltaltel, I tal, . 

V. MIs. Granier Associates Ltd., U.S.A. 

8. MIs. Harria Corporation., U.S.A. 

9. MIs. NBRA, Norway. 

10. MIs. Toshiba, Japan. 

11. MIs. Fujitsu, Japan. 

12. MIs. Brown Boveri Corporatioo, 
Switzerland. 

13. Mis. Ericsson. Sweden. 

31. MIs. Verbatim Corporation, USA. 

32. Mis. Omni Resources CorporatioD, 
USA. 

33. MIs. Pboenix, West Germany. 

34. MIs. Cinaprint Baldini PLC, UK. 

35. MIs. Corning Glals Works, USA. 

36. MIs. Akustiscbe Ukinograte Gmbh, 
Austrial. 

37. Burrouns Corporation USA. 

38. Control Data Corporation, USA. 

39. Digital Enquipment Corporation. 
USA. 

14. MIs. Bell Telepbone ManufacturiDg) 
(ITT), Belgium. 40. Hewlet Packard Co., USA. 

15. MIs. Siemens, West Germany. 41. Olivetti, Italy. 

16. MIs. CIT.Alcatel, FraDce. 42. NCR Corporation, USA. 

11. MIs. GTE. BelJium. 43. Asea, Sweden. 

18. MIs. OKI, Japan. 44. General Electric Company. UK. 

19. MIs. FACE, (ITT), Italy. 45. Siemens, FRG. 

20. Mis. Salem, France. 46. MIs. Marconi Communication System, 

21. MIs. Sanyo Blectric Co. Ltd., Japan. 

22. MIs. Sanyo Blectric Tradinl Co. Ltd., 
Japan. 

23. MIs. Mit~lUbisbi Corporation, Japan. 

24. Mis. Tecbu:~o Co. Ltd., Japan. 

25. MIs. Metalvooto Film SPA. italy. 

26. MIs. SaDYo Blectronic Co. Ltd., Japan. 

27. Mis. Holex International Inc., USA. 

28. MIs. Stability Electronics Components 
Ltd., UIC. 

29. MIs. Packaainllndustries Group Inc., 
USA 

UK. 

Statement-II 

Polley on Foreign Technology/lnve,tment, 

Import of technology and foreIgn eolia-
boration (technical) is permissible in all 
areas of electronics. Foreign collaboration 
approva]s will be issued on examination for 
satisfaction of tbe following criteria : 

I. Technology is Dot readily available to 
tbe party within tbe country. 

2. Technology is contemporary aDd 
appropriate for tbe country. 

3. The tecbnololY offer. sigoificant costl 
indilenisation advantage. 

4. Ability of tho party to absorb aDeS 
ppdat~ 'Il, bnportod t~bDOlo'1. 



~4~ W,lt/~" .Answers VAlSAlCHA .2. J909 (SArA) Written Answers 246 

Por certain items, the government bas 
decided to acquire tecbnology on a centra-
lised basis; because a veriety of technoloaies 
milht render the iodiaeneous product costly 
in comparison to international prices. 
Presently, the items covered undcr this 
scheme are : (i) telephone instruments 
(ii) electronic PABX systems, and (iii) rural 
automatic excbanaes. 

Poreign equity holding upto 40 per cent 
is allowed in all areas of electronics. The 
following areas in electronics art open for 
majority foreign investments (eitber oxistinl 
or DeW more than 40 per cent foreign 
equit, companies): 

1. Electronic components. 

2. Materials (for electronic industry). 

3. Closely-held higb technology items in 
other sectors of electronics industry. 

Allowing majority equity as above will 
be subject to: (a) merit of the case, (b) 
sucb tecbnology is not available to Indian 
companies linclndinl upto 40 per cent 
foreign equity), and (c) where tbe country 
bas not been able to invest significantly in 
Rand D to provide timely and competitive 
knowhow to the entrepreneurs. 

Establlsbment of Marine Park In Anclhr. 
Pradelb 

7522. SHRI V. TULSIRAM : Will tbe 
Minister of ENVIRONMENT AND 
FORBSTS be pleased to state : 

(a) wbetber tbere is any proposal to set 
up a Marine Park in Mahboob NalBr dis. 
trict of Andbra Pradesh; 

(b) if so. tbe details and salicnt features 
thoreof; and 

(c) tbe estimated expenditure likel, to 
be incurred on tbe marine park ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMBNT AND 
FOllBSTS (SHRI Z R. ANSARI): <a> 
No. Sit. 

(b) and (c). Do not aria,. 

Frauds in BraDebes of R.B.I. 

9523. SHIJ V. TULSlaAM; win 

tbe Miniator of FINANCE be pleased to 
state: 

(8) whetber the cases o( fraud and cheat. 
ing in tbe R.esorvo Bank branbess bave been 
on tbe increase during the last tbree years; 

(b) if so, tbe number of sucb cases. 
branch-wise durins the last tbree yean; 

(c) tho number of persons found invol-
ved in these frauds; and 

(d) the action taken apinst them so 
far? 

THE MINISTER OF STATB IN THE 
MINISTR.Y OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (d). 
The R.B.I. bas reported that cases of fraud 
and cheatiDI aro not OD the increase in the 
Bank. The R.B.I. bas fUrther reported tbat 
during the years 19M, 198' and 1986 there 
was only one case of fraud involvinl an 
amount of Rs. 7,600 wbere paid defective 
notes in the Chest Notes Remittacce reeeived 
at its Jaipul Office wali detected. The cue 
was referred by tbe Bank to tbe C.B.I. 

As regards cases of cbeating duriDJ tbe 
above period. the R.B.I. bas reported tbat 
it had taken Dote of J9 cases wbicb mainly 
pertained to abuse of variou&. facilities 
provided by the Bank to its employees, sucb 
a8, LFC. ConveyaDco AlJowaD"s/Cbaraes. 
Travellina Allowance. etc. Office-wise 
Information in respect of these cases i. liven 
below: 

Office 

Bomba)' 

New Delhi 

Naapor 

Madras 

Trivandrum 

Jammu 

ICanpur 

No. of 
cues 

12 

2 

1 

I 

1 

1 

t 

l' 

No. of 
emplOJee& 
involved 

12 

2 

1 

1 

1 

1 

1 

19 
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The R.B.I. bas reported tbat the follow-
in. action bas been taken against tbe oon-
cerned employess : 

Nature of action 
taken 

<a) Dismissal 

No of employes 

2 

(b) .Reduction 01 pay 6 

Cc) Popri. s 

The Bank bas also instituted diecipllnary 
proceed lOIS alainst tbe remaioiDI 6 emplo-,... 

Seizure or Gold at Bomba) by Custo •• 
Preventt.e Collectorate 

7524. SHRI K. RAMACHANDRA 
llBDDY: Will the Minister or FINANCE 
be pleased to state : 

(a) whetber lold wortb Rs. 2.71 crores 
weigbins 171 kgs. and also worth Rs. 2.11 
crores weiabinl 84.22 kls bas been seized 
on 23 January, 1987 and 25 January, 1987, 
respectively, by tbe Customs Preventive 
Collectorate of Bombay; 

(b) wbother any incentives and rewards 
have beeo announced for tbo sta« responsi-
ble (or tbo seizure. and if 10, details 
thereofi and 

(0) action taHD against the offeoders ? 

THB-MINISTER OF STATB IN THE 
MINISl'R Y OP FINANCB (SHRI 
JANARDHANA POOJARY): (a) and (c). 
Reports received by tbo GOYel1lment 
indicate tbat on 23rd January, 1987, tbe 
Officers of Customl Preventive CoUectorate 
Bombay, seized lold of forcian oriain 
weiahinl 87.45 K,I. and valued at about 
RI. 2.18 crores from a country craft M.S. V. 
MAL MAMUN". On 25tb 1anuary, 1987, 
in anotber case, lold weilbina 43.415 Kp. 
valued at about Rs. 1.09 crores wal reco-
vered and seized from a country craft 
M.S.V. "AL HIRAMOTr'. 

III daia-coaaccaoa. 8 crow mcmbou oJ 
')Ie enftl havo beoa arrtItod. 

(b) Advance rewards amouDtinl to 
RI. 7.55 lath. have been sanctioned to the 
staft" who participated in botb tbe seizure 
operations. 

Aft'orestatfoD Programme 

7525. SURI H.B. PATIL: Will the 
Minister of BNVIRONMENT AND 
FOR.ESTS be pleased to state : 

<a> whether any targets were fixed for 
tbe Sixth Five Year Plan for bringinl 
wasteland under fuel and fodder Planta-
tions; 

(b) if so, the details tbereof; Ind 

(c) to what extent tbe taraets were 
achieved? 

THB MINISTER OF STATB IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SRRI Z.R. ANSARI) : (a) No, 
Sir. 

(b) and (c). Do not arise. 

RepaYlDeDt of National OefeDee Gold 
Bonds 

7526. SHRI H.B. PATIL: Will tbe 
Minister of FINANCE b. pleased to 
state : 

(a) whether Reserve Bank of India baa 
decided to discontinue the present arrange. 
ments or repayment of National Defence 
Gold Bonds, 1980, from some of ita 
branchQj aDd 

(b) if so, tho details regarding tho 
policy in this re.ard ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FJNANCB (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
Tbe bonds are now repAyble tbrouall eleven 
brancbes of Reserve Bank of Iodia. In view 
of tbe problems inVOlved to stock ing lold in 
varioul places it il proposed to make 
repayments only throop two of6cel viz. 
Bombay and Delhi from J-7-1987. 

PeraOM A, ..... under Self ElDptoymeDt 
Schemel 

7'27. SHRJ ANANTA PRASAD 
SETHI : 
SRR1 A.C. SHAN-MUG AN : 



Win tbe Minister of FINANCe be 
pleased to state : 

(a) tbe Dumber of persona allisted 
under self .. employment lCbemes aDd tho 
total amouDt disbursed duriq 1986-87, 
Stele-wise; 

(b) the total number of applicants; 
and 

(cl the Dumber of Scheduled Castes 
and Scbeduled Tribes persons out of tho 
benaficiaries particularly in tbe State of 
Orissa? 

THE MINISTER: OF STATB IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOlARY) : (a) to (c). 
Presumably, tbe Hon'ble Member is rderring 
to tbe Scheme for providing Self-Employ-
ment to the Educated Unemployed Youth 
(SBBUY) wbich was introduced during the 
year 1983-84. Under tbe Scheme, with 
effect from 1986·87, the Government of 
India bas decided that atleast 30" of tbe 
sanctioDs shall be for Scheduled Castesl 
Scheduled Tribes beneficiaries. It has been 
reported tbat tbe progress of the Scbeme 
for the year 1986-87 will be known after 
sometime when the final information from 
all the Stat. Governments/Union Territory 
Adminiltrations is received. 

Rile In CODlamer Price Indes 

7528. SHRI N.P. JHANSI LAICSHMI : 
Will tbe Minister of FINANCB be pi_cd 
to Itate : 

(a) the estimated rise in tbe consumer 
price index with 1960-61 as the base year, 
in the first six months of 1987; and 

(b) the impact of such rise in eacb yaar 
of tbe Seventh Plan on : 

(i) Plan projects estimates and 

(ii) Persons below poverty line ? 

THE MINISTBil OF STATB OF THE 
MINISTRY OP PETROLEUM AND 
NATURAL GAS AND MINlSl'BR OF 
STATE IN THE MINISTRY OF FINANCB 
(SHB I BUHMA OOTT) : (a) Tho 
Coaau... PrJco a.. fer ..... aI 
Worken (Bale lHO=-lOO) atood at 688 ill 

Jan.a.., 1981 and 686 in February, 19&.7 
(latest available). The Index for Jan_.., 
1987 did not show any increase while for 
February it bas decliaed by 2 points or by 
0.3 per cent compared witb December 1986 
Iove1. 10 tbe absence of the CODlUlDel' 
Price Index for subsequent months it is not 
feasible to estimate the incrOSIO in tbe tint 
six months of 1987. 

(b) does not arise. 

Promotion of MMG Scale-If Officer. 
In Punjab Natloaal ... k 

7529. SURI ANADI CHARAN 
DAS: 
SARI BANW ARI LAL 
BArRWA: 

Will tbe Minister of FIN ANCB be 
pleased to state : 

(a) whether appointments are made in 
Punjab National Bank in accordance witb 
tbe roster points; 

(b) tbe total Dumber of vacaacie. in 
M MG Scale-II filled up since 1984 upto 
date, year-wise by promotion according to 
roster points in Punjab National Bank; 

(c) the number of posts in MMG 
Scale-II kept reserved for Scbeduled Caste 
and Scheduled Tribes. year-wise; 

(d) the number of SC/ST candidates 
working on tbe post of MMG Scale-II at 
Meerut and the steps beina taken to wipe 
out tbe backlog, if any; and 

(e) the number of SC/ST and leneral 
C8Ddidates, separately posted in Delhi Zone 
after promotion as MMG Scale·1I sinc:e 
1984 ? 

THE MINISTBR OP STATE IN THB 
MINISTRY Of FINANCB (s .. al 
JANARDHANA POOJARY) : (a> As per 
tbe Brochure OD Reaervation8 lor ScIIeduled 
Cllte/Scbeduled Tribe in .. Yi.... all 
appointment. to which reaer¥atioal are 
applicable. are to be mHe ill accorclaJlce 
witb tbe rosters subjoct to suitable candi-
dates becoming available. Punjab National 
Bank baa rQpGrted tbaa appointm_ta to all 
the posta in tbe bank to whicb fCIOn"ai.iOGi 



apply. are beiDa made by it in a:cordanco 
with tbose principles. 

(b) and (c). The bank bas reported tb&t 
siace promotions to Middle Management 
Grade Scale-II in Punjab National Bank 
are based on selection metbod only. tbe 
I'eIe1'Vations for Scbeduled Casto/Scbeduled 
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Tribe do not apply to 8uoh promotions. 
However. tbe details of total promotioDs 
made from Junior Management Grade 
Scale-I to Middle Management Grado 
S~le-1I and tbe Dumber of Scbeduled 
Casto and Scheduled Tribes among tbem 
during tbe years 1984, 1985 and J986 were 
as reported by tbe bank, as under : 

Year Total No. of Scbeduled Caste/Scheduled Tribe out 
promoted 

1 2 

1984 650 

1985 712 

1986 403 

(d) As reported by the bank. as on 
31.12.86. four officers, io Middle Manaae-
ment Grade Scale-lI, belonging to Scbeduled 
Caste cateaory were posted in Meerut Zone 
of the Bank. Since tbere is no reservation 
for Scbeduled Caste/Scbeduled Tribe in 

Year 

1984 

1985 

1986 

Total No. promoted 
to MMG Scale-II 

and posted to 
Delhi Zone 

34 

84 
44 

Mew PlaD to Attract ladlaD TaJeats 
from Abroad 

7530. SHR. T. BASHBBR: Will the 
PRIMB MINISTER. be pleased to state : 

(a) wbetber Government propose to 
evolve a DeW plan to attract back Indian 
.cieatiats an technologists who durinl tbe 
past few year. bad lone to otber couotries; 
ao4 

(b) if 10. tIM details thereof? 

of colum No. 2 
Scbeduled Caste Scbeduled Tribe 

3 4 

12 1 

36 2 

35 9 

promotions to Middle Management Grade 
Scale ·n. tbe question of backlog and its 
clearance does not arise. 

(e) Tbe information. furnished by 
Punjab National Bank is as under: 

General 

34 

84 

41 

Scheduled 
Caste 

Scheduled 
Tribe 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATB IN 
THE DBPARTMENTS OF OCEAN 
DEVBLOPMENT. ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI R.R. 
NARAYANAN) : (a) aDd (b). The 
Government is tryiDI to workout methods 
01 attractinl Indian scientists aDd tecbno-
1011sti who durinl tbe post few ycars have 
lone to other countries, However. a 
Dumber of meuurea bad been taken from 
dOlI to time 10 &be put to attract Indian 
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aci •• tists aDd tec"oololiltl lettted abroad 
to come back to the country. Some of 
these are: 

Programmes have been launched throuah 
which 'core' groups of scientists are created 
in the country with all necessary modern 
facilities requir~d for pursuing research in 
new and frontier areas of science. 

There is a provision for temporary ~ 
placement of scientists and tecbnolo.ists] 
under the scheme for Scientists Pool. 

A provision has also been made for 
creation of suptrnumerary POliS. 

Facilities to import equipment. have 
been provided to the scientists and techno-
logists returniog from abroad. 

With a view to aSlisting non-resident 
Indians to secure expeditious clearance of 
their applications for setting up of industrial 
units in the country. a Special CeJl has been 
created in the Ministry of Industry. 

Delegations of enhanced administrative 
and financial powers have been made to 
scientific institutions to improve workin. 
conditions of scientists. 

New scientific departments/organisations 
such as Departments of Biotechnology. 
Ocean Development, Environment. Non-
conventional Energy Sources, Centre for 
Development of Telematics (CDoT) etc. 
bave been set up and some of these are in 
biab technology a reas, which are likely 10 
provide opportunities for scientists and 
technologists and attract them into the 
country. 

Total outlay for science aod technology 
bas been increased in the successive Five 
Year Plans. 

Industrial Development Fund to 
Mobilile N.R.I. In,ellment 

7531. SHRI T. BASHESR : Will 
the Minister or FINANCB be pleased to 
state: 

tal whether Government have received 
any project from Kerala Government to 
~OQstit\lte an to4ustflal l)oy,lopm,nt :rua4 

on the patterD of Unit Trust of IDdia to 
mobilise investment by Non-ResideaC 
Indians for tho lodustrial Development 01 
Kenla; 

(b) if 10, the detail. thereof; aDd 

(c) whether Government have liveD 
clearance for this project; and 

(d) if not, the reasons tbereror 7 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): (a) Yes, Sir. 

(b) Government of Kerala have for-
warded a proposal to set up a Public 
limited company for mobilising funds from 
Non-resident Indians. It is proposed tbat 
funds so mobilised from Non-resident 
Indians would be invested in the primary 
and secondary capital markets and tbo 
Non-resident Iodians would be offered 
an assured return of 10% on their invest-
ments. 

(c) Not yet. Sir. 

(d) Tbe proposal is still under consi-
deration. 

Amendment of EDvironmeat (Protection) 
Act, 1986 

7532. SHRI T. BASHEER: Will the 
Minister of ENVIRONMBNT AND 
FORESTS be pleased to state: 

(a) whether Government propose to 
bring forward legislation to amend 
Environment (Protection) Act. 1986 for 
effective implementation; 

(b) if so, tbe details thereof; aDd 

(c) the steps Government propose to 
take for effective environment protection 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : <a> No, 
Sir. 

(b) POOl Qot ari", 



(e) Tbe prcwilions of tbe Environmeat 
~teoIiOD) Act. 1986. aad all tbe otber 
Acts i. regard to Bnvir.ooment protectioD 
sucb al the Water (Prevention and Control of 
Pollution) Act, 1974 and tbe Air (Prevention 
and Coatrol of Pollution> Act, 1'81 will be 
implemented effectively to protect and 
CODlerve tbe environment. 

CentraJised Purchale of Tecbno'ogy for 
Manufal"ture of VI RI In tbe 

Counlry 

1533. SHRI SATYENDRA NARAYAN 
SINHA: Will the PRIME MINISTER. be 
pleased to state : 

(a) whether Government have given 
up pJans for centra1i~ed ~urchlle of 
tecbnoJegy for manufacture of VCRs in tbe 
CGUnt..,; 

(b) if so, wbether it will promote uew 
geIt1ures for their manufacture at a \liable 
Ie.el 01 production; and 

(c' tbe steps proposed to bring down 
the prica of VCRs to be witbin the reada 
of common man? 

THE MINISTER OF STATE IN THE 
MINISTRY OP SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY, 
BLECTRONICS AND SPACE (SHRI 
K.R. NARAYANAN): (a) Yes, Sir. 

(b) and (c). Yes. Sir. Government 
vide Press note No. 30 (1985 series) dated 
25.10.1985 invited composite appJications 
(Industrial Licence and ForeiaD eollabora-
tion) for the manufacture of VCR/Va 
from units whicb were prepared to COID-
mit sizeable investments for suitable 
vertical iotecratioo with an accelerated 
phased manufacturing programme Bnd 
which haYe requisite in-built capacity to 
keep pace with the cbanaiDI technolOlY. 
Applications received are under considera-
don. It is the objective of tbe Govern-
ment to bave VCRs produced at competi-
tive pricea. 

AtolDfe Power Plant fa Mldo.por. 

MISRA: Will t. PRIMB MINISTBa 
be pie ... to atate : 

<a> whetber bis Ministry bas dropped 
tbe idea of letling up of an Atomic Power 
Plant in Midnapore district, West Bengal; 

(b) if 10. the leasonl thereof; and 

(c) if not tbe present position of tbe 
project ? 

THB MlNISTER. OF STATE IN 11D! 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATB 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : (a) to (c). Site 
Selection Committee of the Department of 
Atomic Energy bas examined sites in the 
Eastern Electricity Region. including West 
Bengal. to evaluate tbeir suitablity for 
setting up Nuclear Power Stations. Report 
of tbe Site Selection Committee is under 
considera tion of the Government. 

Committee to Re,le", Schemes uoder 
Speelal Compooent Plao 

7536. SHRf R.P. SUMAN: Will 
the Minister of WELFARE be pleased the 
state : 

(a> whether Government have CODS-
tltuted aoy Committee at State and district 
level to review the progress of the various 
schemes under the Special Component 
Plan; 

(b) if Dot, the reasons therefor; and 

(c) tbe steps propose to set up suell 
Committees on priority basis in those States 
and districts wbere tbey bave not been set 
up so far? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARB (SHRI 
OIRIDHAR GOMANOO) : <a' to (c). 
Tbe review of Special Component Plan is 
done at various levels from Beld to the State 
level. At tbe field level it is done by tbo 
District Collector and at tbe State Govern-
IPOD". lb. arr.Dpat, .. , rOr UP. purpow 



VAISAKRA 2. 1909 (SAKA) 

various rrom State to State depending upon 
tbe local situatioDi. However, tbe State 
Governments/Union Territory Administra-
tions are being impressed upon during the 
discussions on tbeir Special Component 
Plalft to constitute review committees at 
tbe State 'Bnd Distriet Ie\'el If not already 
dove. 

Pre-Budget HIkes 

7537. SHRI KAMAL CHAUDHRY: 
Will 1be Minister of FINANCE be 
plraMd to state: 

<a) the details of instances When 
Government resorted to pre-budget hikes 
through Gazette notification since 1~84; 

(b) the reasons for "Sucb bikes; Ind 

(c) the steps cO'1templated, if aay. 
to avoid such pre-budget hikes? 

THE MIN1STER OF STATE OF THB 
MINISTRY OF PETROLEUM ANI> 
NATURAL GAS AND MINISTER OP 
STATE IN THE MINISTRY OF FINANCB 
(SHRI BRAHMA DUTT) : (a) to (c). 
Revisions in administered prices of 
important commodities produced by tbe 
public sector enterprises are dfected by tbe 
Government as needed on the basis of 
commerCial/economic consideration~. They 
generally rcflict the impact of ccst escala-
tions and are intended to maintain the 
viability of the production units. Since, 
9uch price revision~ cannot be regarded 'as 
revenue measures they do not form pari 
of the budget exercises. The adjustment 
in the prices of some important items such 
as coal, fertilizer, stetl. cement and petre. 
)eum products since 1984 are given in tbe 
statement given below. 

Statement 

A. Coal 

Da te of Revision 

275.1982 

8 1.1984 

9.1.J986 

Soorce: Department or Coal. 

B. Steel 

Average pit-head price (per tonne) of 
coal produced by 

Coal India Ltd. Smgareni Col-
lieries Co Ltd. 

Rs. 145.90 

Rs. 183.00 

Rs.210.00 

Rs. 154.7S 

Rs. 192.00 

Rs. 219.00 

Prtcev (/or) o/Certaln Steel CalegoP'iel as Revised by Joint Plant Committee 

(Rs. pet' tonne) 

Effective Date Plates Struc- Upto Above G.C. H.R. C.R. 
turals 25mm 25mm Sheets Cods Coils 

24.7.1983 4360 4260 4340 4190 6210 4300 5320 

22.6.1984 On An average~ 15% increase. 

21.2.1985 On An average 15% increase. 
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c. Petroleum 

Ex·Storag~ Point Price. (lnclusl'~ 0/ Excis~ Duty) 0/ Major Pelro/~lIm P'Oducl8 at 
Bombay 

Date 

15.2.1983 

17.3.1985 

26.3.1985 

1.2 1986 

6.2.1986 

Molor 
Spirit 
83/87 

Per KL 

5438 

"6369 

6869 

6769 

SOllree: Department of PetIoleum. 

D. Fertilize ... 

HSDO SKO 
Per KL Per KL 

2849 1644 

3078 1892 

3008 1822 

3188 2047 

3116 1957 

LDO F.O. L.P.O. 
Per KL NOD- Per MT 

Fert) 
Per KL 

2655 2525 2633 

3054 2903 3028 

No ch. No cb. No cb. 

No ch. No cb. 3729 

No ch. No ch. 3449 

ClIltivators Prices of Some Major Fel'li/izers 

Effective from 

21.8.1984 

31.1.1986 

Urea 

2150 

2350 

Ammonium 
Sulphate 100 
Kg. each pack 

1500 

1650 

So.ree : Department of Fertilizers. 

E. Cemdllt 

Can 26% 
(Calcium) 
Ammonium 

1615 

1770 

DAP (Dia-
Ao::monium 
Phosphate) 

3350 

3600 

(Rs. Per Toone) 

MOP (Moriate 
of Potash 

100 Kgs Pack) 

1200 

1300 

~. O.R. Price, o/Ordinary Portland C~ment, PorI/and STag Cement, Portland Pozzolana 
Cement. Excluding Exci~e l'Uly and Packing Charges 

Efrective Date 

2.7i1983 

18.7.1984 

F.O.R. Price 
(Rs. per tonne) 

492.00 

532.00 

Source : DeparlmeDt of Industria] Deve]opment. 

HelDloek SilleoD TeehDolol' 

7538. SHRI H. M. PATEL: Will 
tbe PRIMB MINISTER be plea~ed to 
refcr 'Q Jbe reply ,iYCD to lluII,rrffj 

Question No. 2377 00 19 November, .986 
re.ardiol deal for Hemlock Silicon Tecb .. 
Dolo" and state: 
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25 TPA aet up by tbe Meltur Cbemicals 
has started living results; 

(b) if ao. effective steps taken in the 
development of indigenous process OD a 
commercial scale; and 

(c) investment made in the project 'I 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC BNERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARA Y ANAN) : <a> and (b). Metkem, 
a who I Iy owned subsidiary of Mett~r 
Cbemical and Industrial Corporation, have 
installed tbe 25 tonnes per annum polysili-
con plant and bave started production 
since April. 1986. For the past few montbs, 
the production is around 60% 01 tbe ins-
talled capacity. The polysilicon metorial 
bas been converted into silicon wafers for 
pbotovolatic application and Central 
Electronics Ltd. bave been placing orders 
on Metkem for sucb wafers. 

(c) Metkem bave indicated tbat until 
May 1986, investment in tbe plant bas 
been Rs. 3,865 crores. 

[Tranl/atlon) 

Recovery of LoaDs by Nationalised 
Baoks 10 Har,.aoa 

1539. SHRI TElA SINGH DARDI : 
SHRI BALWANT SINGH 
RAMOOW AL.IA : 

Will tbe Minister of FINANCB be pleased 
to state: 

(a) wbether recovery of loans liven by 
nationalised baaks to unemployed youtb 
for starting business is tbe poorest in 
Haryaaa; 

(b) if so. tbe facta in tbis relard; and 

(c) tho steps proposed to effect 
recoveries of such loans 'I 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANAlU)HANA pO()JARY) : (a) to (c). 

Presumably tbe Hon'ble Member i. referrina 
to tbe loans sanctioned under the Scbeme 
for providiol Self-Employment to tbe 
Educated Unemployed Youtb (SEEUY). 
The existing data reporting system of the 
banks does not generate tbe informalion 
in tbe maDDer alked for. However, 
wbenever aoy borrower avails bank credit 
under any Scbeme includina SEEUY he is 
required 10 repay tbe loan amount 88 
per tbe terms of repayment. In the case of 
any default, the banks take recourse to 
various reme~ies includinl lOlal action 
available to tbem for tbe recovery of 
their dues. 

Dhauld".r Project 

7540. SHRI TElA SINGH DARDI 
SHRr BALWANT SINGH 
RAMOOWALIA : 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state : 

(a) whether Dbauldbar project for 
integrated development of Dbaudbar rango 
is being implemented witb tbe assistance 
of Federal Republic of Germany; 

(b) tbe details thereof; 

(c) whether there are any burdles in 
implementinl tbe project; and 

(d) if 10, the details tbereof 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVJRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : Ca) Yes, 
Sir. 

(b) The Project is spread over 8 
years besinniDI from 1980·81 at 
a total cost of Rs. 10.6 croJ'el. It envi-
sages (i) afforestation of slopes threatened 
witb erosion; (Ii) reaulation 01 torrents 
and partitioninl of slopes; (iii) proarasivo 
eliminatioD of activities bJ tbe locaJ 
population conducive to erosion and 
(iv) applied researcb in ecoJOlY, forestry. 
pasture development and horticulture. 

(c) and (d).. Thil Project had bcoo 
jOiDtIJ evaluated b, the GOYel'DmcDt. of 



Himachal Pradah and tbe Fc:deral Republic 
of Germany in February /March, 1986. 
The evaluation indicates that on the whole, 
by 'he end of tbe Implementing Phase, 
tbe Project bad made 8 sUCCfssful contri-
bution to tbe protection of natural resour-
ces in tbe Western Himalayas in Himachal 
Pradesb. 

[Translation] 

Impact of Pollution 08 Beas -Sutlej 
Project 

7541. SHRI TEJA SINGH DARDI: 
SHRI BALWANT SINGH 
RAMOOWALIA: 

WIll the Minister of ENVIRON· 
MENT AND FORESTS be pleased to 
state : 

<a> whether any study has been 
conducted recently to a&sess the impact of 
pollution on Beas-Satlej Project; 

(b) if so, details tbereof; and 

(c) the reaction of the Government 
tbereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 

FORBSTS (SHi\! Z.R. ANSARI) : <a> No. 
Sir. 

(b) and (c). Do DOt arise. 

OutJ., for Varioul Schemel 10 Or"" 

7542. SMRI LAKSHMAN MALLICK: 
Win tbe Minister of PLANNING be pleasod 
to state: 

(a) tbe extent to wbtcb tbe amouot 
proposed to be sanctlobed to Orissa dorio. 
1987 -88 is likcly to meet tbe requirements 
of various schcmes proposed by tbo Ori.sa 
Government; and 

(b) tile detailB reserdioa tbe allo-
cations for various schemes ? 

THE MINISTER OF STATB IN THE 
MIN1STRY OF PLANNING (SHR! 
~U~ RAM) : <a> and (b). A statement 
I~ awen below. It may be added tba t tbo 
size of tbe State's Annual Pfan (1987-88) 
bas been fixed on the basis of tbe State', 
own. re.sources. and tbe Central assistanco 
admiSSIble to It under tbe modified Oadail 
Formula as approved by tbe National 
Development Council. 

Statement 

1 

A. Economic Senieel 

Annual Plan, 1987.88-0".8. 

PropO",. 
outlay by 
State Govorn .. 

m_' 

2 

I. AuJcult_e a" AUled Senic. 

Crop' Husbap4ey 

Soil and Water Conservation 

Aoimal Huabandey 

2370 

270 

457 

(Re. in latbs) 

Aaroed 
OutIQ 

3 -
2287 

270 
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I 

Dairy Development 

Iliaheries 

Forestry and Wild Life 

Fo~ Storage and WarebouaiGg 

Agricultural Research and Education 

Investment in Agricultural Financial 
Institutions 

Otbor Agricultural ProgralDlDes 

Marketing and Quality Control Cooperation 

Total-I 

II. Run) Development 

Special Programme for Rural De,elopmeot 

(a) I R.D P. (Integrated Rural Development 
Programme) 

(b) D.P.A.P. (Drought Prone Area Proaramme) 

(c) I.R E.P. (Integrated Rural Energy 
Programme, (lREP) 

Rural Employment 

(.) N R.E.P. (National a.al Employment 
Programme) 

(b) Other Programmes B.R.R.P. (Economic 
Rehabilitation of R.ural Poor) 

Land Reforms 

Otber Rural Development Proarammes : 

Community D~velopment and Pancbayat 

Total-II 

III. Speelal Area ProaralJ .. lJe 
I~ • Irr'aation aDd Flood..CBDJrol 
Major and Midium Irription 

Minor Irription 
Command Area Development 

Pfood Control Projects 

Total-IV 

2 

130 

610 
2020 

20 

150 

75 

26 

1600 

7728 

1700 

300 

16 

1140 

500 

895 

169 

4720 

12680 
2725 
350 
300 

16055 --
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3 

130 

52S 
2026 

20 

132 

50 

26 
1290 

7J96 -_-

1662 

292 

20 

1060 

500 

99S 

189 

4718 

13913 

2625 
375 

400 

19313 ---



I 

V. EBerlY 

Power 

Non-conventional Source of BnerlY 

Total- V 

VI. Iud •• trf.ad Miaer_l. 

Villale and Small Industries 

Industries (other than Village lind Small 
Industries) 

Minina 

Total-VI 

VII. Tr ••• port 

Porls and Light Houles 

Civil Aviation 

Roads and Bridaes 

Road Transport 

Inland Water Transport 

Total-VII 

VIII. ScleDee TechDoIOl' aDd EDvlrODlDeat 

Scienti6c Research (includina Sand T) 

Scoloay and Environment 

Total-VIII 

IX. GeDeral BcoDO.lc SenlcII 

Secretariat Bconomic Servi,* 

Tourism 

Surveys and Stat iltiel 

Civil SuppU. 

2 

16927 

89 

17016 

1261 

2486t 

735 

4482 

677 

70 

2785 

1400 

27 

4959 

75 

38 

113 

1215 

200 

40 

10 

JVrltt~n Answers 26~ 

3 

18472 

8S 

185S7 ---

1282 

2486t 

715 

4503 

677 

70 

2585 

1400 

27 ---
4759 ---

72 

33 --
105 ---
58 

250 

36 

10 
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1 2 3 

Otber General Economic Ser.lce. 
Other (Distt. Plaaninl) 900 

Total-IX 1465 1254 

Total A: Economic Services 56538 60405 

B. Social Services 
X. Education Sports, Art aDd Culture 

General Education 4174 4001 
Technical Education 429 429 
Art and Culture 142 135 
Sports and Youth Services 310 368 --- --.. -

Total-X SOSS 4933 ---
XI. Healtb 

Medical aud Public Healtb 1664 1602 
XII. Water Supply, Houlfng aDd Urban Development 

Water Supply and Sanitation 2189 2189 
Housing (incl. Police Housiog) 820 820 
Urban Development (incl. State Capital Projects) 1140 940 --- ----

Total-XII 4149 3949 --- ----
XIII. Information and Publicity 108 108 --- ---
XIV. Welfare of se/sT lOBeS 1693 1521 --- ---
XV. Lobour and Labour Welfare 297 314 --- ---
XVI. Social Welfare and NutrItion 

Social Security and Welfare 143 144 
Nutrition 3S0 350 --- ---

Total·XVI 493 494 --- --Total (8) Social Services 13459 12921 
C. ~eDeral Se"'res 

Stationery and Printiog 70 70 
Public Works 1289 1292 
Other (Development SchemOl of Police Departmeot) 312 312 
Total (C) General Services 1671 J674 --- ---Grand Total 71668 75000 

tl®Ju'iv~ (If Rs, 11 I.~bs f9r 'Wfithtl ,ad NO""~4' 



AppolntmeDt of Director B~JoDgIDI to 
SCIST OD Boards at Dtretton of 

Natloualised Banks 

7543. DR. v. VE~KA TESH: Will 
the Minister of FINANCE be pleased to 
atate : 

(a) wh.ther Government ba"e taken a 
policy d~~: .. ion to appo.nt one director 
belonging to setsT on the boards of 
nationalised banks; 

(b) if so, the names of banks on boards 
of wbicb persons belonging to se/sT bave 
been appointed 8S directors; 

(cl tbe names of banks wbich do not 
have any director belonging to se/sT on 
their boards and tbe dates since wben tbe 
vacancies are lying; and 

(d) tbe steps taken by Government to 
appoint directors belonging to Se/ST on 
boards or all nationalised banks 'I 

THB MINISTER OF STATB IN THE 
MINISTRY OF FINANCE (SHRI 
JANAR.OHANA POOJARY) : (a) to (d). 
Appointment of Don-official directors on tbe 
Boards of Nationalised Banks is' made in 
accordance with tbe provisions of tbe 
Natiollali~d Banks (Mana,ement and 
Miscellaneous Provisions) Schemes. 1970/ 
1980. Althoogb, tbere is no specific pro-
vision in tbese Scbemes for appointment of 
representatives of persons belonging to scI 
8T. It bas been tbe endeavour of Govern-
ment to provide due representation, as far 
as possible. to these communities on tbe 
Board of Directors of Nationalised Banks. 
At present tbere arc vacancies of non-
official directors on all tbe 20 natioDalised 
banks. These vacancies have arisen 8ince 
January, 1985. The process of identifying 
suitable persons fot these vacancies bas Dot 
yet been completed. 

Scheeluled C.lte!Srbfelaled Tribe 
Eatplo),ees la NatloDalised 

Blllks 

7544. DR. V. VENKATESH 
Will tbe Minister of FINANCB be pleased 
to state: 

(a) tbe number of emoloyeet wtnkifta 
as officers, cleri~l .nd 8ub .. stafl' catelOl'iea 

in the 20 Dationalised banks. 8eJ)8ralely .. 
on 31 December, ttI6; 

(b) the number of ... Jo,ees beiOltgiOI 
!o Scbeduled Caates and Scbeduled Tribe. 
In tbe said categories a. OD '31 December 
1986; • 

(c) tbe Dumber of employees recruited 
in tbe last three years 'iB ¥arioas cadres· 
and • 

(d) the number 01 reserved ftClJlcie8 
occurced, filled and dereserved in various 
cadres in the last three years ? 

THE MINISTER OF STATE IN THB 
MINISTRY Of FINANCE (SHRI 
JANAR~H~NA POOJAR Y) : (a) to (d). 
Information IS bein4j collected and to tbe 
extent available wj)) be laid OD tbe Table of 
the House. 

Drag Acld'dfoD 

7545. SHRI JAGANNATH PAT .. 
NAIK: 
SHRI S.M. OURADDI : 
SHRI O.S. BASAVARAJU: 

Will tbe Minister or WELFARE be 
pleased to state : 

(a) whetbrr tbe steps taken so far 
have not made aoy headway in checkiog 
drug addiction; 

(b) whether Goyeromellt propose to 
re-evaluate the model plan cbalked out to 
curb drug abuse and also tbe role of VolUR-
tlty agencies in tbis field; 

(c) if so, when such study is to be 
undertaken; and 

(d) furtber steps envjsaged to curb drul 
abuse '1 

THB DEPUTY MINISTER IN TIE 
MINISTRY OF WELFARE (SURI 
GIRIDH~R GOMANGO): (8) to (d). 
The c~ntalOment of drug addiction requires 
10 I •• ated approacb mvo)ViDI .,ro-
srammes for treatmen~ rehabilitatioo 
prevention. educative publicity etc. Sin~ 
the problem is multi.dimensional, involve-
meIlt cf veiUDtary oqanisatioBs e4 
oonnno1t1 at 1at1O ia ve,)' ""'Ultl. 
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GovernmeDt is taking steps to curb drug-
addiction tbrouah voluntary action lind 
lupport. The programmes are beina 
constantly reviewed. 

Laanchlug of Science and Tecbnology 
Reft8rch Projects 

7546. SHRIMATI JAYANTI PAT· 
NAIK : Will the PRIME MINISTER be 
pleased to sta te : 

(a) whether Government have a 
launched some science and technology 
researcb projects with the help of Soviet 
Union: 

lb) if so, details tbereof; and 

(c) when such projects were launched? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, A rOMIe 
ENERGY, ELECTRONICS AND SPACE 
(SHRJ K.R. NARAYANAN) : (a) to ccl. 
Joint research and exchange of scientists in 
the identified areas bas been taking place 
between India and USSR in since 1972 
under the existing programme of Coopera-
tion between tbe two countries in tbe fieJd 
of Science and Technology. Discussions on 
strengthening the existing arrangements, 
whicb may lead to initiation of some 
additional research programmes, are under 
way. 

VCR (Tape Deck Mechanism) Unit at 
Bhubaneswar, Orissa 

7547. SHRJMATI JAYANTI PAT-
NAIK : Will tbe PRIME MINISTER be 
pleased to state: 

(a) whether Government propose to set 
up a tape deck machanism VCR unit at 
Bbubaneswar; 

(b) whetber a few other satellite compo .. 
nent manufacturing units through Electro-
nic Trade aud Technology Development 
Corporation as are also proposed to be set 

THE MINISTER OF STATE IN TUB 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN) : (a) and (b). 
No, Sir, 

(c) Does not arise. 

Opening of Branches of Nationalised 
Banks and Regional Rural Banks 

in Bihar 

7548. SHRI RAM BHAGAT PASWAN: 
Will the Minister of FINANCE be 
pleased to state: 

(a) the number of branches of nationa-
lised banks and regional rural banks. 
separately opened du ring the )t'8rs 1985 and 
1986 in the rural areas in Blbar; 

(b) tbe amount of loans sanctioned by 
these branches to the various categories of 
businessmen/farmers during tbe year 
1986: 

(c) wbether tbere is any proposal to 
open more branches of nationali§ed banks 
and regional rural banks in the various 
districts and village areas in Bihar; and 

(d) if so, tbe details thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Number 
of branches cpened by Public Sector Baoks 
end Regional Rural Bank' during 1985 and 
1986 in Bihar are given below: 

Name of the bank No. of brancbes 
opened 

J98S J986 

Public Sector Banks 422 13 

Regional Rural Banks 286 2 

up at Bhubaoeswar; and (b) The present data reportinl system 
(c) if so, the steps takeD by tbe Centre of Reserve Bank of India (RBI) does not 

to ~loar tbos~ proposal. 1 , ,eDerat~ information re,ardiDJ lo~s saflQ. 
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tiODed from DOW braDCllel opened. How-
ever, as per the ayailable informatioD as at 
the end of December, 1985 the outatandiDa 
priorit, sectGr advaoeel comprisinl ad-
VatlCeI for aariculture. rotan trade. small 
bosiDels anti small scale industries etc. of 
commercial bants in Bihar was Rt. 861 
crores. Tbe amount of outstanding Direct 
Aariculture Advances for tbe correspondinl 
period was Rs. 303 crOle8. 

(c) aoct (d). The aim of tbe curfent 
Brancb Liceasiaa Policy for 1985·90 is to 
acbieve a covenge of 17.000 population in 
the rural and semi-urban areas of each 
deveIopmeot block and location of at least 
one bank ofIice witbin a distance of 10 Kms. 
from each village. Under the Policy. the 
task of identification of centres was entrust-
ed to Lead Battks nd State GovernDMnts. 
After SCJ1ltioy or lis&s of identified centres 
fer openinl branches receiftd from tbe 
State Government of Bib_ aDder tbe 
current Bra ncb Liconsinl Policy, RBI has 
10 rar allotted 89 elilible ceotrtts to commer-
cial banks and 64 centrel to Reaional Rural 
Bant. for opeaing branches in tbe rural 
and semi-urban areas of Bihar. Tbere 
branches are required to be opened in a 
phased manner during the remaining part of 
tbe Poli~y period. 

Natlo.al Raral DeYelop.eDt FUDd 

7549. SHRI RAM BHAGAT PASWAN : 
Will tbe Minister of FIN ANeS be pleased to 
.tate : 

(8) whether the National Raral Deve-
lopment Pond bas been eet up by Goyern .. 
ment for livine facilities to tho farmen/ 
labourers in the rural areas; and 

(b) if so. tbe detail. of its workinl? 

THB MINISTER OF STA.TE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARy): (8) and 
(b). The National FUDd for Rural Develop-
ment (NFltD) W88 set up by Government 
of India 00 10th February. 1984. Tbe 
contributions to the Pond caD be .. ade by 
an categories of tax payers atMl alto ~ 
tax payoJ'l interested in joiniol tbe national 
efforls for briOli'W about a aeoeral improvo-
ment iD rurallile. Tbe donation. to tbe 
f'qn~ lril' h." t9 '" lpeclflcaQ, ""de owt 

io tbe name of National Fund for Rural 
J)evolopmeat (NFRD) and the donors may 
recommend sbeir preference for an area OJ' 
locality and the rural development pro-
gramme for which tbe donation/Cs) may be 
utilised. •• also tbe implementing aaeacy 
tbroulh wbich tbe programme may be 
undertaken and implemented. Donations 
made to tbe Fund will be elisibJe deductions 
for computing tbe taxable income. Tbe 
recommendatioDs if any of tbe donors are 
liven due consideration to the extent deem-
ed appropriate by the Committee of 
NFRD. 

Resources for Nuclear Power Generation 

7550. SURf PRATAPRAO B. 
BHOSALB: Will the PRIME MINISTBR 
be pleased to state : 

(a) whether existiol resources iii tbe 
country are not adequate for increase or 
Duclear power aeneration; and 

(b) if so, tbe details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
BNERGY, ELECTRONICS AND SPACE 
(SHR) K.R. NARAYANAN) : (a) and (b). 
Tbe Nuclear Power Profi1e ~nvjsages an 
installed capacity of 10,000 MWe by 2000 
AD. requiring a resource input of nearly 
Rs. 14,000 Crores based on 1983 price level, 
over a period of fifteen years. Adequate 
resources are avaiiabJe in tbe country to 
meet (his taflet. 

IndileDllatlon Programme of Electronic 
Industry In Maharashtra 

7551. SURI PRATAPRAO B. 
BHOSALE : Will tbe PRIME MINISTER 
be pleased to state: 

(a) details of electronics loods produced 
In Maharashtra in eacb year rrom 1983 to 
1986; 

(b) wbether indigenous productioD of 
electronics ,oods requirrs imported compo-
nenta; 

(~) If 80, per9tntel e of lOeb CODtpODeDta 
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in electronics goods produced jn Maharasbtra 
durio. tbe last three years; aDd 

(d) tbe steps Government propose to 
tab to accelerate this programme in future 
in Maharashtra ? 

THE MINISTER OF STATE IN THE 

Maha rasb tra 

SEEPZ 

Tofal 

(b) Yes, Sir. 

1983 

237 
75 

312 

(c) The percentage of imported compo-
nents in electronics goods produced in 
Mabarashtra during tbe last three years is 
estimated fO be approximately 25" on aD 
average. 

Cd) In tbe matter of setting up electro-
nics units and providing facilities, GoverD-
ment's policy is uniform for all states, 
including Mabarashtra. State Government 
bas set up a state-level Advisory Committee 
for Development and promotion of electro-
nics in the state. Department of Electro-
nics is givm, necessary assistance wherever 
required. 

Healtb Hazard rrom SillcoD Based Ualts 

7552. SHRI PRAKASH V. PATIL: 
Win tbe Minister of BNVIRONMENT 
AND FORBS~ be pleased to state: 

(a) whether silicon based units Qose 
poliutioD; 

(b) if so. whether such a pollution i. a 
healtb bazard; 

(c) the names of tbe Industrial units 
which are enlaged in silicon maDuracturID •• 
State-wise; 

(d) whetber the units are reaolarly 
inspe~ted to cl1eck ami· pollution measures; 
and 

MINISTRY OF SClENCB AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THB DEPARTMENTS OF 
OCEAN DEVBLOPMENT. ATOMIC 
ENERGY, ELBCTRONICS AND SPACB 
(SHRI K.R. NARAYANAN): <a) Value 
of electronic 100ds produced in Mabarasbtra 
from 1983 to 1986 is aivOB below: 

1984 

308 

103.S 

411.5 

(Value Rs. Crores) 

1985 

437 
84 

521 

1986 

603 

103.5 

706.5 

(e) the detaiJs of action taken apinst 
defaultins units 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (I) and 
(b). Yes, Sir. 

(c) A list of silicon manufactarlol Ulrits 
in different States is liven iD tbe statement 
given below. 

(d) Yes. Sir. 

(e) The industries bave been directed to 
comply with the prescribed emDent and 
emission standards 00 a time bound basis. 

StatemeDt 

LI,t ul Silicon Ma1la/act",l"g V"lts In 
Di'jff:rent Slot" 

f. Orll.a 

1. Indian Metals aod Perro Alloys 
Limited. Bbubaoeswar. 

2. lapet Ano,s. District Baluole. 

If. Tamil Nad. 

1. Siltronica (India) Ltd. Dbarama-
puri Distriot. 

2. Metllll' Cbemical and Industrial 
CorporatioD Ltd •• Salem Diatrice. 
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3. METKEM Silicon Limited. Mcttur 
Dam. 

4. Siltronics India Limited, Hosur. 

III. West Beogal 

1. Super Semi Conductor Limited, 
Calcutta. 

IV. Aodhra P radesb 

1. V.B.C. Ferro AlIo)s, Hyderabad. 

2. Ferro Alloys Corporation, Gari-
vedi. 

3. Nava Bbarat Industry, Hydcrabad. 

V. Karnataka 

1. Sandur Manganese Industry. 
BeUary. 

Supply of Hearing Aids 

7553. SHRI PRAKASH V. PATIL: 
Will the MlDister of WELFARE be pleased 
to stato : 

(a) the number of persons suffering 
from deafness in the country; 

(b) the extent to which the existing 
medical facilJties are able to cover tbe 
affected population; 

(c) whether the cost of the hearing aid 
is beyond the reach of the common man in 
the villages; and 

(d) if so, the steps being taken to 
supply this equipment at a subsidised 
rate? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIOHAR GOMANGO> : (a> A National 
Sample Survey was undertaken durins 1981 
which estimated among otber tbings the 
prevalcnce of deafoess in the couotry. Tbe 
Survey was undertaken in the age group of 
S yean aDd above. According to tbis 
,uevey there were 3.02 million persons 
lufl'eriol from disabilities. 

(b) All medical ,0Ucles aDd most major 
bospitals have an ENT department to cater 

to tbe needs of persons tmiJerinB from 
diseases relating to the loss of hearing. All 
India Institute of Speecb and Hearina. 
Mysore, under Ministry of Health and 
Family Welfare and Ali Yavar Junl 
National Institute for tbe Hearing Handi-
capped, Bombay under Ministry of Welfaro 
are two national level institutes engaged in 
activities ftlating to education, traininB and 
research in the field. 

(c) and (d). Yes Sir. Keeping in view 
this fact, Government of India started a 
scbeme in 1981 under wbicb aids and 
appliances. including hearing aids, are given 
free of cost to those whose income is below 
Rs. 1200 p.m. and at 50% of tbe cost to 
those wbose income is between Rs. 1201 to 
Rs. 2500 p.m. Hearing bandicapped persons 
from rural areas are also eligible to avail of 
this facility. 

Space Exhibitioo 

7554. SHRI SHANTARAM NAIl{: 
Will tbe PRIME MINISTER be pleased to 
state : 

(a) wbether his Ministry bas any propo-
sal to bold space exhibition io every 
district of this country; and 

(b) the details with respect t~ the 
exhibition plans? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND MINISTER OF STATB 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN): (a) and (b). There is DO 
proposal to hold Space exhibitions in every 
district of the country. However, depend-
ing upon the support and invitation from 
tbe different State Governments and otber 
agencies, efforts are made to hold Space 
exhibitions in as many places as possible. 
A MohHe Space Exhibition bas also beeD 
designed to explain tbe basics of the Space 
Programme to the public and is utilised to 
cover as many places as possible. 

Rel'ooal Researth Laboratory 18 Goa, 
DamaD aDd DID 

"1555. SHRI SHANTAaAM NAIIC.: 
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Will the PRIMB MINISTBR bo pleased to 
state : 

<a> whether Union Government propose 
to establi&b a Regional Research Laboratory 
in Goa. Damao and Diu to promote locil} 
tcchooloaies; 

(b) if so, the time by which it is propo-
sed to be eatabUshed; 

(c) the nature of research work likely to 
be entrusted to it; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : <a> No. Sir. 

(b) to (d). Do not arise. 

SevaoiBIi Yojoa Scheme 

7556. SHRI BANWARI LAL BAIRWA: 
Will tbe Minister of FINANCE be pleased 
to refer to reply given 10 Unstarred 
Question No. SCJ60 00 S December, 1986 
regarding special loao scheme launcbed by 
Indian Overseas Bank and state : 

(a) the names of 17 villages/ clusters 
adopted by Indian Overseas Bank, Delhi 
Zone under special loan scheme called 
·Savaojali Yojna '; 

(b) the minimum Dumber of required 
borrowers in a cluster/village for SevaDjali 
YojDa scheme; aod 

(c) the perceotale of recovery of 
advances under tbe scheme? 

THE MINISTBR OF STATE IN 1HB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Tbe 
names of villages/clusters adopted by Indian 
Overseas BaDk onder their apecial scbeme 
'SovlDjaB YoJaa' art : 

State 

Punjab 

Name of tbe Cluster I 
ViJlage 

Hamidwaa Uuar. Fari-
dewala. Dhilwan, 
Lldbram-N ussi. 

Uttar Pradesh SiroJi, Bhagot, Malkpur 
Latiffur, Chail, Cbilwara, 
Damri, Dond Nagta 
RaitbJi and Godi, 
Manoharpur. 

Rajastban Herli Syed, Lalkhao. 

(b) The minimum number of borrowers 
expected in a cluster is SO. Wbere tbe 
number available is lar less than SO. a 
nearby villages can be added to the 
cluster. 

(c) Indian Overseas Bank has reported 
that percentage of recovery to demand 
under tbe scheme is not available. 
However, tbe percentage of overdues to 
outstanding under tbe scheme is 32.2 per 
cent. 

[TrQnslat/on] 

Malpractices in Sale of Geld OroameDta 

7557. SHRI SHANT) DHARIWAL : 
Will the Mini&ter of F)NA~CE be pleased 
to state: 

(a) whether Government propose to 
amend tbe Gold COIi trol Act, 1968 to cbeck 
malpractices in sale and purcbase of gold 
ornaments; 

(b) if so, when; and 

(c) if not, the reasons thtrefor ? 

THE MINISIER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a> to (c). 
The Gold Control Act, 1968 contains 
adequate prOVl!!lODS for checking 
malpractices in sale and purchase of gold 
ornaments. Hence there is no nerd for 
amendment of tbe existinl provisions in tbis 
reprd. 
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Working of Stock E~cbaDles 

7558. SURI SHANTI DHARIWAL 
win the Minister of FINANCE be pltased 
to state: 

(a) whether Government propose to run 
stock exchanges under the supervision of tbe 
Srcurities and Exchange Commission as is 
the practice in developed countries like the 
USA with a view to ensuring their smooth 
functioning; and 

(b) if so, tbe reaction of tbe Govern-
ment theretO and if not, tbe reasons 
therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FiNANCE 
(SHRI BRAHMA DUTT> (a> 
and (b). Government have 
decided to set up a separate Board for 
the regulation of Sto~k Excbanges and the 
securities industry. TfJe Board will work to 
ensare, inter-alia. tbe protection of 
investors' rights, tbe prevention of trading 
malpractices and the regulation and orderly 
functioning of tbe Stock Exchanges and tbe 
securities industry. 

[English] 

LoIS of FOteigo Eschaoge througb 
Bogus Imports 

1559. SRll\ Il~M DHAN ~ Wi\\ the 
Minister of flNANCB be pleased to 
atate : 

(a) whether there are cases of bogus 
imports where 100ds for export did not 
reach India though foreign exchanle had 
been sent out; 

(b) if so, the number of sucb cases 
detected in tbe past two years; and 

(c) action taken spinst tbe offenders? 

THE MINISTER OF STATB OF THB 
MINISTRY OF PETROLEUM AND 
NATUR.AL GAS AND MINISTER OP 
STATB IN THE MINISTRY Of fINANCB 
(SHRI BRAHMA DUTI): Ca> to (c). 
Information II beina collected an will be laid 
OD tho Table of ,be 801lI0. 

ExempliOil t. Lab.ar Cooperathe. 
uuder Clause 80 (C) or Iacome Tax 

Act 

7560. SHRI RAM BAHADUR SINGH: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Labour Cooperative Socie-
ties have been exempted from levy of 
income tax under clause 80(c) of the Income 
Tax Act; 

(b) whether 2 per cent amount is 
deducted from the Bills of the Labour 
Cooperative Societies for tbe work done by 
them; 

(c) whether tbe Labour Cooperative 
Societies have to go to court to recover this 
2 per cent deducted amount; and 

(d) jf so, wbether Government propose 
to discontinue the practice of deducting 2 
per cent of amount from tbe Bills of tbe 
Labour cooper atives ? 

THE MINISTER OF SrATE IN THE 
MINISTIl Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Section 
SOC of Income Tax Act permits a deduction 
from gfOSS total income of individual or 
any H. U.F. in respect of an amouot paid 
towards Life Insurance Premia. Provident 
Fond, National Saving Certificates etc. 
Tbere is no question of exemptjng tbo 
income of au1 cooper. lives society under 
the said Section. 

(b) According to Section 194C of the 
Income Tax Act, a deduction of an amount 
equal to 2 per cent of the sum payable to 
any resideDt (contracEor including labour 
contracror), for work done by them, in 
punoance of a contract between bim on 
ODe part aDd Central or State Government; 
or local authority or corDoration UDder 
a Central, State or Provincial Act, or 
company; or cooperative Bociety, on the 
other part, has to be made. However, tile 
Income-tax Officer can permit deduction at 
lower rate or 00 dedurtion of tax under 
Section 194C (4) or Income-tax Act 00 an 
applicatioD made to bim under tbe ,aid 
SectiOD. 

(e) NO,lIr. The excesl or tax deducted 
over tbe tax pa,ablo If &II, II refuDdec1 b, 



VAISAKHA 2. 1909 (SAKA) 

tbe assessing Income-tax authorit, after tbe 
completion of assessment. 

(d) No. Sir. 

EstenloR of Jurisdiction of 
Admioiltrati,e Tribunal. to 

leAR Employees 

7561. SHRI C. MAOHAV REDDY: 
Will the PRIME MINISTEK be pleased to 
state: 

(a) whetber Govcrnment propose to 
bring tbe employees of Indian Council for 
Agricultural Researcb in the purview of 
Centra) Administrative Tribunals; 

(b) if so, when; and 

(c) if not, tbe reasons tberefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THB 
MINISTR Y OF HOME AFFAIRS (SHRI 
P. CHIDAMBAR.4M) : (a) to (c). A 
Notification under Section 14 (2) of tbe 
Administrative Tribunals Act., J985 bas been 
isc;ued on 20.4.1987 bringing tbe employees 
of Indian Council for Agri~oltural Research 
wit bin the purview of the Central Adminis .. 
tlatlve Tribunal with effect from 15th May, 
1987. 

Extension of Income-Tax Amnesty 
Scheme 

7562. SHRI BANW ARI LAL PURO-
HIT: Will the Minister of FINANCE 
be pleased to state whether Government 
have taken any decision to e~tend the 
amnesty scheme for Income· tax payers tm 
30 June, 1987 ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): It ha~ been 
decided not to extend the Amnesty Scheme 
beyond 31st March, 1987. 

Rewards to Income Tas Omcials ror 
Voluntary Disclosure by Assessee! 

7563. SHRI ANOOP CHAND SHAH: 
Will the MiDister of FINANCe be pleased 
to Slpl, ; 

(8) whether reward is payble to Income 
Tax Autborities in caBeS wbere tax payell 
have disclosed. concealed income undcr 
amnesty scheme after initiation of probing 
enquiries by tbe Income Tax Authorities 
aod such returos of incomo have been 
accepted under tbe Scheme; 

(b) if oot, the reasons therefor; 

(c) if so, tbe number of cases where 
claim for reward I}ad been made before 
respective commissioners upto 31 December. 
1986; 

(d) how many cases out of tbem bave 
been forwarded to the Central Board of 
Direct Taxes; 

(e) bow many cases out of them have 
been decided by Central Board of Direct 
Taxes; 

(f) tbe quantum of income subject to 
reward in those claims aod tbe quantum of 
reward payable paid to tbe claimants till 31 
December, 1986; 

(g) whether any target for finaJrzatioD 01 
reward claims bas been set; 

(b) wbether Inspecting Assistant 
Commissioners (Range) be entitled to sucb 
rewards; and 

(i) if so, tbe reasons therefor '1 

THE MINISTER OF STATE IN THB 
MINlS'TR Y OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) No 
rewards is payble to JDcome Tax As~essing 

Authorities in cases wbere returns have been 
accepted under the A:nnesty Scbcme. 

(b) The rationale behind tbis policy is 
tbat only such returns were accepted under 
the Amnesty Scbeme where no concealment 
had been detected by the Department. In 
sucb cases where, due to intenSive investiga-
tion by thc Department, an assessee files a 
return, the Assessing Officers are entitled to 
reward only if prosecution proceedings ale 
launcbed for concealment of income. 
To accept returns under amnesty in such 
cases would be a contradiction because such 
voluntary returns accepted under the 
Amnesty Scheme are entitled to immur.ity 
from penalt)' and prosecution. 
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(c) to (i) In view of the reply on para 

(a) and (b) above, tbe question of 
Commissioners of Income Tax or Central 
Board of Direct Tax~s eorertaming any 
~Iaims of reward for A'isessing Autborities in 
cases where returns have been filed under tbe 
Amnesty Scheme does Dot arise. 

Tiger Population 

7564. SHRI JlfENDRA PRASADA: 
Will the Minister of ENVIRONMEN rAND 
FORESTS be pleased to state: 

(a) whether there is decline in tiger 
populatioD in the country; 

(b) the number of tigers at present; 
and 

(c) the reasons of decline, if any ? 

THE MI~ISTER OF STATE IN THE 
MINISTRY OF ENVIRO~MENr AND 
FORESTS (SHRI Z.R. ANSARI) : (a) No, 
Sir. 

(b) According to the last enumeration 
carried out in 1984, the tiger population in 
tbe country is estimated at 4005. 

(b) Does Dot arise. 

PermlSlloD to CompaDles for Public IIsae 

7565. SHRI RAM PUJAN PATEL: 
Will tbe Minister of FINANCE be pleased 
to state: 

<a> the names of companies which were 
allowed public issue for more tban Rs. SO 
crores during 1986-87; 

(b) the names of companies which were 
aHowed public issue coanpanies shares in the 
ratio of 1 : Ii 

(c) if so. tbe olher details thereof; and 

(d) whether it is true the permiuioD 
was granted to some companies against the 
prescribed Dorms ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN lHE MINISTRY OF FINANCB 
(SHR) BRAHMA DUTT): (8) to (c). 
Statement I and II are liven below. 

(d) No. Sir. 

Statement.I 

Name! of the C017lpanfe, wh,'ch tVere allowed Public I~,"e of more than RI. 50 crorel durlnl 
1986·87 

SI. Name of tbe company Amount (Rs. in croRs) 
No. 

1 2 3 

1. J K. Syntbetics Ltd. 50.00 

2. Century Spg. and Mfg. Co. Ltd. 100.00 

3. Nagarjnna Fertilizers Ltd. 130.16 

4. Indian Rayon Corpn. Ltd. 216.81 

5. The Industrial Credit and Investment Corpn. Ltd. 58.50 

6- Tata Chemicals Ltd. 11600 

7. Reliance Textiles Ltd. 400.00 

8. Aravali Fertilizers Ltd. 551.40 

9.. The $bippiol Credit and Inveat~'Qt Co, of Iqdia ltt4· ~O·OO 
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10. Tat. Bnaineerinl and Locomotive Co. Ltd. 

11. Reliance Industries Ltd. 

J 2. Neyvell Lianite Corpn. Ltd. 

13. National Hydro Electric Power Corpn. Ltd. 

14. Indian Petrochemicals Corpn. Ltd. 

IS. Mabanagar Telepbone Nigam Ltd. 

16. Indo Petro-cbemical Corpn. Ltd. 

17. Rural Electrification Corpn. Ltd. 

18. Indian Telephone Industries Ltd. 

19. Indian Railway Finance Corpn. 

20. National Fertilizers Ltd. 

21. Mabanagar Telephone Nilam Ltd. 

22 Housing and Urban Dev. Corpn. Ltd. 

23. Mabaoagar Telephone Nigam 

24. National Thermal Power Corpn. Ltd. 

Statement-II 

3 

106.00 

100.00 

50.00 

125.00 

60.00 

150.00 

50.00 

50.93 

150.00 

250.00 

50.00 

7500 

50.00 

158.85 

250.00 

Name, 0/ companiel which ltave be,n permUted to issue shares In the ratiO 0/ J: 1 d"rlng 
1986-87 

Sl. Name of the company ExistiDI paid-up capital 
No. consented 

1 2 3 4 

I. Lionel Edwards Ltd. (F) 10.00 14.00 

2. Me Dowell and Company Ltd. (B) 320.00 320.00 

3. Abmednagar ForgiDgs Ltd. (D) 15.20 15.20 

4. Manila Udyog Pvt. Ltd. 2.55 2.SS 

s. E. Merck Services and Alencies Pvt. Ltd. (D) 1.00 1.00 

6. Tecbnoyab Ene •• Pvt. Ltd. (B) 10.00 JO.oo 

" Sbarda SUlar an" J ndustries "'td. (r) t()O,OQ l00.QO 
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8. Deepak Woollens (Pvt.) Ltd. (B) 4.60 4.60 

9. Modem Woollens Ltd. {B+NCD} 40.00 40.00 

10. HiodustaD Development Corpn. Ltd. (B) 410.00 410.00 

II. Baoaalore Body Builders (Pvt.) Ltd. CD} 6.00 6.00 

12. Driescber Panicker Switchgear Pvt. Ltd. (B) 1.00 1.00 

13. Gara AlIOCiatOl (Pvt.) Ltd. (B) 4.00 4.00 

14. Ramtirlba Foundations aDd BOil. (Pyt.) Ltd. (B) S.OS 5.05 

IS. Trinity EDII. (Pyt.) Ltd. (B) 49.20 49.20 

16. Appolo Industrial Production (Pvt.) Ltd. (B) 10.00 1000 

17. Bbarat Pipes and Fitti .. Lcd. (F) 118.75 118.75 

18. Bqp EDa. Company Ltd. (8) 10.00 10.00 

19. Kbandelwal Herrman Electronics Lld.(F) 214.65 214.65 

20. Southern Petrochemicals Industrial Corpo. Ltd. (B) 1700.00 .700.00 

21. Roadmaater lodustries of India Ltd. (8) 8.02 8.02 

22. Control and Switcb&car Co. (Pvt.) Ltd. (B) 6.86 6.86 

23. It_uri aad SoDa Ltd. (B) 44.00 44.00 

24. Floriod Sboes Ltd. (B) 40.00 40.00 

25. Liappur 131 .... Ltd. (B) 19.17 19.17 

26. Mathoda System Ltd. (B) 13.50 13.50 

27. Sat.ik Electric Coatroll Ltd. (B) 1.804 1.804 

28. Ja,.waI Chemicals (Pvt.) Lid. (8) 10.00 10.00 

29. Sirhiod Steel (Pvl.) Ltd. (B) 27.85 27.B5 

SO. I.A.B.C. India Ltd. (C.D.) 74.10 74.10 

31. Hindustan Dorr-Oliver Lid. (8) 11B.80 118.80 

32. Bindal A.ro-Cbemical. Ltd. (F) 20.00 20.00 

'3. Soutbero Sea Foods (Pvt.) Ltd. (8) 7.SO 1.50 

34. S. T. Propert, Development (PYle) Ltd. (B) 7.50 7.50 

35. Roadmaster Gears of India Ltd. (B) 0.9. 0.91 

,6, C. ~~ ~ and So. (p."t.) Ltd. (8) ~.04 ~.G4 
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37. Relectronics (Pvt.) Ltd. (8) 12.00 12.00 

38. 'anan GaJaghat Tea Co. (PVI.) Ltd. (B) 4.50 4.50 

39. logerroll Land (India) Ltd. (B) 394.60 394.60 

40. FAG Precision Bearings Iodia Ltd. (MCD) 167.05 167.05 

41. Eagle Flask (Pvt.) Ltd. (D) 24.56 24.56 

42. K.B.B. Pump! Ltd. (8) 217.54 2.11.54 

43. United Bearing Ltd. (IS) 200.00 200.00 

44: Srinivasa Hatcberices (Pvt.) Ltd. (D) J8.oo 10.00 

45. Sri KaJiswari Fireworks Pvl. Ltd. (D) 2.10 2.10 

46. Soutbern Pressings (pvt.) Ltd. (D) 1.10 I.U' 

47. Port Sbipping Co. Ltd. (F) 26.3' 36.3' 

48. Punjab Ginning Pressing Co. Ltd. (D) 2.04 2.04 

49. Televista Electronics fPvt.) Ltd. (8) 16.38 16.38 

SO. Mainni Precision Products (Pvt.) Ltd. 1.00 1.00 

51. Sundram Financo Ltd. (B) 300.00 300.00 

52. Balsava Hygiene ProcJucta Ltd. (8) 8.08 8.01 

53. Patelnagar Mincrals and Ind. Pvt. Ltd. (B) 5.00 5.00 
S4. B.W.A.C. Alloys Ltd. (8) 64.00 64.00 

5S. Vora Soap (Pvt.) Ltd. (8) 5.00 5.00 

56. Fine Composites (Pvt.) Ltd. (B) 5.00 5.00 

57. RopJas (India) Ltd. (B) 24.00 24.00 

58. Modern Stoels Ltd. (B) 32.40 32.48 

S9. Tyco (India) Pvt. Ltd. (D) 3..50 3.50 

60. Kalani A.bestos Cement (Pvt.) Ltd. (D) 35.00 3S.00 

61. New Haven BOlli. Co. Pvt. (D) 2\09" l.ot 

62'. Infos,s Coosultall't'l (Pvt.) Ltd. (B) ,. 5 •• 

6'. Applied Electronidl Ltd. (8) 29 •• 19." 
64. Paramount Prod ... (Pvt.) Ltd. (B) 'M 3" 
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65. Tbe New Rajpur Mill Co. Ltd. (B) 10.42 10.42 

66. Motor Industries Co. Ltd. (8) 1902.S7 1902.57 

67. Kanpur Plasticpade Ltd. (8) 56.00 56.00 

68. Bajaj Plasttcs Ltd. (B) 75.00 75.00 

69. Somiaya Organo-chemical Ltd. (B) 10.00 10.00 

70. Reliancc J\ate and Industries (B) 106.72 106.72 

71. Henkel Chemical (India) Ltd. (8) 20.09 20.09 

72. J.P. Tobacco Products (Pvt.) Ltd. (B) 1.00 1.00 

73. NGEF-AEG Eng. Co. Ltd. (B) 68.00 68.00 

74- Orient P4lper and Industries Ltd. (8) 572.62 572 .. 62 

75. United Ink and Varnish Co. (Pvt.) Ltd. (B) 5.70 5.70 

76. Gbarda Cbemical (Pvt.) Ltd. (8) 32.26 32.26 

77. Food Specialities Ltd. (8) 960.00 960.00 

71. B. Trikamlal and Company (Pvt.) Ltd. (8) 0.94 0.94 

79. Indian Communications Network Ltd. (B) 23.03 23.03 

80. The Printer (Mysore) Ltd. (B) 40.00 40.00 

81. Tbe Rubber Production (Pvt.) Ltd. 8.2S 8.25 

82. The Kumarn Mills Ltd. 20.00 20.00 

83. Special Waves Ltd. (B) 33.60 33.60 

84. K. Mohan and Co. (Byelets) Pvt. Ltd. (8) 4.49 4.49 

8S. Vakils, Ferrer and SimoDi Ltd. (B) 1.00 1.00 

86. 1m pac (pvt.) Ltd. (9) 4.00 4.00 

81. Tropical SbippiDI Co. Ltd. (B) 6.00 600 

81. G.M. Mitta) Stainless Steel (pyt.) Ltd. (B) 24.9' 24.95 

89. Shree Producli (Pvt.) Ltd. (B) 5.00 5.00 

9t. Teletube Electronica Ltd. (B) 22.10 22.10 

9~ . Jankiram Mills Lt4. (B) 20.13 20.13 

92. Cinni (Pvt.) Ltd. '(8) 3.40 3.40 
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93. Vibro Pharma (Pvt.) Ltd. (B) 3.00 3.00 

94. Tata Press Ltd. (CD) 125.00 125.00 

95. D4modar Ropeway. and Conltn. Company (Pvt.) 12.02 12.02 
Ltd. (8) 

96. Ahuja Furnisher. (Pvt.) Ltd. (B) 2.00 2.00 

97. Atlas Radio and Blectronic Ind. (Pvt.) Ltd. (D) 5.29 5.29 

98. N.M. Nqpal Pvt. Ltd. (B) 1.53 1.53 

99. Navdeep Cbemical (Pvt.) Ltd. (D) 2.00 2.00 

100. Crop Healtb Production Ltd. (Pvt.) Ltd. (B) J5.00 15.00 

101. Jayant Vitamine Ltd. (F) 135.00 135.00 

102. Gulsan Sugar and Chemical Ltd. (8) 27.50 27.50 

103. Simple Castinl (Pvt.) Ltd. (D) 80.00 80.00 

104. Jyoti Leatber Clotb Industry (Pvt.) Ltd. (D) 3.75 3.75 

105. Voltex Leasinl and Finance Ltd. (F) 100.00 100.00 

106. Diamond Polyplast (Pvt.) Ltd. (8) 1.26 1.26 

107. Samtal (India) Ltd. (B) 131.88 132.00 

108. Adbunik Synthetics Ltd. (B) 31 10 31.10 

109. Enlineers India Ltd. (B) 50.00 50.00 

110. Tata Pinance Ltd. (F) 49.80 49.80 

111. U.P. National Manul. Pvt. Ltd. (B) 21.29 21.29 

112. Diners Club India Ltd. (B) 20.00 20.00 

113. Ajit Wire Indus. Ltd. (B) 7.00 7.00 

114. V.D. Swami and Co. Ltd. (B) 10.00 10.00 

115. Hyderabad DotteliDI Co. (Pvt.) Ltd. (B) 12.00 12.00 

116. Cbemical Terminal Trombay Ltd. (B) 24.00 24.00 

117. Terrectrial Finance Ltd. (F) 11.01 11.01 

118. Test Equipment (Electrical) Pvt. Ltd. (B) 4.10 4.10 

119. The Prabbat Silk Cotton Mill, Co. Ltd. (8) 5.48 5.48 

120. S.~'~D.~.L~.~) 3.58 3.58 
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121. Girl Roadlines (Pvt.) Ltd. (8) 5.01 5.0J 

122. Malbboz Baruab Estate (P) Ltd. (B) 1.00 7.00 

123. Saomara Private Ltd. (B) 5.00 5.00 
124. Veer Chemic and Aromatics Ltd. (Pvt.) (D) 4.90 4.90 

125. Robet Systems (Pvt.) Ltd. (D) 3.00 3.00 

126. Ultramarine and Pi81Dents Ltd. (D) 90.00 90.00 

127. Singh Polottry (Pvt.) Ltd. 10.00 10.00 

128. Premier Automobiles Ltd. (B) 810.44 108.49 

129. Borex Morarji Ltd. (D) 53.33 53.33 

130. Calcutta Security PrioteR Ltd. (B) 14.30 14.30 

131. I.F.B. Alro Indus. Ud. (B) 1.04 1.04 

132. Cbemicrown (India) Ltd. 25.00 25.00 

133. Astra Commercial (Pvt.) Ltd. 1.00 1.00 

134. The State Tradinl Corp. Ltd. (D) 1500.00 1500.00 

135. Madanapalle Spinning Mills Ltd. (D) 29.99 29.99 

136. Nishit Synthetics (Pvt.) Ltd. (8) 9.00 9.00 

137. Maharashtra Scooters Ltd. 142.85 142.85 

138. Da.y Po"ergas India Pvt. Ltd. (8) 10.00 10.00 

139. Deccan Machanical and Chem. India (Pvt.) Ltd. B) 30.00 30.00 

140. Zeritb Blectro Systema Pvt. Ltd. (D) 1.14 1.14 

141. Coromandel Garments Ltd. (B) 10.00 10.00 

142. Caps and Caps (Pvt.) Ltd. (D) 5.00 5.00 

143. ~.A. Malle Lealia. Co. Ltd. (:8) 28.30 28.30 

144. Blai Bquipment Ltd. (D) 50.00 50.00 

145. S.T.P. Ltd. (8) 43.64 4'3.64 

146. Sica Breweries Ltd. (B) '«f.OD '0.00 

147. Tractor. aDd Farm Bquipment Ltd. (1t) -.• 2*».1» 

148. Cadila Laboratori. (PYI.) Ltd. (. ".50 '7.50-

149. lledi8llioo Adftrdlidl Pvl. Ltd. (8) 1. 1.00 
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150. Greaves Foseses lAd. (8) 134.11 134.11 

151. Asian Tools Ltd. (B) 50.00 50.00 

IS2. Mexin Medicam=-s Pvt. Ltd. (B) 6.00 6.00 

153. Veoketesbwara Hotelieries (Pvt.) Ltd. (B) 75.00 75.00 

154. Mulji V. Narsi (Pvt.) Ltd. (B) 2.31 2.31 

ISS. Indrol Lubricant. aad Specialities Ltd. 25438 254.38 

156. Cbow.ule aod Co. (Pvt.) Ltd. (8) 100.00 100.00 

J57. CbbagaDlal Kasturcband aDd Co. (Pvt.) Ltd. 12.00 12.00 

158• Ludhiana Steels (P) Ltd. (8) 25.73 25.73 

159. T .K. Steel Rolliog Mills (Pvt.) Ltd. (B) S.10 5.10 

160. Solar Packaliog (Pvt.) Ltd. (8) O.SO 0.50 

161. Britisb Pbysical Lab. Ind. Lid. (8) 90.00 90.00 

162. Higb Bnergy Butteries (I) Ltd. (8) 44.71 44.71 

16:1. Sbri Machammal Cotton Mills Ltd. (8) 20.00 20.00 

164. Cbarezi Wastern Ltd. (B) 7.00 7.00 

165. Monica BlectroD~ (Pvt.) Ltd. (B) 41.50 42.S0 

J66. Soft Barerales (Pvt.) Ltd. (B) 5.00 S.CO 

167. Hercules BDgiDMlinl Workers (Pvt.) Ltd. 1.09 1.09 

168. Rajadhiraj Industries Ltd. (B) 36.20 3620 

169. R.K. Swamy Adv. Alsociates (Pvt.) Ltd. (8) 2.00 2.00 

170. Marlex Products (Pvt.) Ltd. (D) S.OO S.OO 

171. K.O. 'Khosla Compressors Ltd. 149.79 149.79 

172. Medely Pharmaceuticals (Pvt.) Ltd. (8) 5.33 5.33 

173. Soutbern MalDcties (P) Ltd. (B) 2.10 2.10 

174. Moumcbinipur Tea Co. Ltd. CB) 9.10 9.00 

175. Amzed Automotive Lid. (B) 10.00 10.00 

176. Mysore Electroplating (Pvt.) Ltd. (B) 7.02 7.02 

177. Codi'a Chemicals (Pvt.) J.,td. (8) 10.00 10.09 
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178. Usba Teleboist Ltd. (F) 147.23 147.23 

179. Bbai Sunder Dass and Sons Co. (Pvt.) Ltd. 10.00 10.00 

180. Banaras House Ltd. (8) 45.00 45.00 

181. Premier Explosive (Pvt) Ltd. (B) 11.00 11.00 

182. India Pistons Ltd (D) 160.00 160.00 

183. Furmanite Micco Ltd. (D) 20.00 20.00 

184. BRV-Air (Indja) Pvt. Ltd. (D) 6.00 6.00 

ISS. EME. Gears Pvt. Ltd. (B) 4.00 4.00 

186. MCE Products Silies Services (Pvt.) Ltd. 8.00 8.00 

187. Denazir Exports (Pvt.) Ltd. (D) 4.52 4.52 

188. Mafat Lal Indus. Ltd. (F) 810.00 810.00 

189. Sharda Textiles Mills India Ltd. (C.D.) 115.00 115.00 

190. Tbe Madras Motor~ Ltd. (B) 16.00 16.00 

191. Electronic Restareb Pvt. Ltd. (D) 25.00 25.00 

192. Karameband Tbapar and Bros. (F) 59.73 59.73 

193. Kabra Agro Industries Ltd. (F) 114.50 114.50 

194. Flex Laminaten (Pvt.) Ltd. (8) 8.44 8.44 

195. Super Kins Equipments (Pvt.) Ltd. (8) 1.02 1.02 

196. UnitroD Ltd. (F) 30.00 30.00 

197. Mabamaya Inve~tments Ltd. (F) 66.13 66.13 

198. Dynamic Electronics (India) Pvt. Ltd. (B) 5.00 5.00 

199. Fuese bate India (Pvt.) Ltd. 9.86 9.86 

200. Pooritts and Spencer (A~ia) Ltd. (8) 98.04 98.04 

201. Cbembond Cbemicals (Pvt.) Ltd. (B) 6.00 6.00 

202. Bali,. Ligbting Equipment (p) Ltd. (B) 9.20 9.20 

203. Aista Private Ltd. (D) 12.00 12.00 

204. Harbals (APS) Pvt. Ltd. (8) 0.60 0.60 

20,. Mcleod Russel (Iodia) Ltd. (8) ~12.S0 'IZ·~9 
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206. HI· Mil Accesorles (P) Ltd. (9) 

207. Mazda Iod"!strial Cbem. (P) Ltd. (B) 

208. Audeo India Ltd. (D) 

209. Franco.Indian Pharma Pvt. Ltd. (B) 

210. Scientific Mes-Tech. (Pyt.) Ltd. (D) 

211. Atul Glass Industries (Pvt.) Ltd. (B) 

212. Ficom Oraanics Ltd. (B) 

213. Resins and Plastics Ltd. (B) 

3 

2.40 

225.50 

46.25 

2.27 

22.00 

64.26 

12.50 

4 

2.00 

240 

225.50 

46.25 

2.27 

22.00 

64.26 

12.50 
--------

(B)=BonU5. 
(P)= Further. 
(C.D.)c=GoDvertible Debentures. 
(N C.D.)=Non-Convertible Debentures. 

Guidelines regarding Transfer of Officers 
in Punjab and Sind Bank 

7566. SHRI SAIFUDDJN 
CHOWDHARY: 
SHRI C.D. GAMIT : 
SURf RAM BHAGAT 
PASWAN: 

Will tbe Miniiter of FINANCE be 
pleased to state : 

(a) whetber the Punjab and Sind Bank 
bas framed transfer policy for their offi~ers 
and issued guidelines to tbeir respective 
branches in the country vide their cir~ular 
No. 1595 dated September 24, 1986; and 

(b) if so, tbe ted of the aforesaid 
circular? 

THE MINISTER OF STATB IN THE 
MINISTRY OF FINANCB (SUR' 
JANARDHANA POOJARY): (a) Yes, 
Sir. 

(b) The circular in questions contains 
details of tbe luidelines framed by tbe 
Punjab and Sind Bank for transfer of Offi-
cera in JUilior MaDaaement Grade Scale-I, 
II aod III. 'rhe broad features of' tbese 
guidelines are : 

0) subject to exipncies and the needs 
'" blnk's business aDd interest of 

administration, an officer will not 
work in a br3Dcb/office for a period 
exceediug 3 years; 

(ii) each officer may be required '0 
serve in any of the areas namely; 
eastern, western. seutbern and 
central areas for atleast two terms 
of a bout 3 years; 

(iii) offi:ers posted in north-eastern 
sta tes will be transferred after 2 
years of serviee to one of the tbree 
stations of their choice as far as 
p\)ssibte; 

(iv) officers posted in branches in diffi-
cult areas, in addition to branches 
in north·eastern state will be trans-
ferred after 2 lears of service; 

(\.) cffi~ers who have completed two 
terms of service in any of tbe areas 
mentioned in (ii) and (iii) _bove 
may be transferred to one of tbe 
three stations of their choice in 
nOllkern area and Delbi area as 
far a, possible for ODe term of 
about 3 years; 

(vi) There shall be no restriction on 
posting to Bny place of an officer 
promoted from clerical cadre after 
be bas put in atleast three yean 
service outside tbe statiop from 
wbore be wa. promoted, aneS 
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(vii) an officer on promotion will be 
transferred from one branch/ 
office to another brancb/office. 
etc. 

IO'feltmcnt of Blaek MODe, In Leaslog 
Companies 

7567. SHRI HARIHAR SOREN ! 
Will the Minister of FINANCE be pleased 
to state: 

<a) whetber a large number of public 
limited investment firms have invested huge 
lums of black money by floating some leas-
Ing and tradinl companies; 

(b) if so, tbe number of sucb public 
limited companies; and 

(c) tbe steps taken ~to uneartb black 
money from these companies 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) No 
&enera) pattern in the formulation of such 
companies has been reported. 

(b) Does not arise. 

(c) Whenever any case of using sucb 
companies as conduits for black money is 
cltscovered, necessary action under the 
Direct Taxes Acts by way of assessment, 
penalty and prosecution is taken. 

Alleged Maoipulatlon of PubJi c Sector 
Bonds by Banks 

7S68. SHRIMATI BASAVARAJES-
W AIlI: Will the Minister of FINANCE be 
pi_sed to state : 

(a) wbether it is a fact that the leading 
foreign banks and Indian Banks are not 
observing the Reserve Bank of India guide-
lines through manipulation of public sector 
bonds; 

. (b) if so, whetber the scheme which was 
introduced by the Reserve Bank of India 
allowed tbe banks to offer lucrative interest 
ratcs for abort term funds which are markedly 
higher tben the one allowed by the R BJ; 

(d) bow mlny banks bave followed tbe 
auidelines issued by tbe RBI 7 

THB MINISTBR OF STATE IN THB 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): <a) to (d). 
Information is beina collected and to th" 
extent availab1e and permissible under tbe 
statutes will be laid on the Table of the 
House. 

Seizure of Uranium by Directorate of 
Re,eoue Iotellilence 

7S69. SHRI H.N. NANJE GOWDA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether seizure of one kilogram of 
uranium was made by tbe Patna Office of 
the Directorate of Revenue Intelligence on 
10 December 1986; 

(b) if so, tbe facts tbereof; 

(c) the results of enquiry made, if any; 
and 

(d) the action taken in this regard and 
to check smuggJing to Pakistan via Indo-
Nepal border 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (c). 
On 8th December, 1986, the Officers of 
Directorate of Revenue intelligence, Patna. 
Unit in association with tbe Customs Officers 
of Patoa Preventive Collectorate, seized 780 
grammes of a substance believed to be 
Uranium at Amlatola. Madhubani, Purnea. 
On test by Bhabha Atomic Research Centre. 
Bombay, the substance was found to be 
ION Excbange Resins and Uranium. 

(d) Anti-smuggling drjve. in general, bas 
been intensified in the Indo- Pak and Indo-
Nepal border regions. 

AfForestatioB Programme 10 Sikkim 

7570. SHRIMATI D.K. BHANDARI: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether ta'aets of tbe afforestation 
pro,ramme (oJ Sik~ipl "ere DxeQ fol' \\1, 
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Jast three years and for the Seventb Plan 
period; 

(b) if so, the details tbereof; and 

(c) tlie central assistance provided to 
the State Government to undertake 6ffores-
tation programmes durjng the last tbree 
years and to be provided during the remain-
iog years of the Seventh Plan ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
and (b). The targ~ts for afforestation which 
arc fixed annually, are as under for the State 
of Sikkim : 

Year 

1984-8S 

1985·86 

1986-87 

Seedlings to be 
planted (in lakbs 

numbers) 

77 

82 

110 

(c) The central assistance provided to 
the State Government cf Sikkim under the 
forestry sector to undertake afforestation 
during 1984 .. 85, 1985·86 and 1986·87 are 
Rs. 4S.84 lakhl, Rs. 57.38 lakhs and Rs. 
S3.03 lakhs respectively. Tbe central assis-
tance is allocated to the States on year to 
year basis which depends upon the pro-
gramme proposed by the State/Union 
Territory, allocatio&1 available under the 
central Budget. and the extent of matching 
share provided in the State Budget. 

AsslstaDce from Deomark 

7571. SHRI P.R S. VBNKATESAN: 
Vv'ill tbe Minister of FINANCE be pleased 
to state : 

(a) whether an agreement hds been 
signed with Denmark recently for assistance 
in the fields of health, rural water supply 
and agriculture; and 

(b) if so. the detailed tbereof and tbe 
Dames of Slates to be benefited? 

THB MINISTER OF STATE OF THE 
MINISTaY OF PETROLEUM AND 

NATURAL GAS AND MINISTER. OF 
STATE IN THB MINISTR.Y OF 
FINANCB (SHRf BRAHMA DUTT) : <8> 
Yes. Sir. 

(b) The Aareed Minutes of annual dis-
cussions on Indo-Danish Development 
Co-op~rative Programme Bi8ned at New 
Delhi OD 26 Marcb, 87 visualise 8n assis-
tance of Dkr 200 millioD (RI. 36 crores 
approx.) mainly for bealtb, rural water 
supply and agricultural programmes. In 
addition the assistance would also be avail-
able for tbe Energy, Environment and 
Forestry sectors. Tbe assistance is 100% 
grant with no repayment obligatioD. Tbe 
States to be benefited are primarily Karn.-
taka, Kerala, Madbya Pradesb. Orissa aDd 
Tamil Nadu. 

Posts of Economic Adviser. Held by IES 
Officer. 

7573. SHRI SARAT DEB: Will 
tbe Minister of FINANCE be pleased to 
state: 

<a) the number of posts of Economic 
Advise ... or Advisers rendering predomi-
nantly economic advice in the GovernmtDt; 

(b) the number of post held by Indian 
Economic Service Officers: 

(c) wbetber these posts are fiUed by 
persons from outside Goveroment; 

(d) if so, tbe reasons tberefor; 

(e) whetber there is aoy open competi-
tion for recruitment of tbese officers as 
exists in other ""ices; aDd 

(f) if so, the details thereto; and if Dot 
tbe reaSODS tberefor? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER. OF 
STATE IN THE MINISTRY OF FINANCB 
(SURI BRAUMA DUTT) : (a) to (f). 
The posts of Economic Advisers or Advisers 
rendering predominantly economic advise in 
tbe Government are distributed amool 
different Ministries and Departments. 
Information OD tbe total number of sucb 
posts and of tbem tbe Dumber beld by 
officon of tbo Indian Economic Bonico it 
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not readily available. Each such post bas 
itt own focruitment rules accordiQg to 
wllich. tbey ate filted up. Direct recruit-
ment, ttaalsfer. deputation, promotion etc. 
are several methods wbich are employed in 
fillina up posts and one or more of such 
methods may he ioc'1rporated in the recruit-
ment rulos of these posta. 

Hardships due to Increase in Oaty 011 
Projeet Imports 

7574. SHRI KRISHNA SINOH: 
Will tbe Minister of FINANCE be pleased 
to statc : 

<a> whether it is a fact that while mak-
ioa changes in tbe import policy or in the 
import and export duties suffi.;ient time is 
permitted to mitigate the hardship that 
miaht arise to tbe impo'rters/exporters in 
respect of the jtem~ which are on the way; 

(b) wbether it is a fact that this time 
while increasing project import duty from 
5S per ceot to 85 per cent, no such tim" was 
allowed; 

(e) if 10, the reasons therefor; aod 

(d) steps being taken to mitigate the 
bardship of the importers concerned? 

THB MI~ISTBR OP STATE IN TUE 
MlNIS1'&Y OF FINANCE (SURI 
JANARDHANA POOJARY) : <8> to (d). 
etlanges in imp.Jrt doty take immediate 
effect and tbero is DO provision for coDti-
nuing to charge tbe earlier rate of import 
duty 00 tbe goods whicb are on tbe way. 
So far as tbe project rate of duty which 
cbanaed on 1.3.87 is concerned, in order to 
mitiaate the financial bardship of tbe 
importers, tbe lOBI aod other financial 
institutions bave already announced the 
facility of making available to these im-
porters additional finance expeditiously for 
payiDI tbe customs duty at the enbanced 
rate on project import loods where such 
100& arc in tbe pipeline. 

Llberali ••• lon of Debt-Equity Norms for 
Industries 

7575. SHRI PRATAPRAO B. 
BHOSALE : Will tbe Ministtr of FINANCE 
be pl:ased to state : 

(a) whether Government have rec:entQ 
liberalistd the debt-equity norms for 
industries with export potentia); 

(b) if so. tbe details thereof; and 

(c) uoder wbat circumstances such 
liberalisation in debt-~quity norms bas been 
made; and 

(d) to what extent it will be beneficial to 
tho industries? 

THE MINISTER OF STATE IN THB 
MINJSTR Y. OF FINANCE (SURI 
JANARDHAN A\ POOJAR Y): <a) to (d). 
With a view to encourage capacity creatioD 
in thrust industries, which have been identi-
fied as having export potential, the financial 
institutions bave decided to allow a hiaher 
debt-equity ratio of upto 4: 1 in sucb 
indu~tries OD a case to case basis. on 
merits, depending on tbe size aDd viability 
of tbe industrial project. This measure is 
expected to give a hoost to the exports from 
tbe thrust industries. 

Women In I.A.S. 

7576. SURI ANANT A PRASAD SETHI: 
Will the PRIME MINISTER be pleased to 
state : 

(a) the actual strength of IQCUaa 
Administrative Service at present; 

(b) the number of women officers out 
of tbem; and 

(c) the percentage of women officers to 
tbe totat strength ? 

THE MINISTER OP STATE IN THB 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THB 
MINISTRY OF HOMB AFFAIRS 
(SURI P. CHIDAMBARAM): <8> and 
(b). As 00 1.1.1986. the actual strenatb of 
tbe Indian Admioistrative Service was 4.549. 
of which 35 I were women officers. 

(c) 7.72 per cent. 

GraDts for Social Welfare tielDe. 01 
ADd.,. Pradesh 

"77. SBaIMATI N.P. ~J 
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LAKSHMI:. Will Che Minister of 
WBLF ARB be plcued to state: 

(a) tbe de'ailt of tile allocatioos/.raots 
made by tbe Ministry under social welfare 
ICbelDeI of Andbra Pradesh during 1984-85, 
1985-86 and 1986.87; 

(c) if so the details of the proposals' 
schemes aod the action taken by tbe 
Ministry in Ihis regllrd ? 

(b) "'whether tbe Andhra Pradesh 

THE DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) A State-
ment-I is given below. 

Government bad seot any proposal under 
tbe various social welfare scbemes during 
1985-86; and 

(b) and (c). A SlakQlenl·I1 is given 
below. 

StatemeDt-1 

Deta/I, 0/ allocatloll,/,"all" made·by ,"e Minl"'yof Welfa,e to Andh,a Pradesll d",./ng 
1984..8'. 1985-86 and 1986-87 are given below 

1. Welfare of tbe Haadleapped Perlo •• 
(i) Seta.me 01 Assieta.oce to OraaDisatioD8 

for Dilabled Persons 

(ii) Scbolarsbips for Disabled PersoDs 

(iii) Assistance to Disabled Persons for 
purchade/fittinl of Aids/Appliances 

(iv) S.m. of .. Uina up of special employ. 
ment excbaopa aDd special cells in 
normal Emplo.)'mcDt Excbuaes 

(v) Scbeme of District Rehabilitation 
Centre 

2. Welfare of children in need of care and 
protectioa 

3. For education work for prohibition, 
counaeJliDI and reubiliiatioD work for 
alcoholics, drug addicts and otber 
victims of social crime 

Statemeat.11 

1984-85 

1.94 

20.00 

0.60 

11.71 

(Rs. in laths) 

1985·86 1986-87 

9.82 21.25 

10.00 32.00 

8.20 

73.897 

15.60 

25.63 31.15 

Dttalls o/proplUalJ. ree~l~d /to", .he GOHrnm.nt 0/ Andhra Prade3h unde, ,It. parioul 
Brlelal W.I/II,. SehMIIS tlrw'", 1985.'6 and the aClion taken ,hereon a"e glp.n 

H/~ •. · 
I. Welfare of tile Handicapped PerioD. : 

(A) Duri.oIIM5-86. Goveromeet of Andhra Pradesh had recommended financial 
assistance to 7 voluntary orpnisations working in the fieJd of handicapped 
welfare. An amount of RI. 981 lakb was released to 5 organisations. 
Additiopal iaforma\ion/d.ocuments requested from 2 organisations are still 
.we.itld aM t ..... fore DO r.lcase could be made to them. On tbe basis fit 
otber ,l ....... I1CCl.a. tbe foUowina amOuDt. wore .. actiODcd aDd 
roleued : 
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(8) Scbeme of Scbolarship for disabled PerioDs 
Government of Andbra Pradesh as. 1000 lath 

(C) Assistance to disabled persoos for purchale/ftttID, of aJdl/appliaocel : 

(i) Andhra Pradesh Handicapped perSODS Welfare Co-
operative Finance Corporation, Hyderabad. 

Rs. 8.00 lakh 

(ii) Vocational Rehabilitation Centre for Handicapped, 
Hyderabad. 

Rs. 0.20 lakh 

(D) Scheme of seUio2 up of Spedal Emp loyment Eseb8Dge. 80d Spec'al Cells 10 Normal 
Employment Exchange: 

Special Cells in Normal Employment Exchange 
for Physically Handicapp~d at Vishakapatnam 
and Vljaywada. 

Rs. 73.897 

(E) District Rehabilitation Centre: 
District Rehabilitation Centre at Vijayawada in 
Krishna Distric t. 

Rs. 15.60 lakh 

2. Welfare of children iu need or fare and protection ~ 

Government of Andbra Pradesb had recommended s.nction of grant-in-aid to 
one new Voluntary Organisation, namely, Dr. AmbedKar Memorial Education 
Society, Rajmundry for maintenance of 2S additional children. In addition to 
the existing institutions, tbis organisation was also released grant-in-aid. 

Project. behind Scheduled 

7578. PROF. NARAIN CHAND 
PARASHAR : Will tbe Minister of 
PROGRAMME IMPLE\tENTATION be 
pleasej to state : 

(a) whether a number of oogoing pro-
jects costing (i) over Rs. 100 crores each, 
(ii) Over Rs. 20 crores but less tban the 
100 crores are lagging behind schedule 
especially in tbe Transport aod Energy 
Sectors; 

(b) if so, tbe details for each category 
in each of tbe two sectors and wbether any 
target dates for their total! p:utial completion 
have been decided upon by the Administra-
tivo Ministries/Departments concerned. 

(c) the cost of each of these projects 
initially and the likely cost at tbe time of 
completion; and 

(d) tho steps proposed to expedite the 
completion anj avoid cost escalatio_o ? 

THE MINISTER Of PROGRAMMB 
lb.\Pl.E.MBNtA"I10N tSHl.\.l A.B.A. 

GHANI KHAN CHOUDHURY): (a) to 
(d). The information is being collected 
and will be placed on tbe Table of the 
House. 

Smuggliog of UrauiulII 

7579. SHRI C. JANGA REDDY: 
SHRI A K. PATEL: 

Will tbe PRIME MINISTER be pleased 
to state : 

(a) whether Government are aware of 
the reports that well organised gaogs are 
operating in uranium smuggliDI for several 
years with their bases at Jamshedpur II 
Rancbi. Patoa, Calcutta and Delhi Bnd 
supplying it to various countries; 

(b) wbether aoy arrests have been made 
and offenders convicted durins the past 
three years; 

(c) whetber it is a fact tbat yellow cake 
uraaium is converted ioto black powder by 
.mulllers makin, it difficult to connect its 
source of smulIliDli 
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Cd) tbo unaccounted quantity of uranium 
with tbe Uranium Corporation of India; 
and 

(e) the steps taken to sareauard tbe 
uranium deposits witb tbe Uranium Corpo-
ration of India ? 

THB MINISTER Of STATB IN THB 
MINISTRY Of SCIENCE AND 
TECHNOLOGY AND MINISTER OF 
STATE IN THE DEPARTMENTS OF 
OCBAN DEVELOPMENT, ATOMIC 
ENERGY. ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN): (a) Yes, 
Sir. Government have seen some news-
paper reports regarding smuggling of ura-
nium from several parts of Blbar thougb 
tbe basis of these reports is not known. 

(b) A~ per inrormation collected from 
Bibar State Police Authorities at lamsbed-
pur six persons were arrested on S 12.1986. 

(c) Tbe Government is not aware of the 
process of conversion of yellow cake ura-
nium into black powder by smugglers. The 
samples seized from tbem were analysed 
and test results show that they do Dot con-
tain any uranium. 

(d) AU uranium produced by UCIL is 
properly accounted for. 

(e) Strict security measures exist in 
Uranium Mine and Min Complex at 
Jaduguda under Central Industrial Security 
Force (ClSF). 

(TI'an lot/on) 

Recovery of Loans from Sick Industrial 
Uaits 

7580 SHRf SHANTI DHARIWAL: 
Will the Mininster of FINANCE be pleased 
to state: 

(a) whether Government propose to 
undertake study of sick industrial units in 
the country for determining the causes for 
their sickness; 

(b) if SOt tbe number of sick industrial 
units in the country which are proposed to 
be !turveyed by Government and the d~tajJs 
jp Ibi, re,ard; ~nd 

(c) jf Dot. tbe loss like)y to be incurred 
by Government in the form of revenue and 
non· recovery of loans advanced to these 
sick industrial units, separately ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SUR) 
JANARDHANA POOJARY) : (a) to (c). 
Government have requested Reselve Bank 
of India to make a fresb study regarding 
caulljes of industrial sickness. Reserve Bank 
of India have reported that tbey are working 
out mojalities (or taking up this study aod 
tbey propose to cover both large and medium 
sick units totalling around 21)00 for tbis 
study. Based 00 the outcome of tbe study. 
the necessary action will be taken. 

Licences for Electronics Industries in Hill 
Areas 

7581. PROF. NARAIN CHAND 
PARASHAR : Will tbe PRIME MINISTER 
be pleased to refer to tbe reply given to 
Unstarred Question No. 3540 on 11 Decem-
ber, 1985 regarding Electronic Industries in 
tbe HiIJ States and sta te: 

<a) tbe names of tbe companies/parties 
to whom letters of intent have been issued 
in Himachal Pradesh and Jammu and 
Kashmir, district-wise; 

(b) whether any more licences have 
also been issued thereafter till 28 February, 
1987; 

(c) if so, tbe details t~ereor and whether 
both or either of the States have also set up 
Electronics Corporation; and 

(d) if so, the nature and functioning 
tbereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND M.lNISTER OF 
STATE IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS. AND SPACE 
(SHRl K.R. NARAYANAN): (a) and (b). 
The names of the companies/parties to 
whom letters of intent bave been issued in 
Himachal Pradesh (H.P.) and Jammu aod 
~asbmir (J and K) tOBetller with location/ 
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district are Biven in Sta 'emcnts·1 aad II 
Biven below. 

(c) H.P. State Government have set up 
State ElectroDics Development CorporatioD 
on 22.10 19S4. As rClards J and K. no 
l!lIectronics Corporation bas been set up. 

ratioa .... ....., ., up • 801twa .. dtWlop· 
meDt cum-compater-ceatn at 8bim ... 
Tbey also obtained letter of InteDt froID t. 
Government of Jodia for IettiDg up of 
follo.iD. projects: 

0) Cordless Telephone. 

(ct) The main function of the Corpo-
ratioD is to accelerate tbe development of 
Electronics Industries as also to establish _IS in joint/assisted sector. The Corpo-
ration is also taking up construction of 
,,*,1 for electronics units. This Corpo .. 

(ii) Electronics Rural Automatic Ex. 
cbaDie (ERAX). 

(iii) SYB .,stem for EWequipment. 

(iv) HP /VHF communication equip. 
mente 

Statement·) 

Namel o/Ih, Companie!IParll~~ to whom Letter, ./Iltteftt htlVi! be'.',,,wd III 
Himachal Pralle'" (H P) 

SI. 
No. 

1 

Name of the compaoy/party 

2 

1. Mis Nova Capacitors Pvt. Ltd .• Chandigarb 

2. M She Raja Malvinder Sinah, Lila Bbavao. Patiala (PB) 

3. ·H.P. State Indl Dev. Corpn. Shimla-l 

4. MJs Broea ttficro Computers International Ltd., Chandiprh 

s . • H.P. State Iodl. Dev. COJpn. ShimJa 

6. MIs Auto Controls Pvt. Ltd. New Delhi 

7. Mis SuperdeallDveltment Ltd. 

Now MIs COSMO Perrites Ltd. 

8. She P.S Sarven, New Delhi 

9. *8 P. State Indl. Dev. Corpn Shimla-l 

10. Mis Param Computers Pvt. Ltd., Mobali 

11. MIs ABL Capacitors (India) Ltd., New D:1bi 

12. -do-

13. Mis J.K. Synlbetic! Ltd. Kamla Tower, Kaopur 

14. MIs Zoom Electronics (India) Ltd. Sbimla 

IS. @H.P. State Electronics Development Corpontioa, Sbimla-2 

-do .. 

Loc:atiOD Di.trict· .... 

SolaD 

SOliD 

So1aD 

SoiaD 

Sol80 

Sol aD 

SoiaD 

SolaD 

Solan 

SolaD 

Solan 

SoiaD 

Solan 

SolaD 

Solan 
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17. MIa Indian Transformer Ltd. Cocbin (Kera'a) Solan 

18. @H.P. State Electronic Dev. Corpn. Shimla HP. 

19. MIs On Line Consultancy Services Pvt. Ltd., New Delhi H.P. 

20. MIs Himachal Interlinks Technologies Ltd., Cbandigarh SoiaD 

21. Smt. Usb a Agarv'al, New Delhi H.P. 

22. -do-

23. MIs Deepak Enterprises Pvt. ChaDdigarb SolaD 

24. MIs Inter Continental Computers Power Ltd., Ntw Delhi Poanta Sahib 

·M/s H.P State Iodl. Dev. Corpn , Sbimla has been Issued letters of intent for 
manufacture of different electronics items. 

@M/s HP State Electronic Dev. Corpn , Sb(mla has been issued letters of intent far 
the manufacture of dlfferent ekctronics items. 

Statement-II 

Nomes 01 the C,}mpanieJ/parlies to whom L~tler.,. of intent! DGTD Rrgidratiorrs ha,,'e 
been issuI'd ill Jolmmu and Ka.thmir (J and K) 

Sl. 
No. 

Name of the C('mpany /Party 

2 

1. *M/s J Bnd K SIDCO 

2. ·M/s J and K SIDCO 

3. ·M/s J and K SIOCO 

4. MIs Oak India Limited 

S. "MIs J and K SIDCO 

6 •• M/s J and K SIDeo 

7. MIs Jairam Ramcband Moorjani, Bombay 

8. ·M/s J aod K SIDCO 

9 .• M/s J and K SIDeo 

10 •• M/s J and K SIDCO 

J I. MIs Fida Hussain Sbamim 

12. "MIs J and K SIDeo 

'3. -MI. J aDd K SIDCQ 

Locatien District-wise 

3 

Badg'lm 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badaam 

Badgam 

Badgam 

Badgam 

Badaam 

Badaam 

Badplll 
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14. MI. Zahoor Abmad Malik, Kashmir 

15. MIs Oak India Lfd. (Maple Circuits) 

16 •• M/s J and Ie SIDCO 

17. ·M/s J and K SIDCO 

18. ·M/s J and K SIDCO 

19. ·M/s J and K SIDCO 

20 •• M/s J and K SIDCO 

21 •• M/s J and K SIDCO 

22. ·M/s J and K SIDCO 

23. -MIs J and K SIDCO 

24. ·M/s J and K SIDCO 

25. MIs Quaisar Audio India, New Delhi 

26. MIs Double VisioD BlectroDics 

27. Mr. Sunil Sardhana 

28. .M /s J and K SIDCO 

29. Mr. V.IC. Mahajan, Hari Talkie., Jammu 

30. Sbri Bbarat Bhusban. Jammu 

3 

Badgam 

Badlam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Badgam 

Jammu 

Jammu 

31. Sbri Sneb Gupta C/o Bhulla Ram aDd Co. Jammu Jammu 

32. Mr. Ganesb Electronics, Jammu Jammu 

33. Mr. Suresh Kumar, MIs Jammu Electronics, 2204, Sector 
Cbandigarb 

IS, Jammu 

34. MIs Total Exports Ltd., Cbandigarh Jammu 
--------.------------------___ 

-MIt J and K SIDeo has been issued Letters or Intent for the manufacture of 
various electronic items. 

(Interruption,) 

12.00 hrl. 

(Engli,II) 

MR. SPEAKER : Why are you trying 
to be funny'll have allowed him. 

SHRI SHANTARAM NAIK: I have 
given a notice of breach of privileae against 
Prof. Madbu Dandavale on the basis of 

MR.. SPPAKER: Mr. Shanlaram your rulina liven yesterday ••. 
Naik. 

SHRI SHANTARAM NAIK (Panaji): 
Sir, I have liven a notice of breach of 
privUe,e apiDlt Prof. Madhu Dandavate ••• 

(1111.""1" ion,) 

MR.. SPEAKER: I will ,0 through 
it. 

Look here. I have to explain certain 
lbin". You live a privne,e DOtice ••• 
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SHRI SHANTARAM NAIK: I have 
I jven. 

MR. SPEAKER: Then I go tbroulh it. 
Due process is gone through. 

I may a1levi.te some misgiviolS about 
yesterday also. At no time do I deviate 
from the processes. I 10 through tbe 
processes a9 laid down and as practised by 
us throughout. But at certain times it 
might be tbat there may be fresh facts with 
my bon. Members and they are always free 
to bring them and according to those fresh 
facts, new tbingg, if broulht to my notice, a 
fresh reappraisal can be made. So. I do 
not bar anything and I do not deviate at 
all from what I have done earlier and even 
now. It is irrespective of any Party. 

(Interruptions) 

PROF. N.O. RANOA (Guntur): At 
tbe same time it is not proper lor Members 
to walk out in protest against your ruling. 

MR. SPEAKER: You are right. 

Mr. Saifuddin Cbowdhary. 

I do not mind it. I can make a mistake, 
but it will not be done wittio"y. 

SHRI SAIFUDDIN CHOWDHARY: 
Sir, I bave written a letter to you about 
lomethinl tbat bal arisen from your 
rulina •• 

MR. SPEAKER: I will look ioto it. 

SHRI SAIFUDDIN CHOWDHARY: 
Can Mr. Kacker to tbe PrivjJeaes Committee. 
Wbich one of his statements is true, we do 
Dot know Sir. 

MR. SPEAKER : I will look into it. 

SHRf SAIFUDDIN CHOWDHAR.Y: 
In 1978 he gave a statement and now he 
bas given a different slatement. They are 
contradictory. It il a ver, serious thina. 

MR. SPEAKER: I will look into it. 
No problem. 

SHRI SOMNA7H 
His opinion on the 
(Interruptions) 

CHATTERJEE : 
subject matter .•• 

SHRI SAIFUDDIN 
(Katwa) : Sir, I bave ••• 

MR. SPBAKER.: Not now. Not like 
CHOWDHARY this. I cannot answer you like tbis. 1 bave 

SHRI SOMNATH CHATIBRJEB 
(Bolpur) : Justice should seen to be dODe 
also. 

MR. SPEAKER: YeI, it will be. Sir. 
No problem at all on tbat. score, I can 
assure you. At no time I will deviate and 
tbere will be no barring of any discussioo. 
It will be according to fules, and the rules 
are made by you, as I have explained 
earlier. 

PROF. MADHU DANDAVATB 
(Rajapur): I bope you will check tbat tbe 
comments were not sent to me. I do not 
tbink you scot. 

MR. SPEAKER : No, no. That was 
sometbing else. I will explain to you. 

PROF. MADHU DANDAVATB: That 
il aU rigbl. The commenlS were not sent. 
I have che~ked up from the Secretariat. 

MR. SPBAKER: You are risht. 
Wberever I am wrODI. I can jUlt accept it. 

to 10 tbrouah. 
(InterruptlonJ) 

MR. SPEAKER: Order. 
speak, all of you, together. 

Do not 

SHRIINDRAJIT GUPTA (Buirhat): 
We want to know which one of Mr. Kacker's 
statement is tru. aDd which one is false. 

MR. SPEAKER: That is what I havo 
told you, Sir. I bave lot tbo aUIbenticated 
copy. You can look ioto it. 

PROF. MADHU DANDAVATB : 
Don't worry. You will'pt somctbiq. 

(1"'."lIpllo". ) 

MR. SPEAKER: I have lot it. You 
can see it. 

SHRI SAtFUDDIN CHOWDHARY: 
What is your rulina. Sir ? 

MI.. SPBAKBR. : 1 will look into it. 
I am 100kiDI iDto it. It II UDcIIr due PI'CH 
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cess. I must get the due process tbrousb 
and then I will come. 

• 
SHRI SAIFUDDIN CHOWDHARY: 

There is a prima facie case .•. 
(lnterruptlon.s) 

MR. SPEAKER: I will look into it. 
You do not want me to rusb through it. Then 
you wiU say, "You ba ve not gODe througb 
tbe process". I must go tbrough 'be due 
process. 

SHRI BASUDEB ACUARIA (Bankura) : 
How can there he two different statemeDts 
from the same persoo ? 

(Inte"uptlons) 

MR. SPEAKER: Please sit down. Do 
Dot ask me why. You come to me. We 
sball discuss. 

SHRI V. SOBHANADREESWARA 
RAO (Vij!U'awada) : What happened to 
my Privilege Motion against Shri Brabma 
Dutt? 

MR~ SPEAKER: I am already pro. 
~inl it. It is gOiDg through tbe process. 

(Interruption.) 

MR SPBAK.BR: Please sit down. 

SHRf P. KOLANDAIVELU (Gobi-
chettipalayam) : Sir, I have given Dotice of 
an Adjournment Motion ... 

MR. SPEAKER : I cannot do it here. 

SMRI P. KOLANDAIVELU: It is 
with regard to STi Lanka problem. Yester-
day 1 SO people have been killed •.• 

MR.. SPEAKER : I cannot do it here. 
Il is not witbin my purview. 

SHill P. KOLANDAIYELU: It is a 
very serious situation. 

MR. SPEAKER: It is Dot within my 
purview. It is Dot my Government', 
fail.e. 

(Interrupt Ions) 

PROP. MADHU DAMDA¥ATB: It i, 
• ve" lI'io. si.uation. 

~ 

Writ len Answer.s ita 

MR. SPBAKER: What can we 40 
a bout it? We can oDly raise it • 

(Tronslalion) 

SHRI GIRDHARJ LAL VYAS 
(BbUwara): Mr. Speaker. Sir, court fees 
has besD raised in Rajasthan and all courJI 
are Iyiog closed. 

MR. SPEAKER: It is not allowed. 

fEng/i'''J 

I canDot do anytbing. 

(Interruption,) 

[Tran.s/alioIlJ 

SHRI SHIV PRASAD SAHU (Rancbi) : 
Mr. Speaker, Sir, mosquito menaDCC haa 
jncr~ased in entire Delhi. 

MR. SPEAKER : Wbat can I do of 
mosquitoes? 

(/nte"uption,) 

MR. SPEAKER: What does it mean? 
Please sit dowD. 

(English] 

SHRI DINESH GOSWAMI (Gil •• 
bat i) : We have come to know from the 
newspapers tbat tbe HOD. Defence Minister 
weDt to Cbina. He should make a 
statement. 

MR. SPEAKER: No, DO. Don't worry 
about these tbinas. Don't take tbeae .a 
JOIpel You write to him and find out. 

(Inte"uptlon3 ) 

SHRI S. JAIPAL RBDDY (Mahbub. 
nasar) : We would only like to know aa to 
WbCD did be become a Kissin,er. 

SURI INDRAJIT GUPTA : Why 
sbouldn't bc 10 to CbiDa 7 

MR. SPBAKBR. : There i. DO_. 
Tbe .. is DO berm jf bo bas lOa •• 
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12.06 brl. 

PAPERS LAID ON THE TABLE 

[Engll,h) 

Detalll De.ands for Grants of the 
MIDIItry .,r ProlramDle Implemen-

tation for 19~7 .. 88 

THE MINISTER OF PROGRAMME 
IMPLEMENTION (SHRI A B.A. GHANI 
KHAN CHOUDHURY): I beg to lay on 
tbe Table a copy of the Detailed Demands 
for Grants (Hindi and Englisb versions) of 
tbe Ministry of Programme Implementation 
for 1987-88. 

[Placed in Library. See No. LT-4247/87] 

Notifications Bader Central Excise and 
Salt Act aod uDder Central Excise 

Rules, 1944 

THE MINISTER OF STATE IN THE 
MINJSTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : I beg to lay 
on the Table : 

(1) A copy of Notification G .S.R. 
391(E) (Hindi and English versions) 
published in Gazette of India 
dated the 13th April. 1987 togetber 
with an explanatory memorandum 
seekiDg to provide that in 
accordance with a general practice 
tbat was prevalent at the relevant 
time, tbe basic excise duty was well 
as the special excise dut) aD 
aelatine and glue flakes, falling 
under Item No. 15A of the erst .. 
while Central Excise Tariff, shall 
not be required to be paid at the 
rate in excess of tbe duty rate 
leviable under Item No. 68 of tbe 
erstwhile Central Excise Tariff 
durin, tbe period from 'he 1st 
Marcb. 1982 to 8th July, 1985 
under sub· section (2) of section 38 
of the Cenlral Excises and Salt Act. 
1944. 
[Placed In Library. See No. LT· 
4241/81] 

(2) A copy eacb of the following 
Notifications (Hindi and EDIHsh 
versions) issued UDder tbo Central 
Excise Rulos, 1944 : 

(i) G .S.R. 384 (E) published in 
Gazette of India dated tbe 
10th April, 1987 together 
with an explanatory memo-
randum extending the validity 
of Notification No. lOr/81-
CE Gated tbe 24th April, 1981 
up to the 31st March, 1988. 
(Placed in Library. See No. 
LT-4249/87] 

(ii) G.S.R. 385 (E) pubJ.sbed in 
Gazette of India dated the 
10th April. 1987 togetber 
with an explanatory memo-
randum prescribing a new 
~.xcise duty exemption scbeme 
in respect of cotton fabrics 
processed without tbe aid of 
power stream. 
[Placed in Librar y. See No. 
LT. 4150/87 1 

(iii) G S.R. 386 (E) and 387 (E) 
publis'Jcd in Gazette ()f India 
dated the 10th April, 1981 
together with an explanatory 
memorandum prescribing an 
effecting rate of basic excise 
duty and additional excise dut, 
in lieu of sales tax at twenty 
five per cent of the normal 
rates of duty applicable in 
respect of band processed 
cotton fabrics. 
[Placed in Library. See No. 
LT .4251/87] 

(iv) G.S.R. 388 (E) pubJisbtd in 
Gazette of Ir\dia dated tbe 
10th April. 1987 togetber with 
an explanatcry memorandum 
prescribjng an effective rate 
of excise duty of Rupees 1.200 
pc!r metric tonne in respect of 
wrought plates, sheets. blanks 
(includinl chcles) and strips 
of copper if supplied to 
Ordinance Factories Belonging 
to the Central Government. 
(Placed in Library. See No. 
LT -4152/87] 

ev) G S.R. 393 (B) publisbed ia 
Gazette of India daled tbe 
13th April, 1987 togetbc· with 
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an explanatory memorandum 
regarding exemption to caster 
oil cakes manufactured in a 
free trade zone aDd brougbt 
to any Otber place in India 
from the whole of tbe duty of 
excise leviable tbereon 
provided that such caster oil 
cakes are manufactured from 
tbe indegenous caster oil 
seeds on indigenous plant and 
machinery. 
[Placed In Library. See No. 
LT-4253/87] 

Detailed D.emaDds for Granls of the 
Department of Atomic Energy for 

1987·88 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN) : I beg to lay on tbe Table 
a copy of tbe Detailed Demands for Grants 
(Hindi and English versions) of the 
Department of Atomic Energy for 1987.88 
[Placed 18 Library. See No. LT-4254/8'7] 

12.07 hrl. 

(Englll"] 

COMMITTEE ON PRIVATE MEMBBRS' 
BILLS AND RESOLUTIONS 

. 
Thirty.Pourth Report 

SHRI M. THAMBI DURAl (Dharma-
pori) : I beg to present the Tbiny-fourtb 
Report (Hindi and Eoglisb versions) of the 
Committee on Private Members' Bills and 
Resolutions. 

PUBLIC ACCOUNTS COMMITTEE 

Seyeat,-Sixtla, Seyeaf,-Seyenth, Elatat,. 
SeeoDd a ad Elahty· Tblrd Report. 

SHR.I B. AYY APU REDDY (Kuroool) : 
1 be8 &0 preeeot tbe foilowiDlileportl of tbe 

Public Accounts Committee (Hindi and 
English versions) : 

I. Seventy-Sixtb Report on delay in 
development of an equipmeot for 
Air Force. 

2. Seventy-Seventh Report on Union 
Excise Duties-Nao-Ievy of duty 
00 products captively coosumed-
CeJIulose Xanthate. 

3. Eighty-Second Report on Action 
taken on tbe 43rd Report of 
tbe Committee (Eighth Lok Sabha) 
on Central Excise-Impact of 
reduction in duty on prices of 
refrigerators and tyres. 

4. Eighty-Third Report 00 Action 
taken on the 44tb Report of tbe 
Committee (Eighth Lok Sabba) on 
Review on tbe working of tbe 
Department of Defence Supplies. 

127-1/2 hrs. 

COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND 

SCHEDULED TRIBES 

Reports or Study Tour. 

SHRf K.D. SULTANPURI (Simla): 
I beg to lay on the Table a copy each of 
the following Reports (Hindi and English 
versions) of the Study Tours of tbe 
Committee on the Welfare of Scbeduled 
Castes aDd Scheduled Tribes: 

(i) Report of the Study Tour of study 
Group I of the Committee on its 
visit to Calcutta, Arunachal 
Pradesh, Andaman aDd Nicobar 
Islands and Madras during JaDuary, 
1987. 

(U) Report of Study Tour of Study 
Group II of tbe Committee OD its 
visit to Trivandrum. CocbiD. 
Lakshdweep. Bangalore and 
Bombay durio8 January. 1987. 
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R.AILWAY CONVENTION COMMITTEE 

Eighth Report 

SHRI SUBHASH Y ADA V (Kbargone) : 
I beg to prescnt tbe Eightb Report (Hindi 
and Enslish versions) of the R.ailway 
Convention Committee on Action Taken by 
Government on tbe recommendations 
contained in the Sixth Report of tbe 
Railway Convention Committee on Resource 
Mobilisation - Public Borrowing for 
augmentlDg Railway Plan Finance. 

12.08.rl. 

STATEMENT RE : MODIFICATION IN 
THE EXISTING POLICY FOR 
MANUFACrURE AND SALE 
OF DIGITAL ELECTRONIC 

WATCHES IN THE 
COUNTRY 

[English] 

THE MINISTER OF STATB IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARA YANAN) : As part of tbe ·'Integrat-
ed Policy Measures 00 Electronics" 
announced in the Parliament on March 21, 
1985, certam amendmenlS in tbe Industrial 
and Tecbnology Policy for tbe Digital 
ElectronIc Watche~ (DEW) were made. 
Under this policy, Semicondu:tor Complex 
Ltd (SeL) was allowed to manufacture 
and sell 10\\ -cost DEW modules to DEW 
as~embJers, both in the State Public Sector 
and Small Scale units, as well as other 
units engaged in the manufacture of 
mechnical \'3tches. handicrafts, etc. Also 
the small scale units were permitted to sell 
lo\\-cost DEW or other DEW module-
based products directly in the market. 
If the demand outstripped tbe capacity of 
SeL, a second unit in the private (tector 
was to be permitted to manufacture these 
modules. 

For accelerating the Irowlb of the 
indu~try, it has now been decided to allow 
manufacture of Digital Electronic Watcbes 
bf tbo or,aQised 8C~tor. Tbo reyistd 

Industrial and Tecbno)olY Policy for DEW. 
is as follows : 

(i) Assembly and sale of Digital 
Electronic Watches Vfould also 
now be permitted by units in tbe 
organised sector, exceptiD. 
companies with foreigo equity 
exceeding 40%. 

(ii) So far as Blectronics Modules for 
Digital Watches are concerned, 
~xisting policy of supplies of 
modules to tbe industry by MIs. 
Semiconducter Complex Ltd. would 
continue. 

(iii) In case, tbe demand of tbe industry 
exceeds the capacity Isupply 
capabiJity and international 
pricing level of MIs. Semiconductor 
Complex Ltd., Industry would be 
permitted to make in-bouse 
arrangement for manufacture of 
watch modules for captive 
consumption if commercia I aDd 
economic reasons justify it. 

BUSINESS ADVISORY COMMITTEE 

Thirty Sixth Report 

THE MINISTER OF STATE fN THE 
MINISTRY OF PARLIA\1ENTARY 
AFFAIRS (SHRIMAll SHEILA 
DIKSHIT): I beg to move: 

"That this House do a,ree with 
the Thirty-Sixth Report of the Business 
Advisory Committee presented to the 
House on tbe 21st April, 1987." 

MR. SPEAKER: The question is : 

"That this House do agree with 
the Thirty-Sixth Report of the Business 
Advisory Committee presented to the 
House on the 21st April. 1987." 

The motion was adopted 

( Translation) 

SHRI BALKA VI BAIRAGI 
(~aDd8,ur): tdr. Speaker, Sir, it is my 
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submi'tsion tbat discussion mll&t be beld 00 
Demands for Agriculture. 

MR. SPEAKER: You may ple~e go 
tbrougb tbe report. I t has been included. 
Your proposal is accepted. First External 
Affairs9 thereafter Ddence and then 
Agriculture. 

(Interruptions) 

12.10 .rs. 
MATTERS UNDER RULE 377 

[Translation) 

(I) Need to provide more (ruIns for 
Bhandara dis,rid c.f Maharasbtra 

SHRI KESHAORAO PARDHI 
(Dbandara) A railway tine baoli been 
provided from Uhandara Road to Kavdasi 
Jawabar Nagar, but no passenger train bas 
been introduced on thIs IlDe. Tbere is a 
long 'Standing d~ma'ld of the people of this 
division for runnmg a passen8er train on 
tbis line. Bogin: and bogies of the paS!cnger 
train which ru,s frJm TUffilar Road to 
Tirodi, remain idle at Agar Tumsar Road. 
If there is any obst-icle to run this train 
upto Jawabaf Nagar va Tu-n ,ar Road and 
Bh~ndlra R lad b~c'\:J·e of the defence 
factory at Ja NJh'ir Nag!Jr, the pa,senger 
train cauld b! rui') upto B(uodara town. 
Even this w.ll at5':> m.!o!t the dem~nds of tbe 
people of this division pu!iaHy. Bbandara 
is a distrJct hea,jquart;:rs as well a~ an 
ioduitrial town~bip. An Iron factory ic; 
beiDa set up tier.!. It jq, therefore, very 
ne.:essary to ru 1 a passeng'!r train. Tbere 
is a demand of tbe peo;l'e of B31ghat district 
and Gondia divhion !n Ma:lhya Pradesh to 
provide a stoppage at GODdia (or tbe 
Bilaspur-Bbopal su~cr-fast train. Tbis 
express train is particu!ar)y necessary 
for Balghat district for tho people 
of the area going to Bhopal. 
There is, therefore. need to provide a 
stoppage at Gondia. There is a long 
standing demand of the people to start tbe 
Mabarashtra Fxpres~ from Gondia, hltberto 
running upto Pune·Kohlapur via Nagpur. 
Tile then Railway Mini~ter bad given an 

assurancc to Ibis eft'.t prior to 1984. hut·to 
far it bas not been implemented. Eitber the 
Mabaras1ltra BJtp..... sbould start from 
Gondia or a bogie may be attached to 
Gondia loc.1 upto Nagpor for Mabarashtra 
Express and provisions be made to provide 
reservation facilities on tbe stations falliDi 
io betwten. 

It is my humble submission to tbe boa. 
Minister of Railways to issue suitable orders 
iDrespect of tbe aforesaid three demands. 

(Ii) Need to provide necelsary aillstance 
to the Government of Keral. to meet 

the drougbt litBatlon In the .ate 

·SHRI V. S. VDAYARAGHAVAN 
(Palgbat): Mr. Speaker, Sir. Kerala is 
facing a very severe drought. Crops bave 
been damage" and there is acute sborfale of 
drinking water. According to the State 
Government's assessment, tbe total Joss is 
to tbe extent of Rs. 595.90 crores. This 
shows that the drougbt tbis year is more 
severe tban the one in 1983. 

Of all the districts in Kerala, Pallhat h. 
suff~red the heaveist loss. Tbere is an aeute 
shortage of water in this district. In 1986 
tbis district received only 45 per cent of tbe 
normal rainfall. Since January 1987 there 
bas not been any rain at all. This bas 
caused beavy damage to important crops 
like paddy. coconut, banDana, pepper etc. 
D::tmage to paddy is to tbe extent of 60 per 
cent. Seventy per cent of the pepper vines 
and 30 p"'r cent of tbe coconut trees bave 
ruined. This has atready broken the back of 
the farmers. Similarly, tbe agricultural 
workers a oJ otber labourers are on tbe 
verge of starvation as they have no work. 
In tbe Altappady tribal belt. there is no 
drinking water or food to eat. Attappady 
bas been faciog drought continuously for tbe 
past many years. Tbis area lies under tbe 
raiD shadow region of the western Gbats 
and a special study of tbe causes of 
recurrent drought in this re.ion is necessary. 

I. therefore. request the Government Co 
rush assistance to tbe droupt striken people 
of Kerala. I would also request the GOWl'll-
ment to rrleasc the amount asked for by tbe 
State Government as also to formulate and 

-The speecb was origioal1y delivered iq t4afa1a1a1p, 
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Implement sbort term as well as 1001 term 
measures to fisbt tbis calamity. 

12.tll1r •• 

[MR. DEPUTY SPEAKER in the Chair] 

[English] 

(iiI) Need to expedite Issae of Licences 
for opening of bank brandies in 
Cuttack and Korapat district 

of Orissa 

SHRI LAKSHMAN MALLICK 
(Jagatsinahpur) : In pursuance of tho 
Brancb Expansion Programme of the 
Reserve Bank of India for tbe period 
1985-90 aiming at achieving a Bank brancb 
for 17000 population and ensudns even 
distribution of branches so as to bave at 
least one Bank Office within a radius of 
10 kms and within an area of 200 sq. kms, 
the Government of Orissa have recommended 
to tbe Reserve Bank of India for opening of 
Bank branches in 236 identified growth 
centres. The Reserve Bank of India has 
already granted seven licences for Kalahandi 
district and nine licences for Phulbani 
district during the year 1986. Five branches 
have so rar been opened against these 
licences. Recently. the Reserve Bank of India 
bas approved 83 centres for opening of new 
Bank brancbes by Commercial Banks only 
in nine more districts of the State. Tbe 
licences are yet to be issued. Tberefore, I 
request tbe Central Government to direct 
tbo Reserve Bank of India to expedite the 
issue of tbe licences for tbe remaining two 
districts. tbat is Cuttack and Koraput and 
also grant Jicences for tbe remainins 
identified centres at an early date. 

(Iv) Need to provide a rail system for 
BaDgalore city to meet Itl InereaslDI 

transport demand 

SHRI SRIKANTA DATTA 
NARASIMHARAJA W ADIY AR (Mysore): 
Bangalore ;s the fastest growing metropolitan 
city in India. The growtb rate of Banaalore's 
population sbot up from 3782% durin. tbe 
decade 1961·71 to 76.17% during 1971-81. 
With a population of over 30 lakhs, 
BaDlaloro is tbe fifth largeat city in India. 
The city's rapid growth bas resulted in 
tromeQdous "afti~ QODloltiOq aDd IDOUD~iD' 

Ir"quency of road accidents and is exertiDI 
enormous pressure on bus transport system. 
Ffhe addition of more buses would live 
partial relief to a limited extent only as tbe 
city's roads are not broad enough to carry 
increased number of buses. As estiroated by 
an expert study group when tbe population 
of the city reacbes 70 latb by the year 
2001. tbe road transport system would Dot 
be abJe to meet the transport demand even 
if a1l conceivable traffic engineering improve-
ments are provided and even if tbe maximum 
augmentation of the bus fleet is made. 
Tberefore a metropolitan rail system for 
Bangalore is very essential. 

)0 view of thp above facts, I request tbe 
Government of India that rapid transit 
system and also a suburban electrified rail 
system should be introduced for Baoplore 
during Seventh Plan. 

(v> Need to let ap a large lagar facto.., 
in Mitblla region in North Bibar 

DR. G .S. RAJHANS (Jbanjharpur) : 
Mitbila region of North-Bihar is extremely 
backward economically. There is no industry 
wortb the name. Agriculture is also in a 
very poor state. Tbere is, however, a 
redeeming feature. The soil of Mithila has 
proved very alluvial for tbe farminl of 
sugarcane. The sugarcane grown here is ODe 
of the best varieties available in tbe country. 
But the cultivators do not take to the 
farming of sugarcane because there is no 
sugar factory wortbwbile to buy tbe 
sugarcane. A couple of sugar factories 
existing in the area were set up in pre-
World War-I cays. The machines are old 
and depleted. These factories mostly remain 
closed. 

There is a great potentiality of setting up 
a giant sugar factory in MithiJa region. The 
farmers will grow sugarcane in abundance 
which is a cash crop, the Jocal people who 
mostly remain unemplo)ed, will get employ-
ment and the country will get cheaper 
lugar. 

As sucb. I request tbe Central Govern-
ment to set up a giaDt sugar factory in 
Mithila region in collaboration witb ,ibar 
GoverpDlcD'. 
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<tl) Neecl to .,elop Maredlmilll .ltd 
Yelluaram talu, .. In Aodhra Pradesh 

a. tourist eentres 

SHRf GOPAL KRISHNA THOTA 
(Kakinada) ~ In East Godavari district in 
Aodhra Prade ~h f nur taluqas are covered by 
tbe Agency Area. In tbat area tbe beauty of 
tbe nature is ancreasing day by day. If we 
can exploit that nature's beauty, definitely 
a new tourist place wiU occupy a place in 
our country's tourist map. Maredimilli, a 
taluq headquartf.!r in agency area is a cool 
place in summer. Four miles away from 
Maredimi1li there are so many bills. In one 
of the bills there is a natural tank in an 
area of SO acres. It is a beautiful site. If 
we develop it we can earn a lot of foreign 
exchange from foreign tourists. There is 
also one water fall in Yellavaram taluq, in 
agency area called Pinjara Kanda. It can 
also be developed as a tourist centre. 

If the Central Government takes 
immediate steps to develop tbat area we can 
earn a lot of foreign exchange. 

(di) Need to monitor for the Textile 
Moder6ization FODd to safe luara 

the iDterest of textile workerl 

DR. DATTA SAMANT (Bombay 
Soutb Central): Central Government had 
made a provision of Rs. 7S0 crores for 
Textile Modernization Fund in August 1986. 
This Fund will be made available to the 
textile mill owners for modernization of 
mills uplO 1990, on concessional interest. 
The textile mill owners are replacing old 
looms by new scultzer lo~ms. waterject 
looms and double spinning machines. 
The output of one worker on the 
new loom would be as much as tbe 
ou·put of 24 workers On the old looms. 
Twenty workers OD tbe new double-spinning 
machines are giving production equal to the 
production of 200 workef'"J on tbe old 
spinning machines. Therefore, the moderni-
zation of mms is causing tremendous 
retrenchment of textile workers. In Bombay, 
about 20,000 workers were retrenched 
during the last one year. Similar is the 
position in Kanpur and Ahmedabad. The 
Dumber of retrenched textile workers wi11 
be more than one lakh in 1987, because of 
mo;iernizatioo. 

A number of textile . miIJs in Bombay 
pve made veq lood poofits. but workers 

in these mills are Dot given a fair Wille risc 
and bonus; aod, tberefore, the bencfhs of 
modernization are not passing on to 
workmen. 

Government has given a concession of 
Rs. 131 crores in import duty on polyes-
ter fibres. But inspite of all these. the 
prices of cloth have go De up by Si per cent. 
Tbus, the benefits of modernization and 
concessions are not passing on even to con-
sumers and texti Ie workers. 

II therefore, urge the Centra) Govern-
ment to monitor these funds by putting 
furtber restricts on mill owners. Tbere 
should be minimum retrechmcot. Retrenched 
textile workers should be properly compen-
sated and rehabilitated. and tbe profits of 
moderniz~d mills should pass on textile 
workers in tbe form of a fair wage rise and 
boous. 

[77anslatlonJ 

(viii) Need to implement the proposed 
schemes for tbe development of 
serieaUure in Vttar Pradesh 

SURI MADAN PANDEY (GoIakb-
pur): Mr. Deputy Speaker. Sir, with 
your permission I want to raise the rol1ow-
ing matter of urgent pubiic importance 
under rule 377 : 

Seri·culture is an ancient induc;fry in 
our country. It is praclist d, more or less, 
in every state. But the ~eri culture industry 
bas flourished in tbose areas wbere the 
Central Silk Board bas been paying more 
attention. Karnafak is an example. It is 
flourishing there like a domestic industry 
and 3/4tb of silk is produced bere. The 
main reason for this is that Central Silk 
Board spend, 90 per cent of Its allotted 
funds here. It is also a known fact that 
Varanasi area in Uttar Pr8de~h is a very 
big market for sBk fibre. Two thousand 
tonnes of silk is purcbased here. Whereas 
there are optimum prospects for production 
or different kinds of silk in Uttar Pradesh, 
tbe development work is totany n-:'gligibJe. 
A meeting of the officials of Uttar Pradesh 
Seri·Culture Department was held with tbe 
officials or Central Silk Board in Lucknow 
lometime back in 1986. A number of 
important decisioDs were taken iu tbo 
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meeting. Main responsibility to imple-
ment the decisions was put 00 Central Silk 
Board. Bat though about 6 montbs have 
since passed, no steps have yet been taken 
in this regard. It is totally against tbe 
interest of tbe country to show indifference 
towards an industry which earns foreign 
exchange worth billions of rupees. I. there-
fore, ma\r.e a suggestion to the Central 
Government tbat tbe central office of the 
Silk Board be shifted to Delbi and the 
schemes prepared for the development of 
sericulture in Uttar Pradesh be implemen-
tcd without delay. 

[&'1glish] 

DEMANDS FOR GRANTS, 1987-88 
-Contd. 

Ministrv of Informatioo and Broad-
• casling-Contu'. 

MR. DEPUTY SPEAKER: We now 
take up furtber discussion and voting on 
the Demands for Grants under tbe control 
of the Ministry of Informarion and Broad-
casting. 

The Minister may now give his 
reply. 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A. K. PANJA): 
Mr. Duputy Speaker, Sir: Tbe debate 
yesterday for long hours was quite lively. 
Several Members took part. I bave takeo 
down Dotes, and will try to answer tbe 
points raised by the hone Members. 

As the hone Members must bave 
noticed, until 1986-87 the structure of tbe 
Demands was Uke this: Demands No. 
66, 67 and 68. For the sake of re-organi-
zation, the structure bas been sligbtly 
changed. Now for 1987-88. the Demaods 
relating to the Ministry of 
Information and BroadcastiDI 
Secretariat, Information and Publicity 
viz. tbe two Demands previously 
known as 66 and 67 have b:eD 
integrated into one Demand. viz. Demand 
No. 52-Ministry of Information aDd 
Broa'dcastiDI. The Demand titled 

'Broadcasting' has &eeD re-numbered and 
re-named as Demand 53-Broadcasting 
Services. 

Frum the books already giveD to boo. 
Members, it will appear tbat. Demands No. 
52 for 1987-88 was Rs. 60.42 crorcs, of 
wbich the Plan outlay is Rs. 10 SO crores. 
Demand 53 'Broadcasting Services' is for 
Rs. 707.08 crores, of whicb tbe Plan outlay 
is Rs. 310 croles. 

Tbe total comes to Rs. 767.50 croleS. 
The total plan outlay is Rs. 320.50 
croces. So, I need Dot dilate on the 6th 
PJan performance. So far as tbe percen-
tage of the utilisation in tbe 6th Plan is 
concerned, fi)r sound broadcasting, it was 
99.5 I; for television. it was 96.30. B,ut we 
lagged bebind a little in information and 
pUblicity whicb was T0J 16 per cent. This 
was because of various reorganisations 
being taken up for tbe purpose of inror-
mation and pubUcity sector. 

It is a matter of greJlt progress, so far 
as tbis department is concerned, from the 
beginning of tbe 6th Plao upto the end of 
the 6th Plan and tbereafter from the 
btginning of the 7th Plan and upto today. 
with the completion of the 7th Plan schemes 
of All lodia Radio would cover 97.50 per 
cent of the population and 91 per cent of 
tbe area of tbe country. witb 20S broad-
casting centres and 30S transmitters, while 
Doordarsban would cover 82.8 per cent of 
tbe population t"rougb 387 transmitteR 
and 48 studio centres. So, with these 
two things, there is more scope for deve-
lopment and more scope for increasing 
our infrastructure for covering tbe 100 per 
cent of the area and the 100 per cent of the 
population. And to make the sets 
available to tbe people in luch a manoer 
tbat not only by (overa~e we go whether 
by population or geographical area. but the 
people bave some sets available to them 
eitber tbeir own privare or through com-
munity sets so that tbe infrastructure 
tbat bas been extended are made available 
to the people and tbey set their rigbt of 
gettiog proper information tbrougb this 
media. 

So far as tbe comparative outlays of 
J985·86. 1986·87 and 1987-88 are con-
cerned. the ouda, of tbe 6.r.t year or tho 
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7tb Plan was Rs. 110 crores; tbat is the 
annual plan outlay; in 1986-87. it was 
as. 242.30 crores and in 1987-81, it is Rs. 
324 crores. So, the whole idea is not only 
to take tbe country as a whole together, 
tbe feelings and the aspirations of the whole 
country, but whenever we talk of tbe whole, 
tbat is, tbe senus, we bave to consider tbe 
species. Therefore, the entire ideal and the 
goal of this department is this tbat by tbe 
end of the 7tb Plan, all the States and the 
Union Territories, except Laksbadweep and 
Nagar Haveli, are going to have centres in 
sucb a manner tbat tbe regional feelings 
aod tbe aspirations whicb are part of tbe 
"Dtire structure of the whole of India are 
given in sucb a manner tbat not only for 
tbe people of a particular state of a parti-
cular Union Territory but the whole of India 
would exchange tbeir views, ideas, aspira 
tions, art and culture of the entire country. 

We have 24 States and 7 Union Terri-
tories. Some of tbe members have made 
certain suggestions. with relard to baving 
more TV towers and transmitters. As a 
result of this, I am giving tbe backpround : 
that is the endeavour tbat we bave made. 
These 24 States and 7 Union Territories. 
as you know, have to be governed not only 
for economic development, but also for 
otber development Uko tho feeliegs and 
aspirations of the people, art and culture. 
There are 5,80,000 vinages, I am Dot 
countins tbe cities DOW. these 5.80.000 
villages are governed by 5092 admioistretive 
blocks. Demands have been made by bon. 
Members tbat eacb village sbould get a TV 
set, or even each block when there are 5092 
administrative blocks, should get a TV set, 
and tbe Block Developments Officers have 
to maintain the blocks. These S ,082 
administrative blocks are to be administered 
by 438 districts, in tbe whole of India. 
These 438 districts are included in 
24 States aDd seven Union 
Territories. If we pause here and if we 
feed this information into our brain 
computer, to the question whether we bave 
done eooulh for InformatioD aDd Broad-
castinl, tbe answer is -No', because we have 
IS }aDsualea, we have to communicate. 
Therefore, tbere must be a languaae througb 
whicb 'fie communicate, information by 
Pltore. informati OD by laoluale, informa .. 
doa b, code. varioul othor tbinas are 

tbere. Thorefore, 15 recognised lanluaps 
are tbere in tbe Constitution apart from 
33 spoken, lanluages. and little over 1,600 
dialects. If we stop witb this, can we start 
radio, TV aod priot media and 80 to the 
people? The answer is again a ·No'. 
Because we have Punjab, Sindh, Gujarat. 
Maratba, Dravida, Utkal, Banga. There-
fore. tbe aspirations of tbe entire community 
of fisbermen along witb tbe 7000 kilometres 
long sea coastline, where people are livinl. 
tbey are all bard working, catchiog fishes, 
selling it in the market as best as possible. 

Now, again bigh mountains, are there as 
high as Mount Kethu. little over 28000 ft •• 
down below sea shore level of 7000 kilo-
metres long, and desert area, tribal areas 
in the States of Madhya Pradesh, Orissa, 
Bengal and other areas, deep forests-
under tbis infrastructure kindly consider 
that tbe people of India. have to be provi-
ded for, bave to be informed about their 
Deeds and also entertained. for tbe purpose 
of carrying on one or other needs, cateriog 
to tbeir needs, their right for informatioD, 
right for getting entertainment, rigbt for 
getting education, rigbt of knowing thinss 
about agriculture about various other deve-
lopmental activities of tbe country 

Under tbis structure the increased 
outlay year by year, and I have already 
stated what is there for the three years of 
our Plan, now under this year's outlay 
is before the House. Therefore, 1 must 
emphasise wbat we have done in 1986-87. 
This is the structure of the country. This 
is the need of our people, the 750 millioD 
people. Under this structure under this 
scenario what can we do? In 1986-87 for 
tbe TV and Radio, the first ODe was ins. 
tallation of the transmitter and tbus 18 Jow 
power transmitters were installed and com-
missioned during tbe last year. 

Secondly, very low power traosmittera 
were installed in the country. for the first 
time, last year and these were un-maDDed 
solar power transmitters. They were un-
manned solar power transmitter developed 
indiaineously. This is anotber point wbich 
may be considered. and through you I am 
requestiol the Members to consider. If we 
start importiog, we milht 80 OD com .. 
missooinl almost one transmitter a day. 
but we hayO to rely on indiaenoUl tralll-
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mitters tbat we bave to tely Dot only ~n 
our industry but also on our eDlineers. 
Our .boys. enlineers of tbis country. are 
developiDg tbe know bow. Tbey are 
produciol in differeDt public ICctor units. 
We have liven tbem, a time schedule by 
wbicb time to live delivery. Tberefore. 
tboy did manufacture uomanned solar 
powered transmitters indigonously and tbose 
bave already been tried and put in opera-
tion in some places. One of them is at 
Rawalbbatta iD Rajastban. I bad been 
tbere. I bad tbe opportunity to open tbe 
fint one. 

Alain tbere is a major break throuab 
iD tbis uomanned solar powered traos-
mitter because tbere are some places where 
we cannot take tbe employees and ask 
them to stay iD difficult zones. When tbe 
scientists and technicians select some 
areas, it is Dot necessary that tbey are 
towns or even villages. If a leolrapbical 
area is on tbe top of tbe bill wbich is beinl 
selected so tbat transmission could take 
place in a proper manncr in a biller area. 
it is very difficult to take people aod ask 
them to go and stay there witbout anybody 
Dear by 7 to 10 miles or sometimes 50 to 
100 miles. Therefore. tbe indigenous work 
done by our engineers and scientists is 
tbis unmanned solar powered transmitter 
wbich could be installed at aDy remote 
place as may be decided by the tecbni-
eians and controlled remotely J by wbich 
it can bave a better coverale aod people 
will get tbe benefits of tbe TV signals. 
This will be very much helpful in tbe billy 
areas and remote areas where tbere is no 
population at all. 

Two low power transmitters were 
replaced by 10 KWs bigh power transmitters 
in Visbakbapatnam and Asartala. Simi-
larly at four places transmitters were up-
graded from 1 kw to 10 tws. Tbe pro-
fessionallrade studios at Calcutta. Trivan-
drum, Bombay and Madras capable of 
operation in colour transmission bave also 
been commissiooed. Primary i.e. regional 
services with the belp of satellite stareed in 
Maharasbtr. and Aodbra Pradesb. Tbis 
has eDabled all tbe transmitters in Maha-
rasbtra and And bra Pradesb to telay pro-
l1'ammes produced aDd telecast by the 
Doordarlban Kendr.. of Bombay aDd 
Hyd •• bad relpectively. Wberev. we 
could make .tolIitc coveraae. we . are doiDl 

so. And the first step talten last year was 
to live Ihis primary coverage to tbese two 
places. The second is the transmitter at 
Kodiakanal wbich \\'a~ linked to Doordar-
shao Kendra, Madras. Similarly. Bebram-
pur io West Bengal was linked to Door-
darshan Kendra Calcutta. This was done 
tbrough micro-linkage. 

So far as the soft ware and tbe Joshi 
Committee report which remains pending 
for a long time are concerned, tbe officers 
io the: Ministry of Information and 
Broadcasting worked h&rd to make it 
complete. You will be bappy to know that 
tbe report on the software for Doordarsbao 
prepared by the Working Group led by 
Dr. P.C. Joshi. recommendations on tbe 
Media Advisory Committee and the report 
of observations on Namibia were examiDed 
by my Ministry. Out of 31 major 
recommendations of tbe Jo~bi Committee. 
after due consideration tbe Government 
bas accepted 25 recommenliations. Not 
only did we accept 2S recommendations but 
wbile examining the recommtndations we 
found lba t some of them are already under 
implementation and improvements suggested 
by the Joshi Committee have been accepted 
by the Government. 

SHRI SURESH KURUP (Kottayam): 
What about separate group? 

SHRI A.K. PANJA : If an) particular 
point on tbe Joshi Committee Report tbe 
hoo. Members ask later 00. certainly I will 
reply. 

There was a debate generally also 
regarding commercial advertisements. You 
must have noticed that tbis was mainly a 
complaint against Doordarsban and not 80 
mucb against radio. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa): We can see. 

SHRI A.K. PANJA: Tbe bon. 
Member. Shri Saifuddin. says tbat be can 
see. He can listen also. Sometbing could 
be said badly through your ears also. So 
far 8S radio is concerned, tbe tradition that 
has been established in All India Radio, 
it appears tbat wben it was first started, 
the radio also started commercIa) "dver-
tilealoutl. Thore were criticisms. Sir. w. 
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welcome criticisms and we are bappy tbat 
there are criticisms. 

MR. DEPUTY SPEAKER : It will 
become immunised. 

SHRI A K. PANJA: No, Sir. Not 
tbat. Sir. We welcom~ ctitlcIsm because 
tbet shows participation of tbe peoplc. 
Tbey are participating io tbesc programmes 
aod some of tbe criticisms wbicb tbe people 
are making is also taken note of by tbe 
audience Researcb units which are making 
researeb out of it and we ar" correctinl tbe 
errores, \\bcrever It IS found that tbere are 
errores and also cbange tbe value system 
because it i, for tbe people. Sir, tbe code 
of commercial advertisements of a long-
standing of AU India Radio developed and 
therefore tbere is very little criticism. So 
far as Doordarshan is concerned. it is of a 
recent origin the tradition tbat ha! been 
established for Radio has not yet developed 
50 far in Doordarshan. Even tben because 
there is active participation of the people 
and criticisms, not necessarily destructive, 
but criticisms poiosing out really certain 
tbings wbich we missed, we llid Dot notice 
it or we did not cmpbasis it or we did 
Dot focus it so mucb, were talten into 
consideration. 

Sir, you will be happy to note that 00 
30th March 1987 tbe cntire Code of 
Commercial Advertising OD Doordarsban 
bas deen folly revised, baYing a fresb look 
and brought uptodate and it bas been pot 
into (orce from 30th M~lfch, 1987. 

MR. DEPUTY SPEAKER: I want to 
know wbetber you wiIJ give separte channel 
for Vivid Bharati programmes. You were 
telling that for All Indian Radio you have 
made separate channel (or Vavid Dbarati 
programmes. Like tbat will yeu have a 
separate channel in TV also ., 

SURI A K. PANJA: If we hav~ a 
separate cbannel, Dot only a separate 
channel but many cbannels, aDd allO 
increase the time, maoy of the criticism. 
.. aiDst Doordars.ban wil) raU go. But, Sir, 
we ·have to decide between bow much we 
can exte:ld it so far as 7' crOI'Cl of people 
are concerned and their buic DOCIIIitiea. 
We baM to have • JJae dr.... becw.a ... 

necessities wbicb require economic develop-
Ment and tbe necessi ties which are really 
necessary for tbe purpose of giving 
information. Sir, tbe decision bas to be 
taken whether we afe going to have more 
and more OB vans- Outdoor Broadcasting 
vans-or more mobile fair-price sbops for 
taking food to the rural areas, necessities 
to tbe rural areas. Sir, botb ar: necessary 
and therefore we have to bave a golden 
mean because meo do not live by bread 
alone. We have to have' a golden mean. 
The necessities of keeping them alive bave 
to be given imporlance a10ng with Ihat. 
We bave to have both TV and Radio 
Stations. Opening a second channel mainly 
for advertising needs money. We are 
takina money from advertisement and for 
that criticisms are also tbere. We are 
utilising tbat money. ploughing back tbat 
money foe the development of Doord~rshan 
and All India Radio. 

Therefore, Sir, tbe Code of Commercial 
Advertising has been fully re·,ised and when 
tbe Members 10 through that, I hope they 
will be satisfied because uptodate law 
passed by the Parliament and various State 
Legislatures have been takcn into 
consideration and tbose have been put in 
this Code of Advertisement. We have 
issued instructions to all concerned to 
strictly follow this Code and this Code also 
iocorporates tbe Indecent Representation of 
Women (Probibition) Act, 1986 and 
Consumer Proteedon Act, 1986 and whatever 
la.s passed therein. 

Sir, the next one is tbat we have a 
detailed revised guideline for this sponsored 
prOlramme. You must have noticed in 
YOUf leisure time tbe sponsored programmes. 
When a serial is to be ,bown in tbe midst, 
there were lome advertisements liven. 
That bas now beeD stopped. Tbe people 
voiced tbeir feeliogfl about it aod naturally 
tbis was placed before tbe people who want 
to advertise. If you waot to advertise by 
violatioa the mental structure of tbe peoplt, 
I dOD', tbink that product is going to let 
proper impression iD minds of tbe 
public. Tberefore, Sir. at the beginoinl 
and tbe eod tbe advertiacments are now 
comiDl io. Alter the issue of tbe derailed 
pideliDel tbe Dumber of complaints whicb 
baft .... wceiged. we lad, is Ifadaall, 
~ .... " .. 
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Sir. 12 e81iAent perSODS in the &eld of 
judiciary I education, journalism or culture 
have been included in tbis panel. Six lad)' 
Members out of the total of 12 Members 
bave been taken in. 

SHRI VAK.KO~ PURUSHOTHAMAN 
(Alleppy): Any Member of Parliament? 

SHRI A.K. PANJA : Sir, as a matter 
of guideline I find from the every beginning 
Members of Parliament have oot been 
involved either in TV or io Radio. 

SHRI VAKKOM PURUSHO-
THAMAN : Why don't you bave brougbt 
DOW? 

(Interruption,) 

SHRI A.K. PANJA : Sir, as it is 
coming lor a 10Dg time, naturany it will 
require some discussion lor tbe purpose 
of ••• 

SHRI VAKKOM PURUSHO. 
THAMAN Wbat is tbe disqualification 
for the Members ? 

SH~[ SHANTARAM NAIK (Panaji) : 
Do you g~t any bel ter suggestion tban you 
got yeS(~rddY in tbe discus~ion held in tbe 
House? 

Clilfe rruptions) 

SHRI A.K. PANJA : Sir, I do not 
know under what argument tbe Members 
of Palliament were not taken in. but 
probably one that Members of Parliament 
let thrir views voiced in tbe Houses and 
also they can write a letter straight to tbe 
Minister mlk ;ng a suggestion. 

(Interruptions) 

MR DEPUTY SPEAKER : Order, 
order. You can carryon. 

SHRf A K. PANJA Therefore, 
wbetber it is Pr<lgramme Advisory 
Committee or otber Committees, wbether 
Members of Parliament would be latrn or 
not is a matter, when it bas been voiced, 
certainly that bas to be d scussed end we 
bave to come to some conclusion. 

(Interruption,) 

SHRf SHANTARAM NAJK: At Jeast 
two Members from Lok Sabha Bnd ono 
Member from Raj)a Sabba can be 
cODsidered. 

SHRI A.K. PANJA : That is what I 
am saying tbas we have to come to some 
conclusion after considering all angles. 

MR. EDfUTY SPEAKER : Tbat is 
what be bas told. 

SHRI A K. PANJA ; I tbir,k bOD. 
Members would have heard it. I saId \\'ben 
you arc voicing it tbat it is a matter to be 
considered and it bas to be examined. 

Tbe next oDe is the morning trans-
mislion tbat bas been ifllrodllced a~d I 
hope. Sir. in tbe morning you ale lIking 
Suprabhat. and also bOD. Members are 
I'king it. 

Sir. during last year 14 studios of An 
India Radio were newly commissioned and 
transmitters set up and upgraded to higb 
power. The first 3{)O KW MW transmitter 
was commissioned in Lucknow. 1000 K W 
rad io transmitter at Nagpur for All ) odia 
Radio for national chenne) bas been 
completed duriog tbe last )tear in a JecOId 
time ~f 8 months and I do congratulate tbe 
engineers for making it successful within 
sucb a short time. The transmitter, Sir, is 
noW undergoing a trial test. 

The points that have been raised are 
56-major points tl'at have been culled out 
from tbe various speecbes of the bon. 
Members. Tbe filst one was demand for 
additional TV transmitter. Most of tbe 
Members whose areas do not fall within the 
coverage area have asked for TV trans-
mitter, that is. the coverage, as to \\betber 
tbe people get it. Whatever c{'uld 
be prc\\"ided within this yeaar or whatever 
could be provided wilbin the Seventb 
Plan, those are being impl~mented by the 
Departments concerned. But as I find that 
up to 31st March 1987 for TV we have 
197 transmitters for the people. During the . 
year 1986-87. I bave already stated tbat 
tbere were about 18 LPTs and 6 trans-
mitters. Durhfl 1987 ·88 we are proposing 
to have 63 new low power tran~mitters. 
Durinl tbe Seventh PlaD we bave to have 
aDd complete HPTs (10 KW to 1 KW) 
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SHRI AJAY MUSHRAN: When we 
are talkin, about TV. interruptions sbould 
be allowed. 

(Sbri A.K. Panja) 
Dumber 24; Low Pow~r Transmitters 
(100 Watts) number 90, VLPTs numbers 68, 
trallsposers)5 I'umbers-total '8 197. Sir, 
tbe coverage, as I have already stated, just 
by comparison so that the hon, Members 
appreciate hvw it is being done was tbis. 
At the end of the Shuh Plan, it was only 
56%. Up to 3lst March, 1987, it has come 
to 75%. By 'be end of the 7th Plan, i .•• 
by 31st Mar~h, 1990. we will be able to, 
otber tbings being equal. cover 82.8%. 
That will be the coverage by tbe 
Doordarshan. 

So rar as Buldaoa transmitter is concern-
ed, demands have been raised by tbe bon. 
Members of Parliament and I fouod out 
from the record that BuMana tra lJmitter 
would C.lme int~ operation by August. 19~1. 
So rar as Banda transmitter in U.P. is con-
cerned, a demand was made and I found 
from the record tbat tbe Low Power Trans-
mitter was expected to come there by 
September, 1987. Regarding Leh Karlil, a 
a very forceful argument was made by the 
bon. Member. There we are taking certain 
steps. Tbe hone Member has met me 
several times and al~o wrote latters. We 
lot all those things examined aDd we find 
that there is a need for upgardiog and 
providing additional transmitters in these 
areas. 

SHRI AJAY MUSHRAN (Jabalpur) : I 
hope you will consider tbose areas also, ror 
wbich other Members did not get an oppor-
tunity to participate. 

(1 nt erruptionl) 

SURI M. RAGHUMA REDDY: What 
about Nalgonda Sir? That would be quite 
useful for TV. 

SHRI P. KOLANDAIVELU: Like 
here, interruptions are comiog in TV also. 

MR. DEPUTY SPEAKER.: Wbat we 
are doing in Parliament tbat also appears in 
TV. 

(Interruptions) .. 
MR. DEPUTY SPEAKER: I do not 

want interruptions. At tbe cDd, you can 
ask. Dot DOW. 

SHRr A.K. PANJA: We say, ··Sorry 
for Interruption" because tbere may be some 
transmission difficulty or some other techni-
cal difficulty. I am sure there Is no such 
difficulty so far as Members are concerned. 

What I say Is, about tbose Members 
who participated. I bave culled out tbeir 
points. Tbat does not mean tbat in regard 
to other Members who did Dot participate, 
tbere was no action. Those who participa-
ted, certainly it need. that I bave to antwer 
those points. But it does not necessarily 
me~n lh.at tbose who did not participate, 
tbelr POlots are not taken into consideration. 
The whole country is being takeo into consi-
deration. Tbat cannot be the policy of the 
Government tbat only tbose who participa-
ted, tbeir transmitters will be installed and 
tbose wbo did not participate, tbat would 
not be. That is Dot the point. 

A bout some of tbe points in the hin, 
areas, tribal areas, distant areas. we have 
made it a point and details have been liven 
in the annual report, bow we are trying to 
cover those areas gradually within the 
constraints of the resources tbat are witb us. 

So rar al the micro wave link is con-
cerned, many arguments were made. Tbit 
mainly we are doinl by two methods. That 
is presently advised by the engineers and 
scientists. One is. throuah the satellite 
method, and anotber is micro wave. We 
have to 10 Ifadually accordinl to the finance 
availability and tbe existiog micro wave links 
because it is not in my Department. It is 
telecommunication. We pay for tbem. 
Where micro wave link is already establi-
ahed, it f. extended either with tbe existinl 
system or by bavinl a separate line for tbat. 
We have been able to establish . micro wave 
link in some areas and tbe examples are 
tbis. The lalost micro wave link was 
commissioned on 14th January between 
Madras and Kodllikanal and OD 14tb 
February, between Calcutta and Berbampur. 
J bad an occasion to 10 to Madras on tbe 
PongalDay • 

SHRI P. KOLANDAIVBLU: Yo u 
'Poke io YCI)' tood TamU also OQ ,.e 48,. 
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That ia flhy. we .r6 iftlfstlnl upon tbe 
regional laDIU_Iet In tbe Brestfast TV. 

SHRI MAbHUSUDAN VAIRALB: 
You asi l\im dy doesn't be speak in 
TellO , 

SHRI A.K. PANJA: HOD. Member 
knows very well (bat tbere is a Tamil saying 
whicb means, what we know is only handful, 
tbe knowledge is vast. Therefore, let us not 
80 into that. Let us at least foraet about it. 
I have told. we as Members of tbis House 
bave to cater to IS recolnised languages, 
and 30 spoken, 1.600 dialects. It is our 
duty. But bow to do it '1 please tak.e it as 
It is and see we bave to do it because when-
ever we see one language \Ve must Qot forget 
another demand comiog ftom a particular 
lector or area wbich bas special dialect, bas 
special feeling. Therefore. kindly do consider 
that we must DOt sensitize sometbing whicb 
hi au aspiratioD of t\e people, raise it up in 
lucb a manner. It is our people wbo sball 
bave to pay for it. I request tbe Memben it 
is our people wbo have to pay for it by their 
bard toil b), taxatiOIl. Tborefore, let us take 
it in such a maoner that we live respect to 
all tbe languages aDd also think yery care-
funy tbat tbe asplratioD comes in sucb a way 
that we 10 to tbe people in rigbt time and 
cater to the need. of tbe people. Tberefore, 
Sir. tbrougll micro-waft ••. (l"terruptlofts) 

MIt. DEPUTY SPBAUIl: ID tbe end 
JOG ask. If I alto'lt )'OU, f hive to allow 
fNeryone. 

SHltI P. KOLANDAIVBLU : In tbe 
end you will nat allow me. 

MR. DEPUTY SPEAKER. : In the end 
J am anowing you. 

SHRI P. KOLANDAIVELU: You are 
respectiOi all tbe la ... paaes. I appreciate 
,ou. At Ibt sam. dme, wb, do you sbow 
discril.,toa flitb nptd to la-lllaaea of tbe 
OOU&try 7 B"o iD Breakraft TV, you are 
8iYht1 pNrentace oot1 for Hindi aad not the 
reatoalll laDIU ... 

(lnt",,,pllon,) 

SRaI A.It. PANJA: Sir, may lay 
wbat a great Tamil Poet once said. that I 
have come to kDOW that Tamil ia tbe best 
laupqe .,ter ) have .'04fMf and learnt all 

tbe languages of the world. Therefore, 
tbe point is to realise aod understand one 
parlicuJar .•. (Interruptions) Tberefore, Sir, 
it has to be in sucb a manner tbat I will 
request tbe Hon. Member to see the struc-
ture whicb bas been built . .. (Interruuptions) 

SHRI VAKKOM PURUSHOTHAMAN : 
Why are you giving special consideration 
to Tamil Nadu alone. (Interruptions) I am 
Dot opposing you. 

(Interrupt/ona) 

MR. DEPUTY SPEAKER: Please 
order. He wants in Malayalam. Tbis is 
a simple tbing. (Interruptions) Telgu also 
he will speak. 

SHR.I A.K. PANJA: Sir, J wj~h I could 
speak in all these beautiful languages. But 
it takes time, naturally to understand it and 
if the Hon. Member meets me after and 
,peaks in the same language I will develop 
it more. 

MR. DEPUTY SPEAKER: You bave 
t3 teach bim also. 

SHRI A K. P ANJA: So far as micro-
wave is concerned I have said. So rar as 
satellite is concerned, we will provide for 
linkage for primary service for Jammu aDd 
Kasbmir. Rajastban, Gujarat, Karnataka. 
Manipur and Orissa. 

13.00 bra. 

Re,arding the dnl8nd made by some 
Members for linkage of Bbatinda with 
Jullundur. we have placed a specific order 
for tbe microwave link, because we found 
tba t there is an existing tbing wbicb could 
be extended. We have placed an order 
with tbe Telecommunication Department 
and I am sure tbat they will take- it up OD 
top priority to establisb tbat. 

A demand ... been made by various 
Memben that the second channel should be 
given to tbe States. Tile wbote object of 
tbe second cb.~nel Is to cater to the local. 
regional, or tbe a_ .. wise Deeds, cultural 
aspiratioDs of the people Ob the television 
screeft. Whether a State takes it or tho 
Centre takes it, that is not tbe point. The 
object is tbat tbe TV screeD ncond cbaDnel. 
whether it is establisbed in Bomba,_ Calcutta 
or Madras. or aDJ other part of the COODtlJ. 
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should properly project tbe local culture and 
aspirations of the people •.• (lnterruptions) 

The hOD. Members must realise, and I 
am sure, they fealise, tbat when we let a 
ticket for election, we aet a ticket for elec-
tion from a particular constituency, but 
wben we let el~ted, we are elected as 
Members of the Indian Parliament. And, 
therefore, while we must talk aboul our own 
constituency, but we must view tbe overall 
interest of tbe country as Members of 
Parliament and I am gellinl that assistance 
••• (lnterruptiom) 

So rar as tbe second cbannel is concern-
ed. tbis may not be only for the resional 
culture. Of course, it is loiog to be in the 
firse in the pJaces where infrastrucrure is 
already available. I would submit that the 
Jndian culture bas always survived in tbe 
lonl history of thousands of years. When 
tbe invaders came from outside. tbey were 
assimilated io the culture of tbat particular 
area in our country. That is tbe greatness 
of our beritage. Therefore. tbe cbannel 
whicb is coming in sball remain a! it is now, 
and it has notbing to do with liviD, it to 
tbe Stales. However, tbe second cbannel 
wfluld be operated in a suitable manner. 
Suppose it is in a particular region. Take 
for example tbat tbe second cbanoel is going 
to be opened in Calcutta in September. 
Dot necessarily only the Ca)cuttao would get 
coverage of tbeir views and culture. or tbe 
West Beoaal would get coverage of their 
views and culture, but mosl certainly, 
Orissa, Bibar. eastern part of UP, Assam. 
all sister State, tbe entire culture of that area 
will be given coverage, with. of course, 
special empba~is on the region wbere it is 
lituated. In tbis manner, it would be 
hoodred flowers blooming tOletber. lakhlg 
each other tOlcther. Tbat is the point 
whicb I am harping and I will appeal to 
bOD. Members to think of OUf own bistory 
and beritaao. We assimilated eveD invadars 
in our own body of Motber India and. 
therefore, we do not find any basis for 
tho Demand for the second channel 
to be giYOD to tbe States. If it does 
Dot live proper weigbtage to tbe local senti-
ments and the resional feelinp and aspira-
tiOllS, tbon that question can arise. I assure 
the HoUIO that wben we take tbe aecoDd 

. ;baDDCI. tbe OOIIDOpoiitan oawe or ,be area 

where tbe chanoel is situated with special 
empbasis on the reslonal culture would be 
reflected in the programmes and tbat is tbe 
purpose for which the second cbannel i. 
being establisbed. (lnterruplions) I cannot 
10 on answering if you keep interruptins me. 
I bave answered some. 

AN HON. MEMBER: They are only 
interested in putlins supplementary questions. 
tbat is all. 

MR. DEPUTY 3PBAKER: Yes, tbat 
is wbat I am telling. 

(I"terr"pt ions) 

MR. DEPUTY SPEAKER: Not only 
you but everybody is interested in puttins 
supplementary questions. 

(Interruptions) 

SHRI A.K. PANJA: Sir. so rar ~s the 
community T.V. scts are concerned. I wisb 
to make one point clear. Wberever a T.V. 
set aoes out of order tbere is a feeling tbat 
the responsibility of repairing it rests only 
witb tbe Ministry of Information and Broad-
castins. Tbat is not 10. Sir, tbrougb you 
I want to tell bon. Members that some time 
back tbe Government of India gavo 
community T.V. sets to some States and 
tbe maintenanco of tbe sets was also with 
the Government of India, I.e. with the 
Information and Broadcasting. Tbis has 
since been chanled. N )W, tbe responsibility 
of providina T. V. seta is with tbe State 
Government. When tbe annual plans are 
discussed. all tbese thiogs are also discussed. 
Now. it is State who will keep up tbe main-
tenance of the community T . V. sets itl tbeir 
area. 

An bon. Member mentioned about the 
non-repair of T.V. set set-up in a primary 
school. Sir, tbe entire maintenance includ-
ina tbe repair work. of tbe T.V. aet is in tbo 
band, of the State Government. If tbe)' 
employ some primary school teacber on the 
part time basil tbey give tbem bonorarium. 
Similarly. Sir. we have given T.V .• et. to 
them and now it is tbeir responsibility to .. 
tbat It is maintained properly. I request 
tbe bon. Members that when t bey go bact 
to tbeir constituencies after tbis Session .. 
over. tbey may tako up tbe issue of maio-
tenance and repair of communit)' T.V ... II 
fn their areas wjtb tbe State Govel1llDOllt 
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concerned so that these are put into opera-' 
dOD properly. 

AN HON. MBMBBR: How can the 
State Government agree to it ? 

(Interruption,) 

SHRI A.K!.. PA~JA: Sir, I am Dot 
lorprised by tho comment made by 
tbo hone Member because tbe party to 
wbicbbe be lonl' does the same thinl; 
lomebody looks after tbe cow and tbey 
milk it. 

(Interruption') 

saRI A.IC. PANJA: Ttlerefore, Sir, I 
make it positive tbat this is not loiol to tbe 
State and Central Government will see that 
resional protlrammes are given in a best 
possible manoer, (Interruptions) Sir. it il 
because of tbe earnings from commercial 
advertisements tbat we were able to expand 
tbo T.V. network. Sir, wo needed 5000 
oommunity T.V. sots immediately fot 
tbo distant bill areu in N Jrtb-eastern 
rOlion9, but it transpired that in some of tbe 
States and some of tbe Union Territories, 
tbere is not going to be mucb earning. But 
atill, Sir, tbose 5000 community T.V. sets 
which bad been sanctioned from Information 
and Broadcasting Department will be ins-
talled wherever they are required. This will 
be dODe entirely from tho monoy wbicb bas 
boon obtained from the commercial adver-
tisements and the saviogs made. 

So far as tbese sets are concerned. some 
will be fed from the INSAT and there it. bas 
been possible 10 give tbose sets. 

Sir, T.V. Siudios in various places that 
bave been montioned ..•••• 

(Int~rrllptlo",) 

SHRI PIYUS TIRAKY (Allpurduar) : 
I would like to know wbether Nortb Bengal 
il also coming under this category , 

·SHRI A.K.. PANJA: Sir. If tbe 
qUCltlonl Ire asked later OD. then I will be 
able to answer, otherwise, it wm 10 00 like 
this. I said about North .. Bastern States aDd 
OIrtainl, Nortb Beopi is Dut tbere. 

So far .. autonomy of Doordanhan aDd 
... it OOCKttDfd ~.fOigti -,.N, b7. 

lOme Members and I would lay tbat I 
myself for tbe last six months law it as· to 
wbat is happening. 

So far as (uDctional tbings are cont;erned. 
except on major policy matters, total 
freedom and independence have been given 
to A IR and Doordarshan. It is not a fact 
that I as a Minister intervened and said that 
luch and such serials be shown; so and so Dew. 
has to be givln or such and such pro,ramme 
be liven. The functional autonomy is liven 
to the expert concerned. There are 
Programme Advisory Commiuees. Thero 
are Directors. There are txperts. There are 
producers. The Programme Executives are 
there. The functional autonomy has been 
totally liven to them. But, ir a major 
policy matter comes regarding tbe division 
as to how it i. to be given to tbe hmy areal; 
bow it is to be liven to the tribal areas; how 
much money from non·Japsable fund. I.e. 
from advertisements and various other 
tbings is to be given and spent, those are 
certainly placed in the Ministry. There, the 
Ministry after consultation with tbe 
Doordarshan and AIR Directorates decides. 
Tberefore, this bogie which is being created 
that there is no independence whatsoever is 
absolutely incorrect. 

Sir, I will certainly go through tbe 
figures and prove it to the bilt. So far as 
some of the major n.)n-Congress States are 
concerned, the lines tbat have been given 
and the time tbat has been given for Radio 
and T.V., respecttvely is exactly in tbe same 
pattero as it is given in the National Net-
work. There is no dis~rimination at all so 
far as timing is concerned. But it depends 
on tbe news value of an activity of a 
particular political party and news value of 
an activity of a particular Minister con-
cerned. Naturally jf tbere is more activit, 
which is baving wortb the news value is 
given more time in the news. At this stage 
I must barp on tbat point straightaway 10 
that tbere may not be any misgivin.,. Most 
or tbe time because of misapprehension and 
lack of communication, this type of feeliq 
comes. 

So far as national Bulletin is concerned, 
from December, 1986 to March. 1987. I can 
give the block fiaure because the time Ie 
sbort. 

So far .s CODaress (I) is concerned-fho 
patc)' II IUQb-Cb01 bavo lot $2 miDutca. 
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So far as Opposition Parties are 

concerned, they got 64 minutes. 

Sir, I at random picked up in order to 
know wha t is actually happening. I have 
picked at random certain months. 
(Interruptions) 

May I live tbe fiaures ? Tben tbe 
questions may be aske~ because it canDot 
be crowded in tbis manDer. 

In JUDe, 1986. CODl1'ess-1 were given 
22 minutes and the Opposition Parties 'were 
given S4 minutes. Here again I at random 
picked up. I have made a total list. If any 
Member wants to see, he can come and see 
this list. I find. Sir, from 1st of April. 1986 
to 31st of March. 1987. tbe Congress-I got 
In tbe national Bulletin of Doordarsban. 
165 minutes and tbe Opposition Parties have 
got 296 minutes. These are all on record. 
Therefore. the hone Members may not Mve 
any apprehension. I looked at it myself and 
because the Opposition wants. this bas 
been given. (lnterr uptlons) 

'May I submit this? You kindly come 
to another State, if you want. Now take up 
Andbra Pradesh, I.e. Hyderabad. You 
must be satisfied about facts and figures. 
Thereafter, if you want to do it for otber 
political purposes outside tbe House. 
naturally you can do so. But tbe facts arc 
tbese ..• (Interruptions) 

SHRIMATI GEBTA MUKHERJEE 
(panstura) : You bave to answer tbe 
question whether, in tbe calculations. this 
fiaure includes Congress (I) President, or 
Dot. 

SHill A. K. PANJA: Wben be 
functioned as Congres. (I) President, of 
course, yes. (lnterrMptiOllS) 

Wben an hone Member bas mentioned 
this, I must mention about West DeniaL 
(lnte,.,uptions) So far as West Denasl is 
concerned, including the Ministers and the 
party. the Left Pront Government bas got 
1lS6 lioes in All lodia aadio doriol luly 
1986 Conaros8 (I) thete lOt. I.e. iocludiq 
the Central Ministers viutiol there-the 
total was 1756 lines. (Interruption,) 

SHRI HANNAN )dOLLAR (VJuberia) : 'I is .~"., ....... " 

SHlU A..~. PAJ'lI.: 0. thiDa I mate 
clear: Because Congross (I) is iD oppoaition 
in West Bengal-as the Opposition here has 
got more-the Conareas (I) has got 752 
lines in July; aod there, left front includlol 
CPI (M), the main opponent lot 512 because 
tbey are in power. But when the Stato 
Ministers come in, tho figQ_fo inClO8AOd. 
because the functions are pDore. Kindly 
realize-in what manner it is .0. Tbere-
after, if you want to arsue o,berwise, it I. 
different. Kindly realize this; I am appealinl 
to the senior Members here. I am bere for 
the first time. Tbe senior Members are 
present bere. Tbe poinl i. tbat we must 
not say somethinl whicb unnecessarily 
distorbs the minds of the people. When tbe 
State Ministen participate. alonl witb tbeir 
party, tbe lines 10 uP. because tbe fUDCtioaa 
and developmental news are to be liven by 
TV and Radio. The d~"elopmenlal DeWS. 
on behalf of tbe Conare&8 (I) in Wos' 
Benlal. does Dot arise because there, tbey 
are in the opposition. Thoy just canoot 10 
and open sometbinl. or inaugurate lome-
tbing. They cao inauaDr8te lome functiOD; 
but developmental inaupntion canDot be 
done by them. That Is done by the State 
Ministen. There. about the Chief Minilter 
and tbe Stato Ministers I bave liveR the 
figures. It shows that in a particular moath, 
it is 2256, aloog with tbem. And t_ 
Congress (I) got 1756 lines. Tbese are all on 
record. and I am talking on the floor of tb. 
Houso. If tbere is anythinl wrona. I weuld 
be hauled up. 

Another point I may live, because if the 
Members are 88tisfied I am lure it will 
percolate down to tbe people; and we may 
not be blamed for it uonecessarily. Kindly 
see the Hyderabad station in Andbra 
Pradesh. In respeel of All India Radio, 
as far as CongrCls (I) i, COOce{ned. we bave 
got the figures from July uplo December. 
Dnrioa J,I,. CoDlre .. (I) lot 432 linea, Ind 
tlte Teluau Desam plrty lOt 1275 1.iDes. 
Kindly see this ••• 

SHIll M. aAGBUMA RBDDY 
(Nellond_': DOGS ia iaclude tbe ellio( 
Mblister aad oilier Minis&era ? 

SHRI A.~. PANJA: No; oal, t_ 
party. Thi. i. wbat I am .y'"'. It I. 
811 "Itb me. Our.. AUlat-for 
C9D .... (I) ... ,_ .,..... I am' 
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livin. tbe ti,ure, respec~ivf'l)'-it "al 436 
apd 1544 lin,. respectiveJ)'i durin, Sep~mber 
498 and 1027 respectively; durinl October 
the fiaures are 493 and 1008; in November 
337 and 598 aDd in Decem~r 415 and S24 
respectively. 

This is the place where I found that 
proper justice bas Dot heen made, becauae 
I found tbat in July 8' CPI lOt onl, 95 
Jines and CPI (,tt) 54 line.. Tlli. eaDOot be 
just. It bas to be takeD alt0lether. Jaoata 
got 43, and otber parties 43 in tbe lame 
month CPI (ML) got 8 and 7 in September 
and October. 86. Therefore. we are tryinl 
to know how tbil happens. and wh, thil 
bappened. wben in all otber piacol we find 
that tbe Opposition is livlo a little Idae 
over the ruling party. 

That is necessary. I bope )'ou will all 
appreciate tbat i. nocelsar), in our democrac:, 
10 that tbey act a riaht eo spqk. We .. 
Ministers. as Ceotral MiDister_. can 10 alld 
set publicity, but tbe oppositioP PUll' pot; 
aod tbat is the whole idea; ,od I 80ure thie 
House tbat we are tryiol to ba'4e a ,ui4eline 
00 the b&sis of news wortbiness. Let tho 
parties fUDCtion and t.ke part in develop-
ment activitiel of the country aod it will be 
seen that these are very properly ventilated 
through An India Radio and Doordan"-o. 

SHRI BRAJAMOHAN MOHANTY 
(Puri): Ha ve you issued any luidelines 
bow anti-social activities should be bandIed, 
'_ow aDY aDd-secular ac=tivi,jel sbouJ4 be 
bandied, how activities involving the division 
of India sbould be bandied; if '0, kindly 
enJi.hten us on tbis point ? 

SURI A. K. PANJA : The bon. senior 
member bas raised a very vital point. Yes. 
if tbere are anti-oational activities, if tbere 
are activities which try to deatabiU. our 
country, then, certainly there is a guideline 
to lee that tbe iDtegrity of tbe country is 
Dot affected by any transmission of any 
Dews or a function or aoy prOlramme or 
any fUm or any seriate 

So far, films and televi,ioD points b,ve 
been argued. I checked up a~d foqnd tbat 
it is not correct tbat in the network of 
naionaJ films, regional film. ar. not IboYlQ; 
I find in 1986, 41 sucb ftlional films were 
.,lecaIt \br9up tJa. naCiocuaJ "tw.Ql'~. If tbe 
~. membe... eome for' ~~iJs, I aMll 

certaJnJy ~ve the,.., wbooyer i8 interested to 
bave tbelD, 

Memben made various suggestioDl 
reptdina tbe extension of tbe films whicb 
are shown late at night after 11.30 P.M. We 
have examined tbat. Members will be 
bappy to know tbat at prestot we are doiol 
it enly tbroulb a microwave link because 
we cannot do it throu8b a satellite after 
11 SO P.M. When we arc letting time and 
if we transpond time, other programmes will 
be disturbed. Tberefore, we have made it 
at 11.30 P M. We have now set up 
Tuesdays and Fridays. \\'e are tf}'ing to have 
it in the \\teek days when there are official 
bolidays-we find about 16 or 18 ot&ial 
boJida)s-then it would not be on Tt.:esdays; 
it will be on the nigbt before the national 
bohday; and if there is DO such hoI ida, 
during tbe week, tben it Will be on Tuesdays. 
It is now only on the microwave hok and 
tberefore it could DOt be liven in a 
transmitter after 11.30 P.M. becau!e or tbe 
advice by the engineers and tbe scientists 
and other expert people. There is ao 
ecJiPle whicb does not charge the battery 
properly of tbe tranlponder through tbis if 
it is to be put through a satellite. Therefore, 
we cannot cover a major area, but we must 
start from somewhere. So, wi th tbe 
cooperation of aU, we bave started it witb 
microwave link. When a demand was 
made by many bon. members whetber it 
could be taken to some other places. we find 
that in tbe microwave link, tbere are some 
places wbich need it immediately. but we do 
not want to make a distinction. Therefore, 
from tbe next month. night film will be 
extended to Mussoorie. Pune, Jallandar, 
Amritsar, "odaikanalt SriDBgar, Beranmpur 
in Bengal. Asansol io Benpl, Kanpur and 
Panaji io Goa. Out of these places, man, 
are tourist spot. and tbere is a areat demand 
from various tourist oraanisations. 

SHRIMATI VIDYAVATI CHATUR .. 
VEOI (Kbajuraho): One clarification. 

MR. DSPUTY SPEAK.ER: I am Dot 
aUowina you. 

(InHrrullllo., ) 

MR. DSPUTY SPEAKBR.: Whatey. 
she says will Dot 10 00 record • 

(Int,rrUJltI 011')·· 



363 D.G., B7-B'-Mllle 01 APlUL 22.·1,., 

SHRI A.K. PANJA: I think the boo. 
Member is making a mistake. Cbattarpur 
is absolutely ddferent. The bOil. Member 
will wait, Wherever there is a micro-wave 
link we extend it. Wberever tbere is aD 
existing Holt we can immedIately start, we 
arc starting. If tbe bon. Member tbinks 
tbat anything that is witbin the microwave 
link has be;:n omitted. I may be told and 
we will ext~nd It. We want it to be ex-
tended. 

So far as serials on Doordaraban are 
concerned, a point bas been made and very 
forcibly by two or tbree Members. and 
tbere are certain complaints. I have bad 
an occasion to see tbose complaints allo. 
But tbe difficulty is If tbe complaint is of a 
leneral nature, then it is very d fficult to 
take any acrion. Because the law of tbis 
country is that tbe guilty may escape but 
tbe innocent must not ~utJer. .out positively 
we are trying to streamline. On tbe 14,b 
April I myself after looking into the 
complaints, I have passed an order for a 
re-organisation not only on the basis of tbe 
complaints. or course, some good offi::ers 
are to be there, to cbange the position, a 
iittle, so that new ideas and new tbings are 
brougbt in. And tbat order bas been made 
operative on tbe 1 Sth of April, I passed it 
on tbe 14tb April. 1 am sure tbat bon. 
Members will find that a new look is being 
liven. It is not a question of blaming aD), 
particular officer. U uless you give some 
cogent facts~ so that I c:Jn gn abead, I 
cannot order any inquiry. Unnecessarily, 
witbout any basis tbe rule of tbe day 
appears to be tbat w'tbout any basis 
or any cbarge anywhere. just because some-
thing was published, or some Radio or 
lOme TV or some newspaper bad given the 
news, we are trying to paint someone black. 
Tbat is Dot-I tbink-correct, and it is not 
tbe law of tbe 'and either. But so far as 
this is concerned, I feel tbe sense of the 
Members of tbe House tbat tbere must be 
some re-orientation, some chanae, so the 
structure I have changed in the Doordarshan 
Directorate. I am sure tbat when a new 
person comes io, new ideas will be broulbt 
In, and tbe Members should be able to 
notice it. But I tbink if you bave got any 
specific cbarge in respect of any particular 
sei ial, then if action bas not been taken, 
t~en we can certainly take actioD if yoo 
biiDS it to UI, 

Anotber point tbat we consider ii, aDd 
we will follow it. is about scripts. It is not 
necessary that sometimes tbe script is 
accepted. Some times some script is 
rejected, but at tbat stage tbere is DO one 
else there to do anytbing except to bave a 
re-bearinl. We bad considered certain 
points. Now we bave provided for an of 
appeal, if tbe ecript committee rejects tben 
it caD be coosidered by anotber committee 
which will bave a forum of an appeal, 10 
tbat if anybody's script is rejected, an 
appeal can be filed tbere. And tbis will 
10 a 1001 way io the ICnle of livinl 
Datural justice to tbe people. Tbis 1 bope 
will improve tbe matters and that is wby I 
bave appointed the commitee. Because 
most of tbe people wbo are involved in 
these scripts are in performiol art. And 
that i, tbe place wbere our eotire lodia's 
culture and beritaae, and problems come. 
Tberefore, tbeir sentiments, their emotions 
shan bave to be liven tbe bilber value as 
for as possible witbin tbe structure available 
in our country. And tberefore, first we bave 
the screening committee and then the 
selection committee, after that tbe 
committee OD appeal and tbey can decide 
it. 

SHal SHANT AllAM NAIK.: H8I 
tbe script of 'Subha' been revised? All 
tbe Members bave been sayiog that it sbows 
bow tbe drugs are available. 

SHRI A.K. PANJA: 'Subba' has 
already come to an eod. There are only 
two episodes more. I find that out of tbe 
thirteen or fourteen only two or three are 
there-. But tbe points mentioned by boo. 
Members bave been noted. And tbat is 
why I am saying wben tbese points come to 
us J am lakina action. But we bave to 
look into tbis, and remember tbat tbere 
might be lOme one or two mistakes. On 
the one hand wben some serial is light and 
aDother serial is not Ii.bt it depends upon 
Bome perception. But when the majority 
of tbe Members and majority of tbe people 
make certain points certainly we take tba t 
ioto conlideration. 

[ Translation) 

SHill M ATI VIDYAVATI CHATUlt-
VBDI (Kbajuraho) : Why dOD', ,ou pro-
"\lCO _riall .ilb )'OW O"p .""., . IbOlt 
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artist. whom you pay beavy amount. remain 
idle. Due to non-availability of aoy otber 
means. you take most of tbe serials from 
outside. Why do not you produce them by 
Jour own artistes ? 

(Interr"ptloll~ ) 

(English) 

SHal A.K. PANJA : So far a9 adver-
tisement on TV is concerned, I bave a'ready 
replied about that. So I need not dilate on 
tbat. 

A point bal been made tbat in tbe 
programmes in the national book-up tbe 
southern part of our country is not covered. 
But I have fouod out tbat in tbe programme 
pertaining to tbe soutbern part of our 
couotry 80 far as social, cultural, dance, 
music and developmental aspects are con-
cerned there were 7S programmes 00 
nationa' bookup. I checked it up with 
otber parts of tbe country. Exectly in tbe 
samo manoer tbe pattern bas been distri-
buted. Tberefore, I will certainly request 
the bon. Members to find for certain before 
saying anytbing because it disturbs UD-
necessarily tbe people of our country tbat 
tbere is a sort of injustice beiDI met. By 
cbecking up all tbe portions wbether 
southern part, eastern part, middle part, 
western part or nortbern part, I find tbat 
it bas been equally distributed tbrougbout 
tbe country. 

[Tran,lallon] 

SHRI ANADI CHARAN DAS: You 
telecast so many prOlrammes on T.V. that 
cbildren are unable to study. You should 
pay your 8 ttentioD towards tbis also. 10 
addition. cricket matcb is telecast on T. V. 
tbrough out tbe day. This al80 binders the 
studies 01 tbe cbildren. 

(rnt~""p'lo"s) 

(Bngll,h) 

SHRI A.K. PANJA : I was cominl to 
tbat point. The difficulty is that the rules 
of tbe game I cannot chanae. If it is one-
day cricket or if it il tbree or four days 
cricket I canDot cbange it and say tbat you 
finish it within ODe bour. Sometimes, 
cricket contlnuou81, 1011 OD, 80metimes 

it milht be boring because our batsmen are 
geltinl out and we feel dejected. it depends 
upon tbat particular perception at tbat 
time. But tbe bon. Members should be 
pleased to know tbat the figures show 
otberwise. I have got tbe figures from 1st 
January, 1986 to 31st Marcb, 1987. Duriol 
tbis period, we have liven longest bours to 
football. To football we bave given 428 
bours, cricket 323 hours and 23 minutes .•• 

AN HON. MEMBER: Working hours? 

SHRI A.K. PANJA: I hope, the han. 
Members win understand the gravity. 
Hockey 46 bours and 12 minutes, lawn 
tennis 44 hours 48 minutes, table tennis 12 
bOUTS SO minutes. 

[Translation] 

SHRIMATI VI DYAVATI CHATUR-
VEDI: You do not telecast cricket matcbes 
etc. on holidays. Tbese mat~bes sbould bo 
tclecast on bolidays only. 

(InterruptltJns) 

[Engl/.h] 

MR. DEPUTY SPEAKER: No com-
ments. Most of the bon. Members go to 
Central Hall to see TV. Most of the bon. 
Members sit in the Central Hall and tbey 
do not attend tbe session. So do oot 
complain only of tbose people. 

SHRf A K. PANJA: I fiod tbat 
Audience Researcb Win. bas reported that 
cricket ia loved by majority of the viewers. 

SURJ MUKUL WASNIK (Buldbana): 
People bring transistors in tbe offices. So 
Iba t makes no difference. If tbe game is 
liked, tbat sbould be sbo~n on the Door-
darshan. There sbould be no restriction. 
Those wbo do not like iI tbey can put off 
tbeir TV sets. 

SHRI A.K. PANJA: Anotber emphasis 
was put on elitist bias in Doordarsban. I 
bave taken stock of tbe situation. Tbe 
details of percentage in respect of different 
programmes being telecast from Delbi. 
Doordarsban Channel are as follows : 

Information 24 per cent; education, 
STV. health aod family welfare aDd other 
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(Sbri A K Paoja) 
social structures. sports, adult education, 
etc 21 per cent; entertainment comes to 38 
per cen~. B~t I examined and found that 
in en!ertainment we have captioned play. 
and sometimes features and sometimes 
feature films also. But that also contain' 
educational aspects and also contains infor-
mative aspects. These are tbe broad 
aspects of the programme, tbat is, entertain-
ment takes 38% and specific audience pro-
gramm: is 13%, foreign serials and films at 
present take 4%. Therefore, it appears 
that information is 24%. education is 21%. 
entertainment is 38% wbich also inclu~es 
inrorm:ltion and education, specific audience 
programme is 13% and foreign serials Ind 
films is 4%. Tberefose, it is not correct 
tbat it is only baving tbe elitist bias. But, 
of course, witb more development in the 
rural areas, we have to have more and mote 
rural-oriented prOjrammes. 

KUMARI MAMTA BANERJEE 
(Jadavpur) : Please allow some time for 
agricultural programmes also. 

SHRI A.K. PANJA: Sir. so far as tbe 
telecast of tbe Lok Sabba proceedings is 
concerned. some hoo. Members said that 
for tel~cast of Lot Sabba proceeding!, there 
is infrastructure available. But tbe poine 
is, Sir, that if we really sbow it in live 
telecast, so far as tbe Lot Sabba proceed-
iogs arc concerned, tben cenainly we moat 
bave a complete-* in the conduct rules 
of tbe Parliament. Sir, we most 1'0 througb 
tbe Ru1el, before we take it to outside 
whatever happens in the Lot Sabba. Sir, 
I am a new Member, but in my experience 
al an M.L.A. in tbe State for long years, 
I bave Dever seen it Dor I foood aoy. 
where •.• 

MR. DEPUTY SPEAKER: For the 
sake of Doordarsbao, a Member need DOt 
10 in for refresher course. Tha1 meaos 
you are more or less casting some aspenioD 
OD the Members. I dOD t

, think it il 
necessary. Wbetber we have to ,0 in for 
make-up and other tbings. I tbiot these are 
all unnecessary. 

SHRt A.K. PANJA: Sir, it depend. OD 
tbe Hoo'ble Speaker and yourself to decide 

•• Not recorcJod. 

It. Bot so far as we are concerned, in my life 
ttrot, DOr even in any books ba\'e I read 
*ftd seeft tbat after fbe Speaker's roliDI 
anybody bavioa walked out. Sir, May's 
Parliamentary Practice will bave to have a 
separate chapter for tbis incident. There-
fore. Sir, wbether this telecast will be sbown 
and what people will tbink about it, we 
have to take ioto consideration tbat also. 
(Int~rruptlons) Tben wbat happens is that 
we sometimes all staod up and all talk 
together. Whether we should show tbis to 
the people, it is also to be taken into 
consideration. So far as the rural people 
are concerned, a lot of emphasis has beeD 
made. (Inte11ultl,Jlu) 

SHRI M. RAGHUMA REDDY: Sir, 
it is not for him to criticise the Members in 
this House. I t is oot proper for him to 
speak about that. He cannot say like tbis. 
He is not supposed to say tbls. He can Dot 
denigrate the Members like tbis. We 
protest Blainst tbis, Sir. (Interruptions) 

MR. DEPUTY SPEAKER: If tbere is 
.",tbiol apinst the Members. I will see 
tbat. I will go through the proceedinls. 

(Interruption,) 

SHRI A.IC. PANJA: Sir, most of tbe 
Members rilb t1y made tho point. 
(Interru,tlons) 

MR. DEPUTY SPEAKER Please 
order. 

(Inler, upllon,) 

MR.. DEPUTY SPEAKER: I will go 
tbrougb the records. If at all there is 
.nythiDl agaiost the rule and any as-
persion apinst anybody is there. I will 
expun_ it. I .ill go through the proceed. 
inp. 

SURI A.K. PANJA : Sir, I make it clear 
tbat I don't want to Ibow any disrespect of 
any Member or any political party I am only 
layiDI tbil .•. lt i. not my intention to show 
any disrespect to tbe Parliament or to tb. 
Members of tbe Parliament at all eitber 
ootside or bere. My only tbioa is tbat by 
walkin. out at the time the Speaker aiva 
bls verdict if we sbow it in live telecast. 
wbetlHlr we wilt have respect enough from 
tbe people who see it. 

(Interruptions) 
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MR. DEPUTY SPEAKBR: If at all 
tbere is anything, we will see. I rrquest 
hone Members one thing. How ,ou are 
behaving, how you are doing is a part of 
the proceedings. If you are interested 
that it should be telecast, it is left to you. 
how you decide. Whether to telecast the 
whole proceedings or telecast in whatever 
manner. we have to bother about this 
tbing. We have to take some responsibility 
and a decision. What the people think, 
I cannot say. 

(Interruptions) 

SHRI A.K. PANJA: Sir, you take 
into consideration, this House is Dot within 
our jurisdiction .•• 

(Inlerrupllon,) 

MR. DEPUTY SPEAKER: It t. left 
to you, whether tbe House decides or not, 
but what the people will think about our 
bebaviour. tbat bas to be cODsiderd. 

(Interruptions) 

SHRI A. K. PANJA: Only one point 
I will make clear. 

(Interruptions) 

MR. DEPUTY SPEAKER: I will go 
through tbe proceedings. 

SHRI A. K. PANJA: Hon. Members 
made one very vahd point whicb we have 
looked into. When some questions are 
selected and answen arc selected, tbe names 
are not given. Sir, I bad a sitting with 
my officers. When we select certain 
questions, tbat was argued by some 
Members. Sir, wben we select certain 
questions or certain particular portioD 
or some particular debate, thrn not only 
the coverage of whose name should also be 
alated. but alio tbe first speaker, tbe 
main speaker of tbe Opposition or tbe 
Ruling Party. his name shall bave to be 
liven and tbe corrections we are making 
and accordingly I think tbe Members would 
be satisfied with tbat. 

So far as tbe rural 
cerned. it has become 
with tboulands of 
(Interruptions) It is 
lbID". 

centres are con-
a question Hour 

Supplementarios. 
ver), importaDt 

SHRI ~ADHUSUDAN VAIRALE: 
Sir, a sbort submission. 

MR. DEPUTY SPEAKER: No sub-
mission now. Mr. Minister, you can 
continue. 

(Interrupti on,) 

SHRI A.K. PANJA: Rural pro-
Iramme, we bave made it in two way •• 
tbat is, area specific programme and 
suitably designed programme. So far as 
tbe suitably designed programmes are con-
cerned. we are covering agriculture, irrisa-
tion. health, sanitation, rural electrification. 
cottage and small Bcale industry. So far as 
tbe main centres arc concerned, we are 
baving net work and one bour or a 
Jitde over 2 hours programme exclusively 
for rural audience and so far as tbe 
INSA T centres are concerned, tbe duration 
is between 3 and a little over 6 bours per 
week so rar as tbe rural prOlrammes are 
concerned. 

Sir, there are certain otber programmes. 
Regarding children's programme tbe 
Members expressed eatisfaction. so I need 
not dilate on tbat. 

AN. HON. MEMBER: What about 
programmes for old people? 

SHRI A.K. PANJA: Sir, ODe otber 
point was argued hrre regarding Ratbayatra 
festival for livr telecast. The main point 
here wbicb the hone Members would 
consider and certainly Jet me know is, 
if it is a live telec~st, tben it has to be 
shown immediately, whenever it is takina 
place. Therefore, it bas to be telecast. 
Now, we find that for tbis festival the 
target audience-if the Ratbayatra starlS 
at 6 o'Clock in the m(..rning or!J o'Clock 
in the mornina, the target audience for 
wbom it IS to be required, if we take tbo 
film and show it in tho evening lime, not 
only tbis festival but all other festivals of 
India, if we show it in a particular time 
wben we get tbe majority of the viewe .... 
wbether in tbe newl or immediately after 
tbe news or within tbal time, when we aet 
most of tbe audiclIce. tben tbe impact i. 
mote. But if it is live telrcast, whenever 
it is bappeninB, it bas to be telecast. ADd. 
therefore, sometimes it createa difliculties. 
8,ut certliDI7 io respect of III IUGb national 
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festivals-these are not regarded as any 
religious festival. These are national 
festivals giving the culture, whether it is 
Hindu religion or Islamic religion or 
Christianity or Sikh religion or Buddhist 
religion or lam religion. All have become 
national festivals. But we do telecast. We 
try to give it at such a time that the 
target audience is there. But if it is live 
telecast. it might create difficulties. This is 
tbe point. (Interruptions) 

Tberefore. detailed coverage if required 
will certainly be looked into. So far as 
P.C. Joshi Committee report is concerned, 
I bave already stated it. (Interruptions) 

MR. DEPUTY SPEAKER I have 
not allowed otbers except tbe Minister. 
Please order. 

SHRI A.K. PANJA: Regarding tbe 
Press Information Bureau, certain points 
have been raised by tbe hone Members. 
I feel that these are tbe points wbich are 
required to be given. From January to 
December, 1986. tbe total language-wise 
press releases published by tbe Press Infor-
mation Bureau are 3S.610. Out of tbat, 
Bnglish Press releases were 9770; Hindi 
5084 and other Janguages 6413. In tbis 
manner, tbe feed back system bas also been 
aUlumented . 

So far as DA VP advertisements to 
small and medium nowspapers are con-
cerned, I need not repeat it. This august 
House knows bow much we are trying to 
belp tbe small and medium newspapers. 
And tbe new newsprint policy bas also 
been declared. The detail, whlcb the hone 
Members have asked for are already given 
in tbe book. 1 need not repeat about ~hat 
is being given to the small and medium 
newspapers. The facility of the Press 
Information Bureau has also been given to 
sDhlIl and medium nowspapers. So far as 
DeWS services are concerned. Photo services 
are concerned. special service status bas 

been given. Press Information Bureau 
facility has beeD liven and also accredition 
cards bave been issued to them. The hone 
Members might have leen the details in 
tbe report whice ill already thele. 

RtprdiDB tbe a .. tm Or Dowspaperi. 

we have tata certain steps. We are 
tryiog indigenous newspriont. (Interruptions) 

MR. DEPUTY SPEAKER: At the 
end, you cao ask. Nothing wi1J go on 
record. At tbe end. I am allowing. 
I have allowed Shrimati Sbeita Dikshft 
only. 

(/nter,uptlon,) 

SHRI BALKAVI BAIRAGI: I bave 
lot a very valid poiDt. I would like to 
know if you have a provision to grant 
pension to the journalists •.. (Interruptions) 
Did you or your Government ever consider 
about granting pension to tbe journalists or 
are you going to bring any amendment in 
tbis connection ? 

SHRI BARISH RA WAT (Almora): 
I aiso support his views. 

(Engll,h] 

THE MINISTER OF STATE IN THB 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHEILA 
DIKSHIT): Sir. tbrougb you, I would 
like to appeal to all the Members of tbis 
House tbat we bave bad tbis debate for 
six bourse Every Member had the oppor-
tunity to speak and whatever questions he 
\'tanted to put bad been raised. I would 
now request tbe Members to kindly 
cooperate so that the Minister is able to 
give his reply. Kindly remember tbat 
tbis is not a Question-Answer session. 
On every little qoestion tbat every Member 
gets up and puts. it is not possible (or the 
Minister to answer, because this is a policy 
statement. He is replying to tbe debate. 
He is not replying to individual questiODS. 
I would tberefore really like the House to 
cooperate. 

SHRI A.K. PANJA: Regarding 
diffusion and delioking of ownership of 
newspapers and tbe pension for the 
working journalists aod journalists. 
these are the areal where we go very slowly 
and we go according to tbe recommen-
dations of tbe Second Pres. Commission. 
The Second Press Commission have deU-
berated on tbit d"usioD. But tbr5C ~e 
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all io tho private haods. By Jeaislation 
wbat il to be done, there is a Commission 
t.re. We do Dot want to toucb tbe 
freedom. But. of course, we are aware 
tbat, 10 far as working journalists are 
coaoerned. 10 far as tbeir owners arc con-
cerned. so far as their relationsbip is 
coacerD~, if tbe Press Council wants tbat 
we bave to intervene and make laws for 
tbem, tben tbeir recommendation is 
necessary. Otberwise. sometimes even a 
good law is treated as an interference witb 
freedom of press-even tbough you want to 
do sometbing good. There are some news ... 
papers wbere tbe Reporten do not get even 
an appointment letter. tbe journalists do 
Dot let any appointment letter. We know 
tbis. But it is very difficult for.us to go 
aod iotervene in those matters because of 
the only fact that we believe in absolute 
freedom of press and we want to continue 
with tbat policy. The Second Press Com-
mission made certain recommendations. 
We examined thiogs like givio. quarters to 
the working journalis's and otbers. But 
tbe Second Press Commission made a clear 
recommendation, "No; this sbould Dot be 
liven because it interferes with freedom". 
So, we are in difficulties. Tbese are the 
difficulties wbich are beinl faced. There-
fore, the bon. Members witl appreciate 
that, wbether it is ponsion or .aratuity. it is 
for them to do; 'flO cannot just 'A sod 
~rfere with Utoae. 

Anot,ller point made waa-aDd tbis iI 
my lalt palot -reaardioa .abe Dew Inler-
national Information aDd Communication 
Order and the Non-Aliaocd News Agencies 
Pool. We find that we continue to 
contribute I'lbstantially to the daily news 
ile of tbe pool octwork. Tbe filures are : 
... t of an a&tim.ted total wor"-.e of 90,000 
put out by tbe mombor-aaenciea 
uf &be Pool duril. t~ period 
lIt April 1916 to 318.1 December 
1986. tbe lodiao .share .has been from 
7,000 to 10,000 words daily. Constant 
.trort. are beiDl made to eDIUre that tbe 
Itorie. are treated by tile PTI aDd 
operatlolladia n~ •• pool aod tbrouab the 
Pool aro iocreasiDaly utDised by tbe Pool 
parteoen. You wiN be happy to know 
that a lIew aatelJite link between India aDd 
Barere .... beaome opuatiooal io tbe middle 
"A_ .986, bDmed...., befere tbe 
•• MAY a •• d, III ZlaIba-' 

jncreasing the satellite and terrestrial link 
witb tbe other Pool partoers to 13. 

Another tbing is international 
programme for development of communica-
tion; in UNBSCO and other forums we bave 
taken part and India bas not only pleaded 
for strengtbening of the jnfraSfructural 
support in tbe field of communication of 
tbe developing countries but also for lending 
support to tbe various conceptual issues 
connected with the new International 
Communication Order. 

Regarding freedom of journalists and 
journalism. wberever we find tbat sucb 
freedom bas been affected, we are taking up 
with the appropriate authorities because 
we find tbere bave been certain iestances 
in our country and also outside wbere 
freedom j4J sougbt to be affected by various 
pressures not known to law, and w~erever 

tbey are subject to lela} pressures also, we 
try to persuade because, as a slid and I 
reiterate, we do believe in freedom. Of 
course, we expect on tbe other hand a sort 
of fulfilling of obligation on the part of the 
press also to have a value system of tbeir 
own to find out wbat is lood for the 
country. 

These were the main points wbich were 
required to be covered in tbe various points 
raised by Members .•• 

SHRI SHANTARAM NAIIC: Sansad 
Samachar and Parliament News are Dot 
relayed by all Kendra. Ooly tbe AU India 
Radio covers .•. (Interruptions) 

[Translation] 

SHIU SHANII DHAlUWAL : It covers 
the proceedings uptil 41.00 p.m. 

SHRI A.K. PANJA : As rigbtl, stated 
by tbe bOD. Member. on tbe radio we .... 
able to cover it because time is more tbere. 
The more we are able to increase tbe time 
and tbe cbannel ••• (1n'er,uptlons) 

SHRI UTTAM RATHOD (BiDloli). 
How fa It tbat ParllameDt caanol be-oom'" , 
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SHRI A.K. PANJA : I am Dot saying 
that Partiameot caDDot be covered. 
Parliamcnt is being covercd in tbe 1.30 
Hindi ••• 

AN. HON. MEMBER: It is Dot beiDI 
re\ayed by all tbe Kendras. Ooly a few do. 
(Interruptions) 

SHRI A.K. PANJA : Now, we are 
exercising it in tbis manner. Witbin the 
time which is given, we are tlying to d.:> it. 
Also suppose tbere is a State about wbicb 
a particular debate took place or tbe 
member of tbat particular State made 
certain points about development pro-
gramme and so 00 in resPect of tbat State, 
we are trying to make an arrangement so 
thac eveo though we cannot get it in tbe 
national network. we can send it to tbal 
particular State for being transmitted 
there. 

(Interrupt;or.s) 

SHRr A.K. PANJA: Sir, tbe point is 
if it i. a local issue and the M:mber sta tea 
tbat, tben we try Co get it as much publicity 
as possible by taking it to the relional area 
b), saying tbat Hon. Member from this area 
bas made this point so far as tbis State is 
concerned. 

(Inte,ruptloIU ) 

(TrlUlslatlon] 

SHRI SHANTI DHARIW AL : Who 
"mlislen to tbe Parliament News at 11 30 
p.m. 7 lis timing sbould be changed. 

(Interruptions) 

[En"II,h] 

SURI A.K. PANJA : Cominl to the 
Objectives for tbe next year we are loing to 
Commission 63 low power transmitters. 

So far as six bigh power transmitters, 
9 TV Itudios and Central Production Units 
are concerned, we are letting ready. So 
far as World Cricket Club 87 is concerned 
and relardiol certain policy matters also, 
we bave taken .tcps and we are loinl to 
take certain steps. Sir, we bave already 
dODe newsprint allocation policy, Advisory 
Committee for Publication Division. Second 
Prou Commiuion, the Non-aliped Now 

Alency Pool, tbe Imported Pbotographic 
Bquipment to accredited camaraman. This 
year we propose and we alO working on it. 
tho amendment of PRB Act. setting up 01 
Policy Planniog Cell for this Department 
for tbe purposo of coordinating varioul 
development wings of tbe various Ministri. 
so tbat wi tbin time the news goes to the 
people who are interested in it. 

Then, Sir, we have undertaken 
computerisatioD and mod~rnisation. So far 
as many of tbe problems raised by the 
Hon Members regarding timings and otber 
tbings. are concerned that could be solved 
very quickly. With this. I do .•• 
(Interruptions) 

SHRI ASUTOSH LAW (Dum Dum): 
Wbat about introducing National Antbem at 
the end of tbe TV programme and at the 
end of the radio programme '1 Wbat is the 
difficulty in introducing it '1 

(Interrupti ons) 

SHRI A.K. PANJA : Sir, one other 
point made ditectly to me by Smt. Geeta 
Mukherjee. I think. if she is beret she 
will understand it. The point was raised 
why the amount could not be spent so far 
as In;ormation and Broadcasting is 
concerned. Smt. Mukherjee raised tbe 
point tbat in 1985 -86. tbe Plan ouUay for 
All India Radio was Rs. 45 crores but tbo 
expenditure was Rs. 41.95 crore abe 
comptained of course not here but out,ido 
during the eJection campaign. But, here 
I made it clear although there was sbortfall 
in expenditure 10 far as radio is concerned, 
but in overall Information and Broadcasting, 
tbe total amount of outlay was 99 crores 
and the utilisation was 99.70 crore. 
Tberefore, tbero was no shortfall of 
utilisation. But. so far as State of West 
Bengal in Sixtb Plan is concerned, tbere 
was non-utilisation of 1006 crOTes durin. 
the Sixth Plan. Tbat is the fact which I 
wanted to briog to tbe notice. 

So far aa cut motion. are concerood. 
I fiod cut motiona Dumber 1·19 have not 
been moved. So, I need not dilate. So 
rar al cut motions from 22-33 are conoerned 
I have already co¥ered tbe points railed by 
tbe Hon. Memben and lOme of the 
particular polats railed by the HOD. 
Members, I have put tbe anlwer aDd 
ucordiDa 10 the prOCldu. laid 40 ..... I w.III 
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let you know. I will request the HOD. 
Member since he beard me at leDltb almost 
00 all the points. be will witbdraw bis cut 
motions. 

KUMARI MAMATA BANERJEE 
(Jadavpur) : Please allow some more time 
for regional programme in Benga). 

SHRI SRIHARI RAO (Rajabmundry): 
You have not covered any of my points. 
When are you going to complete construc-
tion of Hyderabad studio and Visbakha-
patnam studio? Tbat was Dot answered in 
your reply. I made a very specific 

14.00 IIrs. 

aUegation about Kakinada and Vizag 
counting aunouncements. You bave not 
answered to tbat clear allegation. 

SURI A.K. PANJA : As far as tbe 
point raised by you from 20 to 33 cut 
motions are concerned, I can deal witb 
tbem sbortly. Item No. 20 raised by you 
is about tbe Deed to use tbe medium of 
television for social purpose, viz., for 
promoting casteless and classless society. 
We are telecasting programmes regularly. 
you must bave seen tbem. So, I Deed 
not dialate on them. I bave already 
answered. 

Tbe second point is about the need to 
prevent advertisements and sponsored 
programmes on television which encourage 
consumerism. I bave .dready covered it. 
I have said that we bave made total cbange 
and revised our rules of making advertise-
ments. 

About the wasteful expenditure for 
relaying cricket matches frequently, I bave 
liven the details as to bow mucb is spent 
on football and bow on cric:k,et. Therefore, 
I have satisfied tbat point. 

The next one is about tbe Deed to 
promote film media for educatinl tbe people 
about locial evils. We have daDe so. Still 
I am tellioa .,)'00 tbal ••. (I1IU"Uptions) 
When he bas raised the cut motioD~, I must 
answer tbem. Regarding dowry. drul 
addiction. drinkiDI. smokio" we are findiD& 
out one by ODe. But sometimes perceptions 
chaDle.. Sometimea our Committee feels 
tbat thi' II • ,ood mID IDd If ". abo" it. 

it wiJI 10 agaiost dowry, etc. But 
sometimes perceptions of people are 
different. Tbey say -no,' tbis encourages 
dowry. Therefore, we are working OD 
it. It ia not that we are not workiog on 
it. 

So far as tbe ultimate point of ) ours. 
ie, Hyderabad station is concernod, it will 
be completed by Marcb 1988, as scbedule-d. 
There is no dt lay. Vijayawada station will 
be completed by tbe end of tbe 7tb Plan, as 
scbeduled You will find out these things· 
from the Plan document. These are given 
iD tbe schedule and I have checked UP. 
tbere is no delay. 

I would like to inform all the Members 
coming from various parts of tbe country 
that we are being delayed sometimes. We 
bave got money. People of India have 
paid for it and it is there. The Prime 
Minister Sbri Rajlv Gandbi took special 
care to see tbat the infrastructure of tbis 
media, so rar as information is concerned. 
is expanded and and tbat is wby we could 
provide for Rs. 700 crores for TV and 
Rs. 700 crores for All India Radio out of 
tbis money. It is not only increasing; the 
Prime Minister is insisting on increasing tbe 
content and the quality of this and we are 
working on it, not merely on geographical 
area or tbe coveraae area. but on tho 
quality and content. 

As I said, various Committees are beiDg 
formed and we are at it to see tbat the quali-
ty improves. About tbe delay tbat tbe Hon. 
Member has pointed out, 1 checked it up. 
There bas been no delay. But one request 
to the Hon. Member who bas raised it. It 
is very valid. Gettinlland from the State 
sometimes delays our entire programme .•• 
(/nterrupt;om) 

MR. DEPUTY SPEAKER : His point 
is not tbat. He is saying tbat during tho 
PaDchayat e1ection result announcements,. 
some misleading information was announced. 
That is the only tbing be is asking .•• 
(Interrupt ions) 

SURI SRIHARI RAO: At the time of 
anDouncing tbe municipal election results" in 
the month of Marcb-I mentioned it in my 
speecb also-some misleading announcemeDt 
was made in TV and also in tbe All India 
Radio. Due to that, some Jaw and order 
problem was created at Visbakbaps.~c3m. 
Havo 10U takeD ID1ICtiou OD thaI , 
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SHRI A.K. PANJA : Yop "vo meo-

tioned tbis and details are to ba-taqP. 
Yest.rday you mentioned it aod I caooot 
Ict tbe information today itaelf. We bav. 
taken note of toat aGd we will cor~inll 
inform you. 

(Interruption,) 

SHRI UTTAM RATHOD : The policy 
of tbe Department is to cover 75% to 80% 
by tbe eod of 1990. I would like to koow 
wbo will be those unfortunate people who 
will not get tbe benefit of this particular TV 
facility. I want to know whetber tbey are 
again the same people-the tribals 
living in the bUly and juna1e areas ••• 
(Interruptions) 

I am interested in Adilabad. Adilabad 
is a big place. It is a disrrict headquarter 
situated on the outskirts of Maharasbtra. 
We waot tbat it sbould bave TV facility. 
I would like to know whetber it bas been 
included. 

MR. DEPUTY SPEAKER.: He wants 
to know. becaus~ 75% of tbe people 
will be covered, who are tbe remainiDI 
people. 

SHRI A.K. PANJA: Itis very dUk,ult 
to say right now wbicb portion. But I can 
l81W'e tbat so far as tribal areas anel bill 
&foaa are concerned, this year we arc giYiDl 
a special emphuis on it. This hu been 
done because of tbe special direction of the 
Hon'ble Prime Minister. As I said, we 
are taking up the north-eastern reaion. Bnt, 
Sir. I canDot say whether all the areas wiD 
be covered. If tbe entire monoy is aiveo by 
tbe House, I sball do it in tbe counc of ooe 
)'car. 

SHRI MUKUL WASNII{ (BuldllaQa): 
Sir, yesterday I asked a Que.ti<)D that we 
shall be celebratiol tbe birtb ceotODary of 
Pt. Jawahadal Nebru as well as tbe 40th 
)'ear of Iadependence. I would like to 
mow from tbe Hoo'ble Ministor whetber 
tile G ~veromcnt bas formulated aoy plan to 

~obfatl.fJlese ·two ~SiPDS whicb ace 
~1' imPOl\lMll ,ad wbigb wUJ be celebrated 
t"rquahout tbe COUDt~Y. Whether an, 
prolramme for tbe celebration of tbese &"0 
events will be planned for tbe Doordarsban 
as well .as"M All Jndia aadio ? 

SHRI .A~IC. PANJA: Yes, Sir. 
Because of so many points and sbortaae of 
time. I am sorry. 1 forlOt Ibat point. 
Definite plaDs for celebration of 40th year 
of ladepeDdeoce. ccnteoary of Paodi lji and 
also P,Dtji are beina made. 

Commit,"S have been formed aDd wo 
are workioa out tbe details bow througb 
various media we could show our rovoreooe 
to tbese two great leaders. 

MR. D&PUTY SPEAKER: I shall DOW 
put all tbe cut motions moved to tbo 
Demands for Grants relating to tbe 
trlinistl')' 01 Informati08 and Broadca.tiDl to 
vote togodaer. unless Sbri Sribari Rao 
desires abat aUI of his cut motions may be 
pat separatel)'. 

~be cat metJoa. were put aD •• egatJ,ed. 

MR. DEPUTY SPEAKER: I shall 
DOW p~t. tbe De~ands for Grants relating to 
tbe MIDIStry of Information and BroadQ88t-
ina to vote. 

The question is : 

"That the respective sums Dot 
cxceedinl tbe amounts on Rev"nuo 
Account and Capital Account sbown io 
tbe fourtb column of tbe Order paper 
bo granted to the President, out of the 
CQnaolid~'~ Fqod of India to cOlQplete 
tbe .wns ~CQ;ssary to defray the c..".. 
tba~ wiD come in courso of p.,,,,-ot 
clurl,,' the yoar eAdina tile 31st day of 
March. 1988. in rcspeet of tile b.4a A»f 
Demands entered in tbe second columa 
tbcr.cof qai~t l)ell)andl NOI. 51 aDd 
53 rclati •• to.~ MioII&fJ of IQ(~ 
lion and Br~~Iica •• " - . 

n •• ot... "at .d.,. ... 
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D •••• d. for an..,., ue7_I. t..,ect 01 MIDht..,. .,I.r .... tI~. a.d' .roateal.tDI 
YOted- by Loa: !hrbIIa 

No. of 
Demand 

1 

Name of Domand 

2 

Amount of Demand for 
Graat on account voted 
by tbe House on 13tb 

Marcb. 1981 

Revenae 
Rs. 

3 

Capital 
Rs. 

Amount of Demand for 
Grant voted by the 

House 

Revenue 
Rs. 

4 

Capital 
Rs. 

Mltd.try ef Inform.flem aad BtoHUIfl •• 

52. Ministry of Information 
aDd BroadcastilJl 

9,59,00,000 48,00,000 47.92.00,000 2.43,CO.OOO 

53. Broadcasting Services 62.17,00,000 55,66,00.000 3,10.85,00,,000 2,78,29.00,000 

DEMANDS FOR GRANTS, 1987-88-
COIItd. 

MIDistry of Exteroal AtI'alr. 

{En,/i.rh] 

MR. DEPUTY SPEAKER : The House 
will now take up discussion ani' votiog on 
Demand No. 21 relating to tbe Midisfr, bf 
External Affairs for which six bours bave 
been allotted. 

Motion moved : 

··That tile respective sums Dot 
exceeding tbe amounts on Revenue 
Accoont BDd Capital Account shown in 
the fourth column of tbe Order Paper 
be granted to tbe President out of tbe 
Consolidaced Fuod of India to complete 
tbe sums necessary to defray tbe cbarles 
tbat will come in course of payment 
during tbe year ending tbe 31st day of 
March, 1988, in respect of tbe beads of 
demands entered in the second column 
tbereof alainst Demand No. 21 
relating to tho Ministry of External 
Affairs." 

DemaD. for Grant for 19R7-18 10 relpeet 01 MIDlltr, of Exteroal Aft'airs submitted to 
the 'fote 01 Lok Sabba 

No. or Ntlme of Demand 
Demand 

1 2 

21. Ministry of Exteroal 
Affairs 

Amount of Demand for 
Grant on account vOted 
by tbe House on 13tb 

March, 1987 

Revonve 
RI. 

3 

Capital 
Rs. 

Amount of Demand for 
Grant submitted to tho 

vote of the House 

Revenue 
Rs. 

4 

Capital 
Rs. 

~6,69 .00,000 33.34.00,000 2,68.67.00.000 41 t 71,00,000 
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SHRI B. AYY APU RBDDY (KUfOOOI) : 
Mr. Deputy Speaker, Sir, the Hon'ble 
Minister for External Affairs appears to 
bave come from Harare only today. 
Yesterday, in the Doordarshao I saw tbe 
Minister of State for Foreign Aff~;rs meeting 
the Defence Secretary, Mr. Wienberaer, in 
WasbinltoD. 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI NARAYAN DATT 
TIWARI): I bad been to Harare. I 
returned four days back. 

SHRI B. A YY APU RBDDY: We did 
Dot see you yesterday and day before 
yesterday. At any rate. we saw our State 
Minister in Doordarsbao yesterday meetinl 
the Defence Secretary in USA. There is a 
rumour, Sir-I don't know wbether it is 
true or not-tbat our Defence Mmister bas 
been to China. Tbe Annual Report liven 
by tbe Bxternal Affairs Ministry does not 
contain uptodate information or tbe latest 
information. We naturally expected some 
additional information or some Itatements 
OD the latest position especially with relard 
to what bappened at tbe meeting of the 
Group of 77. 

The Annual Report is a ritaal, but 1 
have to make some suggestions witb regard 
to tbe information tbat bas to be furnisbed 
to tbe Members of the House. Important 
information is not given, but a mere cata-
lOlue of visits of foreign dignitaries is 
mentioned. There arc agreements and 
declarations mad~ wb~n important dignitariet 
come; there are commltations and all that. 
It would be better if the gist of the agree-
ments and declarations are also given to us 
so tbat we can a,sess how rar tbese agree-
ments are beneficial to our national interest, 
whether it is a one ... sided affair or it is 
mutuaUy bentficial. It would be better if 
gilt of tbese dec!aratkns and agreements are 
liven to us. 

We are dealing with the globe. Giving 
us information witb regard to South-Ealt 
Asia, American countries, Europe and aU 
other places, it would be better if )'ou give 
tbe aeoarapbicaJ maps also, b~cause we are 
not expected to be tbat experts in geography. 
It would belp us to understand tbese tbin~s. 
However, well-versed a person may be, 
sometimes we will be makiDI mistakes. 
B~pecjany. tbe Dames of lome aa'loDl are 

10 limllar tbat we wiD be miltakina ODe lor 
tbe otber, aod we may be committing Faun 
Paus in our debate. While livinl UI 
Annual Reports, you may please live us 
leograpbical pictures also. when you deal 
witb "merica, Latin America, South-Bast 
Asia and otber countries. 

With felard to tho information which 
you are aivin. to us on tbe variau. otber 
aspects, I would request you to see Cbapter 
XIII relating to Indian oversea.. Tbo 
information liven i. not at all precious. It 
is an information which even a sixth class 
student knowl. It I. Dot an information 
wbich is wortb of beinl given to Members 
of Parliament. We are vcry mucb interest-
ed in tbe Indian oversC88. How many of 
tbem are in wbicb countries 'I Wbere is 
the concentration of tbe Indian overseas? 
) n wbicb part of tbe country are tbey livinl 
and how many of tbem are "nlincers, 
technicians, scientists and all that? But tbe 
information given to us is only an infor-
mation which only aJxth class studeDts would 
be able to appreciate. 

With tbese preliminary suggestions. I 
would 10 on to tbe Iubject. 

14.14 Ian. 

(SURI ZAINUL BASHER In the Chair] 

From a practical point of vie IV, tbe 
success or failure of our foreign policy bas 
to be assessed 00 two important criteria. 
The fint criteria is how far oor foreian 
policy bas improved the security environment 
of the nation, bow far it bas lessened tbe 
burden of defence expenditure and bud,et 
by resolvinl border disputes and tension 
and improved the nation'l sense of well 
beinl. Tbe second important criterion is to 
wbat extent we have increased our inter-
national trade and commerce bavinl dirt"Ct 
impact on our economic development. 

It i. true tbat we are committed to tbe 
ideals of internatioDal peace, total disarma-
ment, and elimination of terror of nuclear 
war. It il true tbat we are committed to 
tbe freedom of man tbrouabout tbe &lobe 
rrom exploitatioD (or the redemption of tbe 
oppressed from colOnialism, noo· coJonialism 
aDd underdevelopment. It il alto true that ,,0 are committed to DOD-.II,nmoDt 1D4 (Of 
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endin. economic exploitation of tbe under-
developed and developing countries of Asia, 
Africa and Latin America. It is also true 
tbat we are staunchly committed to ond 
raist superiority and upbolding of buman 
rights, equality, liberty and democracy. 
This is what we have inherited from our 
freedom struggle. We do cherish these 
ideals; we stand by tbem. But, Sir, witb-
out in any way deviating from our commit-
ment, we bave to exhibit resilience, flexibi-
lity and manoeuvarabiJity to secure to tho 
nation tbe first two objectives whicb I bave 
stated. 

On the first criterion of national security 
environment according to tbe AnDual 
Report given on Defence. admittedly tbere 
bas been significant deterioration in tbe 
natioDal security environment. The burden 
of defence budget bas become beavier Ihis 
year. 

The new d imensioo whicb is of a very 
arave nature is the Cbinese iovasion. intru-
sion or invasion, we do not know wbat it 
is called, and occupation of about 120 square 
Kms in tbe Sumdurong Chu Valley of 
A.runacbal Pradesb. It is described as an 
intrusion, but for all practical purposes it is 
an occupation Bnd expropriation of Indian 
territory. 

On August 5, 1986, Sbri K.R. Nilraya-
nan, Minister for State, informed tbe Rajya 
Sabha tbat the Cbinese troops have built 
up a belipad in the Sumdurong Cbu Valley. 
Subsequenlly it was also known tbat tbe 
Chinese troops were also building buts for 
encamping in tbe area. On 18.9.1986, tbe 
External Affairs Minister, Shri Shiv Sbankar 
had the discussion with the Chinese Foreign 
Affairs Minister in New York in respect of 
tbis intrusion. On a question tbat the 
Chinese bad started coneeting taxes in the 
Sumdurong Chu Vaney. Shri Shiv Shankar 
informed the COD~ultative Committee on 
4.10.1986 tbat the people of tbe erea had 
refused to pay tbe taxes demanded by tbe 
Chinese. Tbis answer bas great implication 
and significance. That means that Cbinese 
bave got tbat area aod are trying to ascert 
tbeir sovereignly. Tbey bave already 
started tax collection. Wbat tbe Minister 
bas denied is tbat tbe people a~ refusing to 
pay taxes. He bas not deoied that tbe 
Cbinese are asserting their IOver'iant, aDd 
art coJlec;tio, rovenues. 

On tbe 8th or 9th December, 1986; 
Parliament passed a Bm conferring State-
hood on Arunacbal Pradesh. Tbis Act of 
Parliament provoked ChiDa to make a 
Statement. They reacted very ferociously, 
if I may say 80, to the Act of Parliament. 
Sir, tbo statement was issued on 12th 
December, 1986 and I quote a few sentences 
from tbat. "Tbe above mentioned Bill 
approved by tbe Indian Parliament is ab-
solutely iIleg!1 and tbat Cbinese will never 
recognise tbis so-called AruDachal Pradesh 
esta blisbed in the most disputed sector of 
Cbiua-India boundary. Tbe Mc Mabon 
line of 1915 is illegal and tbat bas never 
been recognised by tbe Chinese Government. 
The co-called Arunachal Pradesh is basi .. 
cally an Indian occupied area of tbe Cbinese 
territory lying between the traditional 
customaty lines and tbe illegal Mc Mabon 
line. It is entirely futile for the Indian 
authorities to try to legalise its occupation 
of Cbinese territory tbrougb domestic lelis-
lation and the constqueoccs arising there 
from will be very serious. I repeat. It is 
said tbat tbe consequences arising therefrom 
will be serious. Tbe language of tbe state-
ment runs counter to the spirit in wbicb 
several rounds of talks and negotiations tbat 
bave been going on. Yesterday also, I saw 
on tbe television tbat Sbri Nambocdripad 
was discussing with tbis dignitary from 
Cbina-I do not know wbether he is tbe 
Premier or Vice-Premier of ChiDa aod 
neitber do I know tbe name of tbe digni-
tary-and be was saying tbat tbe boundary 
dispute could be settled by ntgotiations I 
Anyway, I will come to tbis aspect later 
on. 

In the Annual Report an that is stated is 
tbat India has conveyed its deep concern 
over tbe Chinese intrusion to the acting 
Chinese Premier and Foreign Minister dur-
iog tbe Seventh round of talks. The seventh 
round of official le"el talks were held from 
21st to 23rd July 1986. Thereafter notbinl 
tangible apptars to bave happened thougb 
Mr. Jiang Guang Hua, the Deputy Head of 
tbe I.L.D. of tbe Chinese ParlY led a five-
member delegation to visit India from 9tb 
to 31st December 1986 at tbe invitation of 
tbe C.P.I. (M). We have not been inform-
ed so far as to wbat hal bappened to tbo 
so called iDtrusion. This House must be 
informed very clearly wbether tbe Sumdu-
ronf Cbu Va11e1 in AruD.~bal Pradesb is Of 
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is not under the Cbines~ occupation. Even 
DOW9 if you tell us tbe position~ we will be 
happy. Unfortunately, tbis issue has been 
glossed over in tbe Annual Report. The 
very fact that the Chinese built a belipad 
where helice-pters have laoded and where 
structures hdve also come. makes their 
intention very clear. Added to (his, 
recently tbere was a news item io which it 
is stated even more clearly that the Sumdu-
rooa Valley has always been a part and 
parcel of China. Therefore, it may oot be 
incorrect to say tbat during this year India 
has lost Sumdurong Chu Valley in 
Arunachal Pradesh from out of its control 
and possession to Cbina. 

Sir, I need not repeat tbe past history 
here. I hope tbe House remembers very 
well as to what happened during the period 
1959 to 1962 While the slogans 'Hindi-
Chini Bhai Bbai' were being raised aU over 
the country, tbe Chinese had come and 
occupied the Aksai Chin Plateau in Ladakh 
region. Now also, the modus opera"dl 
appears to be tbe same. While negotiations 
have been going on one Bide, tbe occupation 
of the valley by Chinese 'ook place, on tbe 
other. 

Subsequently, on the 16th of this month, 
the Times of India publisbed a news item 
on its front page under tbe heBding "Chinese 
build-up on border'. We did not attempt 
to draw the attention of the Speaker to this 
and we pleaded th~t this must be discussed 
because it is a very important matter. I 
do not want to read the entire news item, 
but permit me to quote the concluding 
portion of this item, which is of a recent 
occurreoce. I quote: 

"Rrports 'rom a variety of sources. 
Tibefan diplomatic and Indian and 
Western Intdligence, indicate China will 
attack in summer. This will not be a 
repeat of 1962, which was a multi-corps 
offensive all along the froot. Rather. 
tbe Chinese are expected to administer 
a series of pinpricks and perhaps to 
advance for some distance down tbree or 
four valleys into India." 

Added tft thit. we have got another dimen-
lion. this time more sinister than wbat 
bappened in 1962. I.e. fbe conccrfcd coUp-

sion botween Pakistan aDd Cbina. Now 
wbat is important is-it is admitted even in 
tbe Drfence Report-tbat Pakistan and 
China have upgraded their co-operation in the 
produ~tion of military hardware and Chine!e 
military aircrl:lfts are to be fitted with U.S. 
engines aDd Avionic aDd supplied to Pakis-
tan. The U.S. supplied Helicopters are al-
ready making sorties to the Sumdurong Chu 
Valley by China for the traosport of mrn 
and supply. 

Pakistan's defence experts and colum-
nists are predicting Indo-Pakislan War and 
that this time China will be starting its own 
front against India simultaneously. In the 
words of Air Chief Marshall, Jamal, Chief of 
Pakistan Air Force. "A unique bistory binds 
our two countries Pakistan and China in a 
comradeship of arms," II must be remem-
bered that Pakistan seceded a portion of 
our territory even without permission to 
China and paved way for the construction 
of highway (rom Karakoram to occupied 
Kashmir. All this bas been taking place, 
but we have been exhibiting, as s(.'mebody 
atated "masterly inaction»',. The message 
is absolutely c1ear tbat an anfi-Indian Sino-
Pakistan alliance sponsored and sustained 
and manipulated by tbe U S.A. rt'maiml very 
mucb the mOlt important concern for India's 
defence and foreign p ~licy. In short, China 
is poised to tighten screws on India to see, 
to toe the Chinese lines in respect of its own 
boundarres. J do not want to go into the 
question as to how Chintse~ in spite of its 
opposition to so-caHed capifaliFm or all 
those thinfs, develC'pt'd ver~ ckse fies with 
U.S.A. I was one of those peoplO!-as a 
student-who bad fully supporte~ the red 
star over China. We expected the 
Chinese revoluticn to rev('lJutionj~e the 
entire world. Marx said. Russia, 
China and India ccrnhined together 
,,"ould bring Heaven on Earth. We rea))y 
expect China to playa positive rote, but we 
are really surpri(ed tbat China haC' attacked 
Vietnam, waged war against us, China has 
been colluding with Pakistan; China aaain 
picked up troubles with Russia in 1969 and 
had a terrific war in that year. We do not 
know what role it is playing with regarrl to 
opposina apartheid or with regard to 
supporting tbe cause of the oppresc;ed and 
against the colonial regimes. We do Dot 
know. But we cannot make any comment 
upon tbat. 
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So far al Pakistan js concerned. we have 
already known tbat it is gettinl sopbisticated 
weaponry including A WACS. It is be~ominl 
nuclear. Tho nuclear scientist in-charge of 
tbe nuclear programme, bas clearly mentioned 
tbe motives whicb propelled him making 
Pakistan nuclear. Of course, they do not 
seem to have forgotten the slogan of ·'Thou-
sand Years War" raised by Sbutto in the 
U.N. Of course, even today, fortunately or 
unfortunately for us, for tbe first time tbe 
foreign' policy of Paki!tan appears to have 
been discussed in their Assembly-or Parlia-
ment, and chata.:terized by a Pakistan 
Member as a militarized foreign policy, which 
is formulated by the Military. Tberefore, 
we are bapPY lbat such a criticism has come 
from the Paki£tanis themselves; an;! it is also 
stared th~t as far as their policy towards 
Jndia is concerned, Gen. Zia has been 
exhibitmg ad horism. Therefore, wbat type of 
stand our good neighbour, member of NAM 
and of SAARC, viz. Pakistan is go~ng to 
take, is very difficult for us to say. On this 
point of Cbinese invasion of our nortbc::rn 
borders, Jt is necessary to rertr to the visit 
in November 1986 by General Secretary 
Gorbachev came bere. We congratulate 
Mr.Oorbacbev, we heartil) congratulate him 
for tbe new diplomatic intiative and offensive 
he bas launched, for ushering in peace on 
tbis globe, and for banishing nuclear wea-
pons. He bas taken several initiatives aU 
round-towards Japans, towards China, 
toward§ Pakistan and in respect of Afghani-
stan, US 1\ and Europe. He bas taken tbem 
by surprise. We bope his efforts will bear 
fruit, and that USA will react favourably-
tbough tbey failed to react favourably at the 
Iceland Summit. 

But inspite of all these, unfortunately 
for UJ in India, his peace efforts are twisted 
by our neigbbours. for the purpose of 
committing aggression aaaintt us. In 
November 1986, when tbis Delhi DeclaratiCln 
was drafted, at the joint Press conference, 
Mr. Gorba~hev was particularly asked:-If 
China attacks India, what wiJ) be tbe stand 
of R.ussia l' I will quote his statement. 
Tbis is what he bas stated: 

·'1 think that jf we have an 
improvement in tbe overall relationships 
in the Asian rOlion. particularly amoDast 
areal Powers and arealnaliona-and I 
meaD ChiDa. India and So\'lct Union .... 

tbat will create a very different situation, 
and I am also sure your forecast will not 
come true. No one will have to tako 
sides. " 

This is whdt he stated. That means h" 
expressed a fond hope tbat the IelatioDsbip 
between China, India and RUSSia wiII 
improve, and tbat will have a great effect. 
This was in November l and ,be provocative 
statement of the Chinese was made in 
December. They must have understood 
that tbe Russian stand will indicate tbat they 
will never interfere. Tbey are on a peace 
mission, on a Gandbian mis,ijon. Therefore. 
they may have thought it appropriate to go . 
back and recover all tbe regions or areas 
which were on~e in the Mini dynasty. 

This is the position in tbe west, and in 
the north. On tbe east also, the position 
is Dot very encouraging. There bas been an 
invansioD, a different type of invasion-
ab.)ut 50,000 Chakma tribal. have come 
from tbe Cbittagong hills to tbo Trlpura 
area. They have to be sent back. We are 
bearing tbe brunt of it; and the outstandina 
issues are under discussion witb Bangladesh 
viz. on boundary demarcation and water 
dispute. All these bave nol yet been sorted 
out. 

So far as Soutb is concerned, Sri Lankan 
issue bas gone from bad to wane. It bas 
exposed that lodia's mediatory efforts are 
not appreciated either by Sri Lanka or by 
any couDtry. But what is more tban that 
that there has been a diabolic attempt to 
expose tbat India counts nothing, so far as 
Asia is concerned. Sri Lankan issue bas 
been buogled right from tbe very beginning. 
We were taken for a ride. We tbought tbat 
Sri Lanka in rig'u earnest would try to settle 
tbe ethnic problem. We did Dot take any 
condition precedent for mediation in tbat 
matter. We ought to bave made a ceDdition 
precedent for our mediation tbat eitber sido 
should not make use of the violeoce or 
rosort to violence. But witbout taking any 
such preoautioD, we have burnt our fiDlers 
and today what is tbo position? So. the 
security environment with all our neigbbcurs 
is Dot comforting; it is not consolinl; cer 
tainly it is bewilderiDI. This is the position 
so far as tbe first ceriterioD is concerned. I 
can say tbat we have Dot exhibited enough 
resilience and manoeuvreabUlty and clever-
DOSS. We are b\1lllD. to our on 1l1uaio~ 
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We bave placed all our cards OD tbe table 
80 tbat out neigbbours are able to see our 
cards and are able to manoeuvre and adjust 
tbemselves, because tbey have got tbeir 
options open; we have foreclosed our option. 
We are boys on tbe burning deck. wedded 
to our principle and we bave been out 
manoeuvred by our two immediate neigb-
bours : one from tbe north and another from 
the west. 

On tbe second criterioD of improving 
international trade and all tbat, tbere bas 
been some improvement but not mucb of 
improvement. Our etlorts to strengthen 
the NAM have not resulted in tangible 
results. As rar as SARC is concerned, of 
course, it is good; we all welcome it, but it 
must yield tengible results; unless it yields 
tenlible results, it will not be of any use or 
an)' consolation to tbe people of India. If 
NAM bas to be successful and effective, 
members of tbe NAM must evolve a macbi-
nery wbereby tbeir bilateral issues are settled, 
adjudicated or adjusted or arbitrated. So 
lona as members of tbe NAM are Dot able 
to settle their bilateral issues, NAM will be 
not an etfective instrument for kctping tbe 
world peace. 

The South-South dialogues and the 
cooperation of tbe soutbern natioDS in order 
to prevent the exploitation of tbe develop-
inl countries by the developed countries 
must be pursued more vi,orously. We all 
koow tbat agricultural products and mineral 
wealth of tbe uoder-developinl couDtries is 
aoinl to tbe bigbly developed couotries and 
tben it is cominl back in tbe sbape of fini-
shed product. The growth of JapaD as aD 
industrial giaDt and tbe recent t,ade war 
between JapaD and America sbows tbat 
America will meet its waterloo at tbe hands 
of Japan wbicb is bound to change its atti-
tude to"ards India and tbe other AsiaD 
countries as it is facing keenest competition 
from Japan. Now tbis factor bas to be 
taken in cODsideration in our foreip policy 
formulations- io future. Thank yon. 

SHRI BIPIN PAL DAS (Tczpur): Mr. 
Chairman, wbile supporting tbe Demands 
for Grants of tbis Ministry, I would like to 
make 8 few observations. The world today 
is passinl tbroulb very diOicuJt tima. 
There are four facton which are tbreateDiDa 
"orld peace today an4 every mom_I. 

. External Affairs 39j 

One is the mad rusb for arms, 
armaments and the trend towards nuclear 
proliferation both hOlizontal and vertical. 

The cancer of apartheid is stiU there, 
racial discrimination is still there. In spite 
of tremendous public opinion created in the 
world this CBncer continues. Namibia is 
yet to be liberated and South Africa merrily 
carries on its policy of apartheid and racial 
discrimination. 

Tbirdly, DO solution is yet in sight to 
narrow the lap of disparity between tbe 
developed one-third and the developing two-
tbirds 8f tbe world. 

And fouIthly. de-stabilishing forces 
tbrouahout the world not only in our 
environment, in our area, tbrougbout tbe 
world are posing a tbreat to world 
peace. 

Until there is a complete disarmament 
botb nuclear and conventional. buman race 
cannot feel secure. 

I welcome \be initiatives taken by Mr. 
Gorbacbov with tbe object of arriving at 
some agreement or settlement with tbe 
U.S.A. for ditarmament. His proposals 
are very positive, in my opinioD, and I only 
ltope and wish that there will be some 
positive response from tbe U.S.A. to such 
proposals. At least there sbould be a 
meaninarul beginning to start tbe process or 
disarmanent. 

Apartheid and racial discrimination must 
be stamped out from tbe face: of the Ilobe. 
Although the situation does not hold any 
promise immediately, I bave complete faith 
iD the ultimate triumph of the struggle of tbe 
people for complete freedom aDd for 
elimination of apartheid. Tbe crusade for 
economic unctions against Soutb Africa 
muat coDlinue wltb Ireater Vllour. I 
welcome tbe institution of a Fund ~alled tb. 
Africa Fund wbicb will 10 a lonl way to 
help tile Frontline Statrs in Africa. I 
particularly take this opportunity to 
congratulate tbe Prime Minister for bis 
lucceBl in tbe Commonwealth COlJferenee 
in carryinl witb bim countries like Australia 
and Canada to vote for &aDction8 aDd 
tbereby isolatinl U.K. completely. It II. 
.... , achlevcmold. 
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Tho struaalo for a now economic world 
order is bound to be a long drawn process. 
in my opinion, tho only practical 
way to make prolres. in tbis 
direction is to take coeraetic steps 
for Soutb·Soutb cooperation with faitb 
and confidence. I said tbis in tbe otber 
House seven years alo. I repeat this. 
When there is too mucb talk about North-
Soutb dialogue which does Dot make a move 
forward. I think tho only way out 
is Soutb-Soutb dialogue, South-Soutb co-
operation which all)no will compell tbe 
North to come to tbo OOlotiating table with 
the South. There is DO other way. We 
sball continue, tbe North-Soutb dialogue if 
possible at all, if feasible at aU, if fruilful 
at all. but then we sbould empbasiso upon, 
and India particularly is in a very 
convenient position internationally speaking 
to start and initiate and live a push and 
drive, in tbis matter of South-South 
dialogue. We welcome-I welcome-tbe 
formatioo of an Economic Commission 
under tbe Chairmanship of Mr. Julius 
Nyere wbicb also, I bope, would contribute, 
towards South-Soutb cooperation. 

I coogratuJate tbe Governmont and 
particularly tbe Prime Minister for taking 
several initiatives in several directions in the 
world of today. On tbe issue of disarma-
meot tbe Prime Minister bas taken bold 
and persuasive steps. On apartbeid India's 
atand is well known and emphatic ever since 
Mahatma Gandbi's day.. It wa. Mahatma 
Gandbi who was tbo first man in the world 
to raise the banner of revolt alainst racial 
discrimination on tbe soil of Soutb Africa. 
We should be proud of tbat and wo should 
be proud that his policy is beins pursued 
even today vilorously. 

India is, as I said, in a very advan-
ta,eous positioD-1 want the Foreiln 
Minister to take note of it-to take tbe 
lead and aive a furtber pusb and drive in 
tbe mattcl' of Soutb-Soutb Cooperation. 
In this field I notice tbat tbe Prime Minister 
is tryica to live it a further push and 
momentum also. So on tbe iSlue of 
disarmameltt, apartheid. Dew economic 
order, tbe non·aligDed movemeDt, tbe Prime 
Mini.ter and hi. Government" initiative 
deserve full lupport and applause of tl!e 
eotire Dation. It is really rematkable that 
Shri &ajty GaDdJai "'dUD. Ibort period 01 

2 years bas come to be reckoned and 
acknowledged as one of tbe world leader. 
today. It ia remarkable. Never it has 
bappened in any country before, not even 
in our country. Witbin a span of two 
years he rose to tbat height. And by doins 
that the Prime Minister is raising the stature 
of the country as a wbole. 

In foreign policy our first priority is 
our region-South Asia regioD. Seven 
countries are tbere. Formerly Afghaaistan 
used to be included. Now it is nct. And 
tbis must be our first priority. In this 
relion we have no problem with Bhutan and 
Maldives. OUf relations witb Bangladesb 
and Nepal are improving. in spite of what 
my friend bas said just a few minutes ago. 
We have not allowed our relations Vwith Sri 
Lanka to be strained in spite of tbe Tamil 
problem in that country. We do not want 
our relations to be strained because of 
tbis problem. We are extending our 
hclpinS band to Sri Lanka to solve this 
problem. Our effort is to bring the two 
sides to tbe negotiating table to find a 
political settlement of the TalIlii problem. 
I am definitely of the opinion tbat there is 
no miJitary solution to tbe Tamil problem 
in Sri Lanka. Tbe solution must 00 
political. Both sider must coree together 
and tbe basis is December 19 proposals. 
And that, I tbink, is tbe direction in 'which 
our Government is moving to bring both 
sides together on tbe nelotiating table on 
the basis of tbe December 19 proposals. 
I am sure, once tho Government succeeds 
in doing tbat, the solution will be 
found. 

Tbe formation of SAARC i, a move in 
the tight direction-I should say a major 
move in tbe right direction. About 10 
years ago I said: "If tbey can form aD 
European Economic Community tbere, wby 
not we think in terms of South Asian 
Economic Community here 1" But SAARC 
is a beginnins in the right direction. Our 
Prime Minister has played a very key rolo 
in bringing tbis about. Witb tbe comins 
into existence of this organisation witb 
Secretariat stationed at Kathmandu I hope 
tbat tbe SAAR C will be able to sort out 
all our mutual problems and take this 
rOlion forward on the path of peace and 
development through mutual COOPCI atiOD 
aad ftleadlbip. 
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Our only problem in tbis region is with 
Pakist.ln. In spite of our serious and 
sincere dr"rts to bridge friendsbip with 
Pakist41D we cann~t say tbat substantial 
progre",s bas been made. Ihe maio reason 
is me lDling build up of armanents by 
Pakistan and contiaued American assistance 
to tbem in this regard. We may have 
made 'orne progre&s in some other fields 
like tr..ide aod so on but if Pakistan goes on 
building u~ its armaments and arsenals with 
massive American assistance, the real 
friend~hip with Pakistan will be difficult to 
achievl.!. USA firf,t argued tbat tbey were 
arming PakistlD against the possibility of 
some trouble being created by Afghanistao 
and n~w the Government of 
USA says that even if tbe Soviet troops are 
withdrawn from Afgbanistan, tbey will 
continue to arm Pakistan against Soviet 
Union. May I ask this question to the 
leaders. of Pakistan, what is the proof tbat 
Soviet Union has become a threat to 
PakistSIo and at what points of time did 
Soviet Uaion creat.: difficulty for Pakistan 1 
On the contrary, we have historical evidence 
that waenever America supplied arms to 
Pakistan, they did not do anything to 
anybody els.: but to attack India. This is 
what tbey did. In last November I was in 
Washington. I met Mr. Robert Pack. 
Deputy Assistant Secretary of State of tbe 
U.S. Government and 1 pleaded with him 
for one bour tbat (or God's sake don·t do 
it, rellrain them, otherwise they are creatibg 
problem!) for us. Not only they are posing 
tbreats of aggression but are also training 
our terrorists across border. Well, he said 
80 rna'1Y thing" goody-goody, meaningless 
things. I shall not go into that. So. this 
USA argu"Dent does not hold any water 
tbat tbey are arming Pakistan against 
Soviet Union, whereas if Soviet Ufiion 
wants, Pakistan can be blown off in one 
day. I know Soviet Union will not do 
that. Is Pakistan a real barrier, a real 
strong military post against Soviet Union? 
Whom is the USA going to befool? We 
cannot b~ befooled. Tbe past stories tell 
us that P.lkistan's aim and objective is to 
destab.lise India by hook or by crook. 
either by direct aggression or by trainiDI 
tbe t:rrorists or by creatina communal riota 
or by some otber means. So, that is tbe 
,,"ada. I am lorey to 88)' this. 

Pakistan haa been armed to the teetb 
alainst the interests of India and nobody else. 
Every time USA supplies sopbisticated arms 
to Pakistan, what did Plikistan do, I have 
already said. They are now on the verge 
of producing the atom bomb. I do not 
know bow far they bave made progress. 
J base my argument on the basis of what 
that scientist has said and what others have 
said. In spite of USA's decJared policy 
against prolif~ration, now they are talking 
of waiving even the Symington Amendment 
in order to continue arms supply to 
Pakistan. That meaDS even if Pakistan 
goes nuclear, tbat does not matter. They 
are saying throw tbe Symington Amendment 
to tbe winds and continue supply of arms. 
This is what they are talking, they are 
discussing. They have exposed themselves 
completely. This is a clear attempt at 
destabilisation in our region and particularly 
against India. 

In tbe face of a11 this, I wi)] add some-
tbing about China. I did not want to 
mention about Cbina but he aas mentioned 
it. I know what bappened in 1962. I was 
a direct eye-witness of tbe whole develop-
ment till tbe mid-night of 20tb of November 
1962 when Chinese declared ceasefirc 
ultimately. I know that. I know about 
China. I bad also said earlier that taking 
the overall picture, our environment, in the 
ultimate analysis, our main rival is ChlDa. 
Please take note of this. In the ultimate 
analysis they are our main rivals. How rhey 
will operate that rivalry is a different 
matter. 

AN HON. MEMBER Rivalry 
regarding what? 

SHRI BIPIN PAL DAS: I( you give 
time, I will explain that. Now, Sir, we have 
also not forgotten tbat a nexus was built up 
between washinaton, Islamabad and Peking 
and it still continues and it will continue. 
They may be becoming dorment today. But 
they may become active tomorrow. So, tbe 
Government and the Foreign Minister have 
to take note of these two facts. They are 
trying to create problems in our border. I 
hope OUf Government will be able to sort it 
out through diplomatic channels. But I 
stroo,l, condemn the Chinese Statement 
questioning the rigbt of the Parliament to 
Iraot statebood to Aruoachar Pradesh. I 
1tt0DllY coadema. Tho, ba,o DO risbt to 
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question us. Arunachal Pradesh is part and 
piucel of India and it will remain so. Sir. 
in the face of all this, we cannot releDt and 
relax and we must keep the country and our 
armed forces 10 full preparedness. I also 
feet that it is perhaps time. Mr. Tiwari will 
please take a note of this. 1 also feel that I 
bave never said tbi. before. Today I am 
saying that it is perhaps timo to reView our 
nuclear policy and Government should bave 
a second look at our nuclear policy. I t is 
for us to think over it. The circumstances 
compel me to tbink on that IlDe. We cannot 
afford to be caught napping. We must be 
prepared to meet any challenae from any 
quarter and in an, eventuality. Pakistan 
must be told ID firm and clear Janguaae that 
we bdve tbe capability to meet their nefarious 
designs We have the capability and tbey 
must be told that if they want to play the 
game outside the rule.!t; we also know bow 
to play the game. S:r, the situation in Indian 
Ocean is al~o very disturbin&. Even declara .. 
tion of tbe Indian Ocean as a zone of 
peace has not [l1aterialised in practice though 
it was passed in 1971, because of the nOD-
cooperation of the Welo,tern powers. While 
we should cO'ltinue to make efforts to see 
tbat the United Nations declaration is 
realised in practice, we must strengthen our 
Navy to meet eny challenge. I may say tbat 
of al1 tbe 3 forces, our Navy is the weakest. 
We cttnnot ()ver)ook what is happening in 
our Z'lne. Therefore, our Navy must be 
further strenpthenl'd to meet any simation. 
I would b)\10 sUige~t that the SAARC 
concept may perhaJl~ be extended to cover 
all litto' al countnes of tbe Indian Ocean. 
We 'Ihould in particular develop much 
closer relationship with ASEAN countries 
along with Australia and New Zealand. 

Now, I come to a very basic question. 
Som~ people (eel tbat we are Dot treating tbe 
two super-powers on equat (ootina that our 
policy iCi tilted in fa\ our of Soviet Union. 
The advocateq of genuine Don-alignment 
want us to be equtdistant bt"tween tbe two 
luper power~. Our policy is one of friend-
.hlp with everybody. every country and we 
are making efforts to tbat end. But. Sir. 
plea.e note that friendship is a two-way 
traffic. It cannot flow only in one directi('n. 
That is the key point to be noted when we 
talk or nur re1a rions with USSR or USA-
friendship is a two-way Ir.mc. it caODot 
Dow ip one dire,tioD. 

15.00 .r .. 
Sir, wbat are the facts 7 Let us see 

where these super powers stand on s(Jme 
vital issues witb whicb we are deeply 
concerned. On Kashmir issue tbe Soviet 
Union wat on our side, America was a~ainst 

us. On tho issue of Goa tbe ~alPe thinl 
happened. At tbe tiD"'e of Bang'&desh 
crisis. durinl the crisis we signed a frir-J.dl)hip 
Treaty with tb. Soviet Urllon. Anc what 
America did? They sent the Sl:vt.r tL Fleet 
towards this country to threaleo l'~ into 
lubmission. I am speaking very t.'ridly. 
Madam, tbat on tbese tbree vital 1~~ ues in 
the lalt (Olty years, on Ka!thmir, c n Goa 
and Banalade6h we found the Soviet Uvion 
to be on our side and we found America 
on tbe other &ide, against us-not or lyon 
the other .. ide, but against us. Hov. can 
we put them on 'be same footing? TLke tbe 
case of economic develqpment. Yes, we 
bav. trade relations, economic rel&tlof's witb 
USA. Good. But in tbe matter of layina 
down a stronl foundation for India's 
ind!lstrialisatioD in tblS COUl tf) , the 
Americans have done nott iog far us where-
as the Soviet Umon has come fOrWi-ld to 
help us in all respects in layir g co\\n, I 
repeat, in laying down a strong foundation 
for industrialisation in the interest of self-
r~liance. I give only one example If there 
is any doubt an}'\\bcre. Take the "'CAse of 
Bolc.aro Plant. This story is Imp I tanto 
When the Bokar/) Plant \\as prop~ ed by 
the Government, we first approach. d the 
Americans for help-technical helr. fin .ncial 
help-and tbey immedlatel}l put dl.'t D the 
condition that it must be In the ,"rivate 
sector. Who are they to tell us \' hetller 
we want to have It in the private sec or or 
public sector 7 It is our soveleign I~'spon
s,bility and 80verelgn poliCY \\t - will 
decide where }Ve wtll go, by the plJbJlc sector 
or joint sector or whatever it is. Who are 
they to lay down the condition? We r~fused 
belp. Only then we \\ent to the Soviet 
Union and tbey came (or\lard. and the 
Bokaro Plant IS there. So, tbe) are v.'t'fal"ies 
of 'reafina the Sovirt UDion and the United 
States of America on an equal footing 
,bould take note of aU tbese facts. It is ID 
our national interest tbat we maintf in our 
close fnendship with tbe Soviet Union, and 
I will ao one atep forward and 8~y tbat 
Indo-Soviet friendship is one (of tt·e firm 
pUJarA of our foretln policy till now. and 
cbls mU'I continue. Tbal docs DOt meaD 
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tbat we sbould not bave friendship with tho 
USA. Wo will certainlY try our best, but 
w. bave seen what they are doins. 

Now, apart from all this, Kashmir, Goa 
ud Bangladesh. and economic development 
and 10 OD, today just at this moment tbe 
U.S.A. is arming Pakistan to the teeth 
knowing full well from tbe past bistory tbat 
Pakistan is going to use tbose arms aaainst 
India. They are arming Pakistan to tbe 
teetb. Tbe Soviet Union is not doinl that. 
To my knowledge and belief the Soviet 
Union bas not done anything so far to barm 
our national interests. I would also say 
tbat tbe Soviet Union may be a super 
power, but they have never tried to inferfere 
with our internal affairs-never, noc once. 
Let anybody come forward and give tbe 
evidence tbat tbe Soviet Union is trying to 
infiuence the Government of India in tbis 
direction or tbat direcllor; notbing, tbey do 
Dot do Ibat. They just lend their coopera· 
tion and they go ahead. 

Sir, I want to relate to the House one 
important fact, a significant fact. In 
October 1971 Mrs. Indira Gandhi visited 
U.S.A. in order to request President Nixon 
to advise Pakistan to stop the atrocities in' 
tbe tben East Pakistan. What was our 
problem 'I OUf problem was refugees. 
10 million refugees. So. Indiraji told him. 
advise them to Slop atrocities so tbat we can 
lend back the refugees and relieve ourselves 
of the burden." The response was negative. 
He did not say anytbina and was unhelpful. 
Finally, Indiraji asked a pointed question 
to him, which is vcry revealing. She asked 
him, "Wby are you always supporting 
Pakistan as against us 1" This is what 
Indiraji asked Mr. Nixon. Do you know 
what Nixon said? "Because they listen to 
us and you do not." This I have learned 
from Indiraji herself. I am not saying 
from hearsay report. Therefore, Nixon was 
helping Pdkistan because they listened to him 
and we did not. Mr. Nixon did not know 
of what stuff Indira Gandhi was made of. 
Sbe taulbl a bitter Jesson only two month. 
later at Dbaka. That was the talk 00 whicb 
lodiraji was provoked, tbe tigre!s was pro-
voked, the lioncss was provoked. Nixon's 
remark was very insu!ting and bumiliating. 
What he meao was, you lilten to UI, we 
will belp )'OU. Tbat wal tbo moani.. of 

Mr. Nixon's st.temeDt. Wbat does Mr. 
Nixon or anybody like him think about us" 
Are we beasers" Do we bow down 'I Tbey 
tbouaht so. But India wi)}- never bend its 
bead before anybody for any favour. What-
ever we ask for, we ask in terms of equality, 
on tbe basis of our rights. oot favour t not a 
lrace from any body. Thil, tbe Americans 
should try to understand and if they are 
able to understand, they will be able to 
review their own policy. 

We are d~ply committed to tbe policy 
of Non-alignment. We continue to judie 
every issue on merit and take our decisioDS 
independently. That is the essence of our 
policy. The security enviroQment, al be 
laid, around us is under clouds. I aaree 
with him. The forces of de4Jtabilisation 
have become very very active of late. not 
only inside the country but also 
outside country alainst India. So, 
the need of the hour is to remain united Ind 
meet the challenges. Wbatever may be our 
internal political differences inside tbe 
country. we must not do anything to weaken 
our unity and integrity, our democratic 
system, our independence and sovereignty 
and territorial integrity. Our Armed Forces 
are one of the best in tbe world. Let us 
no do anything to weaken their morale. 
Ratber we must do everything possible to 
further strengthen them to defend our 
country's independence and sovereignty. 

I will conclude by sayinl this. The 
success of a foreign policy ultimately depends 
upon two factors. Firstly, the country must 
be internally stronl and united. lhat is the 
first pre-condition. Unless the country is 
united politically, economically stronl. our 
foreign policy cannot be expected to achieve 
much success. Fortunate]y we have done 
mucb in tbe economic field. Fortunately, in 
spite of 80 many hullah gullahs, tbe people 
of India are standing lolidly united. In 
spite of communalism and attacks OD 
secularism, the people of Iodia remain 
unfettered and unsbakened. Sometbina may 
happen in one cornor of tbe country but tbat 
one corner of the country is not the wbole 
country, tbe country as a wbole. 1 do not 
want to 10 back into past history. Some of 
my friends on tbe otber side may DOl like 
it. Of coune, it is ooChinl apiDst CPM 
frieDd., Those bave left. Tbe people of 
lodi. ~Id, , mistak, la .977 eloctiOf" 
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mltauided b, tbe milCbl.vou propllaoda 
by lome people. by IOIDI forOll. 

SHRI PlY US TIRAICY 
apeakiD, on foreiao policy. 

You an 

SHRJ BIPIN PAL DAS : You did Dot 
do It. Bul tH people allO realilld tM 
miltake and corrected It la th.... ,ean' 
time. 

SHRI PIYUS T1RAICY: Tb., mad. 
mi. take and realileel. 

SHRr BIPIN PAL DAS: Pln'I" thl 
country mUlt be Itrool and uolted. Secoodl,. 
tbroulb you Sir, I addr ... Mr. Te"ary, tbat 
"e Ihould be a. mucb lllI-rellaot .. pooibl. 
ID tbe matter of d.f.nce equipment. 

I bope' tb. hon. MIDlat.r will IIv, out 
tbo figurel, up to wba. perceDtqe ". are 
l.lf·reliaDt by oow but w. Ibou14 be u 
much lelf· reliant u poaibl. 10 lb. matter 
01 defonce equipment 10 tbat _ can bold 
our bead bigb and caa punue oar policy 
re.ardlo .. of "bat otbon mlabt or mlabt 
Dot do. 

Tbank you very much. 

15.12 bra 

(SHRIMATI BASAV AUJIIIW AU 
In Ih. Chdlr) 

[Trall.datloll} 

SHRf ZAINUL BASHSR (Gbazfpur): 
Madam Cbairman, I r." to npport tbl 
Demandl for GraDti of tbe Min"'" 01 
External Affairs. It live. me mucb pleaaurl 
to lay tbat tb, work of thil Department 
bu been eDtrUlted to Sbrl Nualn Dott 
Tewari. Jn wbicheWl" deparhDInt Sbri 
Tewari hal beeo IeDt. be bu lefl impreuioD 
of hi. unique tallol aDd dlcleacy. I am 
fully bopeful that UDder bit efBcient 
maDllement, thl' Departmenl will acbi,ve 
unprecedeDted IUCCftI In IDIItlDJ the forth-
comlna ChaUIO". 

Madam Chairman. .1 eatabllah our 
retationa witb the entlrl "orl4 &brouab th. 
MIDiitry of External Main. It will be 
difBeuJt lor m. to .sp.... m, ~ OD aU 
IIpICti aD4 all .... 01 daIa DlpartmeDt 
"jlbJa , .... ,b0r4'" ......,." iliaD 

try to conftnl mYI'" to relations witb 
tb. Dellhbourmg countriea of India. W. 
bave a ,peel_I t,pe 01 relation with an 
01 them. Exceptiol CbiDa, all other 
DOiabbouriD, CouDtriel were at some poiot 
of tim. or tbe other, a part of Jodia. 
tboulb they bave DOW beeD aeparated from 
us lor political or bf,torical reasonl. Befor. 
.. tabUlblnl r.latloDl witb tbem. we bave 
flnd out wbat la happenlnl in tbOi. 
couatrie •• "bat litu.tlon is prevailiol in 
tbem and wbat Ire tbeir political activit_ 
becau •• tbel. IDftueDco UI? For e.lample. 
wben tbe Tamils were tortured in SrilaDta. 
about one and balf lath Tamil, took 
relu.. in India. Similarly, lakhs of 
refuaeea came to our country from 
Banaladelh and larae number of refugeea 
bad allO come to tbis country from ent-
wblle Ba,t Patilean. Iteepinl in view tbe 
.Ituation prevailliDg in Pakistan aDd riotl 
takina place in Karachi and tbe way the 
refupes are beiDI oppressed and tbe wa, 
people there are _lIinl tbose who migrated 
Irom Jodia. J fear tbat in tbe near future 
there will 1110 be. flow of refupe. from 
Pakistan to oor country. 

Such a peculiar lituation il prevaiUDI 
io our oeiabbourinp. countries. India 
II a democratic countr,. India is a country 
where people of all caltel. creedl aDd 
relilioni live toptber and we tl'J to 
adminilter this country in a democratic way. 
There i. DO democracy in our oeilbbouriDI 
countri... Some nei,bOOuring COUDtJ'ieI 
pOle tbat theiR is a democratic Iystem, but 
in real sense. tbere il no democracy. beeaOll 
tbere are no democratic values tbere. 
Wbetber it is Pakistan, Bangladesh, Sri 
Lanta, Nepal or Cbina, everywhero tbis 
.ituation prevails. Our colleaaues ma, 
.tart quetilioniDIL me OD tbis poine bat 
accordi ... to tb. norms of democracy we 
kaow. even ChiDa canDot be called a 
democratic country. Therefore, in luch 
a situation we arc up apinst even more 
dlfBcuJties. 

Pint of aD I take up the case of 
PatiltaD. Our relatioDs witb Pakistan are 
Vley peculiar. Since lodia and PakistaD 
were seperated in 1947, our relations witb 
tbat country have bee'3 vacillatiDI between 
love and batred. India and Pakistan Baht 
witb eacb otber OD political level, but OD 
DOD-political 'evel. tbe people of India 
lid ra~i.tia Iq" *b qlbor. Tbo poopl, 
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of India love the people of Pakistan and 
tbe people of Pakistan love the people of 
India. When the peoplt of India and 
Pakistan meet each otber, they do not find 
themselves as if tbey are at loggerheads 
with ea:b otber. But due to political 
reasons. our relations with Pakistan bave 
not been good. What is tbe reason for 
this? We have to find oat tbe reaSODS 
behind it. One of them is that Pakistan 
is acquiring deadly weapons from U S.A. 
Pakistan is talking of manufacturing nuclear 
bomb. Despite tbe Simla Agreement, it 
is pressing claim on Kashmir. Pakistan is 
imparting training to tbe terrorists and 
sending them to India. Sometimes it 
concentrates its army alonl our borders. 
This creates tension between tbe two 
countries. What are the reasona (or tbis? 
Have "ot tbe Indians accepted the exis-
tence of Pakistan and is there any tbreat to 
Pakistan from India? Is it ture? I am 
of the view tbat it i. not true. The fact 
remains tbat there is military Government 
in Pakistan and democracy bas existed 
there for a very short duration. Our 
experiences sbows that whenever demand 
for democratic system pickes up there, 
whenever such an atmosphere is created 
there, the military administrators of 
Pakistan. in order to divert the attention 
of its people. start gathering army on 
Indian border. In tbis way tension is 
created on Indo-Pak border and sucb an 
atmospbere is created tbat tbe demand of 
tbe people for democratic set up may be 
forgotten and an atmosphere of tension may 
prevail. Wbenever tbere baa been a war 
between India and Pakistan, it haa been 
during military regime in Pakiltan. I would 
like to give an example. When Shri 
Zulfikar Ali Bhutto was tbe foreign minister 
of Pakistan during tbe military regime, 
be used to talk of waging a war with India 
for one thousand years but wben tbe same 
Zulfikar Ali Bhutto wes elected the Prime 
Minister of Pakistan in a democratic way. 
the relations between India and Pakistan 
remained cordial Co the maximum in the 
history of tbe relations between the two 
countrfes. But when Shri Bbutto was 
removed from the politjes of Pakistan, 
and tbe military rulen apin took control 
of tbe Government in P,k f,t.", our 
relatiOD. ap;D deteriorat04, . 

When tbe plW,ure of Renazfr Shutto 
of the Pakistan People's Party increased 00 
the rulers of Pakisto, a bogey of danger 
raised against India and a scientist Shri 
Abdul Kadir Khan even went to the extent 
of saying tbat Pakistan possessed atom bomb 
and in case India attacked Pakistan, tbay 
would use atom bomb against tbis country. 
Pakistan bas concentrated its troops on tbe 
border witb India and bas created an 
atmosphere of tension between the two 
countries. Tbis bas been done deliberately 
just to divert tbe attention of tbe people. 
Witbout furtber dealinl OD tbis subject, I 
would like to say that we bave relations 
witb Pakistan not onty on Government 
basis but there Is a close relatiosbip between 
the people of India aDd Pakistan as well. 
Therefore, we cannot close our eyes to tbe 
movement going on in Pakistan for tbe 
restoration of democracy. We wiJI bave to 
support their movement and maintain cordial 
relations with tbe people of Pakistlnbecause 
democracy is Dot only in the interest of 
Pakistan but it is essential for good relation 
between India and Pakistan. We will have 
to make foil efforts in this direction and 
should belp tbe democratic movement 
wbich is going on in Pakistan under the 
leadersbip of Benazir Bhutto. Only tben 
the relations between India and Pakistan 
can become ideal one. 

[Engll,h] 

SHRI BRAJAMOHAN 
(Puri): The U.S. Embassy 
managed Miss Bhatto. 

MOHANTY 
has aJready 

SURI ZAINUL BASHER: I do not 
know. He must be bavins lome infor-
matioD. 

(Trtlll8latlon) 

Madam Cbairman, Sir. I would now 
like to deal witb China. Our relations with 
Cbina have never been cordial and for tbe 
past sometime tbese have been deterioratinl. 
Tbe people of lodia bave not forlOtteD 
and Dor can tbey forget tbe way CblDa 
attacked India aDd atabbB_ In our back. 
We used to raise slolao or 'Hindi-Cbini 
bbai-bbar and we bad areat expectation 
from China. While speakinl on foref8n 
policy, one invariably used tbe Word 
Pancb.beel. At that 1ime Nebroji was tbo 
Prime Minflter. Be bad .... t faith In 
~iPJ "" ~ 1M"" 0.-" Ip 'ff~ 
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lor wbicb we were DOC PI"*'" .. d we IIa4 
nevet thou,bl .veo in dr_ that Chia. 
would attack 00 India but after lbil attack 
ChiD. showed its true c.,lour. 

We are .. a in holdiua. discllsUooa for 
normalisation of relations between Cbina 
and Jndia. On tbe bne h.nd, talks 
betweeD India and China are 10iOl OD 
for settlement of the borden dispute and 
on tbe otber, tbe Chloese forces have beo~ 
intruding into Aruoachal Pradesh. We are 
talking of peace and settlement of border 
dispute but at the same time Chinese forces 
have been intruding into our border. 

We have not foraotton tbat da, when 
durinl Janata Part, regime tbe foreign 
minister Shri Atal Bibari Vajpayee was in 
China and the Cbinese forces were attactinl 
Vietnam. We bave not forgotten that day 
wben China launcbed an attack on 
Arunachal Pradesb and occupied ~ lome 
territory tbere. I t is .unfortunate that tbe 
Government did not inform about it for 
many days. I hope tbe Foreiln Minister 
will throw ligbt on it when be replies to the 
debate. When Chinele troops intruded 
into that territory, wby did India not take 
action to repulse tbem? Tbe Chinese 
troops bave been occupying part or 
Arunacbal Pradesh since thoy intruded into 
tbat territory. Under this situation wby 
military action was not taken to drive 
them away? Docs it not mean tbat we 
are yielding to CblDa? Had Pakistan 
done limilar tbiol In aoy part of Kasbmir, 
would tbe Government bave Dot taken 
military action tbere 'I Therefore, I wouJd 
parCicularly like to koow from tbe Forelao 
~iDlster that wben such tbing bappened in 
~ruDacbal Pradesb why military action was 
!lot taken tbero? There are reports in 
tbe world press tbat China bas plans to 
launch an attack on India In a btl wa, In 
lhe months of MaJ. June, July aod August. 
r do not know tbe reaction of the Govern-
lDont towards It. But I am con6dent that 
our forces are capable of facinl tbe 
possible attack from China. Had our 
forces been ordered to drive away the 
Chinese troops wbich bad occupied part 
of Arunachal Pradesh, the, would have 
repulsed tbem. But sucb decision Is taken 
pOlitically and it sbould be taken pollticaHy. 
Tbis II • very .rioU! matter. This II 
qitatiDI our minds and the mind, 
of tbe I1IdfaD PlOP". We an 

apprehensive as to wbat will bappen 
in futuro aDd whether China is preparing to 
launcb an at lack on us ? May I know 
whether it is a fact that duo to tbis reason 
tbe relatioDs between India and Cbina bave 
deteriorated whicb can resull in war with it '1 
In tbeso circumstances wo will have to 
see as to how the relations 
betweon Cbina and Pakistan and 
America and China are going on? We 
will bave to think ovor all tbese aspects. 
I would not like speak on tbis matter 
further. I would only request tbe bon. 
Foreign Minister to tbrow light on tbis 
matter. 

Thirdly, I would like to deal witb 
Banlladesb. Everyone knows about tbe 
lole played by India in creating Banaladesb 
as a nation. Tho people of Bangladesh 
know this lact. Chakma refugees are 
entering into Indian borders from 
Bangladesh. This is creating tension in 
Assam and Bengal. It is also%aff'ectiDII 
tbeir economy. Similarly tbis is Jeading to 
tension in Bibar also. After all why tbe 
people of Banlladesh want to come to 
India? We all know that the economy 
of Banlladesh is in bad sbape and a num-
ber of people from that country try to 
come to India in searcb of livelihood. 
As many as 30 thousand Chakmas bave 
settled in Tripura. We are baving talks 
with them in this connection. So far as 
I think tho controversy between India and 
Banlladesh is in regard to installing of 
fonco and barbed wires on tbe border. 
WlJenover wo raise the matter of installin, 
fence aDd barbed wire OD the border. 
Banaladesb objects to it. It does not 
want tbat barbed wire sbould be erected 
on the border. It means tbat the peoplo 
of Banaladesb and tbe Goverament of tbat 
couDtry do not want to take action to check 
tho migration from tbat country into 
India. Not only tbis it rather instigates 
them to leave Banaladesh. I hope tbat abo 
bon. Foreian Ministor wUl deal with it 
wbile replyioa to tbe debate. 

In tbe end, I will conclude after 
dealing with Sri Lanka. Tbe present 
condition of Sri Lanka is very unrortuoate. 
Howsoever it may be condemned. tbat 
will be loss. India used its lood Officel 
to brinK about some uDdentancHng between 
TamiHanl aad the Sri LaukaD Govemmeut. 
Meawbilo • oablaet leftl cleleptiOD 



(Sbri Zainul Basber) 
visited Sri Lanka and bad talkl 
with tbe president 'ayewarden.. In tbe 
meeting with bim. some proposals were 
10rted out so tbat they may provide a base 
for nesotiations witb tbe Tamil eJttremists. 
But later on the Sri Lankan Government 
chanled ita stand and after livinl ita 
consent it witbdraw those proposals. AI 
present tbere seems to be no cbance tbat 
an alreement may emerle from tbe talks 
between tbe Sri Lankan Government and 
tbe representatives of tbe Tamillans. 
There is a news tbat 150 persons bave been 
killed in Colombo and tbey are beinl 
sobjected to atrocities. Blockade bas been 
resorted to aDd ban baa been imposed on 
lupply of all tbe foodstuff and otber 
essential items. The reflllee8 are pourina 
In bere. The extremist elements are also 
IntlltratiDI into India. This bas created a 
pecolier situation in Southern States. 
particularly in Tamilnadu. Wbat stop 
should be taken in tbi. retpect' I am 
apinst military action, I would like tbat 
the Government Ibould make maximum 
etlort. to solve the Sri Lankan problem 
etfectively. I hope we will be able to 
achieve some concrete result In tbl. matter 
under tbe able lead.nbip of Tiwariji because 
if we failt to achieve any succeas in tb. 
matter of Sri Lankan issue tbe .ituation in 
India, particularly in Tamilnadu. will 
worsea. 

Witb tbea. words, I conclude aDd 
IXprea, my satiafaction that rbe Govern-
IDeot's intention in improviDI relations 
Witb itl neiabbourinl countrie. is quite 
lood. Tbe Government. particularly our 
Prime Minister and the Foreiln Minister 
have enbaoced tbe prestiae of the count.., 
by following tbe foreian policy effectively 
at every forum-be it non-aliped 
movement, SAARC or tbe South-8outb 
dlalOJUe. Tbe PrestilO of our country hal 
enhanced considerably In other countri •• 
I bope tbat we will be capable of ap-
hoJdiDI that prestip and the di,pu_ witb 
OUt oeiabboun will be solved amieabl,. 

[BIIII"'] 

SBRI SAIPUDDIN CBOWDIIARY 
(lC.atwa): Madam Cbairman. NotwJtb,taad-
ina tbe fact tbat tbe Ceotral GovernmeDt II 
a ftfJ bad o~ III po .... later" 

Dally are uti-people but we IUpport lOme 01 
the ateraal poIIcIea. lucb as non-alilnmenl 
for s-oe. for 4iaarmament. for and· 
apartheid and 10 6a. 

SHRI SOMNATH CHATTBRlBB 
(Bolpur) : ADd tbe .. Dico Fonian Minister I 

SHRI SAIFUDDIN CHOWDHARY : 
We firmly say tbat tbese policies are not only 
the policies of tbe Government but also tbe 
policies of tbe country and its poople. An, 
attelDpt to de-ltabilise tbese policies will be 
resisted by each and every member of our 
country. In tbls contut we bave already 
liven our lupport to lome bilhlilbts in tbe 
peace initiative. namel,. the Six Nations 
declaration; tbe Delbl declaration. we wel-
comed your support to tbe concrete poace 
proposals made b, Mr. Gorbecboy and tbe 
wbole country bas wbole-beartedly welcomed 
it. All these are VOl')' positive developments 
and c:onstitato contribution of our country 
to tbe peace prOCOll that i8 loiol OD 
tbrouaboot the world. 

In tbis context we view very seriousl, 
tbe attempta of certain Western powen, tbe 
Imperialist forces. led by U.S. Imperialism 
to de-stabilise our country. to dis-member 
our country and we do not consider tbat 
tbis is a flameDt of anybody's imalinalion. 
Tbis is a real tbreat. We have been sayinl 
this over tbe yean. But I rearot to sa, 
that the Central Government wbile .treai ... 
tbat tbere is a threat to out intelrity and 
DDI" bu 10 far Dot identified their Dames 
concretel, and not tried to make aware our 
people about them 10 tbat we are united in 
fiabtina them back. This is a areat lapse in 
our policy peroeptlon. 

Sir. I bave lODe tbrolllb tbe aeport 01 
the Ministry of Euemal AfFain and there I 
lad tbat ODIJ a pnoral vie" bas been 
exp ..... lbat wiib an tho countries we are 
bavilll aood nlatlODS or are improvina 
or In the Dear future it wilt improve. 
I have no objectioD to bave tbis 
deaJro tbat we aboald bav. l00d relatioDl 
with 1bo IOVIIDIDeDtI 01 all the couatri •• 
II II IDOIt welcome but tbo reality is tbal 
there aro OII'talD &OverDlDenta in certalD 
COUDtrieI _bleb an la.tI1e to oar couDtry and 
their bGldlltJ II DOl on account of aD, 
partlcalar rlliooal areal bat the, are bostile 
to IDelIa •• to tIIIJr at_b •• t with .. 
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alobal conspiracy led by Imperialists. We 
just cannot do loft-paddliDI on 'bl.. Wben 
"e talk of USA It il Dot tbat we just say 
tbat we are tryiDI to improve our relations 
aDd we are bavina our trade developmentl 
and all tbat. We bave to tell our people 
bow they .re tryiDI to encircle our country. 
Now, I bave read tbe CWC resolution. Of 
coune, it seems to be good resolutioD. It 
also seems that for tbe last six weeki the 
process of de ... stabilisation bu boen IOCn. 
(Interruptions) 

SHRI SYBD SHAHABUDDIN 
(KisbanKanj): Did you bave a band in 
writing it ? (Interruptions) 

SHRI SAIFUDDIN CHOWDHARY : 
But wby only for six weeks and tbis is bow 
• 1000 resolutions hal lost credibilty. 
U you try to use question of unity of the 
country to subdue tbe figbt against 
scandals and corruption and for your poli· 
tical benefit, tboo tbe people of tbis country 
would seriously doubt your intentions. 
(lnt,rruptlons) 

Now, Sir, in our neilhbourho04 despite 
our attempt to bave good relations witb all 
the countries; despite tbe formation of 
SAARC tbe reality is tbat tbey on tbeir own 
independently cannot take any political 
decision to bave friendly relations with our 
country. They are Ilobally linked witb 
Imperialist conspiracy. AI reprds Pakistan. 
Mr. Zainul Basher bas said bow our 1000 
relatioos are linked witb tbe establilbment 
of democracy ia Pakistaa. Now, for tbe 
time beinl, wben democracy wu restored 
in Pakistan, we bad 8000 relatioOl. It is 
riaht. I quote from a document wben the 
US Defence Department in private brlefinl 
to the House of Foreiln Affair. Committee 
laid on Marcb 9, 1983 : 

• 'Soutb and Soutb-Bast Asia il • 
relion of critical strateaie importaaco to 
tbe US. It wal our iaterelt to coatrol 
tbat territory ••• We could not buy a aation 
of 100 million people. Bot we could 
buy tbe army. tbe Da" aDd air force of 
Pakistan. And we did tbat." 

So. tbe militar.y dfctatonhip in Pakis'.a I. 
bolDI aided aDd abetted by US Imperialism 
because it Is for tbolr convenienoe to ba •• 
mUllary dlctatorablp tbere. Wltb tIae ftItO. 
ratloD of demGCrIGJ II Pat..... tIIefr 

conspiracies will be foiled and rebuffed by 
tbe people and relations between tbese coun-
tries in our neigbbourhood will be established. 
Now tbe US imperialism is incliDed to 
encourale military dictatorship to belp tbem 
to be there 10 tbat tbey can continue in 
their total procell of destabiJisatioD. 

Now, in this context, il we are serious to 
undfrstand that-we bave a serious threat 
to our unity and integrity-then we have to 
clearly identify and pinpoint the enemy. In 
tbat, I must say tbat our forelln affain 
policy is very much interconnected witb the 
other policies tbat we pursue. How is tbat '1 
When we understand tbat we aro beinl 
tbreatened, tben we cannot be naive to rea-
lise that USA will sincerely help us in deve-
10pinK our economy, will give us super com-
puter, tecbnololY, all tbat knowledge aod 
knowbow. How can it be ? What tbey are 
saying in tbis respect? OUlliDinl the policy 
aoats of Reapn administration, the National 
Security Council has published a report 
presented by Mr. Frank Karlracci who came 
aft.r Mr. Poindexter's exit due to lranllte 
scandal and it lays: 

"Science and technology are seen 
as an instrument of foreian policy; 

US world leadership and vast re-
sources in science and technoloay consti-
tute important strateaic assets to 
strengthen existing ties." 

Now they use tbem as an instrument to 
inftuenco the conditions in otber countries. 
As'Mr. Bipin Pal Du bas said very well 
tbat wben we bad to set up Bokaro, we 
neyer firlt looked to Soviet Union, we want 
go to USA and what wu tbeir reply to us ! 
They wanted to dictate their terms. I am 
Dot an advocate of Soviet Union bere. We 
don't unneeessarily do tbat. But yOU learned 
by your experience witb the USA that not 
tltey but USSR is true friend of India. But 
I don't tbint we bave fully learnt it. Sdll 
tbore il some iIIusioD .... and tbat is creetinl 
trouble in tbe mobilisatioD of our peoplo. 

Just now wo bave read in tho newspapen 
tbat Mr. Natwar SiDlh is tbere in USA. 
What talks he bad witb Mr. Busb? What 
for be bas gone tbere? All this is vcr, 
Important for us to know. 

SHRI SOMNATB CBATTElUEB i 
PaJrfu. 
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SHR) SAIFUDDIN CHOWDHARY: 
I dOD·t know for what. 

AN HON. MEMBER: Some other 
deal. 

SHRI SAIFUDDIN CHOWDHARY: 
In the report, it has been said tbat we are 
tryina to have friendship with al1 tbe coun-
tries. But then how some other countries 
are viewing this Question of friendship with 
our ccuntry? Wbat you have said about 
Western Europe, I read: 

"Tbese counfries in their search for 
new markets to support their highly 
export dependent economies bave thus 
rated India on their list." 

Right, that is their intention. You should 
never forget tbis. Tbey are comiD, here. 
They will lend their band of friendship not 
on any genuine reason. But abey are cominl 
to take advantage of particular situatioD 
that you are now providing in our 'Countt,. 
How US is interested? For a ,enuine 
friendship, narrow interests do not come In 
aforesaid way. 

r Now we are tryin, to .. tablisb fri'nd-
ship witb all tbe countries in our neigbbour-
hood. And tbe question of declaring tbe 
Indian Ocean as a Zone of Peace bas 
acquired great importance in tbe contellt of 
what is happening all over tbe world. As 
per tbe 1971 UN Resolution, it was decided 
that an international conference should be 
beld to find a solution to this problem. 
What happened to that ? Now. Sri Lanka is 
backing out. The perceptions of Sri Lanka 
are different now. Now they are not against 
tbe presence of tbe United States in tbe 
Indian Ocean Zone. Tbey clearly say that 
there may be some change in the situatioD 
in India and there may be a tbreat Co their 
sovereignty and hence they may require the 
help and presence of US. They are invitinl 
them to tbeir country. They are brinaioa 
the Mosad which is a "'Very great destabilisioa 
force. Now, what are we going to do about 
tbis? Are you Being to say tbat since this 
conr~rence was to be held in Sri Lanka and 
they had DOW backed out you were unable 
to do anything? Find anotber venue, try to 
hold thIS conference and take a lead to find 
a solution. As I understand the illue, tbia 
it vel')' important. 

Now I will take up another ¥ery impor-
tant question. This is witb resar~ to our 
relations with China. It is really paiDfull 
to see that while we lie hoping for improve-
ment in our relations, tbere are reports and 
news tbat tbinls are Bettini disturbed and 
deteriorated. 1 want a categorical statement 
from tbe Minister about the situation in 
this front. What ale tbo bitches in tbe way 
of a settlement ? What do they wanl us to 
do? Wbat do we want them to do? We 
do not want a military solution to this 
problem. Tbat is wasteful. It is impossible. 
Long ago, we said there sbould be negotia-
tions. We stiU insist on tbat. I also know 
that we are trying to have a negotiated 
settlement. Certain rounds of talks bave 
been beld. But I want tbat the Central 
Government should come out witb a concreto 
picture about tbe obstacles in our way. 
They bave to tell us. We bear about 
'sector-by-sector' deal; tben we bear about 
package deal and 80 on. But we really do 
Dot know as to what is what. Nobody teU. 
us. We do not even know wbetber we 
should make some comments or not. A 
very important step tbat we have to take in 
this hostile environment ill to mend our fenco 
with China. We should become friends. 
That will immensely contribute to estabUsb 
peace not only in tbis region but also world 
peace. On the olher hand. it will stren&then 
our economic efforts also because it will 
live us room to invest more for our econo-
mic development. I am not (Jne of tbDSO 
chauvinistic persons to say tbat we would 
fight a thousand year war with China. I do 
Dot believe in sucb tbiDgS. One may sa, 
tbat US is helping China and Cbina is belp. 
iog Pakistan. Yel. China is helpiDI 
Paki.tan. And we have every rigbt to 
criticise certain tbinp whicb we do Dot like 
and whicb are not in our interest. We cao 
do it open]y. It is tbat simple. But. China 
and India bave to be friends. This is a 
bistorical n~s8Ity. We have to be friends. 
What is tbe bitch? You please tell us. 
What are the obstac:les. 

SHRI ZIANUL BASHER (Gbazipur) : 
We also waot to be friends witb China. How 
do we 10 about it 'I 

SHRf SAIFUDDIN CHOWDHARY: 
How c:8n I say 'I I do oot negotiate witb 
,China. If the bon. Forei&D Minls'er alv. 
me powor. I ma)' try. 
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Sir. the point I want to make is that we 
should know wbat the bitch is. If we can 
say something, we will say. If you say 
we have to make war with them, then go to 
war. In tbis background when we talk of 
reany improving the relation! and other 
tbings ... 

(Interruptlonl) 

MR. CHAIRMAN : Mr. Chowdbary. 
you conclude. 

SHR) SOMNATH CHATTERJEE: 
Why don't you teU them not to interrupt 
wben be is speaking? 

MR. CHAIR MAN : Somnatbji, you 
are interfering. P lease don't interfere. 

SHRf SAIFUDDIN CAOWDHARY 
Anyway, Madam, what is required is, first 
let U8 clearly set our priorities. By 
,eDera11y going everywhere and talking of 
friendship nothing will come out of it. We 
have to understand tbat some Governments 
are bad and some are good. The Govern-
ments which are good, with them we should 
try to make friendship. This we should 
undentand first. That is alt. Now, when 
we claim tbat, with certain countries, we 
are bavinJ good relations, like Switzerland. 
who are our good friends, I believe, why 
can't you tell them that 10U have a Swiss 
Bank whicb is creating so much trouble and 
you disclose certain thiDgS ? 

I believe. during the debate, we raised 
tbis question and like the Swiss Minister, 
our Minister replied, "Ob DO. tbey do Dot 
have the Jaw," who are you to bother about 
their law? You tell them. ··you disclose 
and if you don't disclose. we wil1 take 
action. We will take it to the international 
fora and we will see it. Some may be said 
about Sweden. So many things are 
coming to the fora about defence deal. 

Now you tell UI. what is our foreilll 
jntelligen~ who are there, doing. wbether 
they are active or not? We do not know 
whether they are active or Dot. But a very 
active information came from the German 
Embassy. I believe, about the FAIRFAX 
affair. 

Mtl. CHAIRMAN: Now 'OU '-YO '0 
fOP9J\Jdo, You .re iust ~.DI' . 

SURI SAIFUDDIN CHOWDHARY: 
Who gave tbis information? What was 
the information? So, all these thing. are 
vcry important. 

Regarding Swedish Government. we have 
read in the papers that tbey are lIoing to do 
some kind of an inquiry, but in this House 
wo didn't bear anything. Then, you have 
tell us concretly whether have you taken 
up this matter with the Swedish Govf"rnment 
regarding Befors or not? But certain 
thinas are revealed now and these are very 
alarming. Things like, the Chief Arms 
Material Insoectorate in Sweden was 
miracluously killed underground in a train 
accident. It was after the supply of arms 
by Bofors. 

Before tbat, wben the deal was beinl 
struck, his predec~ssor fell ill and died and 
people now suspect that Bofors has a hand 
in the killing of Olof Palme also. Now 
tbe point is that today sometbing has come 
in the newspapers that in Bombay a Naval 
Commander committed suicide. 

(Interruption,) 

MR. CHAIRMAN : You have taken 
25 minutes. The time allotted for your 
party wal 30 minutes. 

SHRI SAIFUDDIN CHOWDHARY: 
Out of 30 minutes, I ha ve taken only 25 
minutes. 

MR. CHAIRMAN: Now you have to 
conclude. 

SHRI . SAIFUDDIN CHOWDHARY: 
Why? No. Our party has no other 
speaker left now. 

MR.. CHAIRMAN : Don't say DO. 
You have to conclude now. Yo must be 
as brief as possible. You cannot say 
DO. 

SHRI SAIFUDDIN CHOWDHARY: 
What 1 must say about our foreign policy is 
this. What should be our perspective and 
priority? We have to pursue all these 
thinp which will really benefit the interests 
of our country. That is very important. 
It will live security to our coun'ry. In 
that, you have to tell in clear terms. as to 
.110 aro t~e eoemioe wbo aTO tryiD~ t9 
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sabotaae our country and who are tryinl to 
destabilise our country. Not that by 
suppressing certain tbinls we can btve a 
hope tbat tbinll will go on improvin, in 
the near future. That won't if we under-
stand certain thingl. we have to tell tbem 
clear I,. I believe that there may be many 
attempts outside. may bet imperialist powers 
tryinl to destablise our country. But if we 
are a lood Government, if we are a sbarp 
Government and if we take the country 
into confidence, if we make them aware and 
make tbem conscious, if we unite them, 
then no power will be able to destabilise our 
country in any time in future. 

PROP. NO. RANOA (Guntur) : 
Madam Chairman, I was Just _onderin. 
while our delightful friend Sbri Saifuddin 
Chowdhary was holding rortb. Wbat is it 
that stands betWeen them aDd UI 10 far al 
foreign affairs are concerned? He says he 
bas no quarrel with Soviet RUlsi •. 
(Interruptions) He does Dot say so, but 
China is their friend. (Interruptions) Wbo 
is our enemy? He wants UI to declare 
who i. not our friend, aDd is it possible for 
us to say, so, so and so is our enemy. 
What il that be wants. Is that the way 
foreigo affairs are conducted? Even 
Soviet Russia and China, Soviet Union and 
America are not seeing eye-to-eye with each 
other. They find it difficult also to come 
to the same table from time to time; and 
at the lame tim., they hail an opportunity 
of cominl togetber sometimes, sometimes 
In the centre of Burope, sometimes some 
where there in Finland and so on; and all 
the time in Geneva and not yet coming to 
any conclusion. Tberefore, I don·t think be 
is on tbe rilht lines wben he accused our 
,overnment for its failure to say 80 and 10 
is our enemy, so and 10 is our global 
opponent; tbat is not the way tbat be 
would Iilee to run the government, if he 
were io cbarlo of foreilD atrBirs. Secondly. 
what is it that staods in the way of India 
coming to some kind of a reasoDable 
aettlement with Cbina? Wbat il it tbat 
stauds now today between ChiDa and 
R.ussia? Are tbey all on fours' They 
are Dot. Wby? What i. it that 
differentiates Cbina from Vietnam? They 
were friends at one time, bosom friends 
against westero imperial 11m and 10 ODe 
Tb, 1.0)0 for~ ""i~b" D9" "qrkiDf ,or 

Star Wan. wbicb II workinl tbere 10 
Pakiltan, io c.,loo, io Sri Lanka. 
Somebody wu sayinl that Sri Lanka' was 
10 Imall; we need Dot bave quarrel wjtb 
them and yet it looks 88 if from time to 
time we were comins togetber. On 19tb of 
AUlust; an offer was beina quoted by our 
friend, Bipin Chander Paul in hi. excellent 
speecb, but, yet. why i. it that it hi. opt 
fructified' Tbe same force again is tbere 
agaiolt it. But that does not mean that 
we sbould tell tbem 80 anp so il the 
enemy of the world as a wholG. We 
cannot do that. Until there is a war. there 
il no sucb tbinl al an enemy OD the otber 
side. Taklnl that for granted, bere i. 
Pakistan. What il that stands between 
them and UI? Our friend, Mr. Basber. 
in bis very frank and honest speecb, said, 
people in Pakistan are very friendly witb 
UI : we certainly know about it; we are 
havin, friendly feelinp towards them, but 
we do not koow wbat feelings they bave 
today about UI, because it ia all dictatorship. 
While USA il havinl her own democracy 
and huginl it. it does Dot mind if there 
il oaly dictatonhip in Pakistan. or in any 
of the otber countries which is very close 
to her, because she waDts a cODvenient 
friend. A demos tic friend i. not so very 
convenient. because there will be a tussle 
as we bave been having in our democracy. 
Yes and no, yes or no, reason and unreason; 
and tbey do not want that kind of a thina. 
Tbey find it convenient to deal witb a 
dictator. Wben is it and for bow loog 
Pakistan has had a democratic regime there 
after the a'lusination of Liaquet Ali Khan ., 
For all tbese times, it has been a dictator-
ship, military deictatorship? Why so? 
Why is it tbat the people have not been 
able to alsert themselves" Tbey were kept 
down by the military. Ooce they were 
brought down to that leve), it has oot beeD 
possible for tbeir people to emerge out of 
that terrible trouble. This il aOiDI 00. 
Everybody knows. Then wbat is it tbe 
Government of India has to do? So far 

16.00 brl. 

. 81 ChiDa is concerned, we want to be 
friends wltb ber. Indiraji bad the courap 
to go alRjnlt-tili then wbat happened to 
be-the IOneral trend in our country of 
disbolief 10 Cbina becaule of 1962 betrayal. 
$bO tIId Ibf ~u .. t~ .7 t9 ,,,. pa~9'" 
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that the time had come that we Ihould 
make friends with China. There were lot 
of people wbo resented; but some of UR who 
were not yet four SQuare with the Congress, 
had al90 dispayed courage to support ber. 
We appr~ciated ber gesture. But what is it 
Ibat bas stood between China and ourselves 
coming together durins all tbese-how 
many years ., ••• more than 12 years" 
Because of the same force. What is tbe 
use of blinding ourselves by simply sayiDg 
that, dina is very independent, -completely 
independeot? Independent China is just 
as independent as any other country but I 
say t independent Cbina bas to heed advice of 
some friend of bers and that friend. 
everyone knows is one of the sreatest and 
most powerful powers In the world 
today. 

What is It tbat China clemands now 
from India? A little there, a little beret 
Do 9Ie claim even an incb of Cbinese 
territory '1 No. But she claims some. 
Even in regard to that allo she was prepared 
to come to Degotiations but tbe moment 
she is willinl to come anywhere near 
reasonable limits Bome friend or otber 
twists the tail. And tbe Cblnese know 
It. 

Tbe other day one of our respected 
patriot of our country. Mr. Shankaran 
Namboodiri had lone thero-he was my 
jail·mate-aDd visited their country, and 
lave a Press statement giviDg aD impression 
tbat tbe Chinese Govemment and the 
Chinese leaders are likely to be reasonable 
in setting this border trouble. I would 
like him to succeed, our fri end Shri 
Sbankaran Namlioodriped. . But tben 
would he succeed '1 We do not know. 
Our friends are tbeir friends. Are tbey 
not '1 They are. No harm. We would 
like sucb friends as these very important 
people here in this House and allo some in 
the States want to be friend. with China 
80 that we would havo some lettlement. 
We do not want to stud in tbe way. 
Government of India hu Dot stooo in the 
way. Indeed. Government of India's 
diplomats bav. been lOins there 
periodicaUy. But some how something is 
happeniDI and for nothiDI at aU. we leem 
to be quarrellinl. Thia is what is 
happeninl I 

Indian Ocean? Sri Lanka, as I laid is Dot 
a free power. We should have bad a 
conference there in Sri Lanka. Some tbree 
or four years ago. your prodecessor, Mr. 
Minister. wastelling us that tbe U.oited 
Nations had passed a resolution and they 
all agreed to meet tbere but again 
repeatedly requests were being made to tbe 
leaden of Sri Lanka for baving a conference. 
Somebody stands behind tbem. And tbe 
invitation is not being sent out. And in 
tbose days Mr. Dincsb Singb was tile 
Foreign Minister when tbat resolution the 
first resolution, was being passed. Tben 
lomebody said, "Ob, Indian Ocean should 
be luarded from this menace of super 
power rivalry." Indeed botb sides wore 
guarding tbe sea. It is not only tbe Dielo 
Garcia area. Both their Navies are there. 
They cannot be separated because they bave 
lot to watch each other. We will have to 
watch them and this is where I agree witb 
my hon. friend Mr. Bipin Pal Das in bl, 
plea that we should strengtben our Navy 
and develop it further. But some of tbose 
friends have been doing thinges which are 
not very helpful towards tbat. Becauee it 
is easy to say tbat we sbould be self .. reliant 
with regard to defence equipment, defence 
forces defence training and efficiency and all 
the rest of it. But we cannot be 10 
independent. We have got to get so mao)' 
of these tbings from other countries. And 
most of tbese countries are under tbe 
control of tbe United States of America. 
Sweden is a little fartber away: 1ittle leas 
fartber away is Germany and so is Franco. 
But England is not at aU far away from 
the United States of America. Therefore, 
we are not going to England. But to all 
tbese other countries we go. As we go to 
these countries they have their own 
conditions to prescribe. We bave got to be 
very careful. We have got to be bonest in 
our intentions. Tbere I agree, witb oor 
friends In tbe opposition ba YO been askinl 
the country to be cereful in regard to 
the deals tbat we are having with these 
countries. Certainly we should be vel')' 
cereful about it. We should avoid an), 
kind of suspicion, even genuine suspicion 
of corruption. But nevertheless we have 
got to deal with them in a very quiet way, 
diplomatic manner. Otberwite. we caDDot 
get all tbis equipment. SUPDose, we PI 
tbi, equipment, bavo we lot enoU4'h? 
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Our friend. Mr. Reddi. was drawing tbe 

attention of the House and through the 
House to tbe people that we are obliged to 
spend so much on our security and tbe 
defence forces and, therefore, it may be a 
sign of the failure of our foreign relations 
or foreign affairs, I t is not so. As long 
as Pakistan is beinl armed in the unscrupu-
lous manner, di&honest manner according to 
me, and rrom tbe world point of view in an 
inhuman manner by tbe United States of 
America we have got to strengtbeD our OWD 
defence forces also and therefore, spend 
more and more. We bave DO escape. 
WheD we speDd more and more and we buy 
more and more. We h&ve got to depend 
upon many of these people who are not 
entirely free from tbe control of tbe UDited 
States of America. Let us keep that in 
mind. We are not entirely free from those 
indirect control, because tbose countries 
are not entirely free from the ultimate bold 
which tbe Uniten States of America is able 
to bave. is trying to have is maintaining 
and is trying to increase over all these 
countries aU over the world. 

Tben bow can we safeguard oursehes 
against this menace? The maio menace is 
this. Tbe United States of America fears 
of Soviet Russia. It is a kind of paranoid 
fear. They are too rich, to luxurious, 
luxurious loving and soft goins. Therefore, 
tbey bave lot to save tbemselved. So they 
become inhuman. They do DOt mind what 
happens to the rest of the world. Demo-
cracy or DO democracy but tbey must be 
safe. ,In order to become safe they bave 
sot to 10 to war. But they dare not go to 
war in tbe Gorkba manner sacrificing tbem-
selves in a courageous maDner. They want 
to do it in tbe latest manner and tbat is by 
simp]), tbrowinl nuclear bombs 00 otber 
people witb the belp of these missiles and 
the rest of tbem-small, medium and all 
IOrt. of thinp. But tbese are also Dot 
enough. Therefore, they have thougbt of 
the Iky. From tbe skies they want to 
tbrow. And if they coold do it, tbey want 
to tbrow one. t1tO, ten bombs. Tbey would 
like to destroy the Soviet Russia so tbat 
tbey could be safe. Tbis II a kind of 
madness tbey are sutrerina from. We have 
lot to ensure ourselves alaiDlt all that. 11) 
order to be able to do it we have DO other 
10 but to make fdeode witb Cbioa OD ODe 

side and Russia 01' .tbe other. There Is DO 
other go. But China is tbeir friend DOW. 
Now my hon. friends can whisper in their 
ears to the extent they possibly can. Let 
them advise them. 

SHRI SAIFUDDIN CHOWDHARY: 
How can we do that? 

PROF. N.G. RANGA: So far 81 
Soviet Russia is concerned it bas come into 
tbe open. It bas opposed tbe star war. 
It has taken a lead also. I congratulated 
tbem tbe other day when tbeir Radio people 
came to me. I have been opposed to tbe 
communist ideology, tbeir faitb in dictator-
ship, proletarian and tbe rest of it for tbe 
last 50 years. But nevertheless I chngratu-
lated Gorbachev because be bad tbe courage 
to come forward and say, come what may. 
they are in favour of moratorium. First 
for three months, tben for six months and 
then for anotber tbree montbs. Tben 
afterwards be said, e'Very well, if you are 
loing to make your tests alain and again 
witbout any sense of shame.. without any 
sense of responsibility to humanity all over-
tbe WOrld, then we are puttiog an end to 
the moratorium. Now Americans aro 
becoming a little more reasonable. They 
sent their Sbultz tbe otber day. Previously 
they said no asreement, I:ot now there is 
going to be some alreement. Before that 
agreement, they are goinl to sit across the 
table. These are all happening. 10 this 
perspective. What is tbe role tbat India 
and India's leaders have been playing? 
My bon. friend Mr. Bipin Pal nas paid a 
very high compliment to our Prime Minister. 
I agree whh him. Our Prime Minister i. 
Dot all alone. Our Prime Minister is at 
the bead of our Government. at the bead 
of our Parliament, of our nation. This 
nation bal been pursuing tbis policy con-
sistently for tbe past 20 years and more even 
from the days of Jawabarlal Nehru. Before 
Jawabar]al Nebru was prepared to commit 
himselr to the Don-alignment, quite a number 
of us-Jayprakasb is Dot here witb UI, 
Lohia is not with UI today. but we were all 
together-began to plead for a third froDt, 
be180 to plead for a peace front. ADd 
wben JawabarJal Nebru found tbat the timo 
was ripe, be weDt to Bandung and thereafter 
to Belgrade YUloslavia and gave shape to 
tbis Non-AJipmeDt Movement. This NOD-
AliIDOl'" MovelDeat II tbe bineat ldarap." 
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qainst the Third World War-if tbere 
could be any 8oaranleo at all in tbis mad 
world. At 000 timo, America, did ridicule 
it. Soviot Russia also was ver, indifferent 
to it. Now Soviot Russia is a areat cbampion 
for it. America is prepared to say. yes it 
is good, it· is uleful. Why i. it good? It 
is lood to keep tbem apart, to prevent them 
from rusbing against each otbor and destroy-
ing tbe whole of tbe world. And yet 
America bas not got sufficient faitb in tbis 
NAM as an effective buffer. That is why 
she continues to create tbese troubles for us. 
India does not want to be a great power. 
Some ptople, some section of their Press 
says, "Ob. India is loing to be a great 
power". We do not want to be a great 
power. We want to be left alone so that 
we are able to develop our own industrial, 
agricultural and social economy in our 
country, so tbat our poor people can get 
rid of their poverty, so tbat our masses can 
be helped to become fairly educated people, 
well-fed people, people who can call them-
selves as human beings. We want just this 
little mercy, and this is tbe appeal I made 
to some Members of tbe Senate as well as 
to the House of Representatives of America. 
But I do not think in America today tbe 
majority of tbe people are sane-minded. I 
cannot say tbey are made because tbey are 
bighly educated people, prosperous people, 
going about the whole of tbe world. gadding 
about as tourists aDd then helping us all 
with aU their attractions. with all tbeir 
tempte tions. But they are not sane-minded 
towards us, they are not sane-minded 
towards the rest of tbe world and that is 
why I welcome the foreign policy of the 
Government of India which is tending 
towards keeping these two great powers far 
away. fartber away from the was mindedness 
and that is why I continue to congratulate 
Soviet Russia's lea.dersbip for tbe moral 
courage that tbey have been display ina for 
the last one year in spite of many a pro-
vocations that America hal been creating 
directly, openly and secretly. I congratulate 
the Government of India and our Prime 
Minister and our Foreign Minister also for 
the manner in which they have been helping 
our country towards peace. as mucb of 
peace as we possibly can hope for in tbis 
very troubled world. Tbank you. 

16.15 bn. 

[SHRI VAKKOM PuaUSHOTIlAMAN 
in the Chair] 

SHRI BRAJAMOHAN MOHANTY 
(Puri) : Mr. Chairman, Sir, with aU my 
attention I was listening to Mr. Chowdbary 
because he belongs to a party which has the 
international background. Tbeir analysis 
and polices are always based on international 
understanding. Sir, I was listening to Sbri 
Cbaudhury. I was surprised to listen to 
bim that it was as if Indo-Chinese friendship 
was not possible on account of India. I 
would like to cateaorjcally answar tbis 
point. What was the origin? Is it not 
tbe origin tbat the Cbinese developed the 
combination of forces and joined with the 
United States of America to fight against 
tbe Soviet begemony? Is it not tbe origin ? 
Is it not tbe tbesis tbat one divided by two 
is half, but half plus balf is not one? Is it 
tbat when tbe Chinese and the US friend-
ship started, the original purpose was to 
fight against the Soviet hegemony? Tbat 
is the charge against India? Tbe Cbinese 
are charging tbat tbe Soviet Union is 
organising an encircuement around China 
by Vietnam, India, Afgbanistban, Mongolia. 
etc. So, that is tbe fault of India. I shall 
be happy if Shri Namboodiripad wbo has 
the higbest credibility in Cbina, who was 
behind the spli t of tbe Communist move-
ment during 1964 in India and now wben 
be bas gone to meet tbe Chinese leader, I 
hope be will bring some positivo messages. 
We sball be bappy to have friendship with 
China. But it is a known fact. (Interruptions) 
Please listen to me. So far as Chinese are 
concerned. all the nuclear weaponry that 
bas passed from tbe United States of 
America to China is now being passed on 
to Pakistan. This is my assessment. You 
should know one thing that so far as tbo 
designing information of tho nuclear 
weaponry is concerned, I would say tbat 

, that is passed on from Cbina to Pakistan. 
So, tbis is the position. I fully agree that 
if one can be divided into two forces. ODe 
is the colonial imperialists and the other is 
the Socialists, those who stand for genuine 
peace, tbose wbo stand for economic free-
dom. those wbo stand for tbe stroglo 
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apiDst imperialism and colonialism. If tbe 
world could be divided, it would be tho 
bappiest moment in tbe bistory of tbe 
world. But it is not possible today. You 
know tbat wben a snake bas been embraced 
by a baby. neither we can kill tbe snake nor 
will we be able to kill tbo baby. Weare 
incapable of killing the snake. This is 
tbe position bere and we should not en-
courage that. 

Sir. I would like to know one tbinl. 
Let us positively tbink about it. We should 
not forget the reality of tbe situation. I 
know tbat tbe Indian image in tbe inter-
national field is tbe bigbest because of our 
principled foreign policy because of our 
commitment to peace, because of our 
commitment to anti-colonialism, because of 
our commitment for national liberation. 
Our image is very bigh in tbe international 
field. Our leaders starting from Pandit 
lawabarlal Nebru to Sbri Rajiv Gandhi bave 
played a very significant role to remove 
tensions in the world. 

So far as Soutb Africa is concerned, the 
role of India to isolate Soutb Africa is weU-
known to tbe world. All are aware 
bow it bas enhanced tbe image 
of India and tbe image of the Prime 
Minister and you know bow it bas been 
counter-.:ted by tbe President of the United 
States of America. There was a report 
tbat the President of the United States of 
America was tbrcatenina the womeD of tbat 
country tbat if they boycott South Africa, 
they will have to bury all the jewellary and 
tbis was retorted by tbe Women's Oraani-
IIltion. This is tbe situation. You know. 
there arc forces, unfortunatelY certain 
lOCialist wuntries are associated with them. 
Thero are forces who are against India. 
Wby tbey arc against India '1 . What is the 
reason? The United States of America is 
also a democracy and ours is also a demo-
cracy. You know, during tbe Indo-Chinese 
CODfiict-1 do not say you arc toaetber 
because it may annoy you, so I say it is 
duriol tbe Indo-Chinese conftct the United 
States of America also helped us. SD, 
certain now cbanleJ seem to be emeraiDI. 
The Soviet Union also kept neutral. Tbe 
entire internatiooal world is apiDst China. 
You know. the Prime Minister is interested 
lor 10 boaourabJo MUla., with CbJDalDd 

bad takeo us into confidence about it, ,oa 
wore tbere and I Wu tbere. But the 
problem is. you know. wbat is tbe packaae 
deal., Could you define it? I checked 
up. The pack_Ie deal is as nebulous as ••• 

SHRI SAIFUDDIN CHOWDHARY: 
We do not koow. 

SHRI BRAJAMOHAN MOHANTY: 
You do not know because if you try. you 
will find tbat it is more nebulous. 
(Interruptions) I know tbat, I bave cbecked 
it up. You must also cbeck it up. Did 
Cbina define tbis package deal? Did tbey 
define it, durins all these n~lotiatioDs '1 No. 
Now, tbey are not for packago deal. 
Tbey are after tbe drop of blood, 
not for package deal. Tbis is lbe 
position, and we are for friendsbip 
witb Cbina. Even tbe Prime Minister is 
tbinkinl to go back to tbe Fifties for tbo 
relationa of cHindi-Cbini bbai bbai' • But 
tbe fact remains that. China must be 
very reasonable. But Cbina was soon to 
play tbe imperialist role and Cbina was soon 
to play tbe game of imperialism, tbe game 
of tbe USA in this relion. But before us 
what is tbe problem '1 Two or tbree days 
berore we saw mobilisation of forces io 
between China and India in tbe Arunachal 
sector. And, you know, it is no' tbat 
Pakistan tbat is loinl nucloar. it is tbe entire 
resion that is loinl nuclear. You know. 
Israel is equipped witb the nuclear weap-
oory. Pakistan can produce one nuclear 
warbead annually. They have accepted 
tbeir capability, and so far as Cbina is 
concerned tbey bave 300, so far as Franco 
is concerned, they have 500,80 far as super 
pawen arc concerned. tbey have 2700 eacb 
of tbe nuclear warheads. Tbis is the posi-
tiOD. Wbat is tbe alternative for us? Tell 
us. It is not that Government aloDe bas 
to decide. It i. tbe nation tbat baa to 
decide. Wbat alternative we bave to 
accept 7 If this reaion is nuclear. wbat will 
be our POIition 7 All this is because those 
wbo havo spoken before me are very much 
concerned about it. Tbis il tbo position 
that we bave to see and aive aD answer to 
it. No doubt, tbe Government of India 
bas declared tbat we bave to react if 
Pakistan I0OI Duclear. No doubt Pakistan 
bu IODI Duol.,. bat It il alIo palaful to 
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review our own optioo. Tbat m.t be tak_ 
into consideratioo. 

Another .. poet is tbat 10 far al Pakistan 
is concerned, about its bebaviour in tbe 
Non-Aligoed Movement, once Mr. Natwar 
Sinlb said bere that it is very difficult, all tbe 
same, tbat a sinlle country il to be eliminat-
ed from the Non-Ablned Movement. You 
know, now tbey arc convassinl to be there 
in the Commonwealtb. So far as Pakistan 
is concerned, as a matter of fact, io no area 
tbey have accepted tbeir own commitmonts. 
This is tbe position. Another aspect is tbat 
so far as Pakistan is concerned, it is not 
only rec~iving tbe support from tbe United 
States of America, it bas nuclearised itself, 
but tbe most significant aspect of tbe pro-
blem is lbat Pakistan is beinl treated as a 
front-line State in tbis rcaion to play the 
game of internatiooal diplomacy or USA 
diplomacy. That is tho danser you sbould 
know. So far as Cbina is concerned, on 
minimum tbiolS, nelotiation bas been 
started and DO doubt, anti-Indian propa-
ganda bas been stopped. But in tbis relion. 
tbeir policies are so directcd that 10 apinst 
India. This is the pOlition. We are 
struggling apinst tbese tbinls. In the 
movement of world peace, in tbe struule 
for establishing new economie order, we 
find that Cbina and Europe are standinl in 
tbo way. These are thy aspects, I would 
request the bon. Members to conaider very 
seriously. 

So far as external affaiR are concerned, 
they can be diversed from our security 
problem; tbey can be diversed from our 
economic problem. Therefore, our external 
policies sbould take ioto consideration, 
tbe security aspect, tbe ecoDomic as~t and 
aU tbese matters. 

I would like to koow from the hOD. 
Minister one tbinl. So far as Harare 
NAM meetin. is concerned, bow is it 
that a representative of tbo Occupied 
Kashmir attended it 'I That is wby, I say, 
you see bow tbings are manipulated by 
Pakistan and imperialist forcel. 1 wouJd 
appeal to tbe Government, to all the 
Members of tbis House and tbe nation as a 
wbole tbat we must staod uoitedly to tbe 
commitmcnt of peace aDd our atruale 
aaaioat coloniali_. ImperiaUam aDd alliDI' 
eGODoaIi; qUldoo. 

SHill D.P. JADBJA (Jamnapr): Mr. 
-Chairman. J rise to support tbe Demands 
for Grants for tbe Ministry of Exteroal 
Affairs. For tbe past two hours, I bave 
been listening to tbe debate concornin. 
tbe relationsbip of India with its neilhbour. 
I will try to draw tbe attention of tbo 
Members to tbe otber area because I am 
loing to concentrate mainly on our 
relations with distant Latin America. 
Sir, it is this region wbere India bas to 
concentrale mucb more tban wbat it is 
doing. No doubt. India's relations with 
countries of Latin America and tbe Cari-
bbean, as tbe Annual Report for tbe 
Ministry says, ··continued to grow" and 
"laid tbe basis for furtber development 
of ties". This is satisfactory to an extent. 
Tbe State visits of tbe President of 
Nicaragua, Daniel Ortega and the President 
of Peru, Alan Garcla-the two younl 
leaders from Latin America-durinl tbe 
past ycar bas contributed a great deal to 
bilateral relations between India and these 
two countries. Our Prime Minister's 
visit to Mexico in connection witb the Six-
Nation Summit on Disarmament occasioned 
a meeling witb Mexico'. President 
Miguel dela Madrid to discuss 
and give content to bilateral economic 
cooperation between India aod Mexico. 
AU tbese are positive evidences over our 
growing relations with Latin America. 

Mr. Chairman, notwjtbstandina these 
encouragin& trends, it is my considered 
feeling tbat our ministry has to invest 
more of ita energy in forging close relatioDs 
witb tbc countries of Latin America. As 
we all are aware, tbe decade of 1980 
beralded a turning point in tbe Latin 
American developments. Politically it has 
meant return of democracy to moat of tbe 
reaion. It is an expression of the faith and 
~mmitment of tbe people of Latin Amcrica 
to democratic values, Dorms and practices. 
Consequently, almost ninety per cent of 
the people of Latin America are enjo,Ying a 
lovcmmcnt of tbeir cboice. While it is a 
bearteninl trend currently wilnessed in tb. 
Itlion. it is also an opportunity for India 
wbicb firmly believes in strenltbioa demo-
eratic instilutions and values. It is for 
tbese reasons more and more of Latin 
American countries are keenly interested in 
forsina ro .. doDS with India and _In by 
oar ~ WIl,re_ we 10 ill lMiI 
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America, tbe people and leaders of tbe 
region show aD insatiable appetite for 
knowing more about our country-our 
economy, our achievements, our parlia-
mentary practices, our views On global 
affairs and so 00. 

May I know from tbe hone Minister as 
to what are we doing to meet this increasing 
demand and whether we can afford to 
janore them. 

The existing channels of diplomatic 
communications and the already established 
mechanisms of specific trea ties and agree-
monts are bardly adequate. I say hardl, 
adequate 1;)ecause in most instances sucb 
aarcements are not at all operative. 
While every effort must be made to 
activate tbese agreements-especially the 
cultural and educational exchanges as well 
as tbe scientific and technological protocols 
that we have signed witb some of tbe 
countries of Latin America, now we will 
havo to initiate or promote new protocols 
and aareements with the other Latin 
American countries. I can say this witb 
confidence, for I am saying tbis on tbe 
basis of my inter-action with tbe leaders 
and parliamentarians of at least a few 
countries of Latin America tbat tbey desire 
setting up a macbanism for informal 
bilateral political consultation sucb as the 
ones that they have witb a host of other 
countries. A continental-sized country 
like Brazil, for instance, is keenly interested 
in settinl up an arrangement such as this. 
After all, tbere are a number of parallels 
between India and Brazil into which I do 
not like to go at this juncture. 

There is no gainsaying that the fledgling 
democratic regimes and their leaders, uolike 
tbeir predecessor regimes, are genuinely 
c:ommitled to reordering their Ilobal, 
reaional and domestic prioritios. Confron-
ted as they are with a variety of problems 
both economic and political. these problems 
have been sbarply and acutely relieved 
til two major fronts-one, the external 
debt and the other. tbe soaring domestic 
inflation. The political future and pro-
cesses in tbcse countries larlly depend OD 
how tbese critical issues are loiDI to be 
tackled in tbe comi.oa ,ean. The coacem 
aDd ener •• of tboeo r'lim .. are 111GNIIiDII' 
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seen and spent in forainl a new economic 
order both witbin tbeir countries and 
internationally tbat will pave the way for 
more meaningful Soutb·South Coopera-
tion. 

In this time of crisis, it is necessary and 
imperative tbat we reciprocated and offer 
our support and assistance to these 
countries. In tbeir effort to meet the debt 
crisis these countries are seek iDS increasing 
economic cooperation mainly with develop-
ina countries, including importantly India. 
Economic cooperation is not simply trade 
exchanges. It includes sigDificantly in the 
prescnt day, technology transfer and 
exchange, and dissemination of technical 
knOW-how. The Ministry operates wbat is 
known as Indian Technical and Economic 
Cooperation Programme providing bilateral 
assistance to developing countries. Let us 
consider extendina technical assistance 
under tbe INTEC programme to deserving 
small medium-sized countries of tbe Latin 
American and the Caribbean regions. 
Tbis is not the occasion where I should 
eJaborate this any further. I have already 
handed to our Honourable Minister of 
Commerce a report containing specific 
projects aod programmes wbich deserve 
lome attention. However, the Ministry of 
External Affairs should seriously consider 
ways and means to assess tbe scientific and 
technological need of these countries and 
on a continuous basis monitor tbem to 
appropriate Indian agencies so that follow-
up action can be conceived and implemen-
ted. 

The ITDC as well as tbe Indian 
Council of Cuitural Relatiool should in 
tbeir publicity activities highlight the 
significant strides that India has achieved 
in specific modern scientific atJd technolo-
gical fields. Tbis. to some extent, will 
meet tbe concerns of many Latin American 
countries. At the same time. educatioDal 
exchanges, essentially in respect of teacbers, 
specialists aad experts in specific 
fields should be furtber encouraled. Efforts 
must be made under the auspices of the 
leeR to study and assess academic and 
research prOirammes relatiDg to Indian 
Itudies in &everal of tho Latin American 
Uni,ersities .nd research centrel. Edu-
cational exch ...... are vet, necessarr to 
create a climato faroarabll, to dolo 
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cooperation. Equally, our efForts to 
promote Latin American studies sbould 
be enhanced. I would like to be enligh-
t:ned on wbat we have done to promote 
Latin American studies in our Universities 
and Research " Institutions. Almost some 
15-16 years ago. tbe Ministry had announ-
ced that they are going to let up a Centre 
for Latin American studies. Sir, I do not 
know of any programme of Latin Ameri-
can studies except the modest one estab-
lished by the lawaharlal Nebru University. 
I do not know why we should not provide 
additional faci) ities and support to tbis 
solitary on-going programme and at tbe 
tame time encourage more such institutions 
elsewhere in tbe country. 

Recently. I was in Panama and it was 
tbere tbat I learnt from a few Spanish-
speaking people of 8n excellent magazine 
called 'La India' being brought out in 
Spanish by our Embassy in Paoama. I take 
this opportunity to coogratulate all tbose 
concerned and sucb all-round informative 
literature sbould be more circulated in 
Latin America. 

Sir, in tbe Annual Report that we bave 
been given, on Policy Planninl and R,.::searcb, 
tbere is mention of a modest budlet to 
assist Seminar and Conferences on interna-
tional affairs. But, unfortunately, tbere is 
mention of a single instance of Laiin 
America being considered. I hope this 
would be taken up more seriously in future 
to assist sut:b programmes on Latin 
America. 

In tbe Chapter on Cultural Rolations-I 
refer to page 92-a mention bas been made 
of setting up a centre for Africa Soutb and 
Soutb-East Asian Cultural studies. May I 
know: wby not Latin America? Wby are 
we tryina to give a feelinl to that part of 
tbe world tbat Latin-America would follow 
after the otber regions of tbe world '1 

Sir. another important factor regardinl 
tbat part of tbe countries is tbat tbe Latin 
American Parliament wbero India was an 
invitee as an observer in the early 10s, 
seems to have lost toucb after tbat. It was 
only during 1973 and 74, an observer was 
sent from bere. Now, that the democratic 
process is in full swing in Latin American 
countries, we should make all efforts to 
revive our contacts with the Latin American 
Parliament. 

Witb tbis, I would like to, 
once again, congratulate the Government 
for setting up a Consultative Committee for 
Non-Resident Indians. Also, I would like 
to know as to how tbe NRb from Latin 
American countries are being enGOuraled 
and involved in the activities of this 
council. 

While concluding, I would only like to 
remind the Government tbat tbese friendly 
Latin American countries while extendinl 
their band of friendsbip. who are givinl 
their support to all our programmes, wbo 
are also encouraging us to participate in a 
lot of programmes there. if we do not take 
the opportunity now, probably tomorrow, It 
may be too late. 

Thank you. 

SHRt SYBD SHAHABUDDIN 
(Kishanganj): Mr. Chairman, Sir. as I 
went tbrough tbe AnDual Report of tbo 
Ministry of External Affairs for 1986 -87. I 
had a feeling that our diplomacy during the 
last year represented a Jot of notion but 
very little movement. I tried to understand 
tbe mind behind tbis diplomacy and I feJt 
tbat, in the dimension of time, it take a 
10DI-term view rather than a sbort term and 
immediate view. and in the dimension of 
space. its eyea seem to be focussed on a 
distant horizon neglecting our immediate 
neigbbourhood. We havo to come down 
from the sky, and instead of taking a bird's 
eye.view. I plead. we take a worm's eye-

An important event tbat is to take place view. Let us understand that diplomacy 
in tbat part of the world is tbe ISOth canDot be measured in terms of tbe number 
Anniversary of Indians letting foot 00 Latin of countries with wbich we exchange VIP 
American soil which is goiDg to be celebrated visits, that diplomacy is not just cbampa .. 
next 'year. in May. in a big way In Guyana. and roses or receptions and candle-liabt 
Surinam. Trinidad and other Latin dinners. It is bard. sustained and inteJJigent 
American and Caribbean couDtries. I do pursuit of national interest. ]t takes place 
bope tbat we will luilt and eneouraae tbe~ more often io a smoke-fined room until tbe 
j .. a bl, tnaaaer,. - ... hoUR or tbo JDowlo" Tbat eff~r' 
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seems to be lackin.. We seem to take a 
superficial view, and it is time to fe-state 
some of tbe basic fUDdamentals. 

It does not need to be said tbat national 
interests are supreme. But national interests 
must be defined in a certain scale of 
priorities. We know tbat we are not a 
territorially-buDgry power. We are even 
exceptional in tbe seose tbat we have abjured 
violence in trying to recover what rigbtfully 
belongs to us. We do not aspire to conquest 
or, as Prof. Ranga has said, even to a great 
power status. We do not believe in 
aggrandisement or in armtwisting or in 
influence-pedalling, nor do we aspire to tbe 
leadersbip of tbis bloc or that. But every-
body wi 11 agree tbat our independence and 
sovereignty are supreme and tbeir protection 
and defence is of pilramount importance. 
Everybody will agree that we must live in 
peace with our neighbours. and wherever 
tbere are conflicts of interest, we should 
make every possible effort to barmonise, to 
reconcile our differences and to reduce the 
area of conflict Everybody will agree tbat 
we must make a sincere effort all tbe time 
to resolve outstanding bilateral questions, 
tbat we must, looking forward, try to convert 
this area, Soutb Asia, of wbicb we are a 
part, into an area of peace, friendsbip and 
cooperation. I tbink we ha ,e a legitimate 
right to say that we want the Indian Ocean 
to be a Zone of Peace and not of rivalry. 
A lso, since we art' also a part of the world, 
we also wisb '0 make a modest contribution 
to tbe evolution of a just international order 
in its political anet economic dimensions. We 
want a world witbout war and witbout want, 
without dependence and witbout fear. We 
are, tberefore, for de-colonisation, for peace, 
for disarmament and development and for 
human rigbts. But we also want acces. to 
development resources and technology on 
equal. equitable and reasonable terms in 
order tbat we can achieve tbe final objective 
of nationbood, a life witb dignity for our 
people, and not only for our people but for 
the people of tbe tbird world 8S a wbole. 

But, Sir, when. witb tbis criterion we 
judge tbe performaDce of one year, wbat 
exactly have we to offer? If tbe defence 
budget can be laken to be a simple index-
It is DOt enougb or absolute-tbe mere rise 
in tbo ~fePOO bod,et bDpli. ... J." 

failure of diplemacy. We know tbe social 
cost of defence. And yet, defence and 
defence preparedness, as I said the otber 
day, is supreme. But wbon we analyse our 
trade we find tbat the terms are negative, 
they are deterioratins. Our share in world 
trade is loinl down. Our Balanco of 
Payment is iocreasitllly adverse. The terml 
of economic aid tbat are available to us are 
gettinl stiffer. And the terms on wbich 
tecbnology is available for our development 
is allo becominl more and more 
constrained. 

In our security environment, we find 
once again both Pakistan and Cbina looming 
large on our horizon. We cannot wisb 
tbem away and yet I feel that we bave to 
tate a somewhat detacbed and emotional 
approach. Sometimes. J feel tbat our 
relations witb our immediate neigbbours are 
seen througb tbe baze of bistory. Some-
times througb the emotional veiw of, shall I 
call it etbnic memories. If we are to achieve 
our priorities, tben in that case, well while 
I applaud all tbat the Government bas done 
on tbe question of Apartheid it caD not tate 
precedence over a meaningful term to our 
relation witb Cbina or Pakistan. It cannot 
tate precedence over the situation in Sri 
Lanka. We cannot afford to ilnore tbe 
occupation of Afgbanistan by a forei,n power. 
We cannot possibly line witb equanimity witb 
tbe continuing war in our neighbourhood 
between Iran and Iraq. Even tbe ebb and 
flow of detente cannot take precedence over 
tbe ebb and flow of tbe terms of transfer of 
tecbnology or of development resources to 
developiDg countries. De-escalation of 
nuclear confrontation on the European soil 
cannot take precedence over tbe problem 
poled to us by the escalation of nuclear 
rivalry in the Indian Ocean. Border 
negotiations witb a neigbbour cannot take 
precedence over restoring tbe disturbed 
border situation in a distant part of the 
world, however laudable that objective 
may be. 

Tbe funny tbiOl is that we barp on non-
alilnment as if non-alignment was itself a 
policy. Non-alignmont i. really a principle. 
it i. not a policy. I sball not go iDto itl 
definition whetber it is static equi·distanco 
or a d,umic equillibrium between super 
powen. Suppotio. auper powers came .'''0' ""., Ib". bap,. to Q\JJ 09q. 
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allinment. So Doo-a1ipmeot mUlt be 
~efined in terms of independence of 
judlmeot. tbe capacity to be wbat we are, 
to do what we feel like wbat we consider as 
Aupreme io national inter_to This oon-
aligoment will remaio permaneot as a matter 
of principle. . Tbe Prime Minilter inberited 
tbe Crown of the Non-allaued movement. 
In course of time it bal passed on to 
anotber nation. But. it seems to me that 
b. liked it and I grant that be should. But, 
IOmehow, I feel sometimes in the moment, 
of eupboria he tended to show the iofatua-
tioo of a green-born when be disc;overs bis 
fint love. Or perhaps. somebody tbink' 
tbat he iovenled Non-alilnmeot. In any 
cale whatever i I was Non-alianmeot. limply 
harping 00 it as Mantra i. no answer. We 
bave to bave a definite policy toward. 
specific problems, toward. States wbicb are 
of significance in our relatlonl. toward. 
regions wbicb are wortby of note. towards 
lpecific world problems and towards. if I 
may say 80, our customen and our lupplien. 
We must have a clear conception about 
wbat we wisb to do in a specific lituation as 
It confronts os. Sir. wben I come to tbe 
specific situation in South Alia. I wisb to 
felicitate tbe Government OG tbe Itep 
forward tbat SAARC hu taken, with tbe 
second SAARC Summit beld in India as 
well as tbe establishment of a permanent 
Secretariat. But, South Alia bas to be 
looked upon in a mucb laraer sense.. Soutb 
Asia is a geolraphfc. a stratealc and an 
economic unity. Our foreiln policy must 
not deviate from that basic perception. We 
have the capacity as a nation, we are blessed 
by God that we are at tbe beart of this 
region and we bave tbe means in terms of 
ethnicity. language and religion to build 
bridges with every sinale neighbour of ours 
in this region. How mucb are we doinl to 
achieve tban to build these bridaa ? 

We bad a communicadon 18P with 
Pakistan to which the HOD. Minister 01 
State testified tbe other day ~d we almost 
came to blows a rew months 880. We are 
at the Ihresbhold of a nuclear arms race. 
I wish to plead witb you Mr. Chairman. let 
'08 stop it with all meaDS at our command. 
It is per 8~ an evil. It Is notbina but 
madness to have an arms race and worse to 
look for an arms race 10 ouclear terma io 
our lub-continent. We mUit do eveeythln. 
J'9Pibl, la or"'" tq atop the ~ fro..- '*Df 

let rollinl whicb in tbe form of a Greet 
tra,edy may leads UI to a nuclear confronta-
tion on tbis .oil. 

What progress bave we made on tbe 
proposed treaty of friendsbip and coopera-
tion with Pakistan? Wby have we not 
achieved any meaningful progress on trade? 
Let tbat be explained to tbe nation. We 
must not allow any inhibition to come in 
the way of direct negotiations even-I am 
using a very basic suggestion. once again 
on the questioo of joint defence of tbe 8ub-
continent and cooperation in the field of 
nuclear eDrrgy. Let the guns whicb are 
turned 8gainst each other be turned out 
ward to the defence of the sub-continent al 
a whole and not be used for fratricide. 

I apin wish to congratulate the Hon. 
Minister for finalising the delimitation of 
th'J marit;me boundary between India and 
Burma. That is sometbinl which was 
.tarted. if I may say so humbly, at the time 
when I was io charge of that area. I am 
bappy that it had come to a fruitful con-
clusion. And yet the people of Indian 
orll1n in Burma go- OD 8ufferinl 
discrimination. 

MR. CHAIRMAN: Please conclude. 

SHRt SYED SHAHABUDDIN: JUlt 
two·three minutes Sir. 

In Sri Lanka we are facing III terrible 
lituation. It has gone beyond the situation 
of violation or a persistent violation of 
human rigbts. as tbe pbrase goes. It bas 
reached to tbe dimension of ethnic genocide. 
It has gone to the situation practically of a 
civil war. If every street or Colombo 
becomes a battle gfound, where shan we 
be"l With a neigbbour completely chaotic 
and unstable we have get to think in terms 
of what are we going to do ab~ut that. 

In Bangladesh, wbile we had the 
unresolved question of Ganaa water, now 
we bave the f Cbakma problem also. In 
Nepal, I understand tbat they have unilate-
rally cut away tbe privileges of the lodian 
nationals tbere. I would like to know more 
about it. Tbere are increasing sioas of 
Chinese presence there. 

With China. I need not diahe about 
~Ir iptruaioll ia A.r\InJcbal Prad~ 
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lShri Syed Shababuddinl 
althoulb I don't want that to become the 
fioal stumbling block. I would still believe 
that every effort must be made to fiod a 
settlement and to come to on settlement. 
Let us have a dialogue and let us at least 
make them agree that while we have a dia-
logue. tbey shall not move forward. They 
shall maintain the status quo. 

In Afghanistan, we still have the 
problem. Finany, it is a question of 
priorities. 

MR. CHAIRMAN: Please cooclude. 

SHRI SYBD SHAHABUDDIN: Yes 
Sir. 

10 the Middle-east, we have always been 
harping just as on Indian Ocean, about an 
Internadonal conference. We see It oowhere 
on the horizoo. We have the horrible 
example of the use of chemical weapons in 
vlolatioo of a11 international obligatioos by 
one oation against another in our neighbour-
hood and we remain silent about it. 

In the economic field, wbere is the much 
wanted Dew international economic order? 
SDRts have not been replenished. The 
multi-nationals are coming in with greater 
Impunity. The transfer of technology bas 
become more worrisome. 

The south-south cooperation has remal-
Ded a pious phrase despite all the resolutions 
of the last non-aligned summit. We have 
liven Rs. 9 crores for 60 countries. I Just 
worked it out. It comes to Ra. 15 lakhs 
per state. Tbat is the measure of soutb-
soutb cooperation, as far as we are concer-
ned. 

Finally I wisb to point out the institu-
tioDal gap. The foreign office today stands 
emasculated and demoralised with the publio 
execution of a foreign secretary before tho 
eyes of tbe television. We have a peculiar 
situation there. We had four Ministers, 
five Minister of State and four Foreiln 
Secretaries in the course of a little over IWO 
yean. How cao you run the forelld office 
in this manner as an institution? Therefore, 
I would say please restore the continoity of 
our diplomacy. Please do Dot meddle with 
ie. PQt. poUey <looe DOt vat)' from 

Government to Go.ernment. It should not 
vary because it represents permanent 
interests. Foreign policy must represent a 
national consensus and for tbe execution 
of that policy we have no otber instrument 
except the foreign office. Treat tbe foreiln 
office with respect. Treat foreiln office with 
a little consideration. BvaJuato your 
priorities. Assess our immediate needs and 
resources. Apply our limited resources 
carefully. Identify national interests and 
pursue tbe national interests relentlessly 
without fear or "avour wbether it hurts tbe 
great poweD or anybody else. 

SHRI T. BASHBBR (ChirayinkU): 
Sir, I riae 10 support tbe Demands for 
Grantl of tbe Ministry of Bxteroal Affairs. 
Tbil livel me an opportunity to expresl my 
viewl on our policy regard in. International 
rolations aDd otber concerned matteR. 

Sir, oor forello policy has .tood tbe 
test of time. We had been very conslsteDt 
In our foreigD policy. On all the world 
Iisues our opinion is very clear and the 
world community appreclatel our stand. 
Actually tbe main tbrult of India's forellll 
policy bas been always a atrong sen. of 
identity with nOD-alianed movement; stub-
born opposition to the nuclear arms race; 
stubborn opposition to tbe move to militarise 
outer space aod our solidarity to the people 
wbo 6ght against colonialism. imperialism and 
racialism. 

Tbe wisdom of Panditji is ao inspiring 
source not only for India but allo for all 
countries especially tbe developing 
countries and tbe countries which 
are fighting for tbeir identity and 
freedom. It was Panditjl who raised his 
voice against the nuclear armaments more 
tban 20 years ago. He appealed for stopping 
of nuclear tes~s pending sinlninl of test ban 
treaty and now we are living under tho 
serious threat of a Duclear holocaust. I know 
my time is very limited. So I do not want 
to go into those details because tbe aeneral 
issues and our approach towards those 
issues has already been .tated by my cone-
agues and particularly by Sbri Blpin Pal 
Das. 

17.00110. 
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of the hon9 blo Minister to some of tho points 
which I consider importaDt in tho given 
situation. One is, a8 many friends have 
sajd here, about our relations with our 
neiabbourinl countries especially witb 
Pakistan and, China. Despite all our sincere 
oiforts to normalise our relations witb these 
countries, the situation is soinl bad. Every· 
body said so in their speeches while particl-
patins in tbe discussions. 

Sir, about our relations with Pakistan, 
India's initiative to diffuse the tension 
demonstrated our desire ror good reJation-
sbip with Pakistan. But the reports appear-
ing in the Press and the reports we receive 
from otber sources are causing a great 
concern to us. There bad been meetings of 
Heads of States of both these countries. 
There are also expression of views ot Secre-
taries level. But I would like to say the 
thinss are going baJ. 

Sir, in the annual report it is said : 

"Durinl January 1 987, tension on 
the India-Pakistan border aggravated on 
account of Pakistani forces having moved 
to provocative and threatening 
positions." 

After that also, tensions in Indo-Pak border 
are reported in the newspapers many a time. 
So, I would Jike to know wb.t is the present 
position 'I Wbat stepa the Gov"roment bave 
takOD in Ibi, reaard 'I 

I would like to nfer to two or three 
tbiQIS in 'his context which come in tbe way 
of normalisation of our relations with 
PakistaD. One ia Pakistan's gottiDa • 
massive build-up of lophisticated weapons 
including AWACS. Sir, Pakistan's nuclear 
prOlramme affects our securit, environment. 
In his receDt interview with tbo 'Tim.' 
maaazine, President Zia-ol·Buq of Pakistan 
acknowledpd tbat Pakistan bas tbe capa-
bility to devolop nuclear ""pODl. Barlier 
to tbat, Dr. A.Q. Khan, the leadinl nuclear 
lCientist of Pakistan, bad admitted in an 
interview reported by 'Observer' J London, 
what CIA has been .. ,iDg about Pakistan'. 
possessinl a bomb fl GOrrecl. Pakistan's 
acquisition of nuclear weapoDS is a develop-
ment wbich we caDDot afford to ipon. So. 
I "oold like to know 'rom tbt hoo'blt 
MiDilttr "bat II tbt naoiloa of tho 00"'0, 

mente Also. I would like to know whether 
the Government propose to reconsider our 
policy re~rding the use of nuclear weapoDS. 

Sir, w" are also concerned about tbo 
role of USA in Pakistan's military build-up. 
I would like to draw, in tbis context, the 
attention of the House to the Pakistan 
Prime Minister's visit to Washington in July 
last year and the United States' 4.02 billion 
dollars package for Pakistan. Incidentally. 
I remember a statement made by Sbri 
Junejo, tbe inelegant statement on India 
planning to attack Pakistan during Indiraji's 
time. So, Sir. I would like to know from 
the Hon. Minister wbether tbe Government 
bave taken tbese issues with Pakistan, if so 
with wbat results? 

Next is our relation witb China. Our 
relations with China are also running into 
difficulties day-by-day, especially in tho 
context of new posture that China bas 
adopted. Now, you know everything and 
due to lack of time I cannot explain. You 
also know about China's new tactics. My 
colleague here said about the nexus between 
China and Pakistan, Islamabad and Beijinl. 
I also feel that tbere is a pos-up between 
China, Pakistan and AmoriGa. 

Sir, tbe main hurdle between India and 
Cbina is about this question of Chines. 
intrusion. MaDY colleagues bave asked 
about this, I am not 80inl into details now. 
Tben my colleague said about China'. 
objc~tion to the conferment of Statebood to 
Arunacbal Pradesb. Such instanccs are 
taking place. We had discussed many times 
these problems. In the lut Session, I 
remember, the Minister said tbat and we 
protested aU tbis. But, despite all protests 
they 10 with their plans; tbat is wbat Is 
happenins, Sir. 

Now. Sir. 1 sa)" China and Pakistan 
opened 4620 m b~gb Kunjerab Pasa in 
Pakistan occupied Kashmir to third country 
Dationals. Sir. the pass was earlier opened 
for tbos. two countries only. ThOD we 
protested, but they forgot. Now, the, 
opened this pass for aU. That is bappeoiD& 
Sir. 

Sir, ben Is a report. The report lay. 
tbat the survey team. from China and 
Pakistan are DOW demarcatinl tb4 bounda-
dol I0IOII till Yo YoIIID Uoo ill tilt 
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eastern sector recognisin, sovereignty over 
occupied Kasbmir in this region. It ia 
reported tbat tbey are carrying tbeir surveys. 
I am not going into tbe details. Mr. 
Saifuddin bas said about Pakistan and tben 
U.S.A. Mr. Saifuddin must understand tbere 
is an addition also to tbat and tbat addition 
is China. Tbere is a U.S.-China-Pak ganl-
up. 

I would like to suggest the Hon. 
Minister about our policy with neighbours. 
Sir, considering our past experience tbe 
Government should do a detailed review 
about aUf neighbourhood diplomacy aod 
should come forward witb some new ideas. 

Sir. anotber issue is tbat of increasing 
military rivalry in tbe Indian ocean. Sir. 
instead of impJementing the U.N. Declara-
tion, interested powers bave gone abead in 
increasing their military presence in tbe 
area. 

We have beeD talking about tbe meetinl 
of tbe littoral States. I would like to know 
from the hone Minister as to wbat steps are 
being taken by India in tbis direction ? Wbat 
new initiative is going to be taken by tbe 
bon. Minister in this direction to convene a 
meeting of tbe littoral States ? 

As my hon. friends have stated. terrible 
leDocide is taking place in Sri Lanka. Because 
of the Jimited time at my di'sposal. I cannot 
elaborate OD this. But I really do not know 
as to what our bon. Minister thinks about 
this problem. Something must be done 
now. 

17.11 hrs. 

{MR. DEPUTY SPEAKER In the Chair} 

[Tran,/alton] 

SHRI NARBSH CHANDRA 
CHATURVEDI (Kanpur) Mr Deputy 
Speaker • Sir, I rise to support tbe Demanda 
for Grants of tbe Ministry of Bxternal 
Affairs and convey my congratuJations to 
tbe bon. Minister, Pandit Narayan Datt 
Tiwari for followinl the same policy whicb 
was (ollowed by Pandft '."ahal' Lal 
Nebru from tho vert beaiDDIDI of our 

Iodepeodeoco aod was fouDded by Mahatma 
Gandbi oven WbOD lodia bad Dot becomo 
independent. 

Love. peace, mutual loodwill and 
amity has been our policy and this 
farsightedness bas been continuin, sinco 
pre-independence era till datt i e. after 40 
years of independence. Some colleaguea 
say tbat tbere is no stability and farsigb-
tend nels in the policy of tbe Government. 
But I think tbis is wrong. Tbe policy of 
tbe Government bas remained uncbanged. 
I would like to say tbat though some 
persona bave taken uodue advantage of 
the liberal policy of the Government but 
India has performed its duty correctly and 
bas never sbown 8DY laxity. I would also 
deal tbis subject in blltf. 

The name of Cbina bas been men-
tioned. I would Dot like to repeat tbe old 
tbings. But I would like to draw tbe 
attenlion towards tbe reeeut bappenings in 
Arunachal Pradesb. A d:squtetinll situation 
has arisen in tbe matter of relation with 
China. I would request tbe Government 
to consider o~er it seriously aDd try to 
solve it. 

Tbe very creatIon of Pakistan has beta 
on tbe foundation of batted aDd i1l win. 
Tberofure, we do not expect any good from 
tbe macbinery whioh has been rulina tbat 
country since its crNdon. Wbenever some 
trouble ttl tes place there, tbey try to divert 
tbe attention of their people by raising tbe 
bOI'=1 of IndS.. Therefore, it is unima-
sinable to expect from them adoption of 
friendly policy toward. India. Yet our 
Government bal beeD making efforts agaia 
and again to solve the border prublem with 
Pakistan amicably. This bls not beea 
done on)y at preseDt but during the time 
of the late Sbrimati Indira Gandhi. late 
Sbri Lal Bablldur Shastri and tbe lato 
Pandit Jawabar LaI Nehru also. We sbould 
rostore amity between the t1"O countries, but 
the response from the olber Ii de bas not 
beeD eDcourqin.. I want tbat Govero· 
meot sbould made e1forl. in th;s direction 
ooc:e alBin aad al hal been Batd by m)' 
brother Sbababuddin, what obj~don the 
Governmont of iDdia can have if wile 
counsel Pltvaill on them" 1bere cannot 
be a happier tbiDI for India if P=J~ pre. 
van. fa tJJe world lad Jodi. lad Paklstaa 
JoiDtl, ltd" lor It. 



Now a lubroi ... ioD about So~tb 
Africa. Tbo i~flle of SOlltb Africa is ("I.'IIIQ. 
deep concern to Uti. BV~(l tho A,hr,lm 
of Mahatma Gandhi was burnt thele. 
India bas always raisod it" voiw apinlllt 
racial discri~ioation of ~'act. the .('rld 
o~er. These S,'pel Power" ha'le Dot Il id 
good byt to the politi(c of h,just;ce Iud 
atrocitic3 even tod"y. If there is aDY 
demucratic COllDtry in the wOlld who bas 
c<'D1.JJJlJously Btood agait!~t it, it is Ind;a. 
AtI~. it is .. ti tJ concinoina its crusadt. The 
whol~ world apprec;ates lodia {or tbis 
stftDd of OlJr~. This J\I1Just Huu~ as well 
IlS R\1 peace lc"",iul Citizens the world over 
ha"e a~ways been sendinJl their good wisb~s 
to hhfi .. n GlJvtfl'U1el't linn Its lead~r4Jbip 
(or ;t. Thih w(',k shunld ,,'wavs be kept 
up so tbl' 'jj~ hl~tori'l\l rol:- InJia bal 
pJay"d in kotee"iog r :-111:0 itt tb~ WOJ1.J may 
alwa') 41 b~ wr;Ut"" )&.1 .();~-eu J.I,\~~,. 

There ill Olit lTI'I1e e""'l' to wbi~h I 
"ant to dtAW OO'\"e!I"roenl·~ "~'~l.tion. Tho 
prohlem of f~." ot')rlf'" or II'1ian Ol.gtn 
Jivirg abtoPd has become vel')' complex. 
~d 1 an1ca·1I "'!rA~l'le i& btforo us.. Dnr 
J :"~8.riuns \1V;th thcs countrl(~ wbicb are 
bow bet' er (Iff. 80tb as S1.111nam. Maurhlul, 
t;ji and Guyaoa wbe\e peop:e of Ind;an 
origin ate Hving and bave ac~~pted tb~m 
as their uwn count ric" a(~ somewhat 
511aote even though these people have 
belped tbem io bringing prosperity tbere. 
We shall have to bring changes in our 
approacb \\ith regard to our liaison witb 
tbose couDtrln. In my view, we tfY to 
complete tbe formality of keeping re:ations 
witb these brotb~;1i of Imlian odlio in the 
sime wby 89 we do in tbe case of OUt 
rtlatioD' with otber countries of Burope. 
If we continue witb this approach. it is not 
goin. to str~ngtbeD our relationSi ratber 
it will I f\~"rsely affect our eatabUsbed 
rt~atlon~. In I\)Y view, it cannot be 
acbieved OD poJit\csl front alonc. Our art. 
culture, lieralure will play a vital role in it. 
One of our friends bas rishtly said tbat 
at one time, religion too played a role in It. 
India bal never invaded any country. If 
at aU it invaded tbousand. yoars aao, il was 
in tbe field of religion, .rt. literature and 
culture tbrouab which it Ipread its measaae 
of peace and love. There "as not an iota 
01 injustice or alroeltl iIIvolved ill it. 
Today our view point nmaiDi the same 
but we have reDd,"" oar oalture aac1 art 

weak. Our aprroach bas ."0 weakened. 
If w" co,"ld str"l"hen that VI"W point, we 
would be able to stu~'I1~tben our relatior ~ 
witb tbe cl)ul'trie' wbere ptople of Indian 
ori.iu are H"jn., ~CRllSe tbey would be 
tj"d whb the b"ods of brotherhood. Our 
relatioos witb tbose conntries will be fur-
ther tltroogthened if we m"1 or try to meet 
tbem at an informal Icvel. 

tbere is yet anothe ... poiot ,bat I would 
like to subndt anti I have a penon at 
experience also in tbis rOllcud. The India. 
wbo 10 abroatj are not li~en .ootl tr"t-
ment by the Indian Embas.ies. Tbeir 
attitude is not as C('IOI)P.rative a8 i. in tho 
case of embassies of other countries tow"rd. 
tbeir respective cjtiuns. GO'Yernt1lcot 
should look into it 8S to why ;oditf',=rence 
is shown by tbem? -fbeee. is a gen,'al 
complaint of tbe Indian citiu:ns that an 
indifferent attitude is shown tu tbem by the 
Indian embassies, leave a~ide PPyjog Ilt, .. n-
tion to their cultllral, Jinaa;s'H~ and (Jtb~t 
problems. I have also heard eoanpJ,;ota 
tbat tbe bundles of books s,nt by tho 
Ministry of E:"tternal Affairs to ~he Indian 
embassies are not evoen o Dened. Readinl 
material worth lakbs of rupees RD'"io t'bere 
untouched for ,ears. Why tbis indiifer"nco , 
If ~ucb kind of iDdiffer~DC'e continues e". 
under tbe IItewardship of "lse al1d leamed 
Minist~r like Shri Nar.yftn Dan Tiwari, it 
would be qllit~ ICtrQuge. 

I bave to say OJ!O n~i"l more. Tbe 
Hon. Pr;m~ Minister J Sbri Rajiv Gandhi 
has been tl).OI to 'IoJ'we mutual problema 
with the ne;ghl:'otlring C"ountrirs. By DOW 
tbese problems sbo~Jc1 have be"D solved 
but for the obst8~le .. put hy some Quas len 
in tbis regard. So far ac the question of 
croatiDI trouble WilbiD the count TI is coo-
cerned, tbe Hon. Pejme MiD s'er h;l]1se~f baa 
resolved tbe in-un lovolv~d. Feace has 
been rNtored in a Dumber of borJrr States. 
But caution will hs~c to be takeD agaioll 
tbo interaa! disturbances 8 n~ tbe aC\jvlt'. 
of the terro) \s~s) who ar., out to crc-ale 
CODdilions whicb may 1~Jt4 to Itltlinod 
relatioDI wnh OQuid. Vt01J~. 

I would liko to make a lubmissloD 
about Sri Lanka too. Tbe Government 
of Sri Laaka should be asked to slOp 
atrocities apiDit the Tamil aad Tamil 
oaanmIata too lboaW .,. cautioDM 
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tsbri Naresh Chandra Cbaturvedil 
... iost causing harassment to Sri 
Lankan Government. I want that 
Pakistan too sbould be asked to refrain 
from unwanted activities. Wbatever steps 
Government wants to take in tbis connec-
tiOD should be taken firmly. 

With tbese words, I once again thank 
)'ou and conclude. 

.SHRI P. SELVENDRAN (Peril'a-
kulam) : Hon. Deputy Speaker, Sir, on 
behalf of tbe All Iodia Anoa Dravida 
Manetra Kazhagam let me express my 
views on the demands for grants relatiDI 
to the Ministry of External Affairs. 

A t a ttme when the aggressi lie design 
of imperialist nation.. are at its zenith and 
wben external forces are working against 
the stability, unity and integrity of our 
country, it is my bounden duty to caution 
the Government against tbe challenges, 
J bring to tbe attention of this House that 
it is time we reorient our diplomatic and 
military strategies. 

Foundation of our foreign policy were 
laid by late Prime Minister Jawabarlal 
Nehru. Our foreign policy is aimed at the 
peaceful co-existence of nations and tbere 
caDDot be two opinions on this. 

India's avowed enemy Pakistan amassed 
troops 00 tbe border and escalated tbe 
.... ion. ChiDa went. step furtber and 
eGIIIIDitted intrusion into Arunacbal 
Pradesh. War clouds were bovering. 
BYeryone expected a war to explode at any 
time out of tbis dismal situatioD. However. 
tbe sagacity aod statesmansbip of our bOD. 
Prime Minister Shri RaJlv Gandhi averted 
the war. 

China bal for JODI accepted, iD practice; 
.... , Arunachal Pradesh indisputably 
belollss to lodia. However, to live formal 
RICOIDition of India '. 80yereipty over 
AnlDacbal Pradesh, the Cbioese have been 
aqiDI upon India to concede Aksai Cbin 
io Western sector in favour of them. When 
we aranted statebood to Arunacbal Pradesh. 
the Cbinese, Dot only objected to it, they 
t'IeD warDed us of serious conaequeDQel • . 

PakistaD is in possession of a nuclear 
bomb. After concentratiq troops on tbe 
border and escalating the tension on the 
border, President Zia UI Haq of Pakistan 
visited India to witness a cricket match. 
perhaps to play bis own crickeo diplomacy. 

At tbis juncturet I WOuld )il.e to draw 
the attention of the bon. Mlfll&ler. When 
Sbri Gorbachav "Islted our country, be 
openly advised us to try to mend our 
diff'ert-nccs with Pakiuan by peaceful 
negotiation. During tbe war of Bangla-
desb liberation, when U.S. Seventh Fleet 
moved menacingly towards 'he \\ ar torn 
waters in support of Pakistan the Soviets 
roared that tbey would not wait aDd watcb 
the fun. Tbe present appenl on lodo-Pak 
relation also emanate from the same Soviet 
land. Even a Pakir.tan da ily bad reported 
tbat the appeal of Shri Gorbacbev is in 
sharp contrast to the stand of another 
Soviet leader Sbri Kuruschev when be 
visited India in 1955. Shri Kuruschev 
declared tbat the accession of Kasbmir to 
India was a fin31 aDd once for aU a closed 
affair. We cannot forget how this enraged 
our Pakistani compatriots. New Delbi 
must closely monitor tbe reactions of 
Pakistan to the statements made by Shri 
Gorbachevon Afganisthan and Indo-Pak 
relations. 

Strains in tbe ties of India with 
Pakistan and China are not new. We are 
fully aware of the perspectives and dimen-
sions of our relations with these two 
neibours • 

In the case of Sri Lanka it is a different 
thing. I draw the attention of this Hoose 
to tbe sordid fact that Sri Lanka is no 
more a friendly country. Sri Lanka is 
fastly distancing itself from us. We must 
note it. Sri Lanka fails to understand 
Indian aooclwill and mediatory efForts 
with a view to settle tbe etbnlc problem. 
It fails to understand our moves in the 
rilbt perspective. Instead it emits cnmlty 
against UI. 

Sri Lanka is waainl war against ill 
own mOD. It imposes economic blockage 
against its own citizens and sfarves them 
to death. These lory and genocidal 
incidents farm tbe blood-stained chapters 
of the blstory of tbat island DatioD. 
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When J tbink of tbe Sri .... nkan im-
broglio, I am reminded of tbe Sri Lanka 
of the epic age Tbo Eelam Tamils may be 
compared to Sita in distress. ) am proud 
to cast our Hon. PrUDe Minister Shri 
Rajiv Gandbi in tbe rol~ of Sn Rama, the 
SavIOur. The Etlam Tdmils are in the 
perpetual hope tbat a time may sooner 
come tbat tbey need shed tears DO more; 
DO more tbey would suffer. And that 
India will its protective hands. I am sure 
tbat the Indian Government would not 
betrav tbe confidence of the Tamils. Tamils 
would not be disappointed on tbis count. 
Government must, tberefore, take uraent 
steps in this matter. 

As far as Shri Lankan etbnic conflict 
is concerned, the Indian side laid emphasis 
on there aspects. Firstly, negotitations must 
contir.ue on tbe basis of talks held aD Dec. 
19. Secondly, the Sri Lankan Government 
must immediately Itft tbe economic blockade. 
Lastly. the Sri Lankao Government must 
stop killing of innocent Tamils. Despite 
our iD~istence on tbe Sri Lankan Govern-
ment to accept the.,e proposals, have tbey 
agreed iO these suggestions? Have tbey 
lifted the economic blockade? Have they 
stopped kilJing innocent Tamils? No. All 
our appeals bave fallen on deaf ears. Shri 
Jayawardane's statement tbat be had lifted 
the economic blockade is untrue; a cosmetic 
distortion of facts; a farce; a political 
chicanery. 

I would also like to draw the attention 
of the Minister to an important thing. To 
hold ta1k~ with tbe Sri Lankan Govern-
ment you first sent Shri Partbasarathy, 
then Shr i Bandhari and thereafter Shri 
P. Chidambaram and Sbri Natwar 
Singh. And nnw you have sent Sbri 
Dinesh SinFb I am happy tbat you send 
emi::zs_:I\ s t.. hold talks. But why do you 
change the emissaries often. Whether it 
is Si:lt" Parthasarathy or Shri Bandhari or 
Shri P Chi"iambaram or Shri Natwar Singh 
or SI ~ I Di. c h Sing"', they are simrly 
carll!!. _ of ,t:! G .r.-errment's massage. Why 
do yl'U ~~a.;e the e'"lJ:s::aries 1 Do we 
derhe h::; b ... I!~~: by chacging them? 
Why (. m. btl'l ~een preferred over tbe 
other? J bdk v~ the Hon. Minister will 
cxpiJin these questions in .bis reply. 

When a lolution is in silht. lOme 
'\lDrortullato i~dODt .. bappeD.a04 the pal1* 

tumble into the quagmire .,.in. It II 
lometbinl like when butter is eaprl, 
charned, the mllkpot abruptly breaks. 

Even in tbe morning Vfe had learllt 
from newspapers that nearly 150 perliODS 
died and more than 200 injured in a bomb 
blast iD Colombo. We condemn the per-
petrators of this crime, whoever, they ma, 
be. We always cODdeJIlD violence and we 
desire that it should be queUed with all 
vebemence. 

Violence is like a doubJe .. edged sword. 
Those wbo live by tbe sword, shall perish b, 
tbe sword. That is what is happen ina in 
Sri Lanka. 

Tbe charpd remains of botb tbe 
cigarette and tho match stick which lighted 
it, 80 to the asb .. tray at the end. Likewise. 
both the perpetrators and the provocateUII 
of violence go to graveyard ultimately. 

We cannot squady blame tbe innocent 
Tamils for-what bad bap~ened in Colombo 
yesterday. Tbe Tamils in Sri Lanka are 
shedding blood everyday. They are under-
going ordeals for tbe past four years. Thalr 
womenfolk are dishonoured. They da Dot 
bave security to life and property. I 
strongly feel tbat tbis manacre is notbing 
but a sabotaae to divert tbe growing global 
sympathy for tbe Tamils. May be even the 
handiwork of tbe political opponenets or 
Shri Jayawardane. 

Recently, some 100 bus passengers were 
killed in Sri Lanka. Consequent to the 
killiogs. tbe Sri Lankan President announced 
tbat be would arm 5000 sinhalese ciyiliaDS 
witb IUDS for providinl self· defence. Pro-
vision of security to life and property is 
solely the duty of the Government aDd 
self-defence of tbis sort is no answer. Tbls 
would only worsen tbe situation. I request 
the Hon. Minister to impress upon tbe Sri 
Lankan Government to desist from any soeb 
dangerous move. 

We condemn the racist reaime in South 
Africa. When we raise our voice alainat 
the racist regime and suggest an economic 
embargo we spit anBOf as fury flushes out of 
Lord Shiva's tbird eye. We are as stout 
and firm as a banyan tree in oar solidarity 
alainst the P~toria regime. Bat wheD it 
~omo to lOttie the ,tboi(; "o\)leQl in '" 
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Lanka our dctclmination is not evell a. 
stout as tbe wayzside creeper. I am sad to 
DOte tbis. 

Wben we voice the demJtT\d for aD 
economic emba\80 asaiust the SOlfth 
African regime, wby should nut we impose 
tile same on Sri Lanka which bas ulJleasbed 
aD economr~ blockade allainst our OND 
bretbren. 

Sri Lanka is a member of the non-
a.1ill1ed community. l'be movement is a 
comity of nations wtai~b abjur: aJl forms of 
violence and cuodealJu buman riabts vi"la-
two". I re'-lU"" tbd GuverntOe.a, \0 muster 
auel'!tb among the non-llligned nat1oo, tu 
_pel Sri Lanka which ilt abasin, its rilbt 4S 
• member of the Move"tJ.eot from tbe MOVd-
ment itself. l.t P~l'l)~t •• .,. l~noclJe _inJat 
ita own population. 

South A(r~cao quesuon .J 8la'rJt a thorn 
·10 the tlesb of Mother India. But tbe 
prob:clI1 of Tamils iD Shri Lanka is a sore 
iD tbe very eyes of Rbarat Matba. Tllere 
iI yast difference b,,'wc:cn tb~e two pI. i>bleDlR. 
There is hundred fold Utsenc)' to settle tbe 
Tamil Question. 

Sir. I caution tbe Gover Dmenl to be 
beware of Sri Laaka in tb" guise of a 
friondl, natioD. By lhakjul bands ~ ilb us 
in a friendly maUDe!. it mlaY even 15t~al 
our ve., tingeSt. and if cban~ "owes. '1 ma, eYen wipe tbe Ii f4 boos "f our 
palmi. 

At this jUDcture. I ~lIution the Govern-
meat that Sbri Lanka is beC010ilJI a bate 
for imperialist poW~tS. If at all a threat 
com. from Indian Ocean. it wm come from 
Sri Laoka. 

I am DOW reminded of the lines of our 
ltiDDoet KanD.dasan. He said enemies 
are like tboros well visible .bereu friends 
are tborDI blddon. He therefore prays to 
tod to save him from friellds as be can take 
upon tbe cbaUeDIC from bis enemies. Tbeae 
me8niDlfut words are true in tbe cale of ODr 
relations witb Sri Lanka. 

Please do Dot bope that Sbri Jayawar .. 
dane will abGw comp_ioD 00 our brltbreo 
'ami". po 19C bopo bo triP armpit"" 

with TamUa. Do Dot hope be wJlI IOlve 
tbeir probJem. I am coDvinced he will Dot 
do it. A tiaNU ntlver suckles a fa~D. We. 
must" therefor .. , chaole our approacb and 
policy towards this island nation. Laid,. 
let me quot" a famous Tamil Poet Sbri 
Vairamutbu : 

·'0. Ca.l'toarapber. You are a 
prophet, for Ob tbe map or India. you 
bad sbown Sri Lanka too." 

I do not tl1~nk (bat 'he poet insinuates that 
Sri Lanka forue. part or our territory. But. 
I bope tbat Sri LankaDS may Dot drag us 
to tbe:! point tl\a\ VIle act in a Illaboer that 
tb~ lilht, innoc,'~u. an..1 pr"'phc=tic words 
of tbe peet come troe. 

[EIIgil.h] 

SHRIINDkAJIT GUPTA (Basirbat): 
Mr. Deputy Speaker, Sir, one would like to 
speak about a very larae number of subjects 
(alliDI within the scope of tbis Ministry, but 
UUfOI tunatel, or fortunately-I do not know 
wbicb --the conltra{nts of time compel 
~ to limit my remarks to just a few 
topics. 

) may sa,. at the outse\ that .. Jthin tbe 
broad frlmework of the country's fOleigo 
pulicy. which il Dot tbe foreilD policy of 
any puticular GOYerDm~nt or particular 
Prime Minister, I sbould say it is a traditio-
nal pClJfey of this countT, which has been 
fultow«i fbt 80 maoy years and whicb we 
flJ'ly suppOrt_ I restrict myself to puintinl 
out wh3t I CGrlider to be a certain lack of 
initjative. There is need for makiag the 
.. me poU"'''Y more dynamic and, thefetore. 
takiug certain initiative which. I believe. are 
very very necelS8fY in the pleaent situa-
tion. 

Fint 01 all. let me just make a brief 
reference to Soutb Africa to remioed the 
House that tbis is the 7Stb aDnivers,ry this 
year of tbe African Nationa' Canares. whicb 
is beina celebrated and observed all over tbe 
world. My IU.lestion is tbat tbe beat way 
of bonourinl the Soutb AfricaD people aDd 
tbe African National Cooar_ on tbe occa .. 
SiOD of tbis 75th AnDiversary il. for our 
GOVenuDODt. to aive diplomatic status. 
diplomatic nprIIIDtatioD to the African 
~.$i9"" ~. '"' P9 ,.,0 ,.,. 
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IOever wby tbls sboald be ct.yed. We 
bave aiven recolDitioD to SWAPO 01 
Namibia wbich was very welcome indeed. 
We bave lot very very close relationl witb 
tbe African National Conlress. At present. 
tbe iDterDat~oDal public opinion is more 
alainst tbe Pretoria .. elime tbln it was ever 
before. At tbe same tim~. tbe liberation 
upsurge of tbe Soutb African people has 
reacbed a mucb bigher level than it bad ever 
reached before, and at lucb a time to aive 
a furtber boost to tbe morale of these 
freedom figbters. to extend oor band more 
firmly to gaiots lite Nelson Mandela and 
Walter Sisulu and others who are rottinl In 
the jails of tbe racist regime. I tblnk our 
Government s\ould seriously now consider 
this question of livinl diplomatic reCOlDi-
tion to the African Nationll CODlreti. It 
would be something be fittlDI tbe lonl 
bistory and tradition wbicb this country hal 
got of standing squarely behind tbe Soutb 
African peoples' struule. Tbi. I. one 
BUIPStion I bave to make. 

Anotber one i. reprdlDl tbe Indian 
Ocean. Over a space of 14 ,ean. from the 
16th December 1971 to tbe 16th of Decem-
ber 1985, tbe United NatioDi Genenl 
Assembly has passed 16 Resolutions in 14 
year. recommendiol tbe convocation of 
this conference whose venue i. allo decided 
upon in Colombo to dilCUll and' decide on 
this question of tbe Indian OceaD as a zone 
of peace. Now. the latest taqet date for 
tbis Conference. latest, it bal been conltant-
ly shifted and shifted and postponed. bu 
been fixed as the fint balf 01 1986. Now. 
we are in the first half of 1987, no con-
ference has taken place. Every time it is 
being sabotaged and torpedoed by the 
United State'J Government. everybody 
knows it. Tbey ftatly refuse to participate 
in such a conference allbouab It is a deci-
sion of the United Nations General Assem-
bly. repeated 16 times in 14 ,ean. 

So the point I want to make is: what 
do we propose to do about it? Where do 
we go from here 'I We CAD follow tbis 
policy of just waltinl and wailiol and 
"aitin. paasive', knowiDl ve.., well In our 
beart 01 bearts tbat tbis confereace will 
never materialise because 01 the present 
policy of the United States. MeawbDo, 
tbe sltuatioa iD tbe·lndlaD Oceu II becom. 
'DI mcq ,. ." ~ ffOQl .. 

point of view of the Rcurity. not onJy of 
our country but of tbis entire relion. Sir, 
on the 13tb October last year. speakiDg at 
lome function in Jakarta in Indonesia, 1 find 
tbat our Prime Minister had called for and 
I quote: 

"Fresh initiatives by the littoral 
States in order to baIt tbe military 
build up and the naval rivalry in tbis 
region." 

Tbis is wbat Mr. Rajiv Gandhi said in 
Jakarta. He emphasised tbe need for fresb 
initiatives by tbe littoral States. 

Who is to take tbis initiative? All the 
littoral States can't act together simultaneo-
usly, somebody bas to take a step forward. 
And therefore I propose, I bave proposed 
it on earlier occasions too, tbat the Govern-
ment of India should find ways and means, 
take the initiative ~o bring about a con-
ference. It won't be terms of the United 
Nations General Assembly's resolution at all. 
I am fully aware of that. It can't be be-
cause tbat is being frustrated. A conference 
of all tbose littoral States. tbe Government. 
of tbose littoral States bordering the Indian 
Ocean wbo are willing to come togetber ma, 
be a sort of an informal or unofficial con-
ference to come tOlether in order to spell 
out wbat they cODsider to be tbe components 
of tbis concept of a zone of peace. What 
exactly should it mean? What arc the 
measures necessary? Wbat are tbe steps 
to be taken so tbat tbis region can be con-
verted from a region of tension and bot-beds 
of war into a region ~f peace? Of course, 
I know if tbe United States was boycotting 
even the officially mooted conference of the 
United NatIons it will certainly not take 
part in such a conference and in any way it 
is not one of the littoral States. It is not 
b, any stretcb of imagination a littoral State 
of tbe Indian Ocean. tbou[lb the whole of 
tbe Ocean is dotted with its bates includinl 
Deilo Garcia. But some of tbe otber 
States may not like the Soviet Union to take 
part in such a Conference. Tbe Soviet 
Union, strictly speakinl, geographically is 
not a littora' State eitber. So, lor tbe time 
beinl I would suggest tbat even if these two 
powen are not present, let there be a Con-
ference of tbe Littoral States and Jet Jodi. 
take tbe initiative to try to penuade tbe 
Oo~" wi", wboal WO .ave ", a,c;~ 
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lood relation and close relations. at lealt 
let it be a forum of tbe littoral States from 
where they can spell out and speak out and 
sa, 'this is wbat our idea of what a zone of 
peace is'. Are we loina to go on waiting 
helplessly, year after year, for sometbiDI 
which we know will Devor materialise? I 
cannot go into furtber details. but I tbink 
tbis is a matter wortby of seriou. consIdera-
tion by the Government. 

The tbird point I would like to say. Sir. 
is tbat it is bigh time tbat certain naive 
illusions which seem to haunt our Bxternal 
Affairs Ministry are given up. This also 
requires some initiative. We seem to bave 
some kind of illusioD. continuiol illusion, in 
spite of wbat even our esteemed old 
colleague like Prof. Raoga was so cateaorical 
and clear about in bis mind, but the 
cobwebs in tbe mind of the Foreign 
Ministry require to be cleared up and to be 
dispelled. Tbere are certain barsh realities 
on the around and tbOie realities are tbe 
United States' aloba} Itrategic conseosus, 
of which Pakistan bas become ao integral 
part. The fall out from the recent Asian 
mission of Mr. Casper Weinbeqer Is very 
plain for all of UI to see. I bave not 
understood to this day wby our Government 
went out of its way to invite Mr. Wein-
berger to come to tbis country. We bave 
talked so much in tbe last few days about 
daaprs of destabili28tioD and .. ,ina tbat 
we, on this side of tbe HOOle, do not 
understand it, we are faDing into the trap 
of tbe destabilizer. The biuest destabilizer 
of all, notorious for destabiUzing operations, 
the United Statet Secretary of Defence, Mr. 
Casper Weinberger. one of tbe bawks in 
Wasbington, was brought bere and liveD a 
red carpet w.lcome. Por wbat purpose? 
What illusions do we bave" Do we .till 
think that we can convince the Americans 
and persuade them to live up tbeir ties witb 
Pakistan ., Is it IOmetbiq eentimental., 
This I. Dot sentimental ties. This is a 
reality of the AmericaDI baviDI a ver, very 
clear-cut strategic COIIICiousnell of tbe wbole 
reaion, 01 ~ow tbey want to behave here, 
particIIlart, after hao. Well, wbat .ball 
I .. , about Iraa 7 ODe IraD .... that Irati 
which ... there at tbe time of tbe Sbah. 
Then there wal aD lrau for aome time al_ 
tho Sbab ... OYel1browD. ADd DOW there 
II ..... .,... wlaoll ,.., " """ I .. 

not very clear about. but with wbom the 
Amerioaol wltO talk 10 much io recent y.ra 
about international terrorism, alobal terro-
rism and bow America was lOina to be in 
tbe vanguard of the 61bt alainst terrorism 
for which tbey went aDd bombed even Libya 
wben they tbouabt it necessary. Tbis 
America, as it torned out. was utilisinl 
under-cover operations to supply arms to 
people in Iran wbo tbey tbousbt would 
overthrow the Government tbere, arminl 
them in order to carry out terrorist activities 
and tben using tbe money received from the 
sale of tbose arms in order to finance tbese 
Contras in Nicaragua. Sucb is tbe face of 
this Government of Ptesident Reagan aod 
even now apart from tbe futile attempts we 
made, I do not know wbat talks we had 
with Mr. Weinberaer. but he 8ew away 
from bere, landed in Islamabad 
(Interruptions) He announced there tbat 
tbey were loina to live Pakistan AWACS 
system and so many more sophisticated 
weapons. Bven DOW I read in the papeD 
today and yesterday, in Washinlton. Mr. 
Natwar Sinlb baa apin heeD talkio. to 
Weinberpr, tryinl to impress on him that, 
··It is very much apinlt India's interest. 
what yoo are doiDl and wby did you 10 
and supply them aU these lethal weapons 
sophisticated weapons which are loinl to b~ 
used against us". What is be tryina to 
persuade them about, I do not understand. 
Tbis i8 all old calculated policy of tbe 
American Administration. ADd furtber 
more, they want to involve us, if possible 
• • 
10 a nuclear areas race with Pakistan also. 
Notbilll will destabilise our country more 
thaD that. If we are some bow or otber 
stampeded into nuclear arms race witb 
Pakistan, what will bappen to Pakistan, 
well tbat anybody.can imaaine. But what 
will bappen to UI? SO, I tbink tbat we 
are suffering from naive illusions. It il 
hiab-time that these lblnp were liveD up. 
We sbould call spade a .pade and koow how 
to move. 

Pakistan hal become the reaioDal police .. 
men of the United Statel to defend tbelr 
inteRIIIS ID Ibll nPoD. If you UDden~cJ 
tbat. tbeD we wUI mow ia • particular 
wa,. 

10. two or tbrel ........... J want to 
make Ja ... ........... W. aUul4 
.,,"" .. .. ... .... ... lOf111M 
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otrODlive. J do DOt tbiok we are UJ) to the 
mark in tbll. We tbould ,0 in for 
IUlleStina and propoliq lome conftdenco 
boUdinl measures. We have to live by tbe 
side of Pakistan after aU. Botb tbese 
countries are nelabboun aDd we caDDOt 10 
away aojwbere; nor can tbey. We bave to 
establisb India's credibility. And the fact 
is that a Jot of media, both Indian media-
I regret to say-as well as foreigD media 
do sbow a pro-Pakistani bias, sometimes 
even boosting the image of GeD. Zia-ul· Haq 
as being a much more outspoken and 
consistent fiahler for peaceful relations 
betweeD India and Pakistan thaD we are. 
Tbis needs to be expoaed. We mould Dot go 
OD swingiog from one extreme to tbe otber. 
One day, we go into ecstasy about bow 
wonderfully our relations are developing 
with Pakistan. Tbe next day, we are down 
in tbe dump, because tbe situation gets 
worse. We sbould bave a balaDced policy. 
Tbere is a transparent fradulence io tile 
Pakistani proposal for so-called peaceful 
sottlement, Treaty of Friendship. That 
transparent fradulence should be exposed. 
We sbould renew our demand that we are 
ready for any trealy which provides for 
not baving aoy foreign bases io eitber of 
our two couDtries. If Pakistan does Dot 
like it, let them say 10. But we must 10 
00 lellinl the world, this il o.Jr stand. We 
are prepared to ,ian any treay of peace and 
friendsbip but tlae pre-coaditioa is, neither 
in Pakilltan nor iD India will there be any 
foreigD bases. We must remelDber that 
tbere is a very larae and Il'owioa public 
opinion iD Pakistan also. Pakiltan is Dot 
ooly Zia-ul· Baq. Thore i, a larle body 
of public opinion io PIck.an wbicb is 
apinst mortaalioa tbo _vereiaDty of 
Pakistan to tbe United States. If you read 
tbe Pakilt .. i Pr_ yOU will lie tbat. 
They are asaiolt eveD Zia-ul-Haq's 
Afaban policy. More and more people are 
apeatiol up iD PakiltaD. Our sttal. 
sbould be to stroDatben tbe delire 01 people 
in PatislaD for peace aad for 18 iDciepeodeDt 
fore;p policy In Pakla,-. 

Then, Sir, I wID also IUII-' a proposal 
wbicb we bad made 10 December, 1985. 
But we appear to bave liven it up DOW. 
We .bould "nOW tbat proposal. Ibat we 
want to bave .. ..-meot or a IRalY Dot 
to anact .... JotMr·. ....... .. .. , ....... 
W. mUlt 10 08 OD tJa '....... .. tIda. 

Every day they are s.,in, that we are Bom. 
to bomb Kalata. Let tbere be ao agreement 
tbat neither counlry will attack eacb otber'l 
nuclear jostallations; neitber country will 
use nuclear capabilities of aDy kind alBinsl 
each other. 

ludgins from wbat bappened a few 
weeks ago 00 tbe border, I would say, wby 
do we not propose tbat 10 future, military 
exercises which are carried out by eitber of 
tbe two countries, obseners should be 
allowed to be sent to each otber's country 1 
Observers sbould be present during tbe 
military exercises, Pakistani observes bere 
and Indian observers there. when the 
military exercises are held above a certain 
level. As you know, there is sucb an 
agreement even between tbe Warsaw Pact 
and tbe NATO Pact powers tbat if tbey 
use more tban a certaio number of troops 
in tbese exercises, each side will aDow 
observers of tbe other side to be preseDt. 
Tbis is tbe best way to prevent susprised 
aftacks. 

I would lugest tbat tbe Government 
sbould tbink about all tbese tbioas and do 
sometbioa. 

The last tbiOl I would Jike to l8y II 
about Pakistan. On coune, we do not 
know bow far away PakistaD is from tile 
bomb, one ICI'OW driver away or two screw 
driven awa,. I cannot say. But in lOy 
CMO. we should not 10 00 describinl it as an 
18lamic bomb. I do DOt like tbat. 'I.t 
is a miatato made. It baa aroUled 801De 
iDdianation amODI all tho Arab co_tries 
wbo are lood friends of ours. 10 tbe 
sUllfJltion tbat this is aD lalamic bomb in 
the matinl of which tho Arab couDtriea 
have contributed, I do not think we have 
any evidooce of that kind of thiDa. 
Somebody wUI want a Bindu bomh. 
somebody will waDt some other kiDd of 
bomb aod aU tbeso bombs are bad. 

1 would aa, &naU, only one word about 
Sri Lanka. The 8.DDW report 01 tho 
Ministry at pap 6 of tbe Introduction 
admits that the situation in Sri Lanka bas 
taken a turD for tbe worse. These are tbI 
words tbat tbey have 0I0d "tum for tbe 
worse." It is a." Knous mat&er. I 
aaDDOI live ao, apocI8c IUfIDItion as to 
what to do but I caD ItO ODO tIaiq 'bat 
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tbere is a Burry of emislaries goinl all the 
time to Sri Lanka. First it was Mr. O. 
Partbasarathy, then it was Mr. Romeab 
Bbandari, then it was Mr. Natwar Sinlb, 
tben it was Mr. Cbidambaram and thon it 
was Mr. Dinesh Sinsb wbo suddenly 
appeared OD tho scene and tbere is an 
illusory impression being given of progress 
towards solving tbis vexatious problem. 
But we should oot deceive ourselves. The 
bitter fruit of deception was seeD in the 
• eige of Jaffaa and in rhe blockade of the 
wbole North and of the savage military and 
air assault which was made on tbe Bast 
aDd tho North. I think tbat in tbe absence 
of any firm Indian policy aod liDO. 
President Jayewardcne will continue to play 
hot and cold. He will como to negotiations 
al tbe table and follow it up by military 
offensives on the ground. World opinion 
unfortunately bas been confined so far to 
crocodile tears. We have not been able 
to rouse public opinion at all in tbe world. 
This is anotber admission of failure of 
diplomacy t I think. 

Of course, tbe Tamil militaots, I feel. 
sbould also sometimes be more restrained 
but then bere too tbe !nterests of foreign 
powen are involved, very much so in Sri 
Lanka. It is not as tbougb it is an 
independent Government takiDS its won 
decisions. There are foreip powers 
involved who are interested in DO peaceful 
• ttlement comiog about. They are seetin. 
to lOt bases in Sri Lanka. We sbould bave 
DO illusions about it and. therefore. ". 
sbould Dot delude ourselves tbat slmpl, by 
IOn ding DOW somebody and tomorrow 
somebody else to bave some talks there, tbo 
matter is goinl to be solved. I am DOt 
advocatiol the sandin. of Indian armed 
force to Sri Lanka. It cannot be done 
obviously. But we bave to take lome 
touaber lioe and we bave to step up our 
diplomatic offensive and we have to rouse 
IDternational public opinion apinst wbal 
i. bappening in Sri Lanka. In this cause. 
I would plead with the Goverament to live 
ap tbe old rut of tbinking aDd to tate 
lOme more dynamic steps and some 
IDitiatiYe. aDd to make this foreilo policy 
of oun more meaningfu1 aDd more io die 
inter.ts or our country io tbe crisel we .... 
facrioa tod.,. 

Ma. DBPUTY SPEAKBR: It is DOW 
aroUlld 6 O'Ooct. CaD wo esteod 000 
more bour' 

THB MINISTBR. OF STATB IN THB 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI SHBILA 
DIKSHIT): Jr we could extend by one 
bour. 

MR. DBPUTY SPEAKBR : We will 
extend by one bour. Tomorrow tho hone 
Minister will repl, • 

SOMB HON. MBMBBRS : No. No. 

MR. DBPUTY SPEAKER: We want 
to discuss more Demands under Departments 
also. If we 80 on like this, we have to 
follow the 811iJ1otine. That is wby, witbin 
one hour we ClD discuss. 

AN HON. MEMBBR : We had DO 
luncb today. 

MR. DEPUTY SPBAKER : That is 
wh,. for example. Mr. Gupta said tbat be 
will tako 3 minutes. But be bas taken 25 
minutes. I C8DDot stop certain tbings. 

SOR.I DINBSH GOSWAMI : You 
are exercisinl tbe 8uillotine day after 
tomorrow. 

MR. DEPUTY SPEAKER : But In 
order to avoid those tbin ... I want to tuo 
lOme more dme • 

11.OObn. 

SHRI DINBSH GOSWAMI: Is tbe 
luillotioe applied to tomorrow or not ? 

MR.. DSPUTY SPBAKBR: It is not 
doDO tomorrow. 

SBlUMATI SHEILA DIKSHIT: May 
be. it Is OD 28th. 

Mil. DBPUTY SPEAKER. : It is only 
00 28th. If we caa spare One hour. we 
can take up more Department.. Now. 
Mr. Go.wami. 100 caD continue. I tbink 
we can extend tbe dIDO of tbe House by ODO 
bour today. 

80MB HOM. MBMBBltS : W. caD 
CODtiD .. the .... Ion tomorr... We caa 
10lI0 I ... ......,ow. 
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MR. DEPUTY SPEAKER: Tbere aro 
80 many otber Departments to be dilcusaod. 
Tbe Minister bas to reply and he requires 
000 or two boun. 

(InterruJltlon,) 
~ 

SHRIMATI SHEILA DIKSHIT: Wo 
have already forlone luncb. 

SHRI BASUDBB ACHARIA 
(Bankura) : It is better tbat wo continuo 
tomorrow. 

MR. DEPUTY SPBAKER: Today we 
will finish tbe discussion. There are ooly 
limited members. Tomorrow tbe Minister 
will reply. I think we can extend tbe time 
by one Hour. 

SHRI BASUDEB ACHARIA 
Tomorrow we can forlo IUDcb ••• 

(Int.rr"ptlon,) 

MR. DBPUTY SPEAKER. : Today 
also, you bave fotgone luncb. 

SOME HON. MEMBERS : We can 
speak tomorrow ••• 

MR. DEPUty SPEAKER : We can 
extend the time by ooe bour. That is the 
maximum limit. I think. tbe boo. Members 
will accept it. 

SOMB HON. MBMBBRS • Yea. 

MR. DEPUTY SPEAKER: Mr. Dinelb 
Goswami. you can continuo. 

(Inlerrupllon, ) 

MR. DBPUTY SPEAKER. : I want to 
give some opportunity to otbor membeR. 
Otberwise, I can finisb it witbin balf-an-
bour. Tomorrow, the Minister can 
reply. 

(l"'~,'''p,' 0"') 

SHR.I DINBSH GOSW AMI (Guwa-
bati): Mr. Deputy Speaker, Sir, one really 
do not Jeel like speakinl OD an imponaot 
debate like tbat of External AtI'aira In tbe 
late hour of tbe day when iDterestl are 
yirtually ftAaIed, Bol stUl, U ,00 bave 
called upon me to lpeat, I will brletly 

. "PNlIOIDt of mr on .... paID ... 

Sir. 10 far as tbe theretical balil of oar 
foreian policy il concerned, there II 
obviously the broadest consensus. Bven 
thoulb Governments have charaed. tbe 
policy stood tbo teaC of time. It i. aD 
beartening matter to know tbat even wbeD 
our foreign delegations bave lono abroad 
witb all tbe internal differences, wben we 
bave tatked in terms of our foreign polic1. 
we bave alwaks talked in ODe voice. tbat it 
tbo voice of tbe party in power. 

Non-alignment, wbicb wal at ODe point 
of time, described as unetbicaJ. tbose powen 
are trying to put their own all allies iato 
the Non-aligned Movement .•. (Interrupti01l') 
A number of non-ali.ned nations bave 
Irown. But J believe it is timo lor us to 
reflect. Because of tbe increase in the bolt 
of the non-aligned nations, tbe movement 
bas lost 80me of its incisiveness. There W8I 
a time tbough when we were less in numben 
snd probably we were lesl powerful than 
today in terms of tecbno!ogical development, 
India'. voice and tbose who were leadiDI 
tbe Non-a1igned Movement really cut modi 
more ice in tbe international developments 
tban it i8 beinl done today. One of 
tbe Ireatest tragediel that they are 
facinl il Ibat wben we are tclliaa 
otbers to settle the disputes peacefully. tho 
Non-aligned nations bave themselves become 
victims of tho macbinations of tbe imperia-
list powers. The Iran-Iraq war is 10iDl OD. 
Even in tbe Sub-contincnt. we are facina 
new problems. One of the development.. 
whicb has been a positive development ia 
tbis reaion, has been tbo establishment of 
South Asian Association for Reaiooal 
Cooperation. I bad the priviteae of inidat-
ing that debate wben the Minister mado tho 
statement in this House and I jUlt pointed 
out that there are imponderable dit1icultiel 
in makina tbe SAARC a success. Diftical. 
ties on tbe difference of lize of the aeveo 
countries. the dilf'erence in techDoloaical 
development. the difference in Goveromeat. 
tbe ditterence on global perceptions are tbo1'e 
but ODe common factor that is tbere and 
tbat factor is; thousand, of yean of bistorJ 
and culture and also tbe bond of friendship 
arising out of poverty. The Seven SAARC 
nations contribute to tbe 20 per ceot of the 
world population in only a three per ceot of 
tbe land mass. Thouab we of teD sa, tbat 
we are very rich yet, fipres show that tbe 
SAARC countri-. iocludlna ladia. :bavo 
oDlJ ODe per OODt of till total DatanllllO\Jlt 
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ces of the world. Therefore, this under-
developed situation amona tbe neighbouring 
nations and a long tradition of culture and 
bistor), and comm~n bonds of friendsbip led 
to tbe success of tbe start of tbe SA ARC. 
But for S -\ARC to be a success, India and 
Pakistan must come togetber. If hostility 
between India and Pakistan continues, 
SAARC can never be a success. We can 
appreciate tbe need for better India-Pakistan 
relations in tbe context of tbe US role in 
Pakistan. I am in full agreement witb Mr. 
Indrajit Gupta when be has said tbat if we 
jump into tbe race of lIuclear race, we will 
be contributinalo the causes of destablisa-
don. I am not saying like Morarji Desai 
.tbat India should never baye nuclear 
weapons. But I have seen also tbat tbere 
Iaas been a demand from maoy quarters tbat 
because Pakistan possess tbe atom bomb, 
lodia sbould also go nuclear. I would say 
tbat we sbould be very careful in exercising 
Ibis option. Afler all, tbreat to a couotry 
comes not ooly from external sour.:es but 
also from ioternal sources. and tbe greatest 
threat to a country like India is its under-
development. Thero are milHons of 
aoemployed yooth in tbb country who are 
waiting for opportunities and if we cannot 
fllliil tb=ir aspirations and urges. they will 
be a greater threat tban tbo threat of atom 
bomb ponessed by P.kistan. We bave 
already committed about R,. 1200 croros 
for defence, anj I do not know bow far tbat 
amollllt will be iocrea.ed by tbe end of tbe 
,ear wben wo will bave eitber tho mid-term 
ro-yiew or tbo final budget. Bllt I believe 
&bat at tbis m )illent wa should try to bave 
1B.)fe p,ople-tl .. people contact with Paki~tan. 
I bave never been to Pakistan; I would like 
to be in P"ldstan But wbatevor reports 
wo set from Pakistan we find tbat tbe people 
of Pakistan also suffer from certain appro-
boosioos regardinl our own approach to 
Pakistan.. There seems to be a crilis of 
coDfid'Dce between Pakistan aDd India, evon 
at peoph-to"'peoplo level. Tbat crisis of 
confidence mu~t b: removed. India bu no 
IatentioD of any territorial ambition so far 
II Pakistan i. concerned aDd tbat i. some-
lbiDa on wbich we bave not been able to 
pat the diplomat;c offensive as effectively as 
it .hould be. 

We have taken the initiative in Soudl 
Africa. I am bam about .t. Tboro ~ 

often criticisms that a country like India 
wbich bas so many problems of its own 
should not take upon itself tbe problems of 
Soutb Africa, but I believe tbat when India 
launched its struggle for independenco. we 
made it a point tbat India's struggle for 
independence is a global suuule against 
imperialism and oppression, Gandbiji 
launcbed bis first movement of non-violence 
in Soutb Africa. 1 do not consider tbat 
our own independence is complete unless tbe 
Soutb African people' get tbeir inalienablo 
rigbt. What is Soutb Africa's problem 1 
Tbe problem of South Africa is not only a 
problem of colour between white and black 
but it is a problem of ddfrentiation in tbe 
same colour; in Soutb Africa not only wbites 
aod blacks are differentiated but tbe blacks 
are also differentiated according to tbo 
colour of tbo skio. I will live ono iIIustra-
tioo to sbow tbe immensity of tbe problem 
in Soutb Africa. There was a girl named 
Sbandra Luing in South Africa. She bad 
twO white brothers but unfortunately sbe 
had a dark skin and crinkled bair. Both of 
ber parents were white. But becau~o tbe 
girl bad a dark skin and crinkled bair, sbe 
was driven out of tbe scbool. Tbe parents 
went to tbe court, but tbe court expressed 
its helplessness. It shows tbat in Soutb 
Africa eveo white cbildren, if tbey bave got 
black skin, are punisbed. Ultimately, of 
course, becau!io of international opinion, tbe 
law had to be chanJed in Soutb Africa that 
if botb the parents are wbite, tbe natural 
born cbildren will automatically be giveD 
that class;6cation. I feel tbat the stand 
tbat we took in favour of sanction sbould 
be pursued further. But, I am worrid 
about one tbing. And tbat is that the 
problfJm of Palestinians, which used to 
occupy socb an important position in our 
international agenda. has gono to tbe back-
ground. Today, people are Dot talking in 
terms of merely generalisation but tbere are 
in constant movement by tbe Palestine 
people to restore to them tbeir inalienable 
rilbts which are not there. I feel to that 
extent tbat tbe people of Arab world also 
bas to be blamed. The dift"erences amonllt 
tbo Arab nations bave played its part. Tbe 
fact tbat the oil ricb countries of tbe Arab 
world pumped their money in tbe United 
Stat. when tbey became amuent also have 
played iu part. Bat. I beliove. India aboulcl 
take-the iaitiativo of liDkioa up tbo qUlltioD 
of Sou.,. NdQa .ia tU& of ,be ,aiel". 
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aad sbould Itart the global movement 
because, if tbe Palestine problem is not 
!olved, if tbe ~outh-Arrican problem is not 
!olved, these are tbe two volcanoes from 
whicb ultimately tbere will be sucb an 
eruption which may lead to tbe total anni· 
bilation of the mankind. 

Sir, to conclude, we bave alway. talked 
in terms of disarmament and development. 
Let us Dot forget tbat duriog the laat decade 
about 114 wars bave takeo place in the 
developing world because of tbe intervention 
of those powers which used to politi-
cally dominate us. Sma)) countries 
developing countries are spendiDI 
today even in our neigbourhood, much more 
per capita tban even United States of 
America. Tbe per capita expenditure of 
!lome of our neiabbouring countries are more 
than the per capita expenditure of countties 
like United States. I tbink more initiative 
is necessary on our part to bring tbese coun-
tries togeber a nd to have common approach· 
Unless we can do tbat. I believe, tbat the 
Non-aligned movement may reduce itself to 
more or less a movement witbout sbowinl 
much result or reduce itself to a talk inK 
sbop. Therefore, I hope tbat tbe Govern-
ment of India will take fresh initiative parti-
cularly in the viciDlty of tbe neigbbourinl 
countries and will try to make SAARC a real 
success. Thank you. 

SURI C.P. THAKUR. (Patoa): Mr. 
Deputy-Speaker, Sir, I thank you for giving 
some time on tbe Demands of External 
Affairs. I rise to support the Demand. The 
basic ftamework of tbe foreilD policy of our 
country bas been laid by late Pandit 
lawaharlal Nehru which has been pursued 
by late Smt. Indira uandhi and tbe same 
policy is being pursued by our present Prime 
Minister. Everybody bas appreciated the 
the efforts of our Prime MiDister to defule 
the tealsion recently between India and 
Pakistan. If you DOW study tbe foreian 
policy of any country of the world, tbere are 
two aspects of it. Even tbe sopcr powers, 
they want to remain super power. Dot ooly 
by increasinl tbeir streDltb but also deereu· 
ina and destabilisina tbe streDltb of tbe 
otber country. And to thil aspect. eve,,-
body whetber be is a Member 01 Parliament 
or public of all tbe developing countri. of 
tbe world. wbetber be belon.. to rulioa 
PI111 or wbotbcr bo ~loDp to oppoaitioD, 

they bave to know and tbey have to become 
careful about it. 

Now, tbe super powers. tbey buy time 
and tbey want to remain super powers. If 
we study that wben America said tbat they 
ard loing for a Star Wars projects. possibly 
the RUlssian were not plepared so much and 
tbey bought some time and now they Ire 
equals. The major powers. tbey want to 
become super powers and then what is tbe 
alternative for tbe developing powers like UI. 
I remember tbe- bistory of England, when the 
Elizabeth.I was Queen of England, she used 
to say sometimes to Duke of Prance and 
sometimes to tbe Spain that whe will marry 
tbis man or that man. In tbe meantime. 
she built bere country into a very powerful 
country. I think tbe same approacb bas to 
be followed by the developing countries. 
Coming to tbe question of our relationship 
witb our neighbours, Chanakya said lonl 
back tbat our immediate neiahbour wm be 
our enemy and our ne;lhbour·s neighbour 
will be our friend. That does not mean 
only enemy, there will always be some sort 
of a fighting between our neigbbours. So. 
we have to be careful. 

India is a big country. Most of our 
neighbours s.lffer from the big-brother fobia. 
In Pakistan. it appears that in tbe recent 
past or in the recent months, developments 
have sbown that it bas actually become 8 
path of tbe defenc strategy of United States 
of America. Whatever cry we make tbat 
Pakistan should not go nucleaf, it should not 
be beld by America or Canada etc., all our 
cries will 10 in vain. 

We do support the idea that our Prime 
Minister bas tbat we are against any nuclear 
race. But alain we bave to review our 
strategy. Every country is reviewing ita 
strateay. Take for example the case of Iran. 
Iran was not involved in tbe Afghanistan 
alfair. Now they say tbat wben the problem 
of Afabanistan comes up, they should also 
be consulted. The same tbina applies to 
India also. Pakistan is in broad framework 
of American policy. 

Another imporlant event bas taken place 
very recently. There was a radio broadcast 
by Chioeee Minister tbat tbe relaticosbip 
between Russia and Cbina is improving. II 
tbo folatioDsbip betwCClD Cbipa aD4 It\)sal, 
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will improve, what will be tbe automatic 
fremin. of tbe policy of America in tbo 
cominl ten or twenty yean? Tbey plan for 
twenty years abead. America will now tbiot-
Itartinl from Turkey, a different between 
two major powers. Saudi Arabia. Pclkistao 
and otber countries-wbether tbe country, tbat 
super-power leads India or not. They will 
like India under tbeir thumb so tbat tbey 
can make a defence umbrella starting from 
Torkey to Calcutta or something like tbat. 

India bas to be very careful about tbe 
policies and tbe way the defence strateaies 
of different countries are cbangins. We 
always talk about Pakistan having tbis bomb 
or that bomb, it bas got one nuclear manu-
facturing unit at Kabut. or somebody else 
.,iDI tbat there are two and like tbat. Now 
the nuclear is not actually a race. Tbe 
nuclear race involve many aspects, tbe indus-
trial aspect, technological aspect and many 
other aspects. 10 tbat way India bas to 
emerge as a power in Soutb-east Asia. 
If it has to be balanced witb tbe major 
tbrost of countries like China, it has to 80 
Duclear. 

As DiDakar said once. 

[Tralls/otlolll 

Khsama Shobllali u, bhuJang ko 
luke paa, laral ho' 

[English] 

II India keep on sayiDg that we will keep 
our nuclear option open, I tbink it might be 
too late for us. 

We aTe in tbo age of technological 
revolution. Every tecbnology becomes 
obsolete within two or three years. We 
have also to jump in tbis race because it is 
forced upon us. If we review tho American 
ItrateJY, tben it is forced upon us. 

Bven all the missiles of China are 
cllrected towards India, there are reports. 
Thea what India wiU do? India has to 
defend and for its defence it has to 10 
DUClear. 

lteprdial Cbina also if you .. tile "liD,. of ",. ~i.., ,veOIl! It appear. tbat 

wbalever Cbiaa does-whetber intnuioD 
ioto tbe lodiao territory, whetber objections 
etc.,-everytbinl is well timed and caJculat .. 
ed moves. Whon India "as laking up .the 
Don-alilned movemont and held Foreiln 
Minilters' conference, jUlt after tbat tbere 
was lome intrusion. When India took the 
stand of belpiol tbe coloured people, tbere 
was the bijackinl of a plane in wbich 
Indians were there to Pakistan. So, lodia 
has to review in tbis set up. 

More work has to be done by our 
foreiln embassies. They bavo not only to 
propagate and look after our economic and 
political interests but tbey bave also to 
warn aaainst tbe evil desilns of the otber 
countries. If we are Dot careful at tbis 
moment tben we are going to land ourselves 
in trouble. India is passing through a 
difficult pbase of history and it bas to be 
very careful. Tbouah tbe policy of non-
alignment which bas been enunciated by 
Pa~ditji is a sound one ,et it noeds updatinl. 
reView and modernisation. 

[Tran"GllolI] 

SHRIMATI USHA THAKKAR. 
(Kuteb): Mr. Deputy Speaker, Sir, I 
express my thanks to you for livins me an 
opportunity to apeak on tbe Demands for 
Orants relatinl to tbe Ministry of External 
AffaiR. 

Barrinl a period of 2i years t all our 
Prime Ministers have been foUowin, tho 
foreign policy laid down by our revered 
leader Nehrujl. One of our bon. M.Ps. bas 
said tbat our Prime Minister emerg.cl on 
tbe political sceDe two yean ago. Tbere is 
a sayinl in our Gujarat-"Morua inda 
chitrava oa pado"-poacock lays eggs and 
they do not need to be coloured. The 
people of India are very wise and they 
reali. bow mucb time tbey wasted On 
colouriol tbe eili. I remember, when 
U.S.A. despatcbed its Seventh Fleet to the 
Indian ocean. the people became apprehen-
sive as to wbat W8. loiul to happen. But 
our lato PrUne Minister, respected Sbrimatl 
Indira Gandhi, a "arrior 8S sbe was. plucked 
up courale and called a public meetinl in 
Delhi. The cooperation extended by the 
people of India at tbat time was 
Dnprece4ente4. Five lakb people bad 
ptboJed to t~ tII.t • .,.. .~ t~ apre,," 



luU conBdeoce iD ber .. denbip aa a reault 
of wbleb we came out Yiotorio.-. Wo are 
concemed about abo atomic "_PODS and 
tbat is wb, we are telli .. tbe Super Powers 
to 010 restraint. The Super Powers too 
know tbat lit II DO .. pilioa up Duclear 
"eapoDS. Pakiltan too baa joined the raco. 
I think. we are Dot laginl bebiDd tn faeiDl 
an, eballenae. We know from tho episodes 
of Rama,ana aDd Mababbarata al to wbat 
kind 01 destruction Duclear weapons can 
C8U1O. It il because of tbis tbat India bas 
played a vital role in establisbiDg peace in 
tbo world. Ono of tbo bon. Member, baa 
riahtly said tbat it concerns the people of 
India and Pakistan. GovernmeDts of both 
tbe coon tries sbould abandon the idea of 
making an atom bomb in order to live like 
100d neiahbours. Relpected Indiraji bad 
endeavoured to extond a band of friendsbip 
to its neiabboun inspite of baving won tbe 
war in 1971. By sianinl tbe Simla Accord 
with Late Sbri Bbutto. Indiraji bad shown 
ber greatDell as sbo BODIed tho feolinll of 
the people of tbe two countries. It is not 
1000 to f,n in tbo trap of biB powers and 
to talk of nuclear weapons. Government 
of India is fully capable to meet any 
cballenge. We know from Puranal what 
atomic woapons are' Wo are second to 
none in any rospecl. Ptltbaviraj Cbauhan 
bad foraiven Mobammad Obouri seven 
times. but wben it came to Mobammad 
Ghouri. be blinded his .,es. what to talk of 
foqivinl him. The Governments of 
oelghbourin, couotries Ihould' undontand 
that India is capable io all respects, but .0 
do not want to commit ao, such miltake 
wbich could joopardise the securlt, of our 
country. 

Hoo. Deputy Speaker. Sir. I want to 
express tho voice and Cbe '.liDaI of tho 
people of India and PatilteD. Someone 
can sa, as to bow cao I voice tbe f.Unll 
of the people of 'aklataD. M, cooatit .. ocy 
Is contiaoous to PakistaD. Tuna vU.... is 
my binb place. Ylllllmi are iD majodty 
there. 1 haw bolD lbe 'SarpaDCb' of this 
¥illqe for tbe put 25 ,ean. At tbe time of 
partition. mao, people of this villalt 
mi._ted to Pakistan. Altbouab our lamili. 
lOt divided, JOt the, vlalt tbe villaae 
occuiODaJly aad IreaI .. Uke their "'ler. 
There II _ .. ,loa-ttPablo 1110 padOli,t_ 
tho reJad... Un at a dIItaace. it II the 
........ wbo ... to .... Inl wIlID 

needed.. Tberefore. it il ve'lJ DeceIIU'J to 
take concrete Iteps to establisb lood relations 
witb the neilbbouriol countries. 

My area bas one speciality. Many years 
ago, tbe river Indus used to flow throuab 
Kutcb. 

I want that the relationship of the two 
couDtries should improve and the drinkinl 
water problem in Kutch should be solved by 
pttiol water of tbe Indus river. I want to 
appeal to my countrymen tbat re&ardle .. of 
their party affiliations they, io this critical 
hour. should not play tbe role of tbo 
washerman in tbe epic 'Ramayanat who had 
blemished Sita without any evidence and 
had disgraced tbe sYltem. They should 
ratber coiledly stand by our clean and 
taintless young Prime Mindler. 

Kotch is a desert area and wild asses an 
foond tbere. An international tourist relOn 
Ibould be set up berea Sir, through you. I 
waot to request the bon. Minister that tbeso 
asses are fouod only in Kotch region and 
nowbere else in tbe world. I also want that 
Kandla sbould be made an intemational 
airport. Tbis will be very helpful for tboIe 
people of Oujarat who are living abroad. 
There is a customs office at Kandla as well. 
It will also help in tbe development of the 
backward areas. The condition of the 
Free Zone or Kanda. is DOt proper. Orders 
from abroad are not received io adequate 
Dumber. After consultinl the Commerce 
Ministry. tbe onitl at the lCandla Zone 
which are not rUDnioa properly should be 
streamlined. The report of tbe Kaol 
Committee is concerned with this -problem. 
Thorefore. I request tbat tbo Commerce 
Ministry and tbe MinistrJ of Extomal 
Affain sbould coordinate in matiq 
arranaemenu for enswilll tho develOpment 
of the Kandla Free Zone. 

[&6'''''] 
SHRI PIYUS TIUKY (Alipurduar): 

Sir. I would liko to coniine myself to oat 
immediate neilbbours. what relatioDl _ 
bave lOt witb the nelabbouriDa countricL 
Wbat wrOIll bave wo dODO? PerhaPi 80 
immediate _pbour II .. aood roIatioal with 
us. The Government sbold tIlink about what 
reladODl .0 be" lOt with our ....... iD. 
coaotdll: Pakll&la. ~... ........ Irj 
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Lanka and Bangladesb. Every noW and 
then, people are comin. from Bangladesh, 
includiog Cbakmas, Muslims, Hindus and 
othe" also. We have treated some of tbe 
refugees as stateless citizens in India. 
Muslims also come irrespective of religion 
and sometbing like tbat. What treatment 
ate we giving bere ? In tbe case of Cbakmas. 
tho Government is very mucb serious to send 
tbem back even if tbey don't want to go 
back. In tbe news bulletin. the Bangladesh 
Government are propagating tbat tbe Indian 
Government is keeping tbem by force. They 
want to come back but the Government is 
preventing them from coming. Is such type 
of news true? If so, wbat does the 
Government think about it ? 

If the Government is so serious about 
our neighbours' relations witb India, tben 
why docso-t the Foreign Minister ask tbe 
Members of Pluliament to see at tbis? In 
tbis context, what is tbe tbinking of tbose 
people Who have come to India? 

Wbat is happening in Bangladesh? 
Also from Tibet many people bad come. 
Prom Nepal, poor people are coming and 
tbe relations wi tb tbat country have got 
strained because of tbis movement from 
tbere. Nepalese bave a distinct nationality. 
Tbey have relations with Nepal. So, tbe 
Indian Government sbould think tbat if tbe 
people aro, coming into India, tben tbe 
Ooveromebts of both these countries should 
sit tOlether and finalise tbe situation. So, 
JOU bave to tbink about all tbese tbings. 
The Foreign Mini,ter is moving all over tbe 
world and does not tbink about tbe relations 
witb our immediate neiabbours wbicb are 
aettioB from bad to worse. 

Bhutan is nearby but it bas given no 
trouble. You sbould not go to educa te 
Bhutan. Tb~y have lot poulrrv and many 
otber tbinls. Tbey are very much advance 
in tbe field of herbal medicine. Wby don't 
100 call tbolD and have an effective dialogue 
by troating them as your equal? Wboso. 
ever 1001 to Bbutan. be goes there like a 
master. Tbis kind of attitude is 
antqonizinl our neilbbours. This sort of 
treatment must be corrected. We speak of 
equality: we speak of equal respect to all 
our neigbbours, but io our behaviour we 
alwa)" sbow that we are IbperIor to them 

and tbe, do not know an,tbinl at all and 
tbey need to be educated in .U respects. If 
tbis attitude is Dot corrected, our neighbours 
will not be frieadly witb us. 

As roprds Sri Lanka, there is a lot of 
problem and many hOD. Members bave 
spoken about tbat. W. have some duty 
towards people of Indian origin in Sri 
Lanka; not only tbere, but wberever our 
Indian people are living all over tb. world. 
While tbe Indians are not loved in other 
countrios, we are making friends all over 
tbe world. Wben we do so, we are living 
in tbe fool~s paradiso. In fact, we bave no 
friend s at all; it is only Russia, whicb is 
our friend. Russia is a friend indeed. I 
do not think, we bave any friends in the 
immedi.te neiabbourbood. 

W~ have been baving problems in 
Darjeeliog district. None of the neighbour-
ing countries like Bbutan and Nepal and 
other couDtries bave spoken a sigle word 
about tbat. If tbese people are our friends, 
wby don'e Ibo), say that if everybody waots 
to have their own State in India, wbere will 
be India? 

As I said. our relations must be on the 
basis of equality witb all our neighbours. 
If we want to be respected, we should try 
to give tbem respect. We should have 
proper dialolue witb tbo people in tbe 
neighbouriol countries instead of going to 
Africa. America or the Latin America. What 
is needed is that if some of our neilbbour-
ing couotries like Bbqtan or Nepal want 
help fioancially. tecbnically or in the field of 
education, we must help them in whatev,er 
way we can. We are gettiog loans from 
outside, we should not boast that we are 
very much powerful. We have so many 
problems and wo must relise our position 
correctly. 

We find tbat quite a numbor of foreign 
nationals are COIDiq to India. In fact, it 

I is open fo, alt. Jt is lite a" dharqmshala. 
This dharam,ltala sbould be stopped. If 
Banaladesb caonot accommodate all their 
population, wby don-t you ask them for 
compensation? If tbey cannot rehabilitate 
tbeir people, you must ask them for 
compensation. People are cominl to lodia 
in tbousands. How can we bear this 
burden' WhiDeYer an, State waDts lome' 
tCoDomtc belP • .,. at .. ,.., til., Joa In' 
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abort of foods. West BeD181 economy is 
failing. Wben tbese people come, my 
coostituency Aliporeduars bas to face tbe 
first brunt. Tbis is Ibe aituatioD. 

Tben, \be opposition leaders are never 
allowed to go anYwbere". In my tenore or 
ten years, I bave not been even to Bhutan, 
wbat to talk of other parts of the world. 
But you are going around tbe world all tbe 
time and doiDS tbing. 

A number of foreigners are coming to 
India as tourists. But tbey must sbow 
mioimum respect to our culture. What do 
we see in India" A number of porsons, 
bippies, have b,eu coming from America, 
Britain, Switzerland and otber places. Wby 
don't you tell them that tbey sbould not 
disturb our culture. Tbere sbould be some 
minimum regard for our culture. We find 
that tbese people move about balf naked. 
How can we ac.eept all tbese tbinls? What 
are you going to do in this reprd? Can't 
you at least ask tbese people to show some 
respect and regard to our cult ore ? Our 
culture is being adversely affected because 
of tbeie people. And tbe only thiDa tbat 
our Indians know best is to imitate all and 
sundry. They say simply, "Nakai ktJro·'. 
And this contributes to furlher degradation 
of our culture. So please be careful about 
these things. 

Lastly, I would like to say tbat before 
becoming great leaders of the world, please 
try to improve our relations in ODr 
immediate neigbbourhood, I.e. witb the 
four countries of Bhutan, Nepal, Bangladesb 
and Pakistao. Sort out all the differences 
in this region. Then you can tbink of the 
NOD-aligned Movement and of becominl a 
big leader of the NAM and so ODe Some 
members tbink that India is going to be a 
Third Power. You know very well bow 
much power you bave. You bave no 
power. We only have 10 many problems 
here. Don't try to be a world leader. 
Instead try to be bumble and CODcoDtnte on 
solving our existinl problems. 

[Translat Ion J 

SHRI RAMSWAROOP RAM (08,a) : 
Mr. Depoty Speaker. Sir, I rise to support 
the Demands of tbe MiDlatrJ of Bxtemal 
Affairs. Tbrouab ,ou. I waat to lubmlt 
certaiD IUII_tloDi to tho boa. MiDllter. 

The year 1986 hal been a year of 
achievements for us. Tbe Indian Fonian 
policy of 'Panchsbeel' is based on tbe 
principle of 'Live and let Jive' • PI. 
Jawaharlal Nebru bad given sbape to our 
foreign policy and today under tbe 
leadership of our Hon. Prime Minister, 
Sbri Rajiv Gandbi our policy is makioa 
proare ... 

Tbe year 1986 has been an eventful year 
for India.. Very sigoiicant efforts were 
made, speciaUy for upbolding the rights of 
tbe African countries and for encouraaiDl 
the work dooe in tbe field of world peace 
and disarmament. We want to congratulate 
tbe bon. Minister of External Affairs for it 
bot I want al80 to submit as to wbore bave 
we slipped tbat our' relations witb oor 
neisbbours bave Dot been cordial and wby 
have we never pondered over it? Why do 
tbeir policies differ from oors? We have 
been carrying on with tbe Non-Aligned 
Movement for tbe last 40 years and we 
consider ourselves as the leader of the Third 
World but wby our relatioDs with our 
neighboun like Pakistan, Bangladesh, Nepal. 
Burma, Bhotan and Sri Lanka remain sweet 
and sour? We have to tbink seriously over 
tbis matter. 

In 1950, lodia and China entered into 
an Agreement based on the principle of 
·Pancbsheel', Siopns of 'Hindi-Chini Bhal 
BIuJi' were raised in China. When Shri 
Cbou-Eo-Lai visited India, tbe Indian people 
welcomed him wholeheartedly. Yet China 
attacked us in 1962 in violatioD of tho 
principles of ·PanchsbeeU. Our relatioDs 
witb Pakistan have been bitter, thouab due 
to the initiatives taken in the year 1986-
tbere have been some improvements in tbis 
regard. Our relations witb Bangladesh and 
Nepal bave improved considerably. The 
Boo. President bimself visited Nepal. India 
and Nepal have almost similar cultur. aod 
tbat is wby there bas been a considerable 
improvement in our relations. However, bo 
account of Pakistan some deficionciOl bave 
crept into otar relationship. 

India is a developinl coDotry and has 
emeraed as a mouthpiece of the poor 8nd 
tbe oppressed natioDl. It bas been the 
conspiracy of the imperialist powers to create 
disturbed conditioDS in and aroud India 
and to keep us entanaled with our Dr' ilh. 
.... W. an ~itttd to peace. If WI 
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loot into oar history since tbe time of 
Emperor Asbot. till today we will find that 
we ba" Dever beeD aarcssive to usurp tbe 
rlabtl of others. U.S.A. wbicb II aD 
JmperiaUst power aod whicb calls itself a 
Soper Power. wants us to be always -BPl-
eel ia conflicts witb Pakistan and Bangladesb 
aDd wants to colonise tbe relioo. I want 
to submit throuab tbis augUit House tbat 
Iodia is powerful and self-reliant enouab to 
be able to aoswer the threat posed by tbeae 
Sapor-Powen. We will n~ver allow tbeir 
bepmony to tbrive. We see today u to 
how the racist reaime in Soutb Africa is 
trJiDa to shut tbe protesting voices of tbe 
Dative people. Mahatma Gandhi bad ini-
tiated tbe democntic fisbt of the Soutb-
Africans people. We bave belped them 
farther in tbeir struggle. Tbe supporteR of 
Cbina sometimes raise tbeir voice bere. 
India bas its owo policy and it can thrive 
001, OD tbat. But it is unfortunate that the 
C.P .I.(M) people empbaticaU, criticise our 
policies and support Cbine. policies and 
tIlus trY to gain international reputation. 
I waDt to ask tbe boo. Minister of External 
AJrairs as to wbetber tbere bas been any 
improvement is our non-aligned policy or 
baYe we merely repeated tbat we will never 
ID in for tbe atom bomb. It will be 
daoprous for us. If we are powerful 
eaoaab. tben even tbe mightiest of tbe 
powers will not dare to intimidate us. But 
.. da, we become weak. tbose very powers 
.. pounce upon us. Hcnce, I wlnt to 
..... t to tbe Government tbrouab tbe' 
aaauit House to remain prepared to develop 
tile atom bomb. Our atom bomb will Dot 
be to overpower any country and leuttle 
iea iodependeace, it will Dot be used apiDst 
socialist forces and it will not snatcb away 
tile «ODOIDic inc1epeadence of any country. 
It will be mado witb tbe 101e purpose of 
development. Of course. we shall not use 
It for destruction but for peace and dev .. 
Ioftment. We abould Dot belitate io tbi. 
.. tter bat we should 10 in for tbe bomb 
for oar OWD existence. OnlyabeD we will 
be able to maintaiD our _dial poaitioo iD 
the third world and we will make proareu 
aDder tbe leadersbip of Bon. Sbd Rajiv 
Gaadbi. 

[EII,II."] 
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Behar): Sir: ne .orld il undor tbe 
threat 01 a Duel.r war; and tbe imperiaUlt 
~rces UDder the leadersbip 01 the USA are 
baving tbeir exercises with Duclear weapons 
Dot onlY in Europe, but in Trincomallee 
of Sri Lanka. as allo in Rawalpindi of 
Pakistan. Against tbe tbreat of Star War 
and nuclear war, we must boldly say tbat 
we are for peace, and for world peace. We 
are committed 10 a DOD-aliinod policy. We 
want friondly relations witb otber 
countries. 

Before I speak about our next-door 
neigbbouR, I want to congratulate our 
Government for recoloizing the SW APO 
Government, I fully alree witb Mr. 
Indrajit Gupta tbat we sbould set up some 
sort of relationship witb, or live recognition 
to tbe Soutb African National Congress 
wbich is now passing tbrough its 15tb 
anoivenary. We would like to develop 
cordial reladons witb Pakistan, Sri Laoka. 
Baogladesh, Nepal. Bhutan and Burma. 

I certainly differ from tbe otber 
Membe" on the Government side. We 
would like definitely to develop friendly 
relations with China wbo is our neigbbour: 
but it is not for our purposes, but for 
Ilobal development and slobal peace also. 
But I think that io tbe matter of our 
relations. witb our neighbours we bave lot 
an appeacement policy. 

Let os look at our next-door neilhbour • 
vlzf4 PatiataD. Pakistan is getting arms 
from USA-F. 16 and nuclear weapODS alBo. 
About tbe recent visit of Gen. Zia to see 
tbe cricket match at Jaipur. I think we 
sbould Dot be very bappy. It is merely 
a pme. I.e. an LBW tactic of Oon. Zia. as 
a result of whicb be came to J aipur. 

R.eprdinl Sri Lanka. Sir, you know 
better tban 1. With Sri Laoka we are bavinl 
one conference after the otber. al also 
DCloliations. But wbat is really bapP'eninl 
tbere today 7 It is matter of great rearet 
that tbe Sri LankftD Government has 
opened a slaUlbler bouse where tbe Tamil 
militants and tbe Tamil ionGCentl are beiDI 
but~bered. It i. a bard fact. 

RqardiDI NepAl. our relations witb 
it .ro 10-10. Tbey would like to be • party 
in the Gaqa riftr dispute. aloal .lIb 
....... dIIIa. It 1l1be1r attl&ude. 
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It is reported in tbe paper tbat tbey are 
sopplyinl arms for GNLF movement in 
Darjeeliol Distr;ct of Wost Beoaal. Is it a 
silO of lood relations with N~pal 'I 

Benlladesb is at least very near to us 
from West Beolal. We arc makiog 80 

maoy oegotia~iool with Bllngladesb and 
bolding 80 many conferences. Another 
coofcreuce will be held on tbe 7th or 8tb 
of Dext month. Wbat happens io tbe 
conference 'I In the cofereoce again some 
otber obstacle comes up and they given 
some reasons. 

Regarding sbaring of Ganga water, you 
know that at least 40,000 cusecs of water 
is required in tbe Ganga River from the 
Parakka barrage just to save Calcutta Port. 
Calcutta Port is tbe heart of CcllcuUa 
city and Calcutta is the beart of 
tbe entire ea~tern regio'il. B'1t 
so far in the JR C meeting vou have given 
U9 only 16,000 cusecs of water in the lean 
months. 

Cbakma refugees are coming to Iljia 
and they are being settled bere a ld the-reo 
According to your figure, it is about 
56,000. I do not know. You are bavjn~ 
negotiations with Bangladesh. They say 
that tbey will take them back. but they 
are oot doing so. I don't tbink it concerns 
only Tripura but al~o Assam, Manipur, 
Mizoram and West Bengal. ThiS is your 
policy. 

Regarding New Moore Island/Soutb 
Talpatty Islands. tbe Idst talk was beld in 
Jaouary 1~82. After tbat was there any 
otber talk regarding this Now Moore Island. 
This ia aD integral part of India. But 
oothiol bas been donc. 

Regarding tbe land boundary agreement 
of 1974, according to Indira-Majib Pact, 
it was mentioned that Tinbigba you like 
to band over to Bangladesh. I t is an 
integral Part of lodia. But according to 
Indira-Majib Pact. you have given it 00 a 
Jease of 999 years to Bangladesb; and by 
tbis Pact, if you offer tbis . small piece of 
land to BaolladClh, what will happen 'I 
The major portioo of our Indian territory 
tbat is one full gram paocbayar. ao area 
of about 16 square mills with a population 
of 3S,oOo ·Indian - citizeos would be the 

citizens of 8an&ladesb virtually. Now tbi. 
is a problem with Angarpota and Dabaaram 
of 8aolladesb eoclaves to link with 
Bangladelh territory. If you offer Tin-
bigha to Bangladesh, then a similar problem 
will arise witb Kucblibari Gram Pancbayat 
with a populatioo of 25.000, and this area 
would be turned into another Indian 
enclave. 

.-
In tbe Indira-Majib Pact of 1974 it was 

agreed that tbe Bangladesb enclave-total 
9S-an area of J 8 square miles with a 
population-of 25,000 will be excbanged 
with an Indian enclave of total of 135 
units aod an area of 29 square miles with 
a population of 1.50 lath. Do yoU know 
who are these people? They are Indian 
citizens-I.50 lakh population 'I Are they 
taking flart in the voting"1 Will their names 
be included in the electroral rolls? No 
certainly not. You know what is going t~ 
be the situation tbere? Within tbe Iodian 
territory, a rule of jungle is prevaiJing-
arson, looting, raping, etc.-in tbis area of 
29 sQu~re miles. 'Have you made aoy 
attempt to talk with tbe Bangladesh people 'I 
You are very much eager to give a pass for 
Dahagran Ecnlave via Indian territory. 
Mr. Ersbad, tbe president of Bangladesh 
is known to me personally because 
originally he is from my district Cooch 
Bebar before 15th August, 1947. Wbat is 
happeninl today witbin tbe Indian 
Territory 'I There is a rumour that a rule 
of juogle is prevailing in the Indian terri-
tory-arson, looting, raplOg and loss of Ufe 
of the people. Have you taken up tbi~ 

case with the Bangladesh President? Have 
you ever asked bim to give you 
a pass to visit once at least for a day or for 
an hour to tbose areas of Indian enclaves 'I 
No, you are not concerned about the Indian 
citizens numbering about ODe lath and fif ty 
tbousand, tbDse who are staying in tbo 
Indian eoclares. You are only concerned 
and eager to see tbat the Bangladesh people 
may go to their own cnclaves. You want to 
improve your relations with Bangladesh but . ' It sbould not be by neglecting the Indiaos . 
IiviDI in those Indian enclaves. This 
ac;cording to me. is a policy of appeasement. 

Tinbiaha is our land and it is an 
intearal part of India. Just as Kashmir to 
Kanyakumad aDd Kutcb to 1C.0bima it is 
all India. and it forms parts of Mother 
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India. tbeD If a small portion or a little bit, 
be it Tinbiaha or aD), part is left oot, theD 
,011 .. ill be committiOi • murder 08 Mother 
I ndia. Do roo look at it from tbat point 01 
view" We do Dot like tbis. At least. I 
do not like it. So, let there be a new 
apPl'oacb, and let tbere be some new 
thiokiDl. 

We should, DO doubt. do our best to 
improve our relatioDs witb our neigbboun 
like Baogladetb, but Dot with sucb a policJ 
of appeasement; our national integrity and 
sovereigoty must ~ given the first priority. 

MR. DEPUTY SPEAiCER: Tbe bOD. 
Minister will reply tomorrow. 

SHRI SYED MASUDAL HOSSAIN 
(\(ursbidabad): One c)arificatioD. Only 
ooe ·sentence. 

MR. DEPUTY SPEAKER: When tbo 
Minister replies tomorrow you caD ask. 
What is to be clarified DOW? 

SHRI SYED M~SUDAL HOSSAIN: 
Tbe Food Corporation of India bas brougbt 
out this book. 'FOODCORP' and in this 

perlo •• r .... VoIUIDO 17. It fa Ii ... that 
~ Corporation ,~ol India hll.tartect 

..... aiDl ~7OOi) !Aotrki. TODDeI 01 "beat Irom . 
Kudla Port" and It II "Prime Mlai.ter'. lift 
to South Africa". 'lbil II the DIWI. I 
waoled to know whether we are lOiat to 
change our diplomatic relations with South 
Africa. or wbat i. -it? 

ff 

THB "INISTBR OP BXTBRNAL 
AFFAIRS ," ,(SHRI NARAYAN DATT 
TIW ARI): It is 'Sootllero Africa' bat not 
'Soutb Africa'. It mUlt be a misprint. 

I will bave it c)lecko4 qp. . 

MR. DEPUTY SPEAKER.: Tb. hOD. 
Minister will reply tomorrow. 

11.58 bn. 

Tile Lok StJbhll ,h.II 1Idj0llrnM till £1., •• 
0/'. Clot:k on T".,.dIlY •• r112J, 

1981 J J'1l/.aklltl J. 1909 ·~_a). 

Cboudbal'J Mudraa hdra 




